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 LOK  SABHA  DEBATES

 LOK  SABHA

 Monday,  June  28,  97|/Asadha  7,  893  (Saka)

 The  Lok  Sabha  met  at  Eleven  of  the  Clock

 (Mr.  SPEAKER  in  the  Chair]

 ORAL  ANSWERS  TO  QUESTIONS

 Statement  made  by  Spokesman  of  U.S.A.
 Regarding  Restraint  by  India  and  Pakistan

 on  Bangla  Desh  Development

 °751.  SHRI  ron  K.  CHANDRAPPAN:
 Will  the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state:

 (४)  whether  Government’s  attention  has
 been  drawn  to  a  State  Department  Spokes-
 man’s  statement  in  Washington  that  the
 United  States  had  counselled  both  India  and
 Pakistan  restraint  in  respect  of  Bangla  Desh
 development;  and

 (b)  if  so,  Government’s  reaction  thereto?

 THE  MINISTER  OF  EXTERNAL  AF-
 FAIRS  (SHRI  SWARAN  SINGH):  (a)
 Yes,  Sir.

 (0)  Government  considéeres  any  attempt
 at  cven  obliquely  equating  India  and  Pakis-
 tan  as  unfortunate  and  uncalled  for,  I  made
 this  quite  clear  both  during  my  private  and
 public  statements  in  Washington,

 SHRI  C.K.  CHANDRAPPAN:  The  US
 has  not  only  tried  to  equate  India  with  Pakis-
 tan,  but  even  after  our  External  Affairs  Minis-°
 ter’s  visit  abroad,  particularly  to  the  US—
 and  I  think  he  returned  with  hope—arms  are
 being  supplied  to  Pakistan  by  that  country.
 Would  Government  here  and  now  denounce
 this  attempt  of  an  imperialist  power  like  the
 US  to  equate  India  with  Pakistan  in  this
 matter?

 SHRI  SWARAN  SINGH:  About  the
 question  of  arms  supply  by  the  US,  I  made  a
 statement  in  reply  to  a  call  attention  notice
 the  other  day.  It  has  also  been  put  down  for
 discussion  today  so  that  he  will  have  ample
 opportunity  to  put  across  his  viewpoint.

 SHRI  5.  M.  BANERJEE:  When  a  ques-
 tion  is  there,  naturally  he  has  to  answer  it.
 Discussion  may  be  there  today,  but  does  that
 mean  he  is  debarred  from  asking  questions?

 SHRI  C.K.  CHANDRAPPAN;:,  The  US.
 imperialists  are  mounting  their  attack  on
 India  and  are  not  only  trying  to  equate  India
 with  Pakistan  but  are  supporting  Pakistan  in
 this  case.  This  statement  was  issued,  but
 Government  kept  quiet  about  it,  though  they
 expressed  their  concern.  This  kind  of  attempt
 has  been  there  not  only  on  the  part  of  the  US
 but  even  from  UK;  Home  had  also  made  a.
 statement.

 MR.  SPEAKER:  No  speech;  only  a
 question,

 SHRI  C.  K.  CHANDRAPPAN:  Will
 Government  denounce  these  attempts  in  this
 House?

 SHRI  SWARAN  SINGH:  We  have  not
 kept  quict.  We  have  madc  it  clear  to  them  in
 no  uncertain  terms  that  any  atlempt  to
 equate  us  with  Pakistan  is  absolutely.  uncalled
 for  and  we  greatly  resent  any  such  attempt.

 SHRI  H.  N.  MUKERJEE:.  In  view.  of
 the  fact  that  this  kind  of  equation  of  India
 and  Pakistan  as  mischief-makers—more  than
 equation,  making  India  a  great  deal  more.
 mischievous  than  Pakistan—has  been  part
 of  the  conduct  of  the  US  so  many  times
 before,  specially  at  the  time  of  the  965  con-
 flict,  and  in  view  of  the  further  fact,  which
 has  recently  come  to  light,  regarding  the  des-
 patch  of  ships  carrying  US  arms  to  Pakistan,
 may  I  know  why  it  is  that  Government
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 appears  content  with  merely  saying  in  regard
 to  certain  offensive  statements  by  the  US
 that  it  is  unfortunate,  and  at  the  outside,
 uncalled  for?  Why  den’t  we  put  it  strongly
 enough  to  make  it  clear  to  the  American
 Government  that  we  are  not  in  subsidiary
 alliance  with  them?  Or  is  it  the  Minister’s
 idea  that  India  has  got  a  subsidiary  alliance
 with  the  US?

 SHRI  SWARAN  SINGH:  The  hon.
 member  knows  that  there  is  no  question  of
 any  alliance,  primary  or  subsidiary,  and  I
 would  like  strongly  to  dispel  any  such  feeling.
 We  have  told  the  US  representatives  in  very
 clear  and  unmistakable  terms—I  have  made
 public  statements  also—that  we  will  not
 tolerate  this  attempt  on  their  part  to  tarnish
 India  ‘in  this  manner,  and  any  attempt,  in
 the  present  situation  prevailing  in  Bangla
 Desh,  to  equate  India  and  Pakistan  is  some-
 thing  which  is  totally  uncalled—for  and  we  are
 totally  opposed  to  it.  We  greatly  resent  it;
 I  have  left  nobody  in  any  doubt  about  that.

 SHRI  H.  N.  MUKERJEE:  Has  he  ever
 sent  an  official  diplomatic  protest  even  in
 regard  to  recent  events?

 SHRI  SWARAN  SINGH:  To  say  pub-
 licly  that  this  is  something  which  is  totally
 uncalle¢—for  is  much  more  than  an  official
 protest,

 SHRI  न.  N.  MUKERJEE:  That  is  ‘how
 he  thinks,

 SHRI  8S.  M.  BANERJEE:  It  is  true  the
 hon.  Minister  has  made  certain  public  state-
 ments.  Even  in  this  House  he  has  made  a
 statement  which,  in  my  opinion  was  just  to
 give  a  certificate  to  the  U.  S.  imperialists  for
 their  attempt  to  massacre  people  of  Bangla
 Desh.  I  would  like  to  know  whether,  in  addi-
 tion  to  what  he  has  said  outside  and  inside
 this  House,  any  letter  through  diplomatic
 channels  as  a  protest  has  been  handed  over
 to  them,  if  so,  the  contents  of  that  protest,
 and  whether  it  has  been  made  clear  to  the
 Government  of  the  USA  that  this  sort  of
 statement  and  their  attempt  to  get  the  people
 of  Bangla  Desh  masscared  is  an  unfriendly
 act,

 SHRI  SWARAN  SINGH:  No  Sir,  I  have
 not  written  any  letter  in  which  I  have  desc-
 ribed  this  attitude  of  theirs  as,  ,
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 SHRI  S.  M.  BANERJEE:  He  has  not
 not  written  that  sort  of  letter,  but  has  he
 written  any  letter  or  not?

 SHRI  SWARAN  SINGH:  I  have  said
 that  this  statement  that  was  made  by  them
 was  also  oral,  and  we  had  also  made  public
 statements  and  conveyed  them  to  them  orally,
 There  was  no  occasion  for  writing  a  letter
 or  a  note,  and  I  have  not  written  any  letter
 or  note.

 SHRI  JYOTIRMOY  BOSU:  Will  the
 hon.  Minister  would  be  so  kind  as  to  tell
 this  House  whether,  during  his  last  visit  to
 the  United  States  and  other  countries,  at
 any  time  he  said  that  what  was  happening  in
 Bangla  Desh  was  almost  genocide,  not  geno-
 cide?

 SHRI  SWARAN  SINGH:  I  have  said
 in  some  of  my  statements  that  what  is  happen-
 ing  in  Bangla  Desh  is  genocide.

 Indian  Diplomats  in  London  engaged  in
 Business

 *757,  SHRI  PRABODH  CHANDRA:
 Will  the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state:

 (a)  whether  Government  have  received
 reports  about  the  Indian  nationals  posted
 in  the  Indian  High  Commission  in  London
 who  have  indulged  in  business  activities  and
 acquired  their  own  properties  there;

 (b)  the  steps  which  Government  have
 taken  or  propose  to  take  to  regulate  this
 activity;  and

 (c)  whether  many  Indian  nationals  posted
 in  the  Indian  High  Commission  in  London
 have  resigned  and  taken  up  business  in  the
 U.K.?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)
 No,  Sir.

 (0)  Service  Conduct  Rules  prohibit-Gevern-
 ment  servants  from  engaging  themselves
 directly  or  indirectly  in  these  activities.

 (०)  6  India-based  officials  tendered  their
 resignations  during  the  last  two  years  but
 so  far  resignations  of  only  4  persons  have
 been  accepted.  To  the  best  of  our  knowlege
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 none  of  these  persons  have  taken  up  business;
 they  have,  however,  taken  up  jobs  in  U.K.

 भरी  प्रबोध  चन्द्र:  क्‍या  गवर्नमेंट  के  इल्म  में

 यह  बात  नहीं  है  कि  हमारे  हाई  कमीशन  के

 बहुत  से  अफसरान  ने  लन्दन  में  इन्स्टालमेंट  बेसिस

 पर  कोठियां  खरीदी  हुई  हैं  ?

 श्री  सुरेन्द्रपाल  सिह:  जहां  तक  इंडिया-
 बेस्ड  आफिशल्ज  का  सवाल  है,  मेरे  ख़्याल  से  एक

 ही  ऐसा  केस  हुआ  है,  जिसमें  एक  आफिशल  को

 मिनिस्ट्री  स ेमकान  खरीदने  की  परमिशन  मिली

 थी।  उनकी  फ़ैमिली  के  वजूहात  ऐसे  थे  कि  उनको

 इजाजत  देनी  पड़ी  ।  मेरे  इल्म  में  नहीं  है  कि
 किसी  और  को  भी  इजाजत  दी  गई  है  जो

 आफिशल्ज  इंडिया  बेस्ड  नहीं  हैं,  उनके  बारे  में

 मुझे  मालूम  नहीं  है  ।

 श्री  प्रयोग  चन्द्र:  क्‍या  वजीर  साहब  के

 इल्म  में  है  कि  इंडियन  हाई  कमीशन  के  एक  नहीं,
 दर्जनों  अफसरों  ने  इन्स्टालमेंट  बेसिस  पर  इंग्लैंड
 में  प्रापर्टी  एक्वायर  की  है  ?

 श्री  सुरक्षा  सिह:  यह  सवाल  तो  अफ-

 सरीन  के  बिजनेस  करने  के  बारे  में  है  ।  यह  प्रापर्टी
 का  सवाल  नहीं  है  !  मैंने  अर्ज  किया  है  कि  वहां
 जो  लोकल  एम्पलायड  हैं,  उनमें  से  किसी  की

 जायदाद  या  मकान  हो,  लेकिन  इंडिया-बेस्ड  अफ-

 सरीन  में  से  किसी  की  जायदाद  नहीं  है  ।  उनमें

 से  बिजिनेस  कोई  नहीं  कर  रहा  है  t

 श्री  प्रयोग  चन्द्र:  अध्यक्ष  महोदय  मैंने

 अपने  सवाल  में  कहा  है  कि  क्या  कुछ  अफसरान

 ने  इन् स्टाल मेंट  बेसिस  पर  मकान  लेकर  प्रापर्टीज

 एक्वायर  नहीं  की  है  |  क्या  एक्वीजिशन  आफ

 प्रापर्टी  करना  बिजनेस  करना  नहीं  है  ?

 श्री  सुरेन्द्रपाल  सिंह  :  अगर  माननीय  सदस्य

 की  निगाह  में  ऐसा  कोई  केस  हो,  तो  वह  हमें
 बतायें  ।  हम  उसकी  इनक्वायरी  करने  के  लिए
 तैयार  हैं  ।  हमारे  नालेज  में ऐसा  कोई  केस

 नहीं  है।
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 at  ही०  एज०  तिवारी :  अभी  मंत्री  महो-
 दय  ने  कहा  कि  6  अग दासियों  ने  इस्तीफा  दिया
 है,  उसमें  चार  का  इस्तीफा  मंजूर  हुआ  मौर  बह
 लोन  शायद  व्यापार  करते  हैं,  मैं  जानता  चाहता

 हूं  कि  और  लोगों  का  इस्तीफा  क्यों  मंजूर  नहीं
 किया  ?  क्‍या  कारण  था  जिससे  घवन॑भेंट  ने  मंजूरी

 नहीं  दी  और  वह  लोग  क्‍या  कर  रहे  हैं  अभी  ?

 थ्री  सुरेन्द्रपाल  सिह:  अध्यक्ष  महोदय,

 हमारे  यहां  इसका  रूल  यह  है  कि  जितने  मी

 कर्मचारी  बाहर  काम  कर  रहे  हैं  उन्हें  अगर

 इस्तीफा  देना  है  सास  से  तो  उन्हें  हेड  क्वार्टर

 आना  पड़ता  है  ।  उस  रूल  के  बरखिलाफ  चार
 आदमियों  को  इज्जत  दी  है  कम्प्रेशनेट  ग्राउंड

 पर  क्‍योंकि  वह  केसेज  ऐसे  थे  जिनमें  इजाजत
 देना  जरूरी  था  |  बाकी  के  लिए  यह  कहना

 मुश्किल है  कि  क्‍यों  इजाजत  बहीं  दी  है।  वेसे

 इजाजत  हम  देते  नहीं  है  किसी  को  भी  ।

 Demarcatien  of  Indo-Burmese  Boundary

 *758.  SHRIN.S.  BIST:  Will  the  Minis-
 ter  of  EXTERNAL  AFFAIRS  be  pleased
 to  state:

 (a)  whether  a  Burmese  border  team  visited
 India  recently  for  mapping  and  comuptation
 of  Indo-Burmese  boundary;  and

 (b)  if  so,  the  progress  made  in  the  task
 of  demarcating  the  boundary  between  the
 two  countries?

 THE  MINISTER  OF  EXTERNAL  AF-
 FAIRS  (SHRI  SWARAN  SINGH):  (a)
 The  Indo-Burma  Joint  Boundary  Commission
 met  in  New  Delhi  from  6th  to  i!th  June,
 97l,  to  review  the  progress  of  work  during
 1970-71  and  to  discuss  and  approve  the  a
 agreed  recommendations  for  carrying  out
 demarcation  work  during  the  field  season  of
 1971-72  submitted  by  the  Heads  of  the  Survey
 Departments  of  the  two  countries.

 (b)  The  demarcation  work  has  been  pro-
 ceeding  smoothly.  During  the  forthcoming
 field  season  of  971-72  a-further  68  kilometer
 is  proposed  to  be  demarcated.  Connected
 work  such  as  ground  verification  and  map
 drawing  etc.  is  m  progress.
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 att  ween  सिंह  चिट्ठी:  क्या  मंत्री  महोदय
 कृपया  बतलाएंगे  कि  ब्रिटिश  राज्य  में  जब  बर्मा
 इंडिया  का  एक  हिस्सा  था  उस  समय  बर्मा  का
 नक्शा  क्या  था  और  जब  बर्मा  इंडिया  से  अलग
 हो  गया  तब  उसके  नक्शे  का  कया  स्वरूप  था  और
 अब  बर्मा  क्या  चाहता  है  फ्लोर  इंडिया  क्‍या
 चाहता  है  ?

 श्री  स्वर्ण  सिंह:  हम  दोनों  यही  चाहते  हैं
 कि  जहां  हमारी  बाउंड्री  है  वहां  निशान  लग  जाय॑

 और  दोनों  इस  बात  पर  सहमत  हैं  ।

 श्री  नरेगा सिंह  बिष्ट:  मैंने  यह  पूछा  था  कि
 पहले  अंग्रेजों  के टाइम  में  क्या  नक्शा  था  और  जब
 बर्मा  अलग  हो  गया  तब  उसका  क्या  नक्शा
 था.  (व्यवधान)

 मैं  दूसरा  प्रश्न  पूछता  हूं।  यह  जो  68
 किलोमीटर  का  डिमार्केशन  अभी  होना  है  यह

 डिमार्केशन  इतने  दिनों  तक  क्‍यों  नहीं  हुआ  ?  कोई
 खास  इसमें  झगड़ा  है  या  क्‍या  बात  है?

 SHRI  SWARAN  SINGH:  No,  Sir;
 there  is  no  dispute;  it  is  physical  arrangement
 of  putting  pillars  after  proper  measurements.
 The  work  is  proceeding  smoothly.  There  is
 no  dispute  as  such.

 SHRI  BISWANARAYAN  SHASTRI:
 May  I  know  whether  the  hon.  Minister's
 attention  has  been  drawn  to  the  statement
 made  by  the  Chief  Minister  of  Nagaland  re-
 garding  the  partition  of  a  village  between
 India  and  Burma?

 SHRI  SWARAN  SINGH:  I  cannot  re-
 call  having  read  the  statement  which  the
 Kén:'  Member  is  referring  it.  But  the  Chief
 Minister  of  Nagaland  has  been  in  touch  with
 me;  He  discussed  the  problem  with  me.  I
 think  ‘he  wrote  also  on  something  about
 which  he  wanted  his  viewpoint  to  be  kept
 in  view  at  the  time  of  demarcation.

 _SHRI;  BISWANARAYAN  _  SHASTRI:
 I  asked  whether  a  particular  Naga  village  is
 partitioned  between  India  and  Burma.

 SHRI  SWARAN  SINGH:  I  shall  require
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 notice  for  that  because  that  is  a  matter  of
 detail.

 Additional  Expenditure  on  Defence  Establish-
 ments  due  to  Levy  of  Taxes

 °759.  SHRIS.C.SAMANTA:  Will  the
 Minister  of  DEFENCE  be  pleased  to  state:

 (a)  whether  the  Defence  establishments
 all  over  the  country  are  free  from’new  taxes
 and  increase  in  prices  of  petrol  and  oils  used
 in  vehicles  as  fuel  and  lubricants;

 (b)  if  not,  what  additional  expenditure  is
 involved  in  this  connection;  and

 (c)  whether  provisions  have  already  been
 made  in  the  Budget  in  this  regard  for  the
 year  1971-722

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  No,  Sir.

 (b)  The  approximate  additional  expendi-
 ture  involved  in  respect  of  the  three  Services
 is  Rs.  4.33  crores.  The  information  regarding
 the  defence  establishments  under  the  Depart-
 ment  of  Defence  Production  is  being  ascer-
 tained,  and  a  statement  will  be  laid  on  the
 Table  of  the  House.

 (c)  No,  Sir.  Provisions  for  the  additional
 expenditure  required  will  be  made  in  the
 Supplementary  Demand.

 SHRI  S.  C.  SAMANTA:  May  I  know
 whether  any  additional  sum  or  special  allot-
 ment  is  kept  apart  for  such  special  cases  in
 the  budget  at  present  instead  of  supplementa-
 ry  demands?

 SHRI  JAGJIWAN  RAM:  Special  allot-
 ment  for  what?  We  will  see  whether  we  can
 adjust  by  saving,  by  reappropriation,  etc.
 If  it  is  not  possible,  then  we  will  come  for
 supplementary  demands.

 SHRI  5.  C.  SAMANTA:  May  I  know
 whether  the  amount  that  was  mentioned  by
 the  hon.  Minister  includes  all  the  taxes  and
 other  things?

 SHRI  JAGJIWAN  RAM:  The  question
 was  specially  about  petroleum;  it  is  about
 petroleum  and  petroleum  products  only.

 SHRI  JYOTIRMOY  BOSU:  May  I
 know  whether  any  additional  expenditurg:



 ‘9  Qral  Answers

 will  be  incurred  by  the  Minister  of  Defence
 to  cover  the  cost  of  sending  the  defence  ser-
 vices  to  Ceylon  to  help  them?  Mr.  Speaker?
 This  is  entirely  a  separate  question.  I  do  not
 allow  ‘it.

 SHRI  JYOTIRMOY  BOSU:  Additional
 expenditure.

 MR.  SPEAKER:  Do  not  ask  a  supple-
 mentary  question  so  abruptly.

 Protest  Notes  to  U.S.A.  Regarding  Refe-
 rences  to  Situation  in  East  Bengal

 +P
 *762,  SHRI  P.  GANGADEB:

 SHRI  RAM  SHEKHAR  PRASAD
 ‘SINGH:

 Will  the  ‘Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  whether  Government  have  protested
 to  U.S.  Government  against  its  tendency
 to  cquate  India  with  Pakistan  in  some  of  the
 Tecent  public  references  about  the  situation
 in  East  Bengal:  and

 (b)  if  so.  the  reaction  of  the  U.S.  Govern-
 ment  in  this  regard?

 THE  MINISTER  OF  EXTERNAL  AF-
 FAIRS  (SHRI  SWARAN  SINGH):  (a)-and
 (b).  Yes,  Sir.  As  soon  as  a  statement  was
 made  by  an  official  spokesman  of  the  US
 Government  on  May  27,  1971,  counselling
 restraint  to  both  India  and  Pakistan,  the
 matter  was  taken  up  both  with  the  US  Em-
 bassy  here  and  by  our  Embassy  in  Washing-
 ton  with  the  State  Department.  It  was  pointed
 out  that  advice  on  restraints  should  be  direc-
 ted  to  Pakistan  and  not  to  India.  I  also  made
 this  quite  clear  both  in  my  private  and  public
 statements  in  Washington.

 SHRI  P.  GANGADEB:  In  the  statement
 made  by  the  hon.  Minister,  the  word  ‘res-
 traint’  has  been  used.  May  I  know  what  the
 word  ‘restraint’  means,  when  we  are  already
 having  enough  restraint  by  accommodating
 over  20  lakh  refugees  from  Bangla  Desh?

 AN  HON.  MEMBER:  Much  more.

 SHRI  SWARAN  SINGH:  This  is  preci-
 gely  the  reason  why  we  strongly  object  to  this
 ‘restraint’  being  addressed  to  us,  That  is  why
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 we  have  said  that  it  should  be  pointed  out  to
 Pakistan,  not  to  us.

 SHRI  P.  GANGADEB:  In  view  of  the
 fact  that  the  USA  has  been  supporting  Pakis-
 tan  openly  by  supplying  arms,  etc.,  to  them
 and  ignoring  India’s  approach  to  this  .pro-
 blem,  may  I  know  whether  the  Government
 have  a  fresh  appraisal  of  our  foreign  policy
 on  this  issue?

 SHRI  SWARAN  SINGH:  I  am  sorry
 I  have  not  followed  the  last  part  of  his
 question.

 MR.  SPEAKER:  He  wants  to  know
 whether,  in  view  of  this  situation,  the  Govern-
 ment  is  prepared  to  have  a  fresh  reappraisal
 of  its  foreign  policy.

 SHRI  SWARAN  SINGH:  The  foreign
 policy  is  constantly  under  review,

 DR.  RANEN  SEN:  The  hon.  Minister
 stated  that  a  protest  letter  has  becn  sent,
 and  he  has  even  made  an  open  public  state-
 ment  refuting  the  US  Government’s:  state-
 ment  cquating  India  with  Pakistan.  May  I
 know,  aftcr  this  arms  shipment  to  Pakistan,
 while  they  are  cquating  India  with  Pakis-
 tan  and  they  are  helping  Pakistan  in  butcher-
 ing  the  Bengalis  there  in  Bangla  Desh,  whether
 the  Government  of  India  sent  any  protest
 note?

 SHRI  SWARAN  SINGH:  I  have  already
 answered  that.  Probably  the  hon.  member
 was  not  here  at  that  time.

 MR.  SPEAKER:  That  was  answered.

 DR.  RANEN  SEN:  After  this  arms
 shipment  was  sent  to  Pakistan,  whcther  a
 protest  note  has  been  sent.

 SHRI  SWARAN  SINGH:  Yes,  Sir;

 Reimbarsement  of  Medical  Expenses  Incurred
 by  Central  Government  Employees

 °764,  SHRI  _B.  K.  DASCHOUDHURY:
 Will  the  Minister  of  HEALTH  AND  FA-
 MILY  PLANNING  be  pleased  to  state:

 (a)  whether  restriction  regarding  the  re-
 imbursement  of  expenses  incurred  by  Central
 Government  employees  for  the  ‘treatment  of
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 theic  fansily  membess.  ia  hospitals  has  been
 relaxed  by  Government;  and

 (b)  if  so,  to  what  extent  and  its  effect  on
 Government  exchequer?

 THE  MINISTER  OF  STATE  IN  THE
 MINISFRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  D.  P.  CHATTOPADH-
 YAY¥A):  (a)  and  (b).  Families  of  Central
 Government  servants  are  entitled  to  medical
 attendance  and/or  treatment,  which  includes
 hospital  treatment,  as  defined’  jn  the  Central
 Services  (Medical  Attendance)  Rules,  1944,
 and  the  orders  issued  threunder,  on  the  scale
 and  conditions  allowed  to  the  Central  Govern-
 ment  servant  himself.  As  the  Central  Govern-
 ment  servant  and  members  of  his  family  are
 at  par  in  so  far  as  the  reimbursement  of
 medical  expenses  under  Central  Services
 (Medical  Attendance)  Rules,  944  and  orders
 are  concerned,  the  question  of  relaxation  of
 any  restriction  in  respect  of  families  and  the
 effect  on  the  Government  exchequer  therefor
 does  no  ‘tise.

 SHRI  8.  K.  DASCHOWDHURY:  in
 view  of  the  Mbinister’s  statement  that  the
 government  servant  and  members  of  his
 family  are  at  par,  may  हैं  know  whether  there
 is  any  pacticular  definition  of  the  word
 ‘hospital’  in  this  regard,  that  is  to  say,
 whether  they  should  be  treated  in  hospitals
 as  approved  by  the  Gevernment  of  India  or
 whether  they  can  be  treated  in  private  hos-
 Pitals  not  approved  by  the  Government  of
 Indie?

 SHRI  D.  P.  CHATTOPADHAYAYA:
 Where  there  are  hospitals  available,  they
 are  entitled  to  go  there  for  treatment.  If  not,
 they  can  go  to  any  other  centres  available
 there  on  the  spot.

 SHRI  B.  K.  DASCHOWDHURY:  To
 make  it  clearer,  in  the  case  of  Central  Govern-
 ment  employees  working  in  interior  areas
 of  the  country  where  there  are  no  hospital
 facilities  available,  if  they  are  treated  by
 Private  medicad  practitioners,  will  their  medi-
 cal  expenses  be  reimbursed?

 SHRI  D.  7.  CHATTOPADHYAYA:  I
 think  it  will  be  done  according  to  the  rules
 existing  in  1944,  and  modified  thereafter.

 SHRI  B.  K.  DASCHOWDHURY:  Kt  is
 not  clear.  My  specific  question  is,  in  places
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 where  there  are  पे  hospital  facitities  availa-
 ble,  if  the  Central  Government  employees
 and  their  family  members  are  treated  by
 Private  medical  practitioners,  will  their
 medical  expenses  be  reimbursed  by  the
 Government,  whatever  may  be  the  rule?

 SHRI  D.  P.  CHATTOPADHYAYA:  It
 will  be  reimbursed.

 SHRI  A.  P.SHARMA:  What  is  the  total
 number  of  persons  taking  advantage  of  this
 sytem  and  what  is  the  total  amount  spent
 every  year  on  this?

 MR.  SPEAKER:  This
 scope  of  the  main  question.

 is  outside  the

 SHRI  PRABODH  CHANDRA:  $s  the
 Minister  aware  of  the  fact  that  there  has
 been  a  lot  of  abuse  of  this  process  of  reim-
 bursement  of  money  by  the  Go  ‘mment?

 SHRI  D.  P.  CHATTOPADHYAYA:
 About  the  general  abuse,  we  are  not  aware.
 If  specific  cases  are  brought  to  our  notice,
 we  will  look  into  them.

 SHRI  S.  M.  BANERJEE:  Has  the
 Government  taken  a  final  decision  to  extend
 the  CGHS  scheme  to  other  cities  like  Delhi?
 There  was  a  proposal  by  the  Pay  Commission
 to  this  effect,  which  was  under  considera-
 tion.

 SHRI  0.  P.  CHATTAPADHYAYA:  The
 scheme  is  being  considered  for  extension
 to  some  other  cities.  But  a  final  decision  has
 not  yet  been  taken  in  that  regaed.

 Purchase  of  Birla’s  ‘‘Industry  House’’
 in  Calcutta  by  Government

 *765,  SHRI  JYOTIRMOY  BOSU:  Will
 the  Minister  of  DEFENCE  be  pleased  to
 state:

 (a)  whether  his  Ministry  have  finalised
 a  deal  with  the  Birla  Brothers  for  purchase
 of  the  latter’s  nineteen  storeyed  building
 known  as  “Industry  House”  at  10  Camac
 Street,  Calcutta;

 (b)  the  purpose  for  which  the  building  is
 being  purchased;

 (c)  when  the  said  “industry  House”  was
 constructed,  at  what  cost  it  was  construtced
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 and  the  total  carpet  area  of  the  building  ;  and
 (d)  the  price  at  which  the  building  is  being

 purchased  by  his  Ministry?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  No,  Sir.

 (b)  The  possibility  of  acquiring  a  single
 suitable  building  to  accommodate  the  entire
 Headquarters  of  the  Directorate  General
 of  Ordnance  Factories  is  under  consideration
 in  view  of:

 (i)  unsatisfactory  condition  from  the
 hygienic  point  of  view  of  accommo-
 dation  at  6,  Esplanade  East,  one  of
 the  buildings  in  which  a  portion  of
 the  office  is  located;

 (ii)  problems  of  communication  that
 arise  due  to  Headquarters  being
 accommodated  in  more  than  one
 building;

 (iii)  high  rent  that  is  being  paid  for  the
 present  accommodation;  and

 (iv)  need  for  having  greater  space.
 The  feasibility  of  the  purchase  of  the

 “Industry  House”  is  one  of  the  alternatives
 under  consideration  of  the  Government,

 (c)  It  is  not  known  when  the  said  “Industry
 House”  was  construrted  and  at  what  cost.
 The  total  carpet  area  is  36,000  sq.  ft.  ap-
 proximately.

 (d)  Does  not  arise.

 SHRI  JYOTIRMOY  BOSU:  Before  the
 department  proceed  with  the  acquisition  will
 they  make  sure  that  they  do  not  pay  more
 than  the  capitalised  value,  which  is  twelve
 times  the  annual  valuation  of  the  corpora-
 tion?

 SHRI  JAGJIWAN  RAM:  If  it  is  finally
 decided  that  this  building  will  be  purchased
 naturally  a  committce  of  experts  will  go  into
 the  price  of  the  building.

 SHRI  JYOTIRMOY  BOSU:  When  the
 Minister  finalises  the  purchase  of  this  build-
 ing  will  he  keep  in  mind  that  in  that  area  of
 Calcutta  the  cost  of  property  has  gone  down
 even  to  the  extent  of  50  per  cent  of  the  value
 three  years  ago?

 SHRI  JAGJIWAN  RAM:  I  think  the
 experts  committee  which  will  go  into  that
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 question  will  take  all  relevant  facts  into
 consideration  before  it  determines  the  prices
 of  the  building.

 SHRI  H.  N.  MUKERJEE:  Is  it  not
 desirable  for  government  as  a  precautionary
 measure  to  make  its  policy  clear  even  to  the
 specialised  committee  of  experts  because  in
 this  case  the  purchase  contemplated  is  a
 Property  belonging  to  a  notorious  set  up?
 That  is  why  certain  precautions  suggested
 by  the  hon.  Member  has  got  also  to  be  borne
 in  mind.  What  is  government’s  reaction
 to  it?

 SHRI  M.  RAM  GOPAL  REDDY:  Is  it
 notorious  or  famous?

 MR.  SPEAKER:  Creating  conditions  to
 bring  down  the  value  of  the  property!

 SHRI  JAGJIWAN  RAM:  It  is  quite
 obvious  that  the  committee  of  experts  will
 go  into  what  will  be  the  price  of  the  land  and
 if  a  building  of  that  size  is  constructed  what
 will  be  the  cost  and  what  is  the  price  that
 may  he  offered.  I  am  sure  the  committee
 of  experts  will  go  into  all  relevant  factors
 before  coming  to  a  decision.

 st  to  पी०  मोर्य :  अध्यक्ष  महोदय,
 हमारे  देश  के  कानून  में  ऐसी  व्यवस्था  है  कि
 कोई  भी  सरकारी  या  जनसाधारण  कार्य  के  लिये
 किसी  भी  स्थान,  जगह  या  बिल्डिंग  की  ज़रूरत

 हो  तो  उसको  एक्वायर  किया  जा  सकता  है  और
 एक्वायर  करने  में  कम  पैसा  खर्च  होता  है,
 बनिस्बत  खरीदने  के  ।  क्या  सरकार  कोई  ऐसी
 व्यवस्था  करेगी  कि  इसको  एक्वायर  कर  ले  ?

 SHRI  JAGJIWAN  RAM:  Is  it  not  rather
 a  legal  question?  As  far  as  I  know,  when  we
 acquire  property.

 MR.  SPEAKER:  It  is  just  a  suggestion.

 Evacuation  of  Civilians  from  Western  Bangla
 Desh  Border  by  Pakistan

 *769.  SHRI  NIHAR  LASKAR:  Will
 the  Minister  of  DEFENCE  be  pleased  to
 state:

 (a)  whether  the  attention  of  Government
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 has  been  drawn  to  the  fact  that  Pakistan  has
 ordered  immediate  evacuation  of  all  civilian
 Population  living  along  the  Western  Bangla
 Desh  border  with  India;  and

 (b)  if  so,  whether  these  are  war  prepara-
 tions  tactics?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  and  (b).  Govern-
 ment  have  seen  reports  to  this  effect.  A  large
 number  of  the  East  Bengalis  who  have  taken
 temporary  refuge  in  India  originate  from  the
 East  Bengal’s  border  districts.  It  is  obvious
 that  Paxistan  Government  has  been  carrying
 out  a  ruthless  policy  of  depopulating  these
 areas.  Government  have  taken  into  account
 the  Security  implications  of  this  policy.

 SHRI  NIHAR  LASKAR:  May  I  know
 whether  it  is  a  fact  that  the  Pakistan  army
 has  moved  right  up  to  our  eastern  border?
 If  so,  what  is  our  government  doing  to  coun-
 teract  the  aggressive  activities  of  the  Pakis-
 tan  Army?

 SHRI  JAGJIWAN  RAM:  The  policy
 of  the  Pakistan  Government  has  been  such
 that  the  border  area  adjoining  us  has  been
 practically  vacated  of  Hindus  and  Muslims.
 As  the  House  is  aware,  more  than  six  million
 people  have  come  to  our  country.  So,  prac-
 tically  that  area  has  been  evacuated  of  popu-
 lation  as  a  deliberate  policy.  We  have  made
 the  necessary  sucurity  arrangements  on  our
 border  to  take  care  of  any  contingency  that
 may  arise.

 SHRI  NIHAR  LASKAR:  As  I  have
 said  earlier,  Pakistan  army  has  moved  right
 to  our  border  and  only  Border  Security
 Force  is  stationed  on  our  border.  In  view
 of  the  present  developments,  is  it  enough
 to  have  only  our  Border  Security  Force  to
 counter  act  Pakistani  aggression,  if  at  all
 it  comes?

 SHRI  JAGJIWAN  RAM:  This  question
 has  been  raised  in  the  House  on  more  than
 One  occasion  and  I  have  said  that  the
 Border  Security  Force  is  strong  enough  to
 take  care  of  the  Pakistan  Army.

 tare  do  बड़े  :  अध्यक्ष  महोदय,  मैं
 मन्त्री  महोदय  से  यह  जानना  चाहता  हूं  कि
 पाकिस्तान  ने  बार  से  अपनी  सिविल  पापुलेशन
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 हटा  ली  है  लेकिन  हमारी  सिविल  पापुलेशन  जो
 बार्डर  पर  है  उस  पर  पाकिस्तान  की  तरफ  से
 रोज  हमले  होते  हैं  तो  क्या  शासन  के  लिए  यह
 आवश्यक  नहीं  है  कि  सिविल  पापुलेशन  को  वहां
 से  हटा  ले  या  फिर  उनको  शस्त्रास्त्र  दें  ?

 भी  जगमोहन  राम:  सिविल  पापुलेशन
 को  वहां  से  हटाने  का  हमारा  इरादा  नहीं  है।
 हमारी  सिविल  पापुलेशन  बाहर  पर  ही  रहेगी
 ओर  उनके  लिए  सभी  प्रकार  की  सुरक्षा  की
 व्यवस्था  की  जायेगी  ।

 SHRI  B.  K.  DASCHOWDHURY :  Sir,
 in  view  of  the  hon,  Minister’s  statement  that
 all  arrangements  have  been  made  for  the
 security  of  our  own  people  I  would  like  to
 draw  the  attention  of  the  Government  and  of
 the  hon.  Minister  that  in  the  North  Bengal
 districts  of  Cooch  Bihar  and  West  Dinajpur
 the  continuous  shelling  by  Pakistan  Army
 has  compelled  the  border  people  to  start
 evacution  from  their  homes  and  hearths  and
 about  20,000  people  have  left  their  places.
 May  I  know  what  security  arrangements
 have  been  made  to  protect  these  Indian
 citizens  ?

 SHRI  JAGJIWAN  RAM:  Sir,  I  have
 returned  only  last  night  from  some  of  the
 border  areas  and  I  would  advise  the  hon.
 Member  to  visit  and  see  the  conditions  for
 himself.  If  the  Pakistan  Army  in  their
 foolishness  want  to  waste  large  quantities
 of  ammunition  we  cannot  help  them.

 Diplomatic  Passports  Granted  to  Ex-Rulers
 of  Indian  States

 *770.  SHRI  SAT  PAL  KAPUR:  Will
 the  Minister  of  EXTERNAL  AFFAIRS  be
 pleased  to  state:

 (a)  whether  the  ex-Rulers  of  Indian  States
 are  still  enjoying  the  privilege  of  diplomatic
 passports;  and

 (b)  whether  Government  propose  to  with-
 draw  these  passports  and  replace  them  by
 ordinary  passports?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)
 The  ex-Rulers  of  Indian  States  do  not  enjoy
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 the  privilege  of  diplomatic  passports.  Some
 of  them  are,  from  time  to  time,  issued  dip-
 lomatic  passports  in  accordance  with  the
 provisions.  of  the  Act  of  the  Rules  and
 generally  on  the  recommendation  of  the
 Ministry  of  Home  Affairs.

 (b)  The  Government  examines  each  re-
 quest  on  merits  and  it  is  not  necessary  to
 withdraw  such  passports  by  revising  indivi-
 dual  decisions  taken  in  these  cases.

 at  सतपाल  कपूर  :  स्पीकर  साहब,  मैं
 इतना  ही  जानना  चाहता  हूं  कि  क्या  इन
 डिप्लोमैटिक  पासपोर्ट  के  मिसयूज  करने  की
 कोई  कप्प्लेन्ट्स  गवर्नमेंट  के पास  आई  है  ?

 क्रि  सुरेख पाल  सिह:  ऐसी  कोई  भी
 कम्प्लेन्ट  नहीं  आई  है।

 श्री  सतपाल  कपूर:  पेपर्स  में  बहुत  बार

 यह  चर्चा  हुई  है  कि  पासपोर्ट  को  मिसयूज़
 किया  गया  और  इनके  जरिए  जिन  राजाओं

 महाराजाओं  को  पासपोर्ट  दिए  गए  उनके  जरिए
 स्किल्ड  गुड्स  भी  आये  हैं.

 MR.  SPEAKER:  This  is  not  relevant.
 SHRI  INDER  J.  MALHOTRA:  May  I

 know  that  during  the  last  two  years  which  are
 those  rulers  who  have  been  granted  this
 displomatic  passport?

 SHRISURENDRA  PAL  SINGH:  [have
 not  got  the  information  at  the  moment.

 SHRI  S.  M.  BANERJEE:  I  would  like
 to  know  from  the  hon.  Minister  whether  he
 is  aware  that  taking  advantage  of  this  dip-
 lomatic  passport  or  any  privilege  granted  to
 them,  whatever  they  bring  from  the  foreign
 country,  the  customs  authorities  do  not  open
 that  and  touch  that  and  it  is  cleared  without
 any  check.  If  it  is  true  what  steps  Govern-
 ment  intend  to  take  to  see  that  princes  do  not
 smuggle  in  things  from  abroad.

 SHRI  SURENDRA  PAL  SINGH:  The
 diplomatic  passport  to  any  individual  in  this
 country  does  not  give  him  any  immunity
 from  custom  duty  etc.  although  they  are
 giving  special  treatment  outside.  When  they
 come  back  to  our  country  they  are  subjected
 to  the  local  law  as  anybody  else,
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 SHRI  S.  M.  BANERJEE:
 done.

 It  is  never

 Views  of  Mr.  Pierre  M.  Gallois  Re:  Deve-
 lopment  of  Atomic  Armaments  by  India

 +
 *77l.  MAHARAJA  MARTAND  SINGH:

 DR.  KARNI  SINGH:

 Will  the  Minister  of  DEFENCE  be  pleased
 to  state:

 (a)  whether  Government's  attention  has
 been  drawn  to  the  views  recently  expressed
 by  Mr.  Pierre  M.  Gallois,  a  retired  French
 General  and  an  expert  on  nuclear  weapons,
 advocating  that  India  should  develop  its
 own  atomic  armaments  to  safeguard  its
 interests;  and

 (b)  if  so,  the  reaction  of  Government
 thereto?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  Government  have
 seen  a  newspaper  report  regarding  the  views
 expressed  by  Mr.  Pierre  M.  Gallois.

 (b)  Government’s  policy  on  the  develop-
 ment  of  nuclear  weapons  has  been  explained
 to  the  House  in  the  reply  given  to  Unstarred
 Question  No.  47  on  the  7th  June,  1971,

 MAHARAJA  MARTAND  SINGH:  I
 should  like  to  know  from  the  hon.  Minister
 of  Defence  if  a  study  has  been  made  of  the
 Teport  of  Mr.  Gallois  in  the  context  of  the
 rapid  expansion  and  progress  of  China  in  the
 field  of  nuclear  weaponry?

 SHRI  JAGJIWAN  RAM:  I  cannot  say
 definitely  but,  I  think,  the  Atomic  Energy
 Commission  will  go  into  that  question.

 MAHARAJA  MARTAND  SINGH:  Might
 I  know  what  steps  precisely  the  Government
 has  in  mind  to  counterbalance  this  threat  of
 nuclear  weaponry  from  China?

 SHRI  JAGJIWAN  RAM:  Ido  not  think
 such  a  question  can  be  answered  adequately
 during  question  time.  The  matter  has  been
 discussed  in  the  house  and  during  Budget
 discussion  it  can  be  discussed.  The  policy
 of  the  Government  of  India  has  been  expl-
 ained  that  it  is  our  objective  to  develop
 nuclear  energy  for  peaceful  purposes.
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 Handling  Over  the  Work  of  Exploration  of
 Oil  in  Punjab,  U.P.  and  Bihar  to  Italian

 Firm

 *772.  SHRI  0.  K.  PANDA:  Will  the
 Minister  of  PETROLEUM  AND  CHEMI-
 CALS  be  picased  to  state:

 (a)  whether  drilling  of  wells  for  explora-
 tion  of  crude  oil  in  Punjab,  ७.०,  and  Bihar
 was  made  over  to  an  Italian  firm  recently;
 and

 (b)  if  so,  the  reasons  therefor?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  AND
 CHEMICALS  (SHRI  DALBIR  SINGH):
 (a)  No  such  action  was  taken  recently.  The
 services  of  an  Italian  firm  were  used  by  the
 Oil  and  Natural  Gas  Commission  for  drilling
 very  deep  exploration  wells  in  Bihar  and  U.P.
 under  a  contract  concluded  on  17-12-1962,
 and  in  Punjab  under  a  contract  concluded
 on  13-5-1963.  Under  these  contracts  drilling
 was  carried  out  during  the  period  ‘19-10-1963
 to  22-5-1965  in  Bihar  and  U.P.,  and  during
 the  period  7-10-1964  to  30-9-1966  in  Punjab.

 (b)  The  Commission  did  not  then  possess
 drilling  rigs  capable  of  drilling  wells  to  the
 large  depths  as  required,  nor  did  the  per-
 sonnel  of  the  Commission  possess  the  know-
 how  and  experience  of  such  deep  drilling.

 SHRI  D.  K.  PANDA:  The  Oil  and
 Natural  Gas  Commission  had  made  certain
 recommendations  in  the  past  to  provide  them
 with  some  more  power  so  that  they  could
 have  technical  know-how  and  scientific
 cadres  so  as  to  have  drilling  capacity  for  the
 exploration  of  crude  oil.  In  view  of  this  has
 the  suggestion  been  carried  out  by  the  Govern-
 ment  since  1962;  if  not,  what  has  been  the
 reason  for  so  much  delay  and  for  depending
 upon  only  the  foreign  companies  even  for
 exploration?

 THE  MINISTER  OF  PETROLEUM  AND
 CHEMICALS  (SHRI  P.  C.  SETHI):  As
 far  as  in-shore  drilling  is  concerned,  the
 ONGC  is  carrying  out  the  entire  drilling
 operations  itself.  Of  Course,  for  offshore
 drilling  we  are  having  foreign  contracts  still.

 SHRI  D.  K.  PANDA:  Has  the  Govern-
 ment,  at  least  now,  made  any  plan  to  bring
 drilling  machines  for  exploration  of  wells
 in  these  States  and  throughout  India?
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 SHRI  P.  ८.  SETHI:  In  two  or  three  wells
 quite  deep  drilling  was  tried  in  these  areas
 and  more  than  5,000  metres  were  drilled,
 but  the  areas  were  not  found  to  contain  oil;
 therefore,  they  were  abandoned.

 SHRI  0.  K.  PANDA:  That  was  not  my
 question.  My  question  was,  what  arrangc-
 ments  have  been  made  or  whether  there  is
 any  plan  to  bring  rigs  for  drilling  purposes.
 We  are  now  depending  upon  foreign  com-
 panies.

 SHRI  P.  ८.  SETHI:  We  are  not  depend-
 ing  on  foreign  companics.  It  was  only  in
 ‘1962-63  that  this  contract  was  given.  Since
 then,  no  contract  has  been  given.  As  far  as
 deep  drilling  in  this  area  is  concerned,  it
 has  been  tried  and  this  area  was  found  to  be
 dry.

 SHRI  D.N.  TIWARY:  After  three  years
 exploration  in  Bihar  and  UP.,  may  I  know
 what  has  been  experience  there,  whether  some
 oil  has  been  found  or  whether  it  has  been
 given  up  for  good  or  there  is  any  possibility
 of  exploring  it  again?

 SHRI  P.  C.  SETHI:  According  to  the
 first  contract,  the  drilling  was  done  at  Raxaul
 and  Moh  and  in  ‘1963-64,  and  according  to
 the  second  contract  at  Januri  and  Bahl.
 After  these  drilling  in  the  areas  of*  Bihar,
 U.P.  and  Punjab,  as  I  have  pointed  out,
 these  did  not  prove  fruitful  and  had  to  be
 abandoned.

 SHRI  D.  D.  DESAI:  Would  the  hon.
 Minister  be  pleased  to  state  the  extent  of
 financial  allocation  for  exploratory  areas
 as  against  financial  allocation  for  proved
 areas?

 MR.  SPEAKER:  I  am  sorry.  It  cannot
 arise  out  of  this.  This  Question  relates  to
 handling  over  the  work  to  an  Italian  firm.

 SHRI  D.  D.  DESAI:  Only  financial
 allocation  for  the  Italian  firm.

 SHRI  P.  C.  SETHI:  If  he  is  asking  only
 for  this  contract,  then  I  may  point  out  that
 the  invoices  of  work  and  services  totalled  up-
 to  24,90,053  dollars  plus  Rs.  68  lakhs  for  the
 first  contract  in  Bihar  and  U.P.  and  25  lakh

 dollars  plus  Rs.  66  lakhs  for  Punjab.
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 Shifting  of  Provisioning  Cell  of  Directorate
 of  Stares  from  New  Delhi  to  Bombay

 *778,  SHRI  RAJA  KULKARNI:  Will
 the  Ministcr  of  DEFENCE  be  pleased  to
 state:

 (a)  whether  the  Naval  Headquarters  at
 Delhi  have  decided  to  shift  the  Provisioning
 Cell  of  the  Directorate  of  Stores  from  New
 Delhi  to  Bombay;

 (b)  if  so,  whether  the  decision  is  based
 upon  the  recommendations  of  an  indepen-
 dent  expert  investigation;

 (c)  how  many  Class  III  and  IV  employees
 would  be  affected  if  the  Provisioning  Cell
 is  shifted  to  Bombay;

 (d)  in  case  the  same  Cell  is  shifted,  whether
 the  Naval  Headquarters  has  also  decided  to
 transfer  employees  working  in  the  Cell  at
 Delhi  to  Bombay;  and

 (e)  whether  Naval  Headquarters  has  taken
 into  confidence  the  Indian  Navy  Civil  Staff
 Association  recognised  by  the  Ministry  on
 all  questions  involved  in  the  decision  of
 shifting  ?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  No,  Sir.

 (b)  to  (e).  Do  not  arise.

 SHRI  RAJA  KULKARNI:  May  I  know
 whether  any  expert  committee  has  given  a
 report  for  shifting  of  this  Cell  from  Delhi  to
 Bombay  and,  if  so,  whether  the  expert  com-
 mittee  has  given  any  specific  and  pointed  re-
 commendations  specially  in  view  of  the  fact
 that  it  is  only  recently  that  it  was  shifted
 from  Bombay  to  Delhi.

 MR.  SPEAKER:  You  are  framing  your
 question  out  of  ‘“‘No”  and  “Does  not  arise.”

 SHRI  RAJA  KULKARNI:  May  I  know
 whether  the  proposal  is  under  consideration
 and  wheather  they  have  decided  not  to  shift.

 SHRI  JAGJIWAN  RAM:  As  the  answer
 stands,  it  docs  not  say  it  is  under  considera-
 tion.

 SHRI  RAJA  KULKARNI:  For  how
 long?

 MR.  SPEAKER:  So  longas  there  is  “No”,
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 बल्लभगढ़  की  वाई-फार्स  इंजीनियरिंग  कम्पनी
 हारा  73  एम०  एस०  टेक  भेदी  हथगोलों  का

 बनाया  जाना

 *779.  श्री  हुकम  चन्द  कछवाय:  क्या
 रक्षा  मन्त्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  सरकार  बल्लभगढ़  की  वाई-
 फार्म  इंजीनियरिंग  कम्पनी  को  एक  लाख  73
 एम०  एम०  टेंक  भेदी  हथगोले  बनाने  के  लिये
 लगभग  एक  करोड़  38  लाख  रुपयों  के  मूल्य
 का  ठेका  दे  रही  है;

 (ख)  क्‍या  सरकार  ने  कम्पनी  को  50
 प्रतिशत  अग्रिम  राशि  देना  स्वीकार  कर  लिया  है;

 (ग)  उक्त  कम्पनी  में  कितनी  पूँजी  लेगी
 है  तथा  इसकी  स्थापना  कब  हुई  थी;

 (घ)  सरकार  ने  इस  कम्पनी  को  अब  तक
 कितने  प्रयादेश  दिये  हैं  तथा  इस  कम्पनी  के
 कितने  मालिक  हैं  तथा  उसमें  कितने  कर्मचारी  हैं;

 (=)  क्‍या  पले  साइकिल  कम्पनी  का,
 जिसके  विरुद्ध  सरकार  ने  कई  मामलों  में  मुकदमे
 चला  रखे  हैं,  इसके  साथ  विलय  हो  गया  है;
 और

 (च)  यदि  हां,  तो  पर्ल  साइकिल  कम्पनी
 के  विरुद्ध  कितने  माललों  में  मुकदमें  चलाए  गये

 हैं?
 THE  MINISTER  OF  DEFENCE  (SHRI

 JAGJIWAN  RAM):  (a)  to  (f).  A  statement
 is  laid  on  the  Table  of  the  Housc.

 Statement

 (a)  No  order  for  manufacture  of  Anti-
 Tank  Rifle  Grenade  73  mm  has  been  placed
 on  M/s  Bycarm  Engineering  Industries  (P)
 Ltd.,  Ballabgarh.  A  case  for  placement  of
 order  on  M/s  Pearl  Cycle  Industries  is  still
 under  consideration  and  no  final  decision
 has  yet  been  taken.

 (b)  No,  Sir.
 (c)  M/s  Bycarm  Engineering  Company

 was  formed  in  March  1970,  The  authorised
 capital  is  Rs.  25  lakhs  and  the  subscribed
 capital  is  reported  to  be  Rs,  200/-,
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 (d)  One  order  has  been  placed  on  this
 company.  The  number  of  shareholders  is
 two.  Number  of  employees  is  nil.  However,
 the  company  is  using  the  man-power  and
 equipment  of  M/s  Pearl  Cycle  Industries,
 who  are  under  the  same  management.

 (e)  M/s  Pearl  Cycle  Industries  are  not
 merged  with  M/s  Bycarm  Engineering  In-
 dustries  (P)  Ltd.  These  firms  are  associate
 concerns  under  the  same  management.

 (f)  Two  cases  are  reported  to  have  been
 filed  against  M/s  Pearl  Cycle  Industries.
 These  are  pending  trial  in  the  court.

 श्री  हुकम  चन्द  कछवाय  :  मैं  यह  जानना
 चाहता  हूं  कि  वाई-फार्म  कम्पनी  का  आप  ने
 टेंडर  मंजूर  किया  है  करोड़  38  लाख  का
 जब  कि  इस  ने  भविष्य  में  न  कोई  काम  किया
 है,  और  यह  फर्म  केवल  200  रु०  लागत  की
 है  7  ऐसी  स्थिति  में  जो  आर्डर  आपने  दिया  है
 वह  कौन  सी  बात  को  लेकर  दिया  है।  इस
 कम्पनी  की  दूसरी  कम्पनी  थी  पल  साइकिल
 कम्पनी  उसको  भी  पहले  आपने  आर्डर  दिया  था
 जब  कि  उसके  खिलाफ़  अनेकों  कैसे  चल  रहे
 हैं  और  कम्पनी  ठप्प  पड़ी  है।  उन्होंने  यह  नई
 कम्पनी  वाई-फार्म  के  नाम  से  खोली  है  ।

 श्री  जगजीवन  राम:  अभी  तो  इसने  कुछ
 चीज़ें  बनायी  हैं  जो  हमारे  स्पेसिफिकेशन  के
 हिसाब  से  हैं  1  मुल्क  में  और  किसी  ने  वह  चीज़ों

 नहीं  बनायी  हैं।  टेंडर  दो  कम्पनियों  का  था,
 एक  इन  का  और  एक  दूसरी  और  थी  ।  स्पेस-
 फ़िकेशन  के  हिसाब  से  इन्हीं  का  माल  था।
 लेकिन  अमी  तक  यह  मामला  विचाराधीन  है।

 क्रि  हुकम  प्चम्द  कछवाय:  इस  कम्पनी  के
 माध्यम  से  जो  इनके  एजेन्ट  हैं,  जो  काम  करने
 वाले  लोग  हैं  बहू  इस  विभाग  के  कुछ  अफ़सरों
 से  सांठगांठ  कर  के  और  उन्हें  कुछ  ले  दे  कर
 अपना  काम  करवाते  हैं,  जब  कि  इन  की  कोई
 कंपेसिटी  नहीं  है  इस  प्रकार  का  काम  करने  की  ।
 आपने  कहा  कि  इन्होंने  कुछ  चीज़ें  बनायी  हैं  |
 मेरा  कहना  है  कि  यह  कम्पनी  कुछ  काम  नहीं
 करती  और  यह  जाली  फर्म  है  ।
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 wert  महोदय :  आप  एक  फर्म  के  बारे
 में  इस  तरह  के  रिमाकर्स  पास  करते  हैं  यह
 उचित  नहीं  है।  बेहतर  हो  कि  इस  तरह
 आविट्रेरी  तरीके  से  न  कह  कर  इस  को  सवाल
 की  हाकल  में  कहें  तो  ठीक  है  ।  जैसे  आईडेर  देने
 के  पहले  आप  ने  जांच  की  है  कि  नहीं  ?
 The  questioner  should  be  very  cautious  about
 his  questions,  He  should  not  speak  ill  of  any
 firm  wothout  any  basis.

 ot  yer  we  कछवाय:  इनका  कोई
 बिजनेस  नहीं  है  7  इन्होंने  दूसरी  कम्पनी  खोल
 ली  है  घोखा  देने  के  लिये  -  जनता  के  पैसे  की

 हानि  न  हो  इसलिये  मैं  जानना  चाहता  हूं  क्‍या
 आप  को  जानकारी  है  कि  यह  फर्म  बिल्कुल
 नाजायज  फर्म  ह ैऔर  इसका  कोई  काम  नहीं  है,
 दूसरों  से  माल  लेकर  सप्लाई  करती  है।  इस
 बात  को  ध्यान  में  रखते  हुए  आप  आगे  का
 आडंर  देंगे  ?

 श्री  जगजीवन  राम:  मैंने  कहा  कि  इन
 की  चीज़ें  हमारे  स्पेसिफ़िकेशन  के  मुताबिक  हैं
 अब  उनको  आर्डर  दिया  जाय  या  नहीं  यह
 मामला  विचाराधीन  है।  अभी  आडंबर  नहीं  दिया
 गया  है।  जब  भी  आर्डर  दिया  जायगा  तो  इन
 सभी  बातों  को  खयाल  में  रखा  जायगा  जिस  से
 सरकार  के  पैसे  को  कोई  खतरा  न  हो  और  पैसा

 पहले  न  दिया  जाय  ।

 क्रो  हुकम  चन्द  कछवाय:  50  परसेंट
 आप दे  चुके  हैं  t

 श्री  जगजीवन  राम:
 दिया  गया  है  ।

 कोई  पैसा  नहीं

 MR.  SREAKER:
 second  round  now.

 I  am  going  to  have  the

 Invitation  to  Eminent  Persons  Attending
 World  Peace  Congress  to  Visit  Border

 Areas  of  India

 *  755.  SHRI  C.  K.  CHANDRAPPAN
 on  behalf  of

 SHRI  INDRAJIT  GUPTA:

 Will  the  Minister  of  EXTERNAL  AFFA-
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 IRS  be  pleased  to  state:

 (a)  whether  a  World  Assembly  for  Peace
 was  held  at  Budapest  from  May  3th  to  I6th,
 at  which  representatives  of  54  countries  and
 several  international  organisations  signed  an
 Appeal  calling  of  solidarity  with  the  people
 of  Bangla  Desh  and  condemning  the  atrocities
 of  the  Pakistan  military  regime;

 (b)  whether  the  signatories  to  the  Appeal
 include  a  large  number  of  prominent  public
 men,  eminent  scicntists,  parliamentarians,
 artists,  etc.;  and

 (c)  if  so,  wether  Government  have  consi-
 dered  inviting  some  of  them  ot  visit  the  border
 areas  of  India  to  see  things  for  themselves?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  _  SINGH):
 (a)  and  (b).  Yes,  Sir.  At  the  Assembly  of  the
 World  Peace  Council  held  in  Budapest  from
 May  !3-I6,  97I,  such  an  Appcal  was  signed
 by  delegates  from  57  countries  and  various
 organisations  and  by  individuals;  these
 included  many  eminent  personalities,

 (c)  The  matter  is  under  consideration.

 SHRI  ron  K.  CHANDRAPPAN:  In  view
 of  the  fact  that  such  a  statement  was  signed
 by  delegations  of  54  countrics  including  very
 prominent  personalitics,  I  would  like  to  know
 from  the  Government  whether  carly  decision
 would  be  taken  in  this  matter  to  invite  some
 of  them  to  visit  India.

 SHRISURENDRA  PALSINGH:  Ihave
 already  said  this  in  my  main  reply  that  this
 matter  is  being  considered  and  we  will  try
 to  finalise  it  as  quickly  as  possible.

 SHRI  C.  K.  CHANDRAPPAN:  I  would
 like  to  know  why  there  is  delay:  What  are
 the  reasons  for  it?  I  would  like  to  know
 whether  they  have  approached  the  World
 Peace  Council  to  send  some  of  those  promi-
 nent  men  to  visit  India.

 SHRI  SURENDRA  PAL  SINGH:  I  have
 already  said  that  this  matter  is  being  consi-
 dered  and  decision  will  be  taken  as  early  as
 possible.

 DR.  MAHIPATRAY  MEHTA:  Were
 there  any  Arab  countries  therein  among  the
 signatories?
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 SHRI  SURENDRA  PAL  SINGH:  There
 were  delegation  from  a  large  number  of  coun-
 tries.  There  were  more  than  70  or  80  of  them.
 They  were  private  delegations;  they  were  not
 representing  the  Government  of  the  country.

 DR.  RANEN  SEN:  Among  these  emis-
 saries  there  were  many  important  individuals
 from  Arab  countries.  He  will  find  this  if  he
 sees  those  signatures.  Would  the  Government
 try  to  contact  those  personalities  who  had
 signed  in  that  document  to  come  to  India  to
 visit  the  Border  States  and  see  the  situation  with
 their  own  eyes?

 SHRI  SURENDRA  PAL  SINGH:  There
 were  3  or  4  individuals  from  Syria,  so  far  as
 I  can  make  out,  who  signed  this  appeal.  Re-
 garding  the  other  part,  I  have  already  replicd
 to  that.

 Conversion  of  O.  &  N.G.  con  into  an
 Integrated  ofl  Company

 *773.  PROF.  MADU  DANDAVATE:
 Will  the  Minister  of  PETROLEUM  AND
 CHEMICALS  be  pleased  to  state:

 (a)  whether  Governmeot  have  received  a
 letter/memorandum  from  the  Oil  and  Natural
 Gas  Commission  Employees  Mazdoor  Sabha
 demanding  that  Oil  and  Natural  Gas  Commis-
 sion  be  converted  into  an  integrated  oil  company
 with  exploration,  production,  refining  and
 marketing  functions  in  respect  of  crude  and
 natural  gas  produced  by  it;

 (b)  if  so,  whether  Government  have  consi-
 dered  this  suggestion;  and

 (c)  if  not,  whether  Government  propose
 to  amend  the  Oil  and  Natural  Gas  Commission
 Act  959  to  make  the  provisions  under  which
 these  functions  could  be  undertaken  and  remove
 obstacles  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  AND  CHE-
 MICALS  (SHRI  DALBIR  SINGH):  (a)  and
 (b).  A  statement  is  laid  on  the  Table.

 (०)  No,  Sir.

 Statement

 (a)  Yes,  Sir.
 (b)  In  context  of  the  vast  scope  for  further

 expansion  of  activities  for  discovery  of  oil  and
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 gas  in  India.  it  is  considered  that  the  ONGC
 should  be  maintained  as  an  organisation  solely
 devoted  to  these  activities,  and  unfettered  with
 functions  of  a  purely  commercial  nature  relat-
 ing  to  refining  and  sale  of  petroleum  products.
 The  Commission  has  a  special  responsibility
 in  the  matter  of  exploring  and  exploiting,
 in  the  quickest  possible  time,  the  hydro-carbon
 potentialities  of  the  country.  This  responsibi-
 lity  has  further  become  significant  in  view  of
 the  increasing  demand  for  crude  oil  in  the  coun-
 try  and  the  steep  rise  in  prices  of  imported
 crude  oil.  The  fact  that  the  Commission  has
 no  commercial  operation  like  refining  and
 marketing  to  cushion  and  absorb  its  explora-
 tion  losses  ought  not  to  put  it  at  a  disadvantage
 because  it  is  Government’s  responsibility,
 under  ONGC  Act,  1959,  to  find  the  necessary
 resources  for  the  Commission’s  activities.

 (c)  No,  Sir.

 PROF.  MADHU  DANDAVATE:  Is  it
 true  that  a  memorandum  was  submitted  and
 there  was  a  lot  of  discussion  regarding  the  sug-
 gestion  that  has  already  been  made  and  some
 expert  advice  has  also  been  put  forward  before
 Government,  but  in  spite  of  that  no  concrete
 steps  are  being  taken  ?

 THE  MINISTER  OF  PETROLEUM  AND
 CHEMICALS  (SHRI  P.  C.  SETHI):  Govern-
 ment  has  considered  this  matter  many  times  and
 have  come  to  the  conclusion  that  the  ONGC
 has  got  a  very  big  responsibility  of  survey
 and  exploration  of  oil  in  this  country  and
 therefore  it  should  not  be  burdened  with  the
 work  being  done  by  Oil  India.  But  as  far  as
 the  workers’  demand  is  concerned,  that  is
 always  being  taken  into  consideration.  That
 is  why  their  Ex-gratia  Payment  was  raised
 from  5  per  cent  to  0  per  cent  over  four  years.

 PROF.  MADHU  DANDAVATE:  As  for
 the  first  part,  no  specific  answer  is  forthcoming.

 SHRI  P.  C.  SETHI:  I  said  that  as  far  as
 the  ONGC  is  concerned,  it  should  mainly  be
 responsible  for  exploring  and  exploiting  and
 hydrocarbon  potentialities  of  the  country.
 From  that  point  of  view,  the  refining  and
 marketing  part  of  the  crude  oil  will  have  to  be
 left  with  Indian  Oil  Corporation  ONGC  should
 devote  itself  more  to  survey,  exploration  and
 exploitation  work.

 PROF.  MADHU  DANDAVATE:  It  is
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 true  that  expert  opinion  on  this  has  not  been
 taken  into  account  by  Government?

 SHRI  P.  C.  SETHI:  Mostly  this  is  a
 matter  of  administration.  As  far  as_  the
 workers  arc  concerned,  we  are  taking  their
 demand  into  consideration.  They  raised  the
 demand  from  this  point  of  view  that  Indian
 Oil  people  are  getting  about  8  per  cent
 bonus  while  ONGC  people  are  getting  only
 0  per  cent.

 SHRI  RAJA  KULKARNI:  In  view  of
 the  low  profitability  of  ONGC  when  another
 organisation  like  Oil  India  working  nearby
 in  Assam  has  a  profitability,  is  there  any
 Proposal  under  consideration  to  split  up
 ONGC  into  regional  organisations?

 SHRI  P.  C.  SETHI:  Not  at  the  moment.

 Drinking  Water  Supply  in  Urban  and  Rural
 Areas

 *774.  SHRI  H.  N.  MUKERJEE:  Will
 the  Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state:

 (a)  the  present  percentage  of  India’s  urban
 and  rural  population  that  has  no  facilities  for
 the  supply  of  drinking  water;

 (b)  whether  there  was  any  improvement  in
 the  position  during  the  Gandhi  Centenary
 Year,  and  if  so,  to  what  extent;  and

 (c)  the  time  target,  if  any,  for  provision  of
 drinking  water  facilitics  for  all  the  citizens
 of  India?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  0.  P.  CHATTOPA-
 DHYAYA):  (a)  to  (c).  A  statement  is  laid
 on  the  Table  of  the  Sabha.

 Statement

 (a)  According  to  available  estimates  about
 25%  of  urban  population  based  on  ‘1961
 census  has  yet  to  be  provided  with  piped
 water  supply  facilities.

 In  rural  areas  there  is  still  23%  of  popula-
 tion  (1961  census)  in  scarcity  and  difficult
 areas  which  needs  the  facilities  for  protected
 drinking  water  supply.
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 (b)  There  was  improvement  in  water  supply
 facilities  in  the  country  during  the  Gandhi
 Centenary  Ycar.  During  the  year  1968-69.
 about  Rs.  14.75,  crores  were  spent.  On  urban
 water  supply  and  sewerage  schemes  and
 about  Rs.  5.  80  crores  were  spent  for  rural
 water  supply  schemes.  During  the  year
 1969-70,  the  money  spent  on  urban  water
 supply  and  sanitation  schemes  exceeded
 Rs.  32  crores  and  an  expenditure  of
 Rs.  9.I2  crores  was  made  on  rural  water
 supply  schemes.

 (c)  It  is  broadly  estimated  that  a  sum  of
 Rs.  000  crores  will  be  required  for  providing
 water  supply  and  sewerage  facilities  in  the
 urban  areas  and  that  a  sum  of  about  Rs.
 730  crores  would  be  necded  for  providing
 piped  water  supply  in  scarcity  and  difficult
 rural  areas  and  such  areas  where  existing
 arrangements  are  inadequate.  During  the
 Fourth  Five  Year  Plan,  a  provision  of  Rs.
 401.49  crores  has  been  made  under  the
 National  Water  Supply  and  Sanitation  Pro-
 gramme  which  includes  urban  water  supply
 and  sewerage  and  rural  water  supply  schemes.
 Although  the  programme  is  now  in  the  State
 sector,  the  Central  Government  is  making  all
 efforts  to  help  the  States  in  tackling  the  pro-
 blem.  Besides  giving  financial  assistance
 in  the  normal  course,  a  Centrally  sponsored
 scheme  is  also  operating  for  identifying  the
 difficult  and  scarcity  areas  and  for  prepara-
 tion  of  suitable  schemes  for  those  areas.  The
 Central  Government  has  also  asked  the  State
 Governments  to  accord  high  priority  to  the
 rural  water  supply  schemes  and  outlays  for
 rural  water  supply  are  also  being  earmarked.
 The  Central  Government  is  also  procuring
 fast  hard  rock  drilling  rigs  from  international
 agencies  and  supplying  to  the  States  for
 solving  the  problem  in  hard  rock/soil  for-
 mulations.  All  efforts  are  being  made  to
 provide  drinking  water  facilities  to  all  the
 citizens  in  the  country  but  it  is  not  possible
 to  indicate  any  definite  time  limit  by  which
 this  target  would  be  achieved  because  it
 depends  largely  on  the  availability  of  re-
 sources.

 SHRI  H.  N.  MUKERJEE:  It  does  seem
 that  in  spite  of  the  Gandhi  Centenary  having
 been  celebrated  with  a  lot  of  eclat,  a  very
 large  proportion  of  our  rural  population  as
 well  as  of  our  cities  is  still  without  facilities
 of  potable  water.  Why  is  it  that  no  very
 special  effort  has  apparently  been  made  even
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 during  the  Gandhi  Centenary  year  in  this
 direction  and  we  have  to  put  up  with  this
 kind  of  position?

 SHRI  D.  P.  CHATTOPADHYAYA:
 We  are  aware  of  the  size  of  the  problem,  but
 it  is  ultimately  a  question  of  availability  of
 resoufces  that  has  Hmited  our  achievement.
 We  have  to  do  something  more.

 WRITTEN  ANSWERS  TO  QUESTIONS

 New  intra-Uterine  Family  Planning  Device

 *752,  SHRI  T.  S.  LAKSHMANAN:
 SHRI  RAMCHANDRAN

 KADANNAPPALLI:
 SHRI  DEVINDER  SINGH

 GARCHA:

 Will  the  Minister  of  HEALTH  AND
 FAMILY  PLANNING  be  pleased  to  state:

 (a)  whether  a  new  intra-uterine  contracep-
 tive  device  has  been  under  trial  in  India  in
 place  of  the  loop;

 (b)  whether  the  device  developed  abroad
 has  undergone  extensive  trials  there;

 (c)  what  are  the  findings  on  the  foreign
 as  well  as  Indian  trials;  and

 (d)  what  are  its  advantages  over  the  loop?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  HEALTH.AND  FAMI-
 LY  PLANNING  (SHRI  UMA  SHANKAR
 DIKSHIT):  (a)  A  new  intra-uterine  con-
 trceptive  device,  known  as  the  “Copper  T”,
 has  recently  been  put  on  trial  in  the  country.

 (b)  The  new  device  has  been  on  trial  for
 about  a  year  in  the  United  States,  Chile  and
 Tran.

 (c)  On  the  basis  of  the  preliminary  findings
 in  foreign  countries  the  new  device  is  reported
 to  be  safer:‘and  more  acceptable.  Trials  in
 India  have  just  started  and  results  will  be
 available  after  sometime.

 (d)  The  trials  in  foreign  countries  have
 indicated  the  following  advantages  of  the
 device  :—

 (i)  The  pregnancy  rate  with  this  dovice
 is  negligible.
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 (ii)  The  continuation  rate  of  the  new
 device  is  very  high.

 (iii)  The  incidence  of  undesirable  side-
 effects  and  bleeding  is  reported  to
 be  low.

 ब्रिटेन  के  एक  एटलस  में  जम्मू  कौर  काश्मोर  के
 एक  भाग  को  पाकिस्तान  का  क्षेत्र  दिखाया  जाना

 753.  श्री  प्रखर  बिहारी  बाजपेयी  :  क्‍या
 बिदेश  सब्जी  यह  बताने  की  कपा  करेंगे  कि  :

 (क)  क्‍या  सरकार  का  ध्यान  इंगलिश

 यूनिवर्सिटीज  प्रेस  लिमिटेड,  लन्दन'  द्वारा
 प्रकाशित  तथा  मुद्रित  द  टीम  यौर  सैल्फ  एटलस
 आफ  द  बल्डें'  के  पृष्ठ  32  पर  प्रकाशित  नक्शे
 की  ओर  दिलाया  गया  है  जिसमें  जम्मू  और
 काश्मीर  के  एक  बड़े  माग  को  पाकिस्तान  में
 दिखाया  गया  है;  और

 (ख)  यदि  हां,  तो  इस  बारे  में  क्या  कार्य-

 वाही  की  गई  है  ?

 विदेश  मंत्रालय  में  उप सस् यी  (ओ  सुरेशपाल
 सिंह):  (क)  964  में यह  प्रकाशन  सरकार
 के  ध्यान  में  आया  था ।  नक्शों  के  पृष्ठ
 सं०  32/133  पर  सम्पूर्ण  जम्मू-काश्मीर  को
 भारत  की  अंतर्राष्ट्रीय  सीमाओं  के  भीतर
 दिखाया  गया  है।  लेकिन  पाकिस्तान  के  गैर

 कानूनी  अधिकार  में  जो  क्षेत्र  हैं  उन्हें  उसी  रंग  में
 दिखाया  गया  है  जिस  रंग  का  प्रयोग  पाकिस्तान
 के  लिए  किया  गया  है  ।

 (ख)  प्रकाशकों  से  यह  कहां  गया  था  कि
 वे  सम्पूर्ण  जम्मू-काश्मीर  को  उसी  रंग  में  दिखाएं
 जिस  रंग  का  प्रयोग  भारत  के  लिए  किया  गया

 है  ।  ये  प्रकाशक  इस  बात  पर  सहमत  हुए  कि
 वे  इस  मामले  पर  सावधानी  पूर्वक  विचार  करेंगे  |
 लेकिन  i965  3  उन्होंने  हमें  यह  सूचना  दी
 कि  वे  हमारे  विचारों  के  अनुरूप  एटलस  को  ठीक

 नहीं  कर  सकते  क्योंकि  ऐसा  करना  उनके  लिए
 आशिक  दृष्टि  से  असम्मव  है  ।  फिर  एक  बार
 उन  प्रकाशकों  के  साथ  यह  मामला  उठाया  गया
 लेकिन  उनका  कोई  प्रत्युत्तर  नहीं  आया  ।  इस
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 एटलस  का  ओर  कोई  आगे  का  संस्करण  सरकार
 के  ध्यान  में  नहीं  आया  है।

 U.  S.  A.  Financial  Aid  for  Orthopaedic
 in  Delhi  and  Madras

 *  754,  SHRI  S.  A.  MURUGANAN-
 THAM:  Will  the  Minister  of  HEALTH
 AND  FAMILY  PLANNING  be  pleased  to
 State:

 (a)  whether  the  U.S.  Government  have
 agreed  to  give  financial  aid  for  the  Ortho-
 paedic  Centres  in  Delhi  and  Madras;

 (b)  if  so,  the  nature  and  extent  of  aid  to
 be  provided;  and

 (c)  the  schemes  for  which  the  aid  will  be
 utilised  ?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  HEALTH  AND  FAMILY
 PLANNING  (SHRI  UMA  SHANKAR
 DIKSHIT):  (a)  to  (c).  The  U.S.  Govern-
 ment  have  not  given  financial  aid  for  Ortho-
 paedic  Centres  as  such  but  have  given  certain
 research  grants  for  specific  projects  in  these
 two  citics.  In  Delhi  the  U.S.  Government
 have  given  P.  L.  480  grants  of  Rs.  0,06,322,
 for  a  research  scheme  at  the  All  India  Insti-
 tute  of  Medical  Sciences  and  another  P.  L.
 480  grant  of  Rs.  74,900  to  the  Safdarjang
 Hospital.

 In  Madras,  a  P.  L.  480  grant  of  Rs.
 6,01,920  for  a  research  and  demonstration
 Project  has  been  given  to  the  Madras  Medical
 College,  Madras.

 Reopening  of  the  Suez  Canal

 *  760.  SHRI  SHYAMNANDAN
 MISHRA:

 SHRIMATI  BHARGAVI
 THANKAPPAN:

 Will  the  Minister  of  EXTERNAL  AF-
 FAIRS  be  pleased  to  state:

 (a)  whether  there  is  now  a  prospect  of  the
 Suez  Canal  being  opened;  and

 (b)  if  so,  whether  Government  have  begun
 planning  the  follow-up  steps  accordingly?

 THE  MINISTER  OF  EXTERNAL  AF-
 FAIRS  (SHRI  SWARAN  SINGH):  (a)
 During  the  last  few  months,  there  have  been
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 some  important  discussions  aimed  at  re-
 Opening  the  Suez  Canal.  Both  the  U.N.
 Mediator,  Dr.  Jarring,  and  the  U.  S.  Secre-
 tary  of  State  have  made  efforts  in  this  respect.
 The  UAR  is  understood  to  have  agreed  to
 the  reopening  of  the  Canal  provided  Israel
 makes  a  partial  withdrawal  from  the  Eastern
 Bank  of  the  Canal  and  UAR  troops  are
 allowed  to  cross  to  the  East  Bank.  But  the
 Government  of  Israel  has  attached  certain
 other  conditions  unacceptable  to  the  UAR,
 such  as  a  ceasefire  which  would  continue
 indefinitely  cven  in  the  absence  of  an  overall
 settlement.

 (b)  Government  are  closely  watching  deve-
 lopments  in  this  respect,  but  concrete  follow-
 up  steps  can  be  taken  only  after  it  is  known
 if  and  when  the  Canal  will  be  reopened.

 Issuing  of  Press  Notes  by  High  Commissioner
 of  Pakistan  Re:  Bangla  Desh  Trouble

 * 761.  SHRI  BISHWANATH  JHUN-
 JHUNWALA:  Will  the  Minister  of  EX-
 TERNAL  AFFAIRS  be  pleased  to  state:

 (a)  whether  the  Pakistan  High  Commission
 in  India  has  been  issuing  press  notes  to  the
 newspapers  to  propagate  that  trouble  in
 Bangla  Desh  was  created  by  India;

 (b)  whether  some  Urdu  journals  have
 given  wide  publicity  to  such  press  notes;

 (c)  if  so,  whether  Government  imposed
 any  censorship  on  the  publicity  material
 now  being  issued  by  the  Pakistan  High
 Commission  in  India;  and

 (d)  if  not,  the  reasons  therefor?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)  to
 (d).  No  Press  Notes  of  this  character  have
 come  to  the  notice  of  the  Government.
 Further  enquiries  are  being  made.  If  and  when
 any  new  facts  come  to  light  in  this  context,
 appropriate  action  will  be  taken.

 Establishment  of  a  Plant  for  Conversion  of
 Natural  Gas  into  liquid  Petroleum  Gas

 *  763.  SHRI  8,  M.  KRISHNA:  Will  the
 Minister  of  PETROLEUM  AND  CHEMI-
 CALS  be  pleased  to  state:

 (a)  whether  Government  have  approved  the
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 proposal  of  Oil  India.  Limited  to  establish  a
 plant  to  process  its  reserves  of  natural  gas
 into  liquid  petroleum  gas  for  use  as  house-
 hold  fuel;

 (b)  ifso,  the  main  features  of  the  proposal;
 and

 (c)  When  it  is  likely  to  be  set  up?

 THE  MINISTER  OF  PETROLEUM  AND
 CHEMICALS  (SHRI  P.  C.  SETHI):  (a)
 No,  Sir.  No  proposal  has  yet  been  submitted
 by  Oil  India  Limited.

 (b)  and  (c).  Do  not  arise.

 Shares  of  Foreign  Firms  and  Public  Sector
 Plants  in  the  Production  of  the  drugs

 *  766.  SHRI  N.  SHIVAPPA:  Will  the
 Minister  of  PETROLEUM  AND  CHEMI-
 CALS  be  pleased  to  state:

 (a)  the  particulars  regarding  the  share  of
 production  by  the  Foreign  Firms  and  the
 share  of  Public  Sector  plants  in  total  value
 of  drugs  during  1969-70;  and

 (b)  whether  there  is  any  plan  under  Govern-
 ment’s  consideration  to  reduce  the  foreign
 domination  in  this  vital  sector?

 THE  MINISTER  OF  PETROLEUM  AND
 CHEMICALS  (SHRI  P.  C.  SETHI)  (a)  The
 public  sector  plants  and  foreign  firms  (i.e.
 firms  having  foreign  equity  exceeding  50%)
 accounted  for  about  6%  and  45  %  respectively
 of  the  total  drug  production  during
 1969-70;

 (b)  Yes,  Sir.  The  measures  adopted  broadly
 are:

 (i)  progressive  reduction  of  foreign
 equity  participation  with  corres-
 ponding  increase  of  Indian  sharc-
 holding  in  the  firms  concerned;

 (ii)  non-issueance  generally  of  licence
 for  producing  formulations,  except
 those  of  a  sophisticated  nature  or
 where  the  formulation  capacity  is
 linked  with  the  production  of  bulk
 drugs;  and

 (iii)  imposition  of  appropriate  export
 obligations  as  a  condition  precedent
 to  expansion  of  capacity.
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 N.  C.  C.  Commission  and  Territorial  Army
 Commission  to  Emergency  Commissioned

 Officers

 *  767.  SHRI  P.K.  DEO:  Will  the  Minis-
 ter  of  DEFENCE  be  pleased  to  state:

 (a)  whether  the  National  Cadet  Corps
 Commission  and  Territorial  Army  Com-
 mission  granted  to  Emergency  Commissioned
 Officers  are  purely  temporary  jobs;

 (b)  if  so,  whether  494  Emergency  Com-
 missioned  Officers  granted  National  Cadet
 Corps  Commission  will  be  again  rendered
 jobless;  and

 (c)  if  so,  what  action  Government  propose
 to  take  in  order  to  avoid  such  a  situation?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  to  (00.  Ordinarily
 Regular  officers  from  the  three  Services  man
 the  posts  in  the  National  Cadet  Corps.  Due
 to  acute  shortage  of  Reuglar  Officers,  a
 number  of  ex-Emergency  Commissioned
 Officers  have  been  granted  commissions  in
 the  NCC  on  a  temporary  basis.  Their  tenure
 is  prescribed  as  two  years,  extendable  by  one
 year  at  a  time  for  so  long  as  their  services  are
 required.  There  are  at  present  596  ex-ECOs
 holding  NCC  commissions.  As  the  present
 shortage  of  Regular  Officers  in  the  three
 Services  is  likely  to  persist  for  some  years,
 there  is  no  risk  of  these  ex-ECOs  holding  NCC
 Commissions  being  retrenched  in  the  near
 future.

 As  far  as  the  Territorial  Army  is  concerned,
 82  ex-ECOs  have  been  granted  T.A.  Com-
 missions  so  far.  The  Territorial  Army  offers
 only  part  time  employment  for  about  two
 months  in  a  year  to  persons  who  already  have
 civil  avocations.  Such  of  those  ex-ECOs
 granted  T.A.  Commissions  who  have  not
 yet  obtained  regular  civil  employment  will
 continue  to  be  assisted  by  the  Resettlement
 organisation  to  obtain  civil  employment.

 East  Africans  of  Asian  Origin  in  India
 Awaiting  Permission  for  Entry  into  Britain

 *  768.  SHRI  M.  KATHAMUTHU:  Will
 the  Minister  of  EXTERNAL  AFFAIRS  be
 Pleased  to  state:

 (a)  whether  there  are  more  than  2,000
 East  Aft  ‘‘rsof  Asian  origin  mostly  students.
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 in  India,  awaiting  British  Government's
 permission  for  entry  into  Britain;

 (b)  whether  some  of  them  have  been
 waiting  for  more  than  three  years;

 (c)  whether  Government  of  India  have
 taken  up  their  case  with  the  British  Govern-
 ment;  and

 (d)  if  so,  British  Government’s  attitude  in
 the  matter?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)  and
 (b)  Procedures  of  free  entry  into  India  are
 available  for  Commonwealth  nations  from
 East  Africa  generally,  except  for  British  pass-
 port  holders  of  Indian  origin  from  Kenya
 in  respect  of  whom  a  visa  system  for  entry
 ino  India  was  introduced  in  March,  1968.
 As  some  may  have  come  in  under  the  free
 entry  procedures  no  firm  estimates  can  be
 given.

 (०)  and  (9).  The  Government  of  India  have
 taken  every  opportunity  to  impress  on  the
 U.  K.  Government  that  Asian  British  pass-
 port  holders  from  East  Africa  are  solely  their
 responsibility,  and  that  they  must  be  allowed
 unconditional  entry  into  Britain.

 Recently,  the  British  Government  have
 announced  the  doubling  of  the  quotas  for
 entry  into  British  of  East  African  British
 Asians  from  500  to  3,000  a  year  with  an
 additional  500  extra  vouchers  for  the  period
 June  to  December,  1971,

 The  Government  of  India  had  also
 taken  up  with  the  U.K.  Government  the
 special  hardship  that  is  involved  for  persons
 who  came  to  India  for  studies,  but  are  finding
 it  difficult,  because  they  are  now  over  16,  to
 obtain  permits  to  join  their  parents  who  have
 since  migrated  to  U.  K.  from  East  Africa.
 The  Government  of  U.  K.  have  indicated
 that  they  would  consider  such  cases  sympa-
 thetically.

 Refusal  of  Permission  to  Pilgrims  to  Visit
 Dera  Sabfb  in  Lahore  ©”

 *  ‘715.  SHRI  R.  R.  SINGH  DEO:  Will
 the  Minister  of  EXTERNAL  AFFAIRS  be
 pleased  to  state:

 (a)  whether  the  Sikh  Pilgrims  wanting  to
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 visit  holy  shrine  of  Dera  Sahib  in  Lahore
 have  been  refused  permission  by  the  Pakis-
 tan  authorities;

 (b)  whether  Government  have  taken  up
 this  issue  with  the  Pakistan  authorities;  and

 (c)  if  so,  the  reaction  of  Pakistan  autho-
 rities  thereto?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)
 No,  Sir.

 (b)  and  (c).  Do  not  arise.

 Housing  Schemes  for  Central  Government
 Employees  at  Giri  Nagar,  Cochin

 *776.  SHRI  VAYALAR  RAVI:  Will
 the  Minister  of  WORKS  AND  HOUSING
 be  pleased  to  state:

 (a)  whether  the  Kerala  Government  offered
 20  acres  of  land  at  Giri  Nagar  at  Cochin  for
 the  proposed  Housing  scheme  of  the  Central
 Government  for  the  Central  Government
 employees;

 (b)  whether  the  Kerala  Government  with-
 drew  the  offer  later  due  to  the  lack  of  res-
 Pponse  from  the  Central  Government;  and

 (c)  if  so,  the  reasons  for  the  rejection  of
 the  offer?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  HEALTH  AND  FAMILY
 PLANNING  (SHRI  UMA  SHANKAR
 DIKSHIT):  (a)  The  Government  has  no
 scheme  for  general  poo!  accommodation  for
 their  employees  at  Cochin  and  no  such  offer
 was  received  by  the  Central  Government
 from  the  Government  of  Kerala.  It  is,  how-
 ever,  understood  that  the  Central  Services
 Welfare  Board,  Cochin,  approached  the  State
 Government  direct  and  that  they  were  in-
 formed  that  the  State  Government  world
 assist  the  Central  Government  in  acquiring
 any  land  required  at  Cochin  for  the  construc-
 tion  of  quarters  for  Central  Government
 employecs.

 (b)  and  (c).  These  questions  do  not  arise.

 Setting  up  of  a  Marine  Diesel  Engine  Factory
 at  Ennore,  Tamil  Nadu

 +  777,  SHRI  BHUVARAHAN:  Will  the
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 Minister  of  DEFENCE  be  pleased  to  state:

 (a)  whether  there  was  proposal  to  cons-
 truct  a  Marine/Diesel  Engine  Factory  at
 Ennore,  Tamil  Nadu  with  Japanese  colla-
 boration;

 (b)  whether  the  site  was  also  selected  and
 approved  by  both  the  Central  and  the  State
 Government;  and

 (०)  if  so,  the  progress  so  far  made  in  this
 regard?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  and  (b).  In  ‘1962,
 it  was  proposed  to  set  up  a  Marine  Diesel
 Engine  factory  at  Ennore,  Tamil  Nadu  and
 a  site  for  this  purpose  was  selected.  The
 foreign  collaboration  envisaged  was  with  a
 West  German  firm  and  not  a  Japanese  firm.
 A  Technical  Collaboration  Agreement  for
 the  licensed  manufacture  of  marine  diesel
 engines  was  concluded  with  Messrs.  M.A.N.
 of  West  Germany  in  October,  ‘1962,

 2.  According  to  the  original  proposal,
 this  plant  was  intended  to  be  a  fulfledged
 manufacturing  unit  for  the  marine  diesel
 engines.  It  was,  however,  subsequently
 found  to  be  necessary  to  review  the  scope
 of  the  project,  including  its  economic  viability
 in  the  light  of  different  alternatives.  Doubts
 regarding  the  suitability  of  the  site  at  Ennore
 also  arose  as  a  result  of  soil  testing.  It  was,
 therefore,  decided  to  further  cxamine  the
 scope  of  the  project  as  well  as  the  best  possible
 location.  On  the  invitation  of  the  Govern-
 ment,  a  team  of  engineers  from  M/s  M.A.N.,
 the  collaborators  for  this  project,  visited
 India  during  June-August  965  to  advise
 on  the  basic  manufacturing  plan  for  this
 Project  and  also  the  location.  After  taking
 into  consideration  various  factors,  e.g.  geo-
 graphical  situation,  communication,  availa-
 bility  of  labour,  investment,  and  factory
 costs,  etc.  and  carrying  out  a  relative  assess-
 ment  of  the  different  sites,  they  recommended
 first  preference  to  Ranchi  and  accordingly
 it  was  decided  to  locate  the  marine  diesel
 engine  factory  at  Ranchi.  The  most  important
 consideration  influencing  this  decision  is
 the  close  proximity  of  the  Marine  Diescl
 Engine  plant  to  Heavy  Engineering  Copora-
 tion  complex  who  are  the  main  components
 suppliers.

 (c)  The  factory  building  of  the  Plant  at
 Ranchi  has  been  completed.  The  machinery
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 and  equipment  ordered  from  Germany  under
 the  West  German  credit  arrangements  has
 also  been  shipped  and  is  now  being  pro-
 gressively  received  and  installed  along  with
 indigenous  machinery.  Meanwhile,  the
 assembly  of  medium  powered  GV  engines
 has  ,already  commenced  and  the  first  batch
 of  two  such  engines  is  expected  to  be  ready
 in  July,  1971.

 Testing  of  I.  C.  B.  M.  by  China  in  the  Indian
 Ocean

 *780.  PROF  S.L.  SAKSENA:  Will  the
 Minister  of  DEFENCE  be  pleased  to  state:

 (a)  whether  Government  have  any  informa-
 tion  to  confirm  the  Times  of  India  report
 published  in  its  issue  dated  the  Ist  June,  97
 that  China  will  test  fire  ICBM  into  Indian
 Ocean  in  the  near  future;

 (b)  whether  Government  have  made  any
 assessment  of  the  nuclear  capability  of
 China  and  the  threat  it  constitutes  to  Indian
 security;  and

 (c)  the  steps  Government  propose  to  take
 to  meet  the  threat?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  to  (c).  Govern-
 ment  have  no  information  to  confirm  the
 Newspaper  report.  However,  Government
 are  fully  aware  that  recent  development  in
 China  in  the  nuclear  field  have  implications
 for  our  security.  These  are  taken  into  account
 in  our  policies  and  plans.

 Allotment  of  Plots  to  Middle  Income  Group
 by  Delhi  Development  Authority

 32i4.  SHRI  N.  K.  SINHA:  Will  the
 Minister  of  WORKS  AND  HOUSING  be
 pleased  to  refer  to  the  reply  given  to  Starred
 Question  No.  ‘161  on  the  3ist  May,  97]  re:
 allotment  of  D.  D.  A.  Plots  to  middle-
 income  group  and  state:

 (a)  the  total  number  of  ex-Army  personncl
 who  applied  for  the  allotment  of  flats  in
 December,  1969;  and

 (b)  when  the  next  draw  for  allotment  is
 likely  to  take  place  in  respect  of  plots  in
 Safdarjang  and  East  Kailash  colonies  in  New
 Delhi?
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL):  (a)  The  registra-
 tion  was  not  done  categorywise.  It  is,  there-
 fore,  not  possible  to  indicate  the  number  of
 ex-army  personnel  who  registered  themselves
 under  the  ‘Advance  Registration  Scheme.’

 (b)  There  is  no  programme  for  allotment  of
 plots  under  low  income  group/middle  income
 group  by  draw  of  lots  in  the  Safdarjang  and
 the  East  of  Kailash  Residential  Schemes.

 Provision  of  Service  Facilities  in  Greater
 Kailash,  Part  II,  New  Delhi

 3215,  SHRI  N.  K.  SINHA:  Will  the
 Minister  of  WORKS  AND  HOUSING  be
 pleased  to  refer  to  the  reply  given  to  Unstar-
 red  Question  No.  806  on  the  3ist  May,  1971
 regarding  provision  of  service  facilities  in
 Greater  Kailash,  Part  II,  New  Delhi  and
 State:

 (a)  the  action  takep  or  proposed  to  be
 taken  by  Government  against  the  coloniser
 in  terms  of  the  agrecment  entercd  into  by  him
 for  not  laying  the  services  in  accordance  with
 the  approved  layout/services  plans;  and

 (b)  when  the  work  is  expected  to  be  under-
 taken  and  completed?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL):  (a)  and  (b).  The
 coloniser  has  been  allowed  an  extension  of
 one  year  by  the  Municipal  Corporation  to
 provide  the  services  upto  the  required
 standaid.  The  question  of  taking  any  action
 against  him  at  present  does  not,  therefore,
 arise.  It  is  expected  that  he  will  provide  the
 required  services  within  the  extended  period.

 Resolution  of  Advisory  Committee  of  D.  D.  A.
 for  Slashing  Ground  Rent  on  Residential

 Plots  in  Delhi

 3216.  SHRI  JADEJA:  Will  the  Minister
 of  WORKS  AND  HOUSING.  be  pleased
 to  state:

 (a)  whether  the  Advisory  Committee  of
 Delhi  Development  Authority  has  forwarded
 a  resolution  to  the  Central  Government  for
 slashing  the  ground  rent  on  residential
 plots;  and  |
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 (b)  if  so,  the  action  taken  by  Government
 in  this  regard?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL):  (a)  No,  Sir.

 (b)  Does  not  arise.

 Secret  Defence  Treaty  Between  India  and
 Ceylon

 3217,  SHRI  SHYAMNANDAN  MISHRA:
 Will  the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state:

 (a)  whether  it  has  come  to  the  notice  of
 Government  that  the  former  Prime  Minister
 of  Ceylon,  Mr.  Dudley  Senanayake  has
 alleged  a  secret  treaty  between  India  and
 Ceylon;  and

 (b)  if  so,  whether  Government  have  made
 its  position  clear  in  this  regard?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)  In
 the  text  of  a  letter  published  in  the  Ceylon
 Press,  no  such  allegations  have  appearcd.

 (b)  Does  not  arise.

 Resolution  Passed  by  Muslim  fLeaguc
 about  Un-Authorised  Occupation  of

 Kashmir  by  Pakistan

 3218.  SHRI  H.  M.  PATEL:  Will  the
 Minister  of  EXTERNAL  AFFAIRS  ४८
 Pleased  to  state:

 (a)  whether  the  attention  of  Government
 of  India  has  been  drawn  to  a  Resolution
 passed  by  the  Muslim  League  in  Gwalior  on
 the  30th  May,  97]  agitating  the  Governmcnt
 of  India  to  drive  away  Pakistanis  from  the
 unauthorised  occupation  of  Azad  Kashmir;

 (b)  whether  their  demand  is  based  on  in-
 creased  atrocities  by  Pakistan  authorities  on
 Kashmiris;  and

 (c)  if  so,  the  reaction  of  government  of
 India  in  this  regard?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)  and
 (b).  The  Government  have  scen  the  Press
 report  in  the  matter.  According  to  the  States-

 ASADHA  7,  4893-(SAKA)  Written  Answers  42

 man  of  3ist  May,  97].a  meeting  of  Muslims,
 held  in  Gwalior  on  29th  May  971  passed  a
 resolution  unanimously  urging  the  Govern-
 ment  to  drive  away  Pakistan  from  the  un-
 authorised  occupation  of  a  part  of  Kashmir.
 The  people  of  so  called  ‘Azad  Kashmir”
 were  being  subjected  to  untold  atrocities  by
 their  Pakistani  rulers,  and  they  wanted  to
 break  the  shackless  of  slavery.  They  should
 be  helped  in  doing  so  by  the  Indian  Govern-
 ment  and  the  Indian  people,  in  particular
 by  Indian  Muslims.

 (c)  Pakistan  continues  to  occupy  illegally
 a  part  of  the  State  of  Jammu  and  Kashmir.
 The  Government  receives  reports  from  time
 to  time  of  dissatisfaction  in  Pakistan  occu-
 pied  Kashmir.  However,  it  is  Government’s
 policy  to  settle  the  issue  arising  out  of  Pakis-
 tan’s  forcible  and  illegal  occupation  of  the
 part  of  Kashmir  peacefully  through  bilateral
 negotiations.

 Cost  of  Plots  in  Safdarjang  Development
 Area,  New  Dethi

 3219,  SHRI  JADEJA:  Will  the  Minister
 of  WORKS  AND  HOUSING  be  pleased
 to  state:

 (a)  the  original  payments  made  in  acquir-
 ing  land  in  the  Safdarjang  Development  Area
 Blocks  A  and  B.  New  Delhi  by  Delhi  Deve-
 lopment  Authority  and  the  expenditure  in-
 curred  on  its  development;

 (b)  the  quantum  of  additional  compensa:
 tion  paid  to  the  original  land  owners  on  their
 appeal  to  higher  competent  authority;  and

 (c)  the  total  sale  proceeds  realised  by  sell-
 ing  the  Plots  in  the  said  area  to  the  public?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL):  (a)  and  (b).  In
 various  residential  schemes,  lands  are  ac-
 quired  through  awards.  These  awards  are
 declared  by  Land  Acquisition  Collectors  from
 time  to  time.  The  award  consists  of  various
 khasras.  Thus  in  a  scheme  there  are  many
 hundred  khasras.  The  awarded  amount  is
 also  subject  to  appeals.  Such  appeals  are
 decided  in  many  years.  Thus  it  is  difficult
 to  ascertain  all  the  original  payments  made
 in  acquiring  land.  The  cost  of  development
 incurred  in  respect  of  Block  A,  B  and  C  is
 Rs.  92.32  lakhs  upto  October  1970,  It  is  not
 possible  to  segregate  development  cost  for
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 Blocks  A  and  B  since  this  is  an  integrated
 scheme  consisting  of  Blocks  A.  B  and  C.

 (c)  The  total  sale  proceeds  realised  by  sell-
 ing  the  plots  in  Blocks  A  and  B  of  the  Saf-
 darjang  Development  Residential  Scheme
 amount  to  Rs.  8.52  lakhs.

 Meeting  Between  Revenue  Officers  of  India
 and  Pakistan

 3220.  SHRI  R.  N.  BARMAN:  Will  the
 Minister  of  EXTERNAL  AFFAIRS  be
 pleased  to  state:

 (a)  whether  quarterly  meeting  between
 Revenue  Officers  of  India  and  Pakistan  for
 holding  joint  inspection  of  boundary  pillars
 along  the  Indo-  Pakistan  border  had  not  taken
 place  so  far;

 (b)  whether  Pakistan  Government  has
 adopted  delaying  tactics  in  this  regard;

 (c)  whether  Indian  Government  has  urged
 the  Pakistan  Government  for  such  joint
 inspection;  and

 (d)  if  the  answer  to  part  (c)  be  in  the
 affirmative  what  has  been  Pakistan’s  attitude
 and  if  in  the  negative,  what  further  steps
 Government  propose  in  this  connection?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)  to
 (d).  Meetings  for  holding  joint  inspection  of
 boundary  pillars  along  the  Indo-Pakistan
 border  are  supposed  to  be  held  bi-annually
 in  some  sectors  and  biennially  in  others.  Such
 meetings,  however,  have  not  always  been  held
 at  regular  intervals.  The  possibility  of  arrang-
 ing  such  meetings  on  the  India-East  Bengal
 border  has  been  negated  by  recent  develop-
 ments  in  East  Bengal.

 Indian  Engineers  in  U.  5.  A.

 3221.  SHRIGANGA  REDDY:  Will  the
 Minister  of  EXTERNAL  AFFAIRS  be
 Pleased  to  state:

 (a)  the  number  of  Indian  engineers  in
 U.S.  A.  at  present;  and

 (b)  how  many  of  them  are  in  employment
 and  how  many  of  them  have  been  thrown
 out  of  employment  in  the  past  six  months?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
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 (SHRI  SURENDRA  PAL  SINGH):  (a)  and
 (b).  The  number  of  Indian  students  studying
 Engineering  in  colleges  in  the  USA  is  5,532.
 Exact  figures  of  Indian  engineers  who  are
 employed  in  the  USA  are  not  available.

 Charges  Against  Officers  of  Indian  Oil
 Corporation  Eastern  Region,  Calcutta

 3222.  SHRI  JYOTIRMOY  BOSU:  Will
 the  Minister  of  PETROLEUM  AND  CHE-
 MICALS  be  pleased  to  state:

 (a)  whether  the  Indian  Oil  Corporation  is
 the  major  supplier  of  Kerosene;

 (b)  whether  in  1968,  Eastern  region,  parti-
 cularly  West  Bengal,  was  faced  with  an  acute
 shortage  of  Kerosene;

 (c)  whether  on  the  !2th  June,  1968,  Central
 Bureau  of  Investigation.  arrested  the  Sales
 Mani  ger,  Indian  Oil  Corporation,  Marketing
 Division  (Kerosene  Department)  Under
 Section  161  of  Indian  Penal  Code;

 (d)  whether  a  few  cases  were  filed  against
 some  Indian  Oil  Corporation  agents  on
 charges  of  selling  Kerosene  in  the  black
 market;

 (e)  if  the  answers  to  parts  (a)  to  (d)  be  in  the
 affirmative,  the  details  of  the  charges  brought
 against  each  of  the  Indian  Oil  Corporation
 Officers,  Calcutta;  and

 (f)  the  position  now  in  regard  to  the  cases
 brought  against  the  said  officers?

 THE  MINISTER  OF  PETROLEUM  AND
 CHEMICALS  (SHRI  P.  C.  SETHI):  (a)
 Yes  Sir.

 (b)  Temporary  shortage  of  kerosene  oil
 was  reported  in  968  from  the  Eastern  Re-
 gion  particularly  in  West  Bengal  because
 the  foreign  Oil  Companies,  particularly
 Esso,  withdrew  from  the  Eastern  Market.
 IOC  took  prompt  steps  to  increase  supplies
 and  fill  up  the  vacuum.

 (c)  On  receipt  of  a  complaint  against  an
 IOC  Officer,  the  Central  Bureau  of  Investi-
 gation  laid  a  trap  on  ‘12-6-68  and  placed  under
 arrest  a  Sales  Officer  of  IOC,  Calcutta  (Not
 the  Sales  Manager)  on  charges  of  corruption.

 (d)  There  had  been  several  cases  from  time
 to  time  against  Agents  under  Essential  Com-
 Moditics  Act.  Whenever  such  cases  were
 reported  to  the  IOC,  supplies  to  concerned
 dealers  were  suspended.
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 (e)  The  CBI  filed  a  charge  sheet  on  2-6-1969
 against  the  concerned  Sales  Officer.  He  was
 charged  for  offences  under  Sec.  !20-B  IPC
 read  with  section  5  (2)/5(!)(d)  of  prevention
 of  Corruption  Act  947  and  Sec.  6i  IPC,
 and  for  substantive  offences  under  section
 5(2)/5(t  Xd)  of  prevention  of  Corruption  Act,
 1947,  161,  IPC  and  64  I.P.C.

 (f)  The  case  is  pending  trial.

 झास्सम  1: ह  पहाड़ो  खिला  परिषद्‌  के  प्रतिनिधि-
 मंडल  को  प्रधानमंत्री  के साथ  बात जोत

 3223.  श्री  नरेश  सिह  बिष्ट :  क्‍या
 विदेश  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  आसाम  मिलो  पहाड़ी  जिला
 परिषद  का  एक  प्रतिनिधि  मंडल  प्रधानमंत्री  को
 मिलने  के  लिये  आया  था;

 (ख)  यदि  हां,  तो  क्‍या  इस  प्रतिनिधिमंडल
 ने  इनके  साथ  अथवा  अन्य  केन्द्रीय  मंत्रियों  के
 साथ  बातचीत  की  थी  कि  वह  नागा  समस्या  का

 समाधान  करने  के  लिये  छिपे  नागाओं  के  साथ
 बातचीत  करने  के  लिये  सहमत  हो  जायें;  और

 (ग)  यदि  हां,  तो  उनकी  बातचीत  के  क्या
 परिणाम  निकले  हैं  ?

 विदेश  मंत्रालय  में  उप-मंत्री  (भी  सुरेख तर पाल
 सिंह):  (क)  27  मई  i97:  को  मिजो

 हिल्स  जिला  परिषद  की  ओर  से  एक  प्रतिनिधि-
 मण्डल  प्रधानमंत्री  से  मिला  ।

 (@)  जी  नहीं  1  इस  बातचीत  में  नागालैंड
 पर  कोई  चर्चा  नहीं  हुई  ।

 (ग)  प्रश्न  नहीं  उठता  |

 Board  to  Develop  National  Capital  Region

 3224.  SHRI  B.  K.  DASCHOWDHURY:
 Will  the  Minister  of  WORKS  AND  HOUS-
 ING  be  pleased  to  state:

 (a)  whether  Government  propose  to  con-
 stitute  a  Board  to  develop  National  Capital
 region;

 (b)  if  so,  whether  the  names  of  Board
 members  have  since  been  finalised;
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 (c)  whether  Government  will  circulate
 this  proposal  for  eliciting  public  opinion
 among  the  persons  residing  in  the  States
 falling  under  the  purview  of  this  scheme}

 (d)  the  reaction  of  the  Chief  Ministers  of
 States  whose  areas  arc  likely  to  be  included
 in  the  National  Capital  region;  and

 (e)  the  time  by  which  this  scheme  will  be
 implemented  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL):  (a)  to  (०).  A  propo-
 sal  is  under  consideration  toset  up  a
 statutory  National  Capital  Regional  Planning
 Board  consisting  of  the  representatives  of  the
 Central  Government,  the  Governments  of
 Uttar  Pradesh,  Haryana  and  Rajasthan  and
 the  Union  territory  of  Delhi.  The  Board  will
 ensure  the  evolution  of  cn  integrated  regional
 development  plan  and  finance  some  of  the
 key  projects  of  the  plan.  The  actual  imple-
 mentation  of  the  plan  will  be  the  responsibi-
 lity  of  the  concerned  State  Governments.

 At  this  state,  it  cannot  be  stated  whether
 the  proposal  will  be  circulated  for.  elagiting
 public  opinien.  The  time  to  be  taken  in
 finalising  and  taking  a  decision  on  the  pro-
 posal  and  in  implementing  it  cannot  also  be
 assessed  at  this-stage.

 Diet  Surveys  of'  Working  Class

 3225.  SHRI  M.  K.  KRISHNAN:  Will
 the  Minister  of  HEALTH  AND  RAMILY
 PLANNING  be  pleased  to  state:

 (a)  whether  the.  attentios.of  Government
 has  been  drawn  to  the  diet  surveys  conducted
 by  the  National  Institute  of  Nutrition  focus-
 ing  the  attention  on  inadequate  intake  of
 calorics  of  food  by  the  working  class;

 (b)  if  so,  the  main  findings  thereof;  and
 (c)  the  reaction  of  Government  thereto?

 THE  MINISTER.  OF  STATE  IN.  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  D.  P.  CHATTOPA-
 DHYAYA):  (a)  Yes.

 (b)  The  National  Institute  of  Nutrition
 collected  data  on  diets  of  industrial  workers
 in  (1957-58.  The  data  was  analysed  with  a
 view  to  identify  relationship  between  the
 size  of  the  family  and  the  nutritive  vale  uof
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 the  diets.  It  was  found  that  in  families  with
 lass  than  three  children,  calorie  and  protein
 content  of  the  diets  were  more  than  in  families
 with  more  than  three  children.  Further,  it
 was  observed  that  among  the  families  with
 more  than  threc  children,  the  diet  Was  inade-
 quate  in  calories.

 (c)  Taking  into  account  the  date  collected,
 the  National  Nutrition  Advisory  Committee
 appointed  a  Sub-Committee  on  ‘Nutritional
 Requirements  of  Working  Class  Families’
 in  1962.  Tiis  Sub-Committee  after  consider-
 ing  all  aspects  of  this  problem,  submitted  its
 Report  in  965  which  was  forwarded  to
 different  State  Goveinments  and  industrial
 agencies  for  taking  appropriate  action  on  the
 recommendations  of  the  Committee  which
 were  as  follows  :—

 Worker
 Wife

 2,816  Calories
 2,150  Calories

 (माता  ला
 छ  Age-group  0-5
 Gi)  Age-eroup  6-14

 1,230,  Calories
 2,0I0  Calories

 दिल्ली  के  कश्मोरी  गेट  स्थित  प्स्तर्राज्यीय
 बस  झडे  का  निर्माण  कार्य

 3226.  श्री  धन शाह  प्रधान  :  क्या  निर्माण
 आर  आवास  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  दिल्ली  के  कश्मीरी  गेट  पर  स्थित
 अन्तर्राज्यीय  बस  अड्डे  का  निर्माण-कार्य  ठेकेदार
 द्वारा  अधूरा  छोड़  दिया  गया  है  तथा  इसके
 परिणामस्वरूप  दिल्ली  विकास  प्राधिकरण  को
 भारी  हानि  उठानी  पड़ी  है;

 (ख)  इस  निर्माण-कार्य  का  ठेका  कितनी
 धनराशि  पर  दिया  गया  था  तथा  यह  कार्य  किन
 कारणों  से  अधूरा  छोड़  दिया  गया  है;  और

 (ग)  इस  अधूरे  छोड़े  हुए  कार्य  को  पूरा
 करने  के  लिए  सरकार  का  क्‍या  कार्यवाही  करने
 का  विचार  है  ?

 निर्माण  और  आवास  मंत्रालय  में  राज्य
 मंत्री  (की  भाई  ry  गुजराल)  :  (क)  जी,

 हां  ।  इस  अवस्था  में,  हानि  की  सीमा,  यदि
 कोई  है,  मालूम  करना  संभव  नहीं  है  ।
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 (ख)  ठेका  94,70,527.00  रुपये  के  लिए
 था।  ठेका  मंसूख  कर  दिया  गया  है,  क्योंकि
 कार्य  में  संतोषजनक  प्रगति  नहीं  हो  रही  थी
 और  ठेकेदार  टेण्डर  में  निविष्ट  शर्तों  के  अनुसार
 कार्य  करने  के  लिए  राज़ी  नहीं  था  ।  ठेकेदार  ने

 कुछ  मांगें  रखी  थीं,  जिन्हें  स्वीकार  नहीं  किया
 जा  सका  1

 (ग)  अधूरे  छोड़े  गए  कार्य  को  पूरा  करने
 के  लिए  दिल्ली  विकास  प्राधिकरण  द्वारा  टेण्डर
 आमंत्रित  करने  के  लिए  कार्यवाही  की  जा
 रही  है

 Quarters  for  0.  P.  W.  D.  Staff  in  Va  ०05
 Cities  and  Airports  in  the  Country

 3227.  SHRI  M.  KATHAMUTHU:  Will
 the  Minister  of  WORKS  AND  HOUSING
 be  pleased  to  state:

 (a)  whether  the  C.  P.  W.  D.  has  built
 quarters  for  its  own  staff  in  varict:  cities
 and  airports  of  India;

 (b)  if  so,  the  names  of  the  cities  and  air-
 ports.  Where  C.  PL  W.  D.  staff  quartets  exist
 and  the  number  of  quarters  according  to  cach
 tyre  in  cech  city  and  airport;

 (c)  whether  the  quarters  in  ail  these  cities
 and  airports  arc  Meant  beth  for  the  regular
 and  workcharged  staff  of  CC.  P,  W.  D;  and

 (d)  if  net,  the  names  of  the  cities  and  air-
 ports  where  the  quarters  are  meant  exclusively
 for  the  regular  staff  of  C.  P.  ७.  D.?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRII.K.GUJRAL):  (a)  to  (d).  Informa-
 tion  is  being  collected  and  will  be  placed  on
 the  Table  of  the  House.

 बिहार  में  पेय  जल  की  कमो

 3228.  श्री  रामावतार  शास्त्री:  क्‍या
 स्वास्थ्य  और  परिवार  नियोजन  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  क्‍या  पटना  नगर  सहित  सारे  बिहार
 राज्य  में  पेय  जल  की  अत्यधिक  कमी  है;
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 (ख)  यदि  हां,  तो  क्या  इस  सम्बन्ध  में
 बिहार  राज्य  सरकार  ने  केन्द्रीय  सरकार  को  कोई
 ज्ञापन  भेजा  है;

 (ग)  यदि  हां  तो  उसका  ब्यौरा  क्‍या
 है।  और

 (घ)  उस  पर  सरकार  की  क्या  प्रतिक्रिया
 है?

 निर्माण  शौर  आवास  तथा  स्वास्थ्य  और
 परिवार  नियोजन  मंत्री  (क्रि  उमाशंकर  दीक्षित)  :

 (क)  राज्य  सरकार  ने  सूचित  किया  है  कि
 राज्य  के  उन  भागों  में  पीने  के  पानी  की  बहुत
 ही  कमी  है  जिनमें  पिछले  कुछ  वर्षों  के  दौरान
 अपर्याप्त  वर्षा  होने  के  कारण  पानी  का  स्तर
 घट  गया  है  और  जो  चिर  अभाव  ग्रस्त  क्षेत्र  हैं।
 पटना  शहर  के  कई  मोहल्लों  में  भी  पानी  की
 कमी  है  |
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 (@)  अप्रैल,  :97i  में  बिहार  राज्य
 सरकार ने  केन्द्रीय  सरकार  से  निवेदन  किया  कि
 बह  राहत  कार्यो  के  लिए  वित्तीय  सहायता  दे.।
 इसमें  राज्य  के  अकाल  तथा  सूखे  से  प्रभावित  क्षेत्रों
 के  लिए  पीने  के  पानी  की  योजनाओं  के  लिए
 406  लाख  रुपये  का  प्रावधान  भी  शामिल
 है।

 (ग)  प्रस्ताव  का  ब्यौरा  संलग्न  विवरण
 में  दिया  गया  है  t

 (घ)  स्थान  पर  जाकर  विश्लेषण  करने  के
 लिए  एक  केन्द्रीय  दल  ने  राज्य  का  दौरां  किया
 और  जल  पूर्ति  की  समस्याओं  को  सुलझाने  के  लिए
 एक  करोड़  रुपये  ऋण  के  रूप  में  सहायता  देने
 की  सिफारिश  क़ी  ।  केन्द्रीय  सरकार  ने  यह
 सिफारिश  स्वीकार  कर  ली  है  और  राज्य  सरकार
 को  इसकी  सूचना  भेजी  जा  रही  है  ।

 विवरण

 योजना  का  नाम  अनुमानित  की  लागत

 L.  पक्के  कुयें  2650  सं०

 2.  पक्के  कुए  व्यास  के  हाथ  से
 हि  ०

 चलने  वाले  नल-कूप  3035  ,  (2,27,  50,500)

 3.  रोक-ड्रिप  नल-कूप  575  »

 4.  बड़ें-बड़े  गाँवों  के  लिए  पीने  के
 पानी  की  खास  योजनायें  58  ,,  रु०  ,52,50,900/—

 5.  नलकूपों  का  संरचनात्मक

 परिवर्धन  600  ,,  ०  —-,  20,  000/-

 6.  वर्तमान  कुओं  को  गहरा  खोदना  500  ,,  रु०  7,50,000/-

 7.  यांत्रिक  उपकरण  रु०  7,75,000/—

 Massive  Rural  Housing  Plan

 3229.  SHRI  P.  GANGADEB:
 SHRI  NIHAR  LASKAR:

 Will  the  Minister  of WORKS  AND  HOUS-
 ING  be  pleased  to  state:

 (a)  whether  Government  are  working  out
 a  Scheme  for  massive  rural  housing  plan;

 रु०  4,06,46,400/—

 (b)  if  so,  whether  Jarge-scale  building  pro-
 gramme  particularly  in  the  field  of  housing
 would  be  linked  to  employment  schemes;

 (c)  if  so,  whether  rural  housing  schemes,
 if  worked  out  only  in  financial  terms,  would
 not  only  fail  to  reach  the  target  but  also
 release  inflationary  pressurcs;

 (d)  if  so,  what  are  the  other  dirc¢tives
 issued  in  this  regard,  and
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 ६2)  ‘how  far  they  have  been  implemented?

 THE  MINTSTER  OF  STATE  IN  THE
 MINISTRY  GF-WORKS  AND  HOUSING

 -GQSHRII.  .K.  GUIRAL):  (a)  to  4a).  The
 Government  are  at  present  engaged  in  the

 ‘fornrelation  of  a  programme  for  assistance  to
 State:  Governmecmts  to  provide  heusing.  sites
 to  landless  workers  in  the  rural  areas  of  the
 country.  The  details  of  the  programme  are

 विदेशों  में  बसे  भारतीय  जिशेषश

 3230.  श्री  नागेश्वर  द्विवेदी  :  कया  विदेश
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  पिछले  तीन  'कार्यों  में'  कित॑ने  डाक्टर,
 आं जी नियर  त्या  विशेषज्ञ  भारत  से  प्रवीन  करके
 “विदेशों  में  बस  गये  हैं  ओर  उन्होंने  उन  देशों  की
 नागरिकता  स्वीकार  कर  सी;  और

 (ख)  श्रेणीवार  तथा  देशवार  उनकी  संख्या
 क्‍या  है  ?

 विदेश  मंत्रालय  में  उप-सूत्रो  (भो  सुरेख पाल
 सिंह):  (क)  और  (ख).  सूचना  एकत्र  की
 जा  रही  है  और  उपलब्ध  होते  ही  सदन  के  पटल
 पर  रख  दी  जाएगी।

 Statement  of  Pakistan  Ambassador  in
 Wastrington  \Regatding  “‘Iido-Pakistan

 Relations

 3231.  SHRI  DEVINDER  SINGH  GAR-
 CHA:  Will  the  Minister  of  EXTERNAL
 AFFAIRS '  be  @leaeed  to  state:

 (a)  whether  the  attenton  of  Government
 has  been  drawn  to  the  reported  statement  of
 Pakistan  Ambassador  in  Washington  saying
 that  Pakistan  did  not  want  war  with  India,
 but  he  added  that  such  a  conflict  would  com-
 plicate  efforts  to  secure  a  reasonable  settle-
 meant  of  the  crisis  in  East  Bengal;  and

 (b)  if  so,  the  reaction  of  Government
 thereto?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)  Yes,
 Sir,
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 (७)  Government  would  have  liked‘  Pakis-
 tan  to  keep  up  to  the  professions  of  her  re-
 presentative.  Unfortunately  this  is  not  so,
 as  shown  by  the  provocative  activities  of  the
 Pakistani  armed  forces  on  our  borders.

 Visit  to  World  Capitals  by  Foreign  ‘Minister
 Regarding  Inflow  of  Refugees  in  India  from

 East  Bengal

 3232.  SHRI  BISHWANATH  JHUN-
 JHUNWALA:

 SHRI  5.  M.  KRISHNA:
 SHRI  NIHAR  LASKAR:

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  whether  the  visited  the  world  Capitals
 to  apprise  the  world  powers  about  the  conse-
 quences  of  refugees  inflow  in  India  and  the
 genocide  of  Bengalis  by  the  Pakistan  army;
 and

 (b)  if  so,  the  names  of  the  countries  that
 have  been  visited  ?

 THE  DEPUTY  ‘MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)  Yes,
 Sir;  the  Minister  visited  same  foreign  coun-
 tries  to  apprise  them  of  the  Bangla  Desh
 situation.

 (b)  The  USSR,  the  Federal  Republic  of
 Germany,  France,  Canada,  the  USA  and  the
 U.  K.  as  well  as  the  United  Nations.

 Allotment  of  Plots  in  Chandigarh

 3233.  SHRI  A.  N.  VIBYALANKAR:  Will
 the  Minister  of  WORKS  AND  HOUSING
 be  pleased  to  state:

 (a)  whether  in  the  sixth  meeting  of  the
 Home  Minister’s  Advisory  Committee,  the
 Chief  Commissioner,  Chandigarh  had  in-
 formed  that  the  Administration  intended  to
 allot  residential  plots  in  the  following  pro-
 portion  :—

 (i)  60  per  cent  to  salariéd  Government
 employees,

 (ii)  25  per  cent  to  salaried  employees
 of  other  categories,  and

 (iii)  5  per  cent  to  non-salaried  people and  further  he  assured  that  provi-
 sion  of  cheap  houses  for  Dhobis,
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 Barbers,  Cobblers  etc.  was  being
 made;  and

 (b)  whether  Government  have  taken  any
 action  on  these  lines  and  if  not,  the  reasons
 therefor?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL):  (a)  Yes.

 (b)  The  composite  scheme  for  sector  37
 in  Chandigarh,  which  inter  alia  contains  the
 proposals  referred  to  in  part  (a)  above,  has
 been  examined  in  consultation  with  the
 Chandigarh  Administration.  A  final  decision
 in  the  matter  is  expected  to  be  communicated
 to  that  Administration  shortly.

 Development  ef  Madras  City

 3234.  SHRI  BHUVARAHAN:  Will  the
 Minister  of  WORKS  AND  HOUSING  te
 pleased  to  state:

 fa)  whether  any  survey  has  been  conduct-
 ed  for  the  development  of  the  metropolitan
 city  of  Madras  on  the  lines  of  Calcutta,
 Bombay  and  Delhi;

 (b)  if  so,  whether  the  survey  has  been
 finished;

 (c)  when  the  same  will  be  implemented;  and
 (d)  the  amount  estimated  to  be  spent  for

 the  purpose?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL):  (a)  and  (b).  The
 Government  of  India  has  not  conducted  any
 survey  for  the  development  of  the  metropoli-
 tan  city  of  Madras,  but  the  Government  of
 ‘Tamil  Nadu  have  brought  out  a  Madras
 Metropolitan  Plan,  1971-1991,

 (c)  The  Plan  is  to  be  implemented  in  a
 phased  manner  by  the  Government  of  Tamil
 Nedu,  during  the  period  from  97]  to  1991,

 (d)  An  estimate  of  about  Rs.  938  crores  has
 been  made  in  the  Plan  for  the  implementa-
 tion  of  major  urban  devclopment  schemes
 recommended  in  the  plan,  during  1971-1991,

 Licences  for  Man-made  Fibres

 ‘3235,  SHRI.S.  R.  DAMANI:  Will  the
 Minister  of  PETROLEUM  AND  CHEMI-
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 CALS  be  pleased  to  state:

 (a)  the  licensed  capacity  and  production
 of  man-made  fibres  in  the  country;

 (b)  the  number  of  new  licences  granted
 in  970-7I,  their  capacity,  the  names  of  the
 concerns  and  locations  of  the  units;  and

 (c)  the  number  of  applications  still  pending
 and  their  present  position?

 THE  DEPUTY  MINISTER  IN  THE
 ‘MINISTRY  OF  PETROLEUM  AND  CHE-
 “MICALS  (SHRI  DALBIR  SINGH):  (a)
 The  required  information  is  given  below:—

 Licensed  Production
 S.  Item  capacity  in  970
 No.  (in  tonnes)  (in  tonnes)
 I.  Viscose  Staple  Fibre  26,000  63,342
 2.  Viscose  Filament  40,500  36,076

 ‘Yarn
 3.  Polyester  Staple  24,400  5,332

 Fibre
 4.  Nylon  Textile  yarn  16,540  9,255
 5.  Nylon  Tyre  Cord  2,400  605
 6.  Rayon  Tyre  Cord  18,800,  17,421
 7.  Acrylic  Fibre  4,000  45
 8.  Acetate  Yarn  5,400  1,959,

 (b)  The  required  information  is  given
 below—

 Two  licences  were  issucd  in  970-71  to  the
 undermentioned  parties  for  the  manufacture
 of  Nylon  Filament  Yarn.

 (l)  M/s.  Guptalon  Ltd,  Ludhiana,
 Punjab  for  000  tonnes/year.

 (2)  M/s.  Garware  Nylons  Ltd  Bombay
 for  expansion  from  756  tonnes  to
 2000  tonnes/year.

 Four  licences  were  issued  to  the  uader-
 mentioned  parties  for  the  manufacture  of
 Polyster  Staple  Fibre:—

 qd)  M/s  Indian  Organic  Chemicals  Ltd.,
 Bombay  for  the  establishment  of  a
 6,400  tonmnes/yoar  unit  in  Tamil

 ‘Nadu.
 (2)  M/s  Swadeshi  Pohjtex  Ltd.,  Ghazla-

 bad  (U.P.}—for  6400  tonnes/year.
 (3)  M/s.  Atrmedabad  Mfg.  &  Calico

 Pringing  Co.  Ltd.,  Ahmedabad  for
 600  tonnes/year  unit  in  Gujarat.

 @)  M/s.  Chomicals'&  Fibres  of  India
 Utd.,  Bombay  for  expansion  by
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 600  tonnes  i.e.  to  raise  the  capacity
 to  600  tonnes/year  in  their  existing
 undertaking  in  Maharashtra.

 (c)  The  number  of  applications  pending
 is  as  follows:—

 (i)  Polypropylene  fibre  5
 (ii)  Polyster  Filament  Yarn  0
 (iii)  Nylon  Ture  Cord  &  Fibres  8
 (iv)  Acrylic  Fibre  2
 (iv)  V.  A.  &  PVA  Fibre  I
 (vi)  Polyster  Staple  Fibre  9
 (vii)  Nylon  Textile  Filament  Yarn.  30

 (viii)  Viscose  Staple  Fibre  5

 All  these  applications  are  at  various  stagcs
 of  consideration.

 Closure  of  American  Cultural  Centres

 3236.  SHRI  M.  M.  JOSEPH:  Will  the
 Minister  of  EXTERNAL  AFFAIRS  be
 Pleased  to  state:

 (a)  whether  Government  had  issued  some
 instructions  to  close  down  the  five  American
 Cultural  Centres  in  Trivandrum,  Bangalore,
 Hyderabad,  Patna  and  Lucknow  in  May,
 1970;

 (b)  the  names  of  Cultural  Centres  which
 have  already  been  closed  down  and  are  likely
 to  be  closed  down  in  the  near  future;  and

 (c)  whether  Government  have  any  inten-
 tion  for  reopening  these  Centres  and  if  so,
 which  are  those?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)
 Yes,  Sir.

 (b)  Only  the  US  and  French  Embassies
 Were  maintaining  Centres  run  by  them
 directly  at  places  other  than  those  where
 they  have  diplomatic  or  consultar  missions.
 The  US  Cultural  Centres  in  Bangalore,  Luck-
 now,  Patna,  Hyderabad  and  Trivandrum
 and  the  French  Centres  in  Hyderabad  and
 Bangalore  were  closed  before  May  (18,  970,
 as  required  by  the  Government.

 (c)  No,  Sir.  There  is  no  proposal  for  opening
 any  Centres  in  places  where  in  Missions  do
 not  have  a  diplomatic  or  a  consular  mission,
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 Financial  Assistance  to  Nepal,  Bhutan  and
 Sikkim

 3237.  SHRI  S.C.  SAMANTA:  Will  the
 Minster  of  EXTERNAL  AFFAIRS  te
 pleased  to  state:

 (a)  the  financial  assistance  in  the  shape
 of  loans,  grants  or  help  for  development
 works  and  projects  to  be  given  to  the  Govern-
 ments  of  Nepal,  Bhutan  and  Sikkim  in  the
 financial  year  ‘1971-72;

 (b)  whether  such  assistance  fully  satisfies
 the  demands  of  these  Governments;  and

 (c)  if  not,  the  reasons  for  the  cuts  imposed  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)
 NEPAL:  A  sum  of  Rs.  4.08  crores  has  becn
 provided  in  the  current  year’s  budgct  for
 financial  assistance  to  Nepal,  in  the  shape
 of  outright  cash  grants,  direct  execution  of
 Projects  by  India  and  technical  cooperation.
 A  sum  of  Rs.  30  lakhs  has  been  provided  as
 loan  to  Nepal  during  1971-72,  for  Industrial
 Development  Schemes  already  on  hand.

 BHUTAN:  A  provision  of  Rs.  500  lakhs
 as  grants  for  development  schemes  and
 Rs.  72.50  lakhs  for  loans  has  been  made  in
 our  Budget  Estimates  for  1971-72.

 SIKKIM:  A  provision  of  Rs.  75  lakhs
 as  grants  and  Rs.  75  lakhs  as  loans  has  been
 made  in  our  Budget  Estimates  for  1971-72.

 (b)  The  quantum  of  aid  to  Nepal,  Bhutan
 and  Sikkim  is  decided  upon  by  mutual  dis-
 Cussions  so  as  to  meet  their  major  demands.
 These  Governments  are  appreciative  of  the
 assistance  rendered  to  them.

 (c)  The  Third  Five-Year  Plan  of  Bhutan
 and  the  Fourth  Five-Year  Plan  of  Sikkim
 was  prepared  by  Teams  of  experts  led  by  the
 Planning  Commission  of  India.  The  final
 allotments  are  based  on  these  recommenda-
 tions.  In  the  case  of  Nepal,  the  allotment  for
 the  year  ‘1971-72  is  for  spill-over  expenditure
 from  the  last  Plan  period  ‘1966-71  and  also
 for  the  possible  execution  of  a  few  new
 schemes  which  are  under  scrutiny.

 De-Rccogination  of  Medical  Degree  of  Kerala
 and  Calicut  Universities

 3238.  SHRI  A.  K.  GOPALAN:  Will
 the  Minister  of  HEALTH  AND  FAMILY
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 RBLANNING  be  pleased  to  state:

 (8)  whether  the  Kerala  and  Calicut  Uni-
 vérsities  arc  threatened  with  the  de-recogni-
 tion  of  their  medical  degrees  by  the  Indian
 Medical  Council;  and

 (b)  if  so,  the  reaction  of  Government:
 thereto?  ;

 THE  MINISTER:  OF  WORKS  AND
 HOUSING  AND  HEALTH  AND  FAMILY
 PLANNING  (SHRI  UMA  SHANKAR
 DIKSHIT):  (a)  There  is  no  proposal  under
 the  consideration  of  the  Medical  Council
 of  India.

 (b)  Docs  not  arise.

 Suspension  of  Workers  of  Shahjahanpur
 Ordnance  Clothing  Factory

 3239.  SHRI  JITENDRA  PRASAD:  Will
 the  Minister  of  DEFENCE  bc  pleased  to
 state:

 (a)  whether  2  workers  of  the  Shahjahan-
 pur  Ordnance  Clothing  Factory  were  sus-
 pended  by  the  General  Manager  duc  to  their
 being  implicated  in  two  court  cases;

 (b)  whether  the  workers  were  acquitted
 by  the  Judicial  Magistrate  cn  the  0th  Feb-
 ruary,  A971;  if  so,  the  reasons  for  their  not
 having  been  reinstated  yet;  and

 (c)  if  so,  whether  the  Ministry  received
 any  representation  regarding  the  above
 mentioned  fact  and  if  so,  the  action  taken
 thereon  ?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  Yes,  Sir.  23
 workers  were  suspended.

 (b)  Reinstatement  of  all  the  23  workers
 was  ordered  by  the  General  Manager  on
 8-6-97l  in  light  of  the  orders  passed  by
 the  Judicial  Magistrate  on  l0th  Feb  1971,
 Full  pay  and  allowances  for  the  whole  period
 of  suspension  will  be  admissible  to  the
 workers.

 (c)  Some  representations  were  received
 from  members  of  the  public  regarding  the
 incident,  but  considering  that  the  situation
 had  returned  to  normal,  no  further  action  was
 deemed  necessary.
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 Setting  Up  of  an  Ordnance  Factory  in
 Eastern  U.  P.

 3240.  SHRI  RAJDEO  SINGH:  Will  the
 Minister  of  DEFENCE  be  pleased  to  state
 whether  Government  are  considering  to  es-
 tablish  an  ordnance  factory  somewhere  in
 Eastern  U.  P.  as  recommended  by  the  Patel
 Study  Team?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  At  present  the  esta-
 blishment  of  any  fresh  unit  of  Ordnance  Pro-
 duction  is  not  under  consideration.

 Falling  of  an  Iron  Derrick  on  Bahadur
 Shah  Zafar  Marg,  New  Delhi

 3242.  SHRI  JYOTIRMOY  BOSU:  Will
 the  Minister  of  WORKS  AND  HOUSING
 be  pleased  to  state

 (a)  whether  Government  are  aware  that
 an  iron  derrick  meant  for  the  bridge  to  be
 constructed  by  Delhi  Development  Autho-
 rity  fell  on  Bahadur  Shah  Zafar  Marg,  New
 Delhi  on  the  400  June,  97l;  and

 (b)  if  so,  the  reason  therefor  and  the  loss
 suffered?

 THE  MINISTER  OF  STATE.  IN.  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL):  (a)  Yes,  Sir.

 (b)  In  connection  with  an  over-bridge  con-
 struction  work  that  is  being  undertaken  by
 the  Hindustan  Housing  Factory  fpr  the
 Municipal  Corporation  of  Delhi,  on  the  !0th
 of  June  ‘1971,  a  stcel  derrick  of  about  35°
 height  was  being  moved  to  one  end  near  the
 foot  path  of  Bahadur  Shah  Zafar  Marg  and
 was  tied  by  steel  ropes.  One  of  the  ropes  of
 the  derrick  was  slung  across  the  road  at  a
 height.  of  approximately  9’,  to  ensure  the
 stability  of  the  derrick.  Traffic  was  passing
 under-neath  this  rope.  It  is  reported  a  bus
 Passing  on  the  opposite  side  of  the  road,
 rubbed  against  this  rope  and  that  the  derrick
 was  pulled  towards  the  centre  of  the  road
 and  fell  down  demaging  the  back  of  a  taxi
 and  the  front  of  the  three  wheeler  scodter.

 No  loss  was  suffered  by  the  Hindustan
 Housing  Factory  Limited.  The  incident’
 however  is  being  inquired  into  both  by  the,
 Police  and  the  Hindustan  Housing  Factory.
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 Agitation  by  Farmers  for  Removal  of  Tilpat
 Range

 3243.  SHRI  T.  S.  LAKSHMANAN:
 Will  the  Minister  of  DEFENCE  be  pleased
 to  state:

 (a)  whether  the  farmers  near  the  Tilpat
 Air  Force  range  have  launched  an  agitation
 for  the  removal  of  the  range;

 (b)  whether  about  1250  acres  of  land  are
 Icased  out  by  the  Air  Force  for  cultivation;

 (०)  if  so,  the  number  of  persons  to  whom
 the  lands  are  leased  out  and  the  rates  at
 which  the  lands  are  leased;  and

 cry  whether  in  view:  of  the  dentand'  from
 farmers,  Government  would  remove.  the
 range  and  sell  the  land  to  the  needy  farmers
 and  landless  labours?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  No,  Sir.

 (b)  and  (c).  Approximately  1,600  acres  of
 lands  are  being  cultivated  by  the  Air  Force
 Unit  through  43  Farm  Managers,  appointed
 on  a  commission  basis.

 (d)  No,  Sir.  The  possibility  of  improving
 the  method  of  management  is  being  investi-
 gated.

 लोगो  कौर  पाकिस्तानी  सेना  का  परमाणु
 स्तरों  से  लेंस  किया  जाना

 3244.  बो  प्रबल  बिहारी  वाजपेयी  :  क्‍या
 रकत  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  गत  कुछ  वर्षों  से  चीनी  और
 पाकिस्तानी  सेना  परमाणु  अस्त्रों  से  लैस  हो  गई
 है  और  इसके  परिणाम  स्वरूप  भारतीय  सीमावर्ती
 क्षेत्रों  की  सुरक्षा  को  खतरा  बढ़  गया  है;  और

 (ख)  यदि  हां,  तो  क्‍या  भारतीय  सेना  को
 उनके  समान  अधिक  शक्तिशाली  और  सक्षम  बनाने
 के  लिए  आवश्यक  कार्यवाही  की  जा  रही  है  ?

 रक्षा  मंत्री  (ली  जग जोबन  राम)  :  (क)
 चीन  की  परमाणु  शक्ति  एवं  प्रक्षेपणास्त्रों  की
 क्षमता  के  संबंध  में  सरकार  द्वारा  किया  गया

 मूल्यांकन  सदन  को  अनेक  अवसरों  पर  अवगत
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 किया  गया  है।  अमी  तक  ऐसी  कोई  सूचना  नहीं
 है  कि  चीन  ने  जमीन  पर  युद्ध  के  लिए  सामरिक

 परमाणु  अस्त्रों  का विकास  कर  लिया  है,  हालांकि
 इसकी  असंभावना  नहीं  है  कि  उसके  पास  इनके
 विकास  की  योजना  हो  ।  सरकार  की  सूचना  के

 अनुसार  पाकिस्तान  के  पास  परमाणु  अस्त्र  नहीं  हैं
 (ख)  माननीय  सदस्य  का  ध्यान  7  जून,

 97i  के  अतारांकित  प्रश्न  संख्या  47  के
 उत्तर  की  तरफ  आकृष्ट  किया  जाता  है।

 Cholera  Epideming  in  West  Bengal,
 Meghalaya  and  Assam

 3245.  SHRI  SAMAR  GUHA:  Will  the
 Minister  OF  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state:

 (a)  the  number  of  refugees  who  died  as
 a  result  of  Cholera  epidemic  in  West  Bengal,
 Meghalaya  and  Assam;  and

 (b)  the  steps  taken  by  Government  to  deal
 with  the  out-break  of  such  Cholera  epidemic?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  HEALTH  AND  FAMILY
 PLANNING  (SHRI  UMA  SHANKAR
 DIKSHIT):  (a)  The  available  information
 is  as  follows:

 Name  of  State  No.  of  deaths
 West  Bengal  3,648  (upto  22-6-1971)
 Meghalaya  Nil  (as  reported  on

 23-6-1971)
 Assam  45  (as  reported  on

 23-6-1971).

 The  above  figures  are  in  respect  of  patients
 admitted  to  hospitals  and  health  centres
 and  do  not  include  those  of  way  side  deaths.
 the  figures  given  in  respect  of  West  Bengal
 include  deaths  due  to  gastro-enteritis  also.

 (b)  The  salient  steps  so  far  taken  are  as
 follows  :—

 (i)  All  refugees  in  Camps  and  local
 population  are  being  given  anti-
 cholera  inoculation.

 (ii)  A  special  mass  anti-cholera  im-
 munization  drive  has  been  started
 in  cities  and  major  towns  in  the
 States  bordering  Bangla  Desh.

 (iii)  Necessary  preventive  measures  to
 combat  the  spread  of  cholera  such  as
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 disinfection  of  water  supplies,
 isolation  of  cases  etc.  are  being
 taken.  Sanitation  facilities  are  being
 improved.

 (iv)  Adequate  stocks  of  anti-cholera
 vaccine,  disinfectants,  drugs  ete.
 have  been  supplied.

 (v)  Two  epidemiological  teams  have  becn
 Set  up  at  Calcutta  and  Gauhati  for
 emergency  investigation  of  cases
 of  out-break.

 Regional  Medical  College  in  Tamil  Nadu

 3246.  SHRI  BHUVARAHAN:  Will  the
 Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state:

 (a)  whether  there  is  any  proposal  to  start
 a  regional  Medical  College  in  ‘Tamil  Nadu;
 and

 (b)  if  so,  when  and  where  it  will  be  started  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  D.  P.  CHATTOPA-
 DHYAYA):  (a)  There  is  no  proposal
 beforc  Government  to  start  a  regional  Medical
 College  in  Tamil  Nadu  State  at  present.

 (b)  Question  does  not  arise.

 भारतीय  सेना  का  पूरा  तरह  से  विस्तार  करना
 तथा  उसकी  क्षमता  बढ़ाने  का  प्रस्ताव

 3247.  भरी  कमल  मिथ  मधुकर:  क्‍या
 रक्षा  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  बंगला  देश  में  हाल  ही  में  घटी
 घटनाओं  और  भारतीय  सीमावर्ती  क्षेत्रों  क ेनिकट
 पाकिस्तानी  सेना  की  आक्रमक  गतिविधियों  को
 ध्यान  में  रखते  हुए  विशेषकर  भारतीय  थल  सेना
 में  पूरी  तौर  से  विस्तार  करना  तथा  उसकी  क्षमता
 में  वृद्धि  करने  की  आवश्यकता  है;  और

 (ख)  यदि  हां,  तो  क्या  स्थिति  का  अनुमान
 लगाकर  सरकार  ने  इस  संबंध  में  कोई  कार्यवाही
 की  है?

 रक्षा  मंत्री  (भरी  जगमोहन  राम)  :  (क)
 कौर  (ख).  इन  तथ्यों  को  जिनका  कि  भारत
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 की  सुरक्षा  पर  प्रभाव  पड़ता  है,  रक्षा  व्यवस्थाओं
 की  योजना  बनाते  समय  ध्यान  में  रखा  जाता  है

 Delegation  to  Geneva  to  attend  World  Health
 Assembly

 3248.  SHRI  K.  LAKKAPPA:  Will  the
 Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state:

 (a)  the  names  and  number  of  members
 of  delegation  which  visited  Geneva  to  attend
 the  World  Health  Assembly;

 (b)  the  number  of  other  countries  visited
 by  the  delegation;

 (c)  the  amount  spent  by  the  delegation;
 and

 (d)  the  result  achieved  ?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  HEALTH  AND  FAMILY
 PLANNING  (SHRI  UMA  SHANKAR
 DIKSHIT):  (a)  The  names  and  number
 of  members  of  thc  Indian  Delegation  to  the
 24th  Session  of  the  World  Health  Assembly
 held  in  Geneva  from  the  4th  May,  1971,
 are  given  below:—
 ro)  Professor  A.  K.  Kisku  Chief  delegate

 Deputy  Minister  of
 Health  and  Family
 Planning.

 (2)  Shri  K.  K.  Dass,  Delegate
 Sccretary,  Ministry  of
 Health  and  Family
 Planning.

 (3)  Dr.  3.  8.  Shrivastav,  Delegate
 Director-General  of
 Health  Services.

 Shri  K.  K.  Das  and  Dr.  J.  B.  Shrivastav
 also  represented  India  at  the  meeting  of  the
 Commonwealth  Delegates  to  the  24th  World
 Health  Assembly  held  in  Geneva  on  the  3rd
 May,  1971,

 (b)  The  visit  of  the  Indian  Delegation  was
 primarily  for  representating  India  at  the  24th
 World  Health  Assembly  at  Geneva.  How-
 ever,  on  his  way  back  to  India,  Professor
 A.  K.Kisku  visited  Frankfurt,  Bonn,  London
 and  Rome  to  obscrve  the  Public  Health  and
 Family  Planning  Programmes  in  those  coun-
 tries.  Shri  K.  K.  Dass  also  visited  London
 to  aoquaint  himself  with  the  work  of  the
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 Medical  Adviser  to  the  Indian  High  Com-
 mission  for  India  in  the  ७.  K.,  to  meet  the
 Indian  doctors  and  also  to  visit  one  or  two
 hospitals  there.

 (c)  The  expenditure  incurred  in  Indian
 currency  on  the  air  travel  of  the  members
 of  the  Delegation  is  Rs.  24,916/-  approxima-
 tely.  The  details  of  the  foreign  exchange
 expenditure  incurred  on  hotel  accommoda-
 tion,  daily  allowance,  entertainment  ctc.  in
 respect  of  the  Indian  Delegation  have  not
 been  received  from  the  Indian  Foreign  Mis-
 sions  concerned.

 (d)  India  is  a  member  of  the  World  Health
 Organisation  and  in  accordance  with  the
 Constitution  of  the  World  Health  Organisa-
 tion,  a  delegation  is  sent  each  year  to  parti-
 cipate  in  World  Health  Assembly  meeting.
 The  delegation  participated  in  the  gcneral
 discussions  held  in  the  World  Health  Assemb-
 ly,  a  supreme  organ  of  the  World  Health
 Organisation.  The  provable  cid  that  would  be

 forthcoming  to  India  from  the  World  Health
 Organisation  for  its  various  operating  Health
 Progranimes  is  estimated  to  be  $  623847  in
 97§  and  $  698302  in  1972,

 नकली  औषधियों  का  उत्पादन  करने  वाली
 कम्पनियां

 3249.  श्री  रामावतार  शास्त्री:  क्‍या
 स्वास्थ्य  और  परिवार  नियोजन  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  कया  यह  सच  है  कि  कुछ  समय  पूर्व
 विभिन्न  राज्यों  में  नकली  औषधियों  का  उत्पादन
 करने  वाली  अनेक  कम्पनियों  का  पता  लगा  था;

 (ख)  यदि  हां,  तो  राज्यवार  उनकी  सूची
 कया  हैं;

 (ग)  उक्त  कम्पनियों  को  लाइसेंस  किस
 प्रकार  से  प्राप्त  हुए;  और

 (घ)  इस  प्रकार  की  कम्पनियों  की  संख्या
 को  बढ़ने  से  रोकने  हेतु  सरकार  ने  क्या  कार्यवाही
 की  है?

 स्वास्थ्य  और  परिवार  नियोजन  मंत्रालय  में
 राज्य  मंत्री  (भो  डो०  पो०  चट्टोपाध्याय):  (क)
 से  (ग).  सूचना  एकत्र  की  जा  रही  है  और
 यथासमय  समा  पटल  पर  रख  दी  जायेगी  ।
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 Permission  to  Cover  Barsati  to  Allottees  of
 D.D.A.  Flats  in  Naraina,  Delhi

 3250.  SHRI.  GOTKHINDE:  Will  the
 Minister  of  WORKS  AND  HOUSING  be
 pleased  to  state:

 (a)  whether  the  allottees  of  Delhi  Develor-
 ment  Authority,  Naraina,  Delhi  requested
 the  D.D.A.  to  allow  them  to  cover  the  room
 on  the  terrace;

 (b)  if  so,  whether  the  Delhi  Development
 Authority  have  since  taken  a  decision  to
 Permit  the  allottees  to  cover  the  barsati  on
 grounds  of  security;  and

 (c)  if  not,  the  reasons  therefor?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL):  (a)  Yes,  Sir.

 (b)  and  (c).  Not  yet.  The  Authority  is
 expected  to  take  a  dccision  soon.

 Allottees  of  D.  D.  A.  Flats  in  Naraina  in
 Delhi

 3251.  SHRI.  GOTKHINDE:  Will  the
 Minister  of  WORKS  AND  HOUSING  be
 pleased  to  refer  to  the  reply  given  to  Un-
 started  Question  No.  44I6  on  the  4
 December,  970  regardirg  allottecs  of
 D.D.A.  flats  in  Naraina  Residential  Scheme
 in  Delhi  and  state:

 (a)  whether  Delhi  Develoy  ment  Authority
 have  since  reconsidered  the  mutter;  and

 (b)  if  so,  the  decision  taken  by  them?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL):  (a)  Yes,  Sir.

 (b)  It  has  been  decided  that  interest  free
 period  of  5  months  as  allowed  in  the  case  of
 allottees  of  Delhi  Development  Authority
 flats  in  the  second  lot  in  Naraina  may  also
 be  allowed  in  the  case  of  allcttces  of  first  lot
 of  houses  released  in  December,  ‘1968,

 Increase  in  House  Rents  in  Delhi

 3252.  SHRIS.  M.  BANERJEE:  Will  the
 Minister  of  WORKS  AND  HOUSING  be
 plzased  to  state:

 (a)  whether  the  rents  of  houses  in  all  the
 localities  in  Dellii  have  abnormally  increased;
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 (b)  if  so,  what  steps  have  been  taken  to
 Control  the  rents;

 (c)  whether  this  matter  has  been  discussed
 with  the  Delhi  Administration;  and

 (d)  if  so,  the  results  thereof?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  L  K.  GUJRAL):  (a)  Rents  for
 houses  in  Delhi  have  been  increasing  steadily
 but  this  is  by  no  means  a  peculiar  feature  of
 Delhi  nor  can  the  increases  be  said  to  be
 abnormal  in  all  localities.

 (0)  The  Delhi  Rent  Control  Act,  1958,
 provides  for  the  control  of  rents  in  the  Union
 Territory  of  Delhi.  According  to  the  pro-
 visions  contained  in  Chapter  IL  therein,  rent
 in  excess  of  standard  rent  is  not  recoverabic
 and  the  standard  rent  is  required  to  be  fixed
 by  the  Rent  Controller  onan  application
 raade  to  himeither  by  the  landlord  or  by
 the  tenant.

 (c)  No.
 (d)  Does  not  arise.

 कर्जन  रोड,  नई  दिल्‍ली  स्थित  होस्टल  को
 देखभाल  पर  व्यय

 3253.  थी  हुकम  प्लम्स  कछवाय:  क्या
 निर्माण  कौर  आवास  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि:

 (क)  वित्तीय  वर्ष  1968-69,  1969-70
 और  970-71  के  दौरान  कर्जन  रोड,  नई
 दिल्ली  स्थित  होटल  की  देखभाल  और  मरम्मत
 पर  सरकार  ने  कितना  व्यय  किया;  और

 (ख)  उक्त  अवधि  में  पर्यटकों  से  किराये
 के  रूप  में  कितनी  घनराश्षि  प्राप्त  हुई  ?

 निर्माण  और  श्रीवास  मंत्रालय  में  राज्य
 मंत्री  (भी  झा  के०  गुजराल)  :

 (क)  968-69  4,46,596.  00  रु०
 1969-70  5,86,941.  00  रु०
 1970-71  7,83,659.  00  रु०

 (ख)  968-69  5,12,958,  66  रु०
 1969-70  8,00,638.  37  रु०
 1970-71  29,42,807,  8  5०
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 Setting  up  of  Leprosy  Centres  During
 Fourth  Plan

 3254.  DR.  LAXMINARAIN  PANDEY:
 Will  the  Minister  of  HEALTH  AND  FAMI-
 LY  PLANNING  be  pleased  to  state  how
 many  centres  for  Leprosy  treatment  will  be
 started  in  the  fourth  Plan?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  D.  P.  CHOTTOPA-
 DHYAYA):  During  the  Fourth  Plan
 period  (1969-74)  80  Leprosy  Control  Units
 and  460  Survey  Education  and  Treatment
 Centres  are  proposed  to  be  established.  40
 old  Subsidiary  Centres  are  also  proposcd  to
 be  upgraded  into  full  fledged  Leprosy
 Control  Units  for  the  treatment  of  leprosy
 patients  under  the  framework  of  the  National!
 Leprosy  Control  Programme.

 ate  योजना  में  राज्यों  में  आवास  कार्यक्रमों
 के  लिये  निधियों  का  नियतन

 3255.  Sto  लक्ष्मीनारायण  पांडे  :  क्‍या
 निर्माण  और  श्रीवास  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  चौथी  पंचवर्षीय  योजना  में  आवास
 कार्यक्रम  के  लिए  कितनी  राशि  का  नियतन
 किया  गया  है;

 (ख)  अनुदान  अथवा  सहायता  के  रूप  में
 विभिन्न  राज्यों  के  लिए  इस  प्रकार  नियत  की
 गई  राशि  का  राज्य-वार  ब्यौरा  क्या  है;  और

 (ग)  उसमें  से  मध्य  प्रदेश  राज्य  को  कितनी
 राशि  दी  जायेगी  ?

 निर्माण  श्र  ग्रा वास  मंत्रालय  में  राज्य  मंत्री

 धी  झा  के०  गुजराल):  (क)  चतुर्थ
 पंच  वर्षीय  योजना  में  निर्माण  और  आवास
 मंत्रालय  से  सम्बन्धित  आवास  कार्यक्रमों  क ेलिए
 निम्नलिखित  व्यवस्था  है  i

 ]-राज्य  क्षेत्र  (करोड़  र०  में)
 (संघ  क्षेत्रों  सहित )  23,9l

 इसमें  गंदी  बस्ती  सफाई  योजना  की  व्यवस्था
 सम्मिलित  नहीं  है/  जो  तगर,  विकास, भें  सम्मि-
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 लित  है,  जिसके  लिए  योजना  में  69.  36  करोड़
 रुपये  की  व्यवस्था  की  गई  है  ।

 परा-कोय  क्षेत्र  :

 (क)  केन्द्रीय  सरकार  के  कम-
 चोरियों  के  लिए  कार्यालय
 तथा  वास-स्थान  30.00

 (ख)  बागान  कर्मचारियों  के

 लिए  सहायता  प्राप्त
 आवास  योजना  2.00

 उपरोक्त  व्यवस्थाओं  के  अतिरिक्त,  चतुर्थ
 योजना  में  आवास  तथा  नगर  विकास  वित्त  निगम

 के  लिए  शेयर  कैपिटल  के  रूप  में  0  करोड़
 रुपये की  व्यवस्था की  गई  है।  इस  राशि  को
 भी  राज्य  सरकारों  को  उनके  आवास  कार्यक्रमों
 में  सहायता  देने  के लिए  उपयोग  में  लाये  जाने
 की  मादा  है।

 (ख)  और  (ग).  बागान  कर्मचारियों  के

 लिए  सहायता  प्राप्त  आवास  योजना  को  छोड़कर
 निर्माण  ओर  आवास  मंत्रालय  की  सभी  सामा-
 जिस  आवास  योजनाएं  राज्य  क्षेत्र  में  सम्मिलित

 हैं।  चतुर्थ  पंच  वर्षीय  योजना  के  आरम्भ  से,  राज्य
 सरकारों  को  राज्य  क्षेत्र  की समी  योजनाओं  के

 लिए  सम्मिलित  रूप  से  (आवास  सहित)  केन्द्रीय

 सहायता  “ख़ण्डरिणों  तथा  खण्ड  अनुदानों”  के
 रूप  में  दी  जाती  है  ।  विधिक  योजना  के  आकार,
 साधनों  की  उपलब्धता  आदि  पर  विचार  करने
 के  बाद  यह  राशि  प्रति  वर्ष  निर्धारित  की  जाती

 है।  केन्द्रीय  खंड  सहायता  की  कोई  राशि  किसी
 योजना  विशेष  अथवा  विकास  शीष  से  सम्बन्धित

 नहीं  होती  ।  अत:  विभिन्न  राज्यों  को:  आवास  के
 लिए  दी  गई  वित्तीय  सहायता  के  अलग-अलग
 ब्यौरे  का  बदन  ही  नहीं  उठता  ।  राज्य  सरकारें,
 अपनी  आवश्यकताओं  तथा  प्राथमिकताओं  के
 आधार  पर  राज्य  क्षेत्र  में  सम्मिलित  विभिन्न
 योजनाओं  तथा  परियोजनाओं  के  लिए  केन्द्रीय
 सहायता  का  नियतन  करने  में  स्वतन्त्र  है।

 जहां  तक  बंगाल  कर्मचारियों  के  लिए
 सहायक  प्राप्त  आयात  योजना  के  लिए  केन्द्रीय
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 वित्तीय  सहायता  का  सम्बन्ध  है,  राज्य  सरकारों
 को  नियतन  बागान  कर्मचारियों  के  लिए  विभिन्न
 राज्यों  में  बनाये  जाने  वाले  मकानों  की  आव-
 यकताओ ं,  राज्यों  की  उपयोग  में  लाने  की  क्षमता
 आदि  को  ध्यान  में  रखते  हुए  वर्ष  प्रति  वर्ष  के
 आधार  पर  किये  जाते  हैं।  यह  योजना  मध्य
 प्रदेश  में  नहीं  चल  रही  है,  क्योंकि  उस  राज्य  में
 कोई  बागान  नहीं  हैं।

 मलेरिया  उन्मूलन  योजना  पर  खर्च

 3256.  डा०  लक्ष्मीनारायण  पांडे:  क्‍या
 स्वास्थ्य  कौर  परिवार  नियोजन  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि  तृतीय  पंच  वर्षीय  योजना  के
 दौरान  मलेरिया  उन्मूलन  योजना  पर  कुल  कितना
 खर्चे  हुआ  ?

 स्वास्थ्य  मीर  परिवार  नियोजन  मंत्रालय  में
 राज्य  मंत्री  (थी०  डी०  पो०  चट्टोपाध्याय):
 तीसरी  पंचवर्षीय  योजना  के  दौरान  राष्ट्रीय
 मलेरिया  उन्मूलन  कार्यक्रम  पर  86.  84  करोड़
 रुपये  की  राशि  खर्च  की  गयी  थी

 Proposal  for  a  cut  in  Refining  (Capacity  of
 Coastal  Refinerics

 3257.  SHRIN.S.  BIST:  Will  the  Minis-
 ter  of  PETROLEUM  AND  CHEMICALS
 be  pleased  tu  state:

 (a)  whether  Government  propose  to  impose
 a  cut  ranging  betwecn  0  to  5  percent  in  the
 refining  capacity  of  all  the  five  coastal  re-
 fineries  with  effect  from  the  Ist  July,  ATI;
 and

 (b)  if  so,  the  reasons  therefor?

 THE  MINISTER  OF  PETROLEUM  AND
 CHEMICALS  (SHRI  P.  C.  SETHI):  (a)
 and  (b).  The  matter  is  under  consideration
 and  no  final  decision  has  yet  been  taken.

 चिकित्सा  को  भारतीय  पद्धतियों  में

 झनुसन्धास  के  लिए  औषध
 प्रयोगशाला  की  स्थापना

 3258.  थी  सरेस  सिंह  वरिष्ठ:  क्‍या

 स्वास्थ्य  कौर  परिवार  नियोजन  मंत्री  यह  बताने
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 की  कृपा  करेंगे  कि:

 (क)  क्‍या  चिकित्सा  तथा  होम्योपैथी  की
 भारतीय  पद्धतियों  की  केन्द्रीय  अनुसन्धान  परिषद्‌
 ने  एक  ऐसी  योजना  को  स्वीकृति  दी  है  जिसके
 अधीन  'कस्तूरिया  मृग'  पर  अनुसंधान  करने  हेतु
 रानीखेत  में  एक  औषध  प्रयोगशाला  की  स्थापना
 की  जायेगी;  और

 वि
 (ख)  यदि  हां,  तो  तत्सम्बन्धी  ब्यौरा  क्या

 स्वास्थ्य  कौर  परिवार  नियोजन  मंत्रालय  सें
 राज्य  मंत्री  (भी  डो०  पो०  चट्टोपाध्याय)  :

 (क)  और  (ख).  कस्तूरिया  मृग  पालन  से
 सम्बन्धित  फार्म  की  स्थापना  के  लिए  प्रारम्भिक
 कार्रवाई  करने  के  लिए  चिकित्सा  तथा  होम्योपैथी
 की  भारतीय  केन्द्रीय  अनुसन्धान  परिषद्‌  ने
 1970-71  में  एक  योजना  मंजूर  की  थी।  फार्म

 के  स्थान  का  निश्चय  करने  के  लिए  बजे  से  ढकी

 हिमालय  की  चोटियों  का  सर्वेक्षण  किया  जा  रहा  है।

 Alleged  Indian  Iaterference  in  Ceylonese
 Affairs

 3259.  SHRI  SHYAM  NANDAN
 MISHRA:  Will  the  Minister  of  EX-
 TERNAL  AFFAIRS  be  pleased  to  state:

 (a)  whether  Government  are  aware  that
 the  former  Prime  Minister  of  Ceylon,  Mr.
 Dadley  Sznanayake,  has  complained  of
 Indian  interfercnce  in  the  internal  affairs  of
 Ceylon;  and

 (b)  if  so,  Government’s  reaction  thereto?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)  No,
 Sir.  There  is  no  authoritative  information
 on  this  point.

 (b)  Does  not  arise.

 Unco-Operative  Attitude  of  Big  Powers
 Towards  Bangla  Desh  Problem

 3260.  SHRI  _H.  M.  PATEL:  Will  the
 Minister  of  EXTERNAL  AFFAIRS  be
 pleased  to  state:

 (a).  whether  the  attention  of  Government
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 of  India  has  been  drawn  to  a  report  in  the
 Motherland  of  the  22nd  May,  I97]  regarding
 India’s  diplomatic  initiative  in  regard  to
 Bangla  Desh  completely  petering  out  be-
 cause  of  un-cooperative  attitude  of  the  big
 Powers;  and

 (b)  if  so,  the  reaction  of  Government  of
 India  in  this  regard?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)
 Yes  Sir.

 (b)  Government  has  been  in  constant  touch
 with  foreign  governments,  through  all  means
 at  its  disposal,  on  the  developments  in  Bangla
 Desh.  Many  foreign  Governments,  including
 the  big  powers,  have  assured  us  that  they  are
 using  their  influence  with  the  Government
 of  Pakistan  to  stop  the  use  of  force  and  to
 seek  a  political  solution.  Mamny  are  also
 agreed  that  the  refugees  are  a  tremendous
 burden  on  India,  that  they  are  not  India’s
 responsibility,  and  that  conditions  must  be
 acrcated  for  their  return  in  safety.  Thus  there
 is  increasing  appreciation  of  India’s  stand.

 Confiscation  of  Properties  of  Hindus  in  West
 Pakistan  by  Pakistan  Govt.

 326l.  SHRI  BISHWANATH
 JHUNWALA:

 SHRI  DEVINDER  SINGH
 GARCHA:

 JHUN-

 Will  the  Minister  of
 AFFAIRS  be  pleased  to  state:

 EXTERNAL

 (a)  whether  properties  of  Hindus  in  West
 Pakistan  are  being  confiscated  by  the  Pakistan
 Government;

 (b)  if  so,  the  total  value  of  such  properties;
 and

 (c)  whether  Government  would  take  any
 retaliatory  steps  in  regard  to  payments  due
 to  Pakistan?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  _  SINGH):
 (a)  Government  has  seen  news  paper  re-
 ports  to  the  effect  that  notices  have  been  ser-
 ved  on  a  number  of  Hindus  citizens  of  West
 Pakistan  asking  them  why  their  proferty
 should  not  be  declared  as  evacuee  property.
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 (b)  and  (c).  Government  is  trying  to  collect
 correct  information  and  details,  and  consi-
 dering  what  action  to  take.

 Repatriates  from  Ceylon,  Burma  and  Other
 Countries

 3262.  SHRI  SARJOO  PANDEY:  Will
 the  Minister  of  EXTERNAL  AFFAIRS  be
 pleased  to  state:

 (a)  whether  a  large  number  of  Indians  have
 been  repatriated  by  Ceylon,  Burma  and  other
 countries  during  the  last  three  years;  and

 (b)  the  number  of  such  Indians  country-
 wise  and  action  being  taken  by  Government
 to  rchabilitate  them?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)  A
 significant  number  of  Indians  have  been
 repatriated  during  the  last  three  years  from
 Ceylon  and  Burma.

 (b)  There  numbers  are  as  follows:

 JUNE  28,  1971

 Year  Burma  Ceylon
 4968  8,569  3,177
 969  10,139  5,764
 970  3,747  7,988

 Total  22,455  16,929,

 Steps  taken  to  rehabilitate  repatriates  are  :—

 (i)  business  loans  upto  a  ceiling  of
 Rs.  3000/-  per  family;

 (ii)  Housing  loans  not  exceeding  Rs.
 4,100/-.

 (iii)  Asistance  upto  Rs.  5,000/-  per  family
 for  those  resettled  in  agriculture,
 together  with  the  supply  of  some
 farming  implements  etc;  various
 educational  concessions,  priority  in
 employment  exchanges,  relaxation
 of  upper  age  limit  for  appointment,
 setting  up  of  Liaison  Officers  at
 Madras  and  Vishakhapatnam  to
 render  employment  assistance  to  re-
 patriates,  training  and  employment
 facilities  in  industries,  tea  and
 rubber  plantations  schemes  for
 Ceylon  repatriates,  various  special
 schemes  for  schools,  vocational
 homes,  working  centres  etc.
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 Payment  of  Gratuity  to  All  Ex-Servicemen

 3263.  SHRI  BRIJ  RAJ  SINGH—KOTAH:
 Will  the  Minister  of  DEFENCE  be  pleased
 to  state:

 (a)  whether  the  decision  regarding  a  scheme
 for  payment  of  gratuity  to  all  ex-servicemen
 was  taken  in  October,  1970;  and

 (b)  if  so,  the  number  of  ex-servicemen  who
 have  been  benefited  by  this  scheme  and  have
 drawn  their  payments?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  A  decision  was
 taken  in  September  1970,  whereby  those
 who  were  in  service  on  ]0th  September  970
 Or  were  recruited  thereafter  were  made  eligi-
 ble  for  Death-Cum-Retirement  Gratuity  in
 addition  to  pension.

 (b)  The  number  of  persons  who  have  been
 benefited  is  sufficiently  large  and  it  will  take
 considerable  time  and  labour  to  collect  this
 information.

 Distribution  of  jeeps  to  Members  of
 Parliament

 3264  SHRI  BRIJ  RAJ  SINGH—KOTAH:
 Will  the  Minister  of  DEFENCE  be  pleased
 to  state:

 (a)  the  number  of  jeeps  sold  to  Members
 of  Parliament  during  1970-71;  and

 (b)  the  amount  of  money  received  and
 to  be  received  for  the  same?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  During  the  finan-
 cial  year  1970-71,  approximately  7]  jeeps
 were  sold  to  Members  of  Parliament.

 (0)  An  amount  of  Rs.  10,33.$27/-  has  been
 received  in  respect  of  54  jeeps.  The  amount
 received  for  the  remaining  7  jeeps  is  being
 ascertained  from  the  Depots  which  sold
 them  and  a  statement  will  be  laid  on  the  table
 of  the  House.  The  full  price  is  recovered
 before  releasit.e  the  jeeps.

 Migration  of  Hindus  of  West  Pakistan  to
 India  Through  Hussainwala  Border

 3265.  SHRI  P.  GANGADEB:
 SHRI  5.  M.  KRISHNA:

 Will  the  Minister  of  EXTERNAL  AF-
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 FAIRS  be  pleased  to  state:

 (a)  whether  nearly  400  Hindus  families
 have  entered  India  through  the  Hussainwala
 border  during  the  last  week  of  May,  1971;

 (b)  if  so,  whether  anti-India  campaign  has
 been  launched  in  West  Pakistan  and  there
 is  a  feeling  of  insecurity  among  the  Hindus
 living  there;

 (c)  if  so,  whether  by  this  Pakistan  is  vidating
 the  Nehru-  Liaquat  Ali  Pact  for  protection  of
 Minorities  in  both  the  countries;  and

 (d)  if  so,  whether  India  has  protested  to
 Pakistan  about  the  treatment  meted  out  to
 the  minorities  in  that  country?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)
 Twenty  Hindu  families  migrated  to  India
 through  Hussainiwala  checkpost  from  May
 25  to  May  31,  1971,

 (b)  to  (d).  Anti-India  propaganda  has  al-
 ways  been  a  feature  of  Pakistan’s  foreign
 Policy.  There  has,  however,  recently  been  a
 further  intensification  of  such  propaganda.

 There  has  always  been  a  feeling  of  insc-
 curity  amongst  the  Hindus  living  in  West
 Pakistan  because  of  the  hardships  and  dis-
 crimination  suffered  by  them.  This  feeling
 would  certainly  have  becn  intensificd  by  the
 happenings  in  East  Bengal.

 The  Government  of  Pakistan  has  been  con-
 sistently  violating  the  Nehru-Liaquat  Agree-
 ment  under  which  it  had  solemnly  under-
 taken  to  ensure  a  full  scnse  of  security  to
 the  minorities.  Government  have  repeatedly
 reminded  the  Government  of  Pakistan  of
 their  obligations  towards  thcir  minorities
 under  this  Agreement.

 U.  N.  Meeting  of  Experts  on  Social  Welfare
 aspect  of  Family  Planning

 3266.  SHRI  P.  GANGADEB:
 SHRI  RAMSHEKHAR  PRASAD

 SINGH:

 Will  the  Minister  of  HEALTH  AND  FA-
 MILY  PLANNING  be  pleased  to  state:

 (a)  whether  an  Inter-regional  U.N.  meeting
 of  experts  on  the  social  welfare  aspect  of  the
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 family  planning  was  held  in  New  York  in
 April,  1971;

 (b)  if  so,  the  subjects  discussed;  and
 (c)  the  decisions  arrived  thereon?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMIILY
 PLANNING  (SHRI  D.  P.  CHATTOPADH-
 YAYA):  (a)  Yes  Sir.  The  meeting  was  held
 from  March  22nd  to  30th,  1971,

 (b)  The  subjects  discussed  were  mainly
 concerning  :—

 (i)  Contribution  of  social  welfare  to  the
 Family  Planning  Programme  at  the
 national  level;

 (ii)  International  cooperation  in  pro-
 moting  social  welfare  aspects  of
 Family  Planning  Programme;  and

 (iii)  Requirements  of  man-power  and
 training  in  social  welfare  aspects  of
 the  Family  Planning  Programme.

 (c)  The  report  of  the  meeting  has  not  yet
 been  received.

 Recruitment  of  Army  personnel  from  Eastern
 region  of  India

 3267.  SHRI  B.  K. DASCHOWDHURY:
 Will  the  Minister  of  DEFENCE  be  pleased
 to  state:

 (a)  whether  the  view  of  strategic  importance
 of  the  Eastern  Region  of  India  and  more
 particularly  the  North  Bengal,  Government
 have  decided  to  recruit  more  Army  personnel
 from  that  area  who  are  accustomed  with  the
 locality;

 (b)  whether  it  has  been  decided  to  open
 more  recruiting  Centres  in  North  Bengal;
 and

 (c)  whether  certain  Rules  for  recruitment,
 particularly  for  Scheduled  Tribes,  have  been
 relaxed  ?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  and  (b).  No,  Sir.

 (c)  Relatively  lower  physical  standards  are
 prescribed  for  members  of  certain  ethnic
 groups,  like  certain  Scheduled  Tribes,  Assa-
 mese,  Gorkhas,  etc.
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 Sainik  School  at  Hashimara

 3268.  SHRI  8.  K.  DASCHOWDHURY:
 Will  the  Minister  of  DEFENCE  be  pleased
 to  state:

 (a)  whether  a  Sainik  School  is  proposed
 to  be  opened  at  Hashimara;  and

 (b)  if  not,  the  reasons  therefor?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  and  (b).  No,  Sir.
 Sainik  Schools  are  opened  only  at  the  re-
 quest  of  the  State  Government/Central  Ad-
 ministration,  who  bear  the  cost  of  the  School
 buildings,  furniture,  etc.  and  who  also  award
 Scholarships  to  the  boys  selected  from  the
 State  for  admission  into  these  Schools.
 Government  of  India  have  not  received  any
 request  from  the  Government  of  West  Bengal
 for  opening  a  second  Sainik  School  in
 Hashimara.  There  is  already  a  Sainik  School
 in  West  Bengal  which  is  located  at  Purulia.

 Eye-Operations  Performed  by  the  Royal
 Commonwealth  Society  for  Blind,  London

 3269.  SHRI  8.  K.  DASCHOWDHURY:
 SHRI  R.  N.  BARMAN:

 Will  the  Minister  of  HEALTH  AND
 FAMILY  PLANNING  be  pleased  to  state:

 (a)  whether  eye-operations  throughout
 the  country  were  performed  at  camps  spon-
 sored  by  the  royal  Commonwealth  society
 for  the  Blind,  London;

 (0)  whether  operations  for  the  prevention
 of  blindness  were  also  performed  under  the
 “Eyes  of  India  Campaign’’;  and

 (c)  if  so,  the  total  number  of  persons
 operated  upon  the  extent  to  which  success
 achieved  under  this  campaign?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  HEALTH  AND
 FAMILY  PLANNING  (SHRI  UMA
 SHANKAR  DIKSHIT):  (a)  Yes,  Eye  opera-
 tions  were  performed  in  9  States  of  India
 with  the  help  of  the  Royal  Commonwealth
 Society  for  the  Blind.  These  States  are:
 Tamil  Nadu,  Kerala,  Mysore,  Andhra  Pra-
 desh,  Maharashtra,  Gujarat,  Rajasthan,
 U.P.  and  Bihar.

 (b)  Yes.
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 (c)  2I.752  operations  for  the  restoration  of
 sight  were  performed  and  6,587  operations
 for  the  prevention  of  imminent  blindness.
 Altogether  210,094  people  received  treat-
 ment  for  conditions  which  might  have  led
 eventually  to  impaired  sight,  duriffg  the
 Period  fro  Ist  January  to  3lst  December,
 1970.

 House  building  Cooperative  Societies
 in  Tripura

 3270.  SHRI  BIREN  DUTTA:  Will  the
 Minister  of  WORKS  AND  HOUSING  be
 pleased  to  state:

 (a)  the  number  of  House  Building  Co-
 operative  Societies  in  Tripura;

 (b)  the  total  amount  given  to  them  during
 the  year  1969-70;  and

 (c)  how  many  houscs
 during  the  said  period  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL):  (a)  to  (c)  The  in-
 formation  has  been  called  for  from  the
 Government  of  Tripura  and  will  be  laid
 on  the  Table  of  the  Sabha  as  soon  as
 Possible.

 have  been  built

 Complaints  of  Physical,  Sexual  Psychological
 Symptoms  duc  to  vasectomy  Operations

 3271.  SHRI  P.  GANGADEB:  Will  the
 Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state:

 (a)  whether  I5  to  20  per  cent  of  the
 Patients  undergone  vasectomy  complain  of
 physical,  sexual  and  psychological  symptoms
 which  they  attribute  to  the  operation;

 (b)  whether  research  has  proved  that  there
 will  be  neurotic  tendencies  in  the  patients;

 (c)  if  so,  whether  it  is  due  to  poor  and
 defective  medical  follow  up;  and

 (d)  what  steps  Government  have  taken  to
 rectify  it,  so  that  it  may  not  have  had  effects
 on  the  Family  Planning  Programme  in  the
 country  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  D.  P.  CHATTOPA-
 DHYAYA):  (a)  The  effects  of  vasectomy
 may  be  classified  as  follows:
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 (i)  General  satisfaction  and
 (ii)  Change  in  sexual  desire  or  activity:  (iii)  Change  in  general  health.

 The  summary  of  Indian  studies  is  given  below:

 I,  Per  Cent  of  Sterilized  Males  Repertii:g  Satisfaction  with  Vasectomy:
 Country  and  Year  of  Author  No.  reporting  Percent
 subnational  area  publication  on  satisfaction  satisfied
 INDIA

 Gujarat  963  Poffenberger  and  Sheth  6l  87
 Jammu  &  Kashmir  960  Sawhney  &  Langoo  75  68
 Maharashtra  1963*  Dandekar  1,191,  92

 *Including  small  proportions  in  some  studies  indicating  indifference  or  no  opinion.

 2.  Per  Cent  Distribution  of  Sterilized  Males,  by  Reported  Changes  in  Sexual  Desire  or  Activity:

 Per  cent  distribution  by  reported  changes  in  sexual
 desire  or  activity

 Country  and  Year  of  Author  No  Increase  No  Total
 subnational  publica-  change  decrease  responce  Percent  No.
 area  tion

 INDIA:
 Delhi  964  Bhatnagar  69  49  2  0  00  330

 Delhi  968  Sandhu  and  57  6  23  4  00  46
 Bhardwaj

 Gujarat  963  Poffenberger  59  5  0  6  00  6l
 Sheth

 Madhya  Pr.  4968  Halder  60  12,  23  5  00  250

 Maharashtra  96I%*  Phadke  80  2  8  0  00  655

 Maharashtra  963९९  Dandekar  35  al  54  0  00  A191

 Mysore  and  =  1965%*  H.K.  Rao  83  4  7  6  00  247
 Tamil  Nadu
 Uttar  Pradesh  96  Banerji  54  39  7  0  00  202

 **  Private  patients.

 3.  Per  Cent  Distribution  of  Sterihzed  Males,  by  Reported  Changes  in  General  Health

 Per  cent  distribution  by  reported  charges  in
 general  health

 Countryand  Year  of  Author  No  Better  Worse  No  Total

 subnational  publica-  change  response  Percent  No.
 area  tion
 INDIA

 Delhi  964  Bhatnagar  76  0  4  0  00  322

 Madhya  Pr.  1968  Halder  56  28  6  0  00  250

 Maharashtra  962  Phadke  75  23  2  0  00  655



 yp  Written  Answers

 A  study  carried  out  at  the  Post-Graduate
 Instt.  of  Medicine  and  Research,  Chandi-
 girh  shows  that  nearly  /4th  of  the  patients
 when  contacted  three  months  to  18,  months
 after  vasectomy  had  some  complaints  which
 they  attributed  to  the  operation.  It  is  diffi-
 cult  to  say  whether  all  these  complaints
 should  be  accepted  as  ‘symptoms’  in  the
 clinical  sense  because  a  large  number  of
 cases  had  not  really  sought  the  medical  help
 for  these  complaints.  It  is  easy  to  conceive
 of  a  putient’s  discomfort  as  a  ‘symptom’  if
 he  comes  to  a  doctor,  but  if  a  person  is  con-
 tacted  in  his  home  and  he  mentions  some
 discomfort,  the  decision  becomes  quite
 difficult.  However,  even  these  ‘sub-clinical
 compleints’  deserve  to  be  properly  studied
 and  investigated  because  the  resultant  sim-
 mering  discontent  can  be  a  potential  source
 of  a  nevative  propaganda  against  this  im-
 portant  national  programme.

 (0)  No.  On  the  other  hand,  the  studies
 heve  brought  out  that  those  who  have  com-
 plaints  after  Vasectomy  are  often  persons
 with  a  history  of  previous  psychiartic  in-
 stability.  According  to  the  findings  of  Dr.
 N.  N.  Wig  and  his  co-workers,  these  com-
 plaints  appear  to  be  hypochondriacal.

 (०)  No.  The  complaints  of  sexual  and
 psychological,  nature  are  not  due  to  poor
 and  defective  follow  up,  but  due  to  the  factor
 stated  above.

 (d)  Instructions  have  been  issued  that  the
 Petsons  voluntecring  for  vasectomy  should
 be  properly  screened  before  the  operation.
 Instructions  have  also  been  issued  that  any
 person  having  any  type  of  complaint  after
 the  operation  should  be  provided  necessary
 treatment  on  pricrity  basis.

 Rural  Drinking  Water  Supply  Scheme  for
 Bhavnagar  in  Gujarat

 3272.  SHRI  P.  M.  MEHTA:  Will  the
 Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state:

 (a)  how  many  villages  in  Bhavnagar  Dis-
 trict  of  Gujarat  are  considcred  by  Govern-
 ment  us  the  villages  of  ‘No  source  of
 drinking  weter;”

 (b)  whether  any  proposal  to  supply  drinking
 water  to  such  villages  is  under  consideration;
 and

 (c)  if  so,  its  main  features?
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  0.  P.  CHATTOPADH-
 YAYA):  (a)  According  to  the  information
 supplied  by  the  Government  of  Ciujarat,
 there  are  I6  villages  having  no  source  of
 drinking  water  in  Bhavnagar  District  of
 Gujarat.

 (b)  and  (c).  Six  villages  which  arc  in  the
 rocky  areas  are  proposed  to  be  provided  with
 handpunp  tubewells  under  the  WHO/
 UNICEF  assisted  rural  water  supply  pro-
 gramme.  The  remaining  110  villages  are
 Proposed  to  be  served  through  the  piped
 water  supply  schemes.

 रूसी  सहयोग  के  साथ  झील  सागर  में
 तेल  के  कुर्ते

 3273.  श्री  नाथू  राम  अहिरवार  :  क्‍या

 पेट्रोलियम  और  रसायन  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  कया  अरब  सागर  में  रूसी  सहयोग
 से  तेल  के  कुयें  खोदे  गये  थे;

 (ख)  यदि  हां,  तो  उसके  क्‍या  परिणाम
 निकले  और  उन  पर  कुल  कितना  व्यय  हुआ;  और

 (ग)  उनके  फलस्वरुप  कुल  कितना  लाम

 हुआ  अथवा  हानि  हुई  ?

 पेट्रोलियम  जौर  रसायन  मंत्री  (भ्रीपी०
 सी०  सेठी)  (क)  जी  नहीं  ।  किन्तु  खाते  की
 खाड़ी  के  अतटीय  कुआ  संख्या  ।  के  व्यसन  के
 प्रयोग  में  लाये  गये  स्थिर  प्लेटफार्म  क ेडिजायन
 को  तैयार  करने  के  लिए  रूस  की  तकनीकी  सहा-
 यता  का  उपयोग  किया  गया  था,  स्थिर  प्लेटफार्म
 के  प्रतिष्ठापन  एवं  इस  कुयें  के  व्यसन  में  समय-
 समय  पर  उपस्थित  हुई  समस्याओं  को  हल  करने
 में  तकनीकी  सहायता  के  लिए  रूसी  विशेषज्ञों  की
 सेवाओं  को  भी  उपयोग  में  लाया  गया  था  ।

 (ख)  कुंए  में  एक  तेल  युक्त  संस्तर  पाया
 गया  था,  किन्तु  कुंए  के  विस्तृत  परीक्षण  के
 परिणामों  से  ज्ञात  हुआ  है  कि  इस  कुंए  में  तेल
 की  उपलब्धि  वाणिज्य  उपयोग  के  योग्य  नहीं
 है  1



 81  Written  Answers

 3I-5-97  तक  इस  कुए  पर  किया  गया  व्यय
 86.38  लाख  रुपये  था  ।  परिचालन  हेतु

 प्रयोग  किए  गये  उपकरण  के  मूल्य  हमास  की
 व्यवस्था  तथा  वर्ष  970-7  एवं  971-72  के

 लिए,  आयोग  के  प्रादेशिक  तथा  केन्द्रीय  मुख्यालय
 के  सम्बन्ध  में  हुए  प्रशासनिक  व्यय  की  व्यवस्था
 इस  में  सम्मिलित  नहीं  है  ।

 (ग)  तेल  की  उपलब्धि  वाणिज्यिक  उपयोग
 की  दृष्टि  से  अपर्याप्त  होने  के  कारण  इससे  कोई
 लाभ  नहीं  हो  रहा  है  ।  किन्तु  इस  क्षेत्र  में  और
 आगे  अन्वेषण  कार्य  करने  के  लिए  यह  कुआं
 अत्यधिक  महत्वपूर्ण  सूचना  देने  में  सहायक  हुआ
 है,  तथा  इस  अवस्था  में  कुएं  पर  किए  गये  व्यय
 को  हानि  नहीं  बल्कि  अन्वेषण  लागत  समझा
 जायेगा  ।  भविष्य  में  इस  क्षेत्र  के  पाये  जाने  की
 दक्षा  में,  इस  कुएं  पर  किया  गया  व्यय  वसूल
 हो  जाने  की  सम्मावना  से  इन्कार  नहीं  किया
 जा  सकता  |

 Nationalisation  of  Drug  Industry

 3274.  SHRI  JYOTIRMOY  BOSU:  Will
 the  Minister  of  PETROLEUM  AND  CHE-
 MICALS  be  pleascd  to  state:

 (a)  whether  Government  are  considering
 to  nationalise  the  drug  industry  in  India,  and

 (b)  if  not,  the  reasons  therefor?

 THE  MINISTER  OF  PETROLEUM  AND
 CHEMICALS  (SHRI  P.C.SETHI):  (a)  No
 Sir.

 (b)  More  than  2800  units  (including  about
 00  units  in  organised  sector)  are  presently
 engaged  in  the  manufacture  of  drugs  and
 pharmaceuticals.  Considering  number  of
 units,  the  range  of  thcir  operations  etc.,
 Government  do  not  consider  it  necessary  to
 nationalise  the  drug  industry.  As  a  Schedule
 ‘B’  Industry  under  the  Industrial  Policy
 Resolution  of  1956,  it  can  be  developed  both
 in  the  public  and  the  private  sectors.

 Liberalisation  of  House  Building  Advance
 Rules

 3275.  SHRI  N.  SHIVAPPA:  Will  the
 Minister  of  WORKS  AND  HOUSING  ००
 pleased  to  state;
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 (a)  whether  Government  have  announced
 liberalisation  in  the  house  building  advance
 rules  to  provide  for  grants  of  loans  to  its
 employees  to  buy  ready  built  houses  from
 registered  coopcratives  housing  societies;
 and

 (b)  if  so,  the  main  features  thereof  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL):  (a)  Yes.

 (b)  A  copy  of  this  Ministry’s'O.  M.  No.
 0/3/59-H.  II.  Vol.  I]  dated  the  I8th  Feb-
 ruary,  !97I  embodying  the  conditions  to  be
 fulfilled  for  the  grant  of  house  building
 advances  for  buying  ready  built  houses/flats
 from  Registered  Cooperative  Housing  Socie-
 tics,  is  placed  on  the  Table  of  the  House.
 [Placed  in  Library.  See  No.  LT-55I/7I).

 The  Advance  should  not  exceed  60  times
 the  monthly  pay  of  the  applicant  and  will
 be  further  restricted  to  80%  of  the  total  cost
 of  the  house/flat  or  Rs.  50,000/-  whichever
 is  lower.  Further  the  total  cost  of  the  house/
 flat  should  not  cxceed  75  times  the  monthly
 pay  of  the  Government  servant  or  Rs,  !  lakh
 whichever  is  less.

 Sterilization  of  Harijans  in  Haryana

 3276.  SHRI  BHOGENDRA  JHA:  Will
 the  Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state:

 (a)  whether  it  has  been  decided  to  compel
 people  particularly  Harijans  to  get  themselves
 sterlized  ;

 (b)  whether  the  Government  of  Haryana
 is  compelling  landless  Harijans  to  get  them-
 selves  ‘stcrilized'  before  they  can  become
 eligible  for  getting  land  under  the  land
 reforms  measures;  and

 (c)  if  so,  Government  reaction  thercto  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  D.  P.  CHATTOPADH-
 YAYA):  (a)  The  Family  Planning  Pro-
 gramme  is  of  a  voluntary  nature.  The  ques-
 tion  of  compelling  anyone  to  undergo  sterili-
 zation  operations  does  not,  therefore,  arise.

 (b)  and  (c).  The  {nformation  is  being
 collected  from  the  State  Government  and
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 will  be  laid  on  the  Table  of  the  Sabha  as
 soon  as  it  is  received.

 Forcible  Vasectomy  Operations

 3277.  SHRI  BHOGENDRA  JHA:  Will
 the  Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state:

 (a)  whether  extremely  poor  and  helpless
 Harijans  are  forcibily  compelled  to  under-go
 vasectomy  operations  to  show  larger  figures
 of  those  operated  upon;

 (b)  whether  one  Puran  Paswan  S/o  Dasai
 Paswan  of  village  Bhagirathpatti  in  Baso-
 Patti  block,  district  Darbhanga,  Bihar,  aged
 70  years  and  physically  paralised  and  without
 having  a  single  issue  was  operated  upon  by
 Dr.  Yogeshwarnath  Singh  on  the  25th
 September,  1970;

 (c)  whether  because  of  having  protested
 against  the  above  one  Krishna  Kumar  Jha
 was  assaulted  and  got  arrested  on  the  29th
 September,  1970;  and

 (d)  if  replies  to  parts  (b)  and  (c)  be  affirma-
 tive,  Government's  reaction  thereon  and
 action  taken  against  the  above  Doctor?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  D.  P.  CHATTOPADH-
 YAYA):  (a)  The  Family  Planning  Prog-
 gramme  is  of  a  voluntary  nature  and  the
 question  of  compelling  anyone  to  undergo
 sterilisation  operation  does  not  arise.

 (b)  to  (d).  The  information  is  being  collec-
 ted  from  the  State  Government  and  will  be
 laid  on  the  Table  of  the  Sabha  as  soon  as
 it  is  received.

 मध्यप्रदेश  के  सैनिक  स्कूल  के  हिसाब  किताब
 की  लेखा  परीक्षा

 3278.  शनी  गंगा चरण  दीक्षित:  क्‍या
 रक्षा  मंत्री  यह  बताने  की  कृपा  करेंगे  कि:

 (क)  क्या  मध्य  प्रदेश  में  सैनिक  स्कूल  के
 विद्यार्थियों  से उनके  जेब  खर्च  हेतु  कुछ  धन  लिया
 जाता  है;

 (ख)  यदि  हां,  तो  वर्ष  1969-70  में
 इस  प्रकार  कुल  कितना  धन  जमा  किया  गया  था
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 और  कठिन-किन  मुख्य  मदों  पर  इनको  व्यय  किया
 गया  तथा  उन  व्यक्तियों  कै  नाम  क्या  हैं  जिन्होंने
 इस  प्रकार  व्यय  किया  था;

 (ग)  क्‍या  इस  हिसाब-किताब  की  लेखा
 परीक्षा  नियमित  रूप  से  की  जाती  है;  और

 (घ)  यदि  नहीं,  तो  उसके  क्या  कारण  हैं  ?

 रक्षा  मंत्री  (भी  जगजीवन  राम)  :  (क)
 जी  नहीं  ।

 (ख)  i96970  की  अवधि  में  कुल
 50,717.69  रुपए  इकट्ठे  किए  गये  थे  ।  इस  राशि

 को  विद्यार्थियों  ने  चलचित्र,  स्टेशनरी,  तेल-साबुन
 और  कैन्टीन  में  जलपान  इत्यादि  पर  खर्च  किया

 उन  गृह-शिक्षको  (House  Masters  )  के,  जिनके
 अन्तर्गत  जेब  खर्चे  का  हिसाब  था,  नाम  निम्न-
 लिखित  है:--

 सर्वेक्षण  बी०  आर०  चोधरी,  आर०  आर०

 पांडेय,  टी०  सी०  पांडेय,  आर०  आर०  राठौर,
 आर०  पी०  बेटी,  टी०  सेमसन  राजन,  आर०
 डी०  चौधरी  और  पी०  एस०  चेतना  ।

 (ग)  और  (घ).  लेखे  का  आडिट  हरेक  वर्ष

 होता  है  ।

 Manufacturing  of  Rockets  Convertable  into
 inter  Continental  Ballastic  Missile

 3279.  SHRI  RAMSEKHAR  PRASAD
 SINGH:  Will  the  Minister  of  DEFENCE
 be  pleased  to  state:

 (a)  whether  India  has  decided  to  make
 rockets  convertable  into  Inter-Continental
 Ballastic  Missile  to  mect  the  threat  created
 by  the  Chinese  decision  to  test  Inter-Conti-
 nental  Ballastic  Missile  on  Indian  ocean;
 and

 (b)  if  so,  the  main  features  of  the  decision?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  No,  Sir.

 (b)  Does  not  arise.

 Allotment  of  Land  to  Military-Men  by
 Ministry  of  Defence  in  Rajasthan

 3280.  SHRI  SAT  PAL  KAPUR:  Will
 the  Minister  of  DEFENCE  be  pleased  to
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 State:

 (a)  whether  land  was  allotted  to  military-
 men  by  his  Ministry  under  Colonization
 Scheme  in  Bundi  region  in  Rajasthan  during
 the  year  1947;

 (b)  if  so,  the  number  of  military  personnel
 who  were  allotted  land  there;

 (c)  whether  Government  have  given  actual
 physical  possession  of  the  said  land  to  all
 the  allottees;

 (d)  if  not,  the  reasons  therefor;  and
 (e)  whether  Government  propose  to  allto

 land  to  them  somewhere  else  in  fulfilment
 of  its  award?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  to  (७०).  The  re-
 quisite  information  has  been  called  for  from
 the  State  Government  and  will  be  laid  on  the
 table  of  the  House  when  received.

 Petroleum  and  Gas  Agencies  to  any  one  Else
 other  than  the  Unemployed  Enginecrs  or

 Graduates

 3281,  SHRI  N.  K.  SHARMA:  Will  the
 Minister  of  PETROLEUM  AND  CHEMI-
 CALS  be  pleased  to  state:

 (a)  whether  any  petrol  pumps  gas  agency
 or  some  other  agency  has  been  given  to  any-
 one  else  other  than  the  unemployed  Engineers
 or  Graduates  during  the  last  three  years;
 and

 (b)  ifso,  the  names  and  places  where  it
 has  been  given  together  with  the  reasons
 thereof  ?

 THE  MINISTER  OF  PETROLEUM  AND
 CHEMICALS  (SHRI  P.  C.  SETHI)  (a)  and
 (b).  The  scheme  for  the  award  of  IOC’s  retail
 outlets  dealerships,  kerosene/LDO  agencies
 Indane_  distributorships  to  unemployed
 graduates  was  introduced  on  24th  November,
 1969.  The  required  information  in  regard  to
 the  dealers,  ag2nts  and  distributors  appointed
 outside  this  scheme,  along  with  the  reasons
 therefor,  is  being  collected  and  will  be  laid
 on  the  Table  of  the  House.

 Strategic  Importance  of  Saharsa  ard
 Purnea  Districts  of  Bihar

 3282.  SHRI  R.  P.  YADAV:  Will  the
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 Minister  of  DEFENCE  be  pleased  to  state
 whether  in  view  of  the  strategic  position  of
 Districts  Saharsa  and  Purnea  any  steps  are
 being  contemplated  to  strengthen  the  borders
 in  most  of  the  north-eastern  districts?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  The  security  needs  of
 the  area,  the  hon’ble  Member  has  in  view,
 have  been  taken  into  account  in  our  Defence
 plans.

 Unauthorised  Houses  in  Shakarpur  Trans-
 Yamuna  Colony,  Delhi

 3283.  SHRI  6.  VENKATSWAMY:  Will
 the  Minister  of  WORKS  AND  HOUSING
 be  pleased  to  state:

 (a)  whether  a  large  number  of  unauthorised
 houses  have  been  built  in  Shakarpur,  a  trans-
 Yamuna  colony,  where  land  has  been  sold
 in  violation  of  the  Master  Plan  for  Delhi;
 and

 (b)  if  so,  the  action  taken  by  Government
 to  stop  unauthorised  construction  work  in
 the  colony?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL):  (a)  Yes,  Sir.

 (b)  Notices  have  been  issued  in  about  1500,
 cases  for  demolition  in  village  Shakarpur.
 Fencing  is  being  done  to  prevent  fresh  en-
 croachments.  Several  persons  have  been
 arrested  for  illegal  sale  of  Government  ac-
 quired  land.  A  police  patrol  to  prevent  new
 construction  has  also  been  provided.

 Collection  of  Subscriptions  in  Foreign
 Countries  to  Help  Alleged  Starving  Indian

 Childern

 3284.  SHRI  PRABODH  CHANDRA:
 Will  the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state:

 (a)  whether  Government  are  aware  that  in
 certain  countries,  regular  subscriptions  are
 raised  from  the  school  and  college  students
 on  the  plea  that  the  amount  is  needed  to
 help  the  starving  children  of  India;  and

 (b)  if  so,  whether  Government  propose  to
 write  to  such  countries  to  stop  such  collec-
 tions?
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)  and
 (b).  No  such  information  has  come  to  the
 notice  of  the  Government  in  recent  times.

 Officers  and  Staff  in  Indian  High  Commission
 in  London

 3285.  SHRI  PRABODH  CHANDRA:
 Will  the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state:

 (a)  the  number  of  officers  and  staff  working
 at  present  in  the  Indian  High  Commission  at
 London,  categorywise;

 (b)  whether  the  number  of  staff  is  far  in
 excess  of  the  number  of  staff  actually  required
 in  comparison  with  the  number  of  staff  of
 other  Missions  of  other  countries  stationed
 there;  and

 (c)  if  so,  the  reasons  therefor?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)  628
 Officers  and  staff  are  at  present  employed  in
 the  High  Commission  of  India,  London.
 The  category-wise  break  up  of  the  staff  is
 as  follows:
 India-based:

 Gazetted  89
 Non-gazetted  88

 Total  177

 Local:
 Assistant  and  above  2]
 Clerical  &  typing  grades  222
 Minor  &  manipulative  grades  08

 Total  45!

 (b)  and  (c).  There  has  been  a  progressive
 reduction  of  the  staff  strength  of  the  Indian
 High  Commission  in  London  from  035  in
 962  to  the  present  strength  of  628,  which  is
 not  considered  to  be  in  excess  of  actual  re-
 quirements.  It  is  difficult  to  compare  staff
 strength  of  our  mission  in  London  with  that
 of  missions  of  other  countries  stationed  there
 as  the  nature  and  quantum  of  work  required
 to  be  done  by  a  country’s  mission  varies  from
 that  of  others,
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 Propaganda  by  Pakistan  Embessies
 Against  India

 3286.  SHRI  PRABODH  CHANDRA:
 Will  the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state:

 (a)  whether  the  Pakistan  Embassies  and
 Missions  in  various  countries  are  indulging
 in  various  propaganda  on  Kashmir  and  other
 disputed  matters  against  India;

 (b)  whether  apart  from  bringing  out  their
 own  publications,  advertisements  are  given
 in  prominent  papers,  tarnishing  the  image  of
 our  country  and  indulging  in  such  activities
 which  are  far  beyond  the  legitimate  scope  of
 foreign  embassies  and  missions;  and

 (c)  if  so,  what  steps  Government  propose
 to  take  in  this  direction?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)  and
 (b).  Yes,  Sir.

 (c)  Such  activities  by  Pakistani  Missions  in
 a  number  of  world  capitals  are  not  new.

 Our  Missions  abroad  are  kept  fully  in-
 formed  of  facts  and  figures  and  are  equiped
 to  take  suitable  corrective  measures  in  this
 context  and  they  take  action  promptly.

 De-Requisitioning  of  the  Houses  of  Ex-
 Servicemen  in  Cantonment  Areas

 3287.  PROF.  MADHU  DANDAVATE:
 Will  the  Minister  of  DEFENCE  be  pleased
 to  state:

 (a)  whether  Government  have  taken  final
 decision  on  de-requisitioning  the  Houses  of
 ex-servicemen  from  the  cantonment  area;
 and

 (b)  if  not,  what  steps  are  being  taken  to
 provide  adequate  housing  facilities  to  retired
 Army/Navy  and  Air  Force  personnel  who
 own  a  house  in  the  cantonment  but  which
 has  been  taken  over  by  Government?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  No  house  belong-
 ing  to  any  Ex-Scrvicemen  is  held  on  requisi-
 tion  in  any  Cantonment.  The  question  of  de-
 requisitioning  any  such  house  does  not,  there-
 fore,  arise.
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 (b)  Does  not  arise  in  view  of  the  answer
 to  clause  (a)  above.  However,  every  request
 for  dehiring  is  examined  and  decided  on
 merits.

 सुरक्षा  दलों  टगौर  सिरोही  निगाहों  के
 सोच  मुठभेड़

 3288.  भरी  हुकम  लम्  कछवाय:  क्या
 रक्षा  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  पहली  जनवरी,  i968  के  बाद
 भारतीय  सुरक्षा  दलों  और  विद्रोही  नागाओं  के
 बीच  कितनी  बार  मुठभेड़ें  हुई;  और

 (ख)  इस  अवधि  के  दौरान  मारे  गये  और
 गिरफ्तार  किये  गये  नागाओं  की  अलग-अलग
 संख्या  कया  है  और  उनसे  बरामद  हथियार
 और  गोला-बारूद  का  ब्यौरा  क्या  है  ?

 रक्षा  मंत्री  (ओ  जगजीवन  राम:  (क)
 l  जनवरी  968  से  30  अप्रैल  97]  तक

 विद्रोही  नागाओं  और  हमारी  सुरक्षा  सेनाओं  के
 बीच  89  मुठभेड़ें  हुई  ।

 (ख)  इस  अवधि  में  i62  भूमिगत  नागा
 मारे  गए  और  3668  नागा  पकड़े  गए।  और
 3244  विद्रोही  नागओं  ने  हमारी  सुरक्षा
 सेनाओं  के  समक्ष  समर्पण  किया  ।  इसी  अवधि
 में  हमारी  सुरक्षा  सेनाओं  ने  भूमिगत  नागाओं
 से  i82i  फौजी  हथियार  एवं  काफी  मात्रा  में
 गोला  बारूद  भी  बरामद  किया

 लोक  निर्माण  कार्यों  के  खर्च  में  कमो  करने  से
 संबंधित  समिति  का  प्रतिवेदन

 3289.  श्री  भरतसिंह  चौहान:  क्‍या
 निर्माण  और  आवास  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्या  लोक  निर्माण  कार्यों  आदि  के

 खर्चे  को  कम  करने  के  प्रदान  पर  विचार  करने  के
 लिये  नियुक्त  समिति  ने  अपना  प्रतिवेदन  सरकार

 को  पेश  कर  दिया  है;

 (ख)  यदि  हां,  तो  उक्त  समित  की  मुख्य-

 मुख्य  सिफारिशों  क्या  हैं;  ओर
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 (ग)  उन  पर  सरकार  की  क्या  प्रतिक्रिया
 है  तथा  उन  पर  क्या  कार्यवाही  की  गई  है  ?

 निर्माण  दौर  झावास  मंत्रालय  में  राज्य  मंत्री
 (शी  झा  के०  गुजराल)  :  (क)  से  (ग).
 लोक  निर्माण  कार्यों  की  लागत  को  कम  करने  के
 प्रदान  पर  विचार  करने  के  लिए  भारत  सरकार
 ने  कोई  कमेटी  नियुक्त  नहीं  की  है।  तथापि,
 सरकार  ने  बड़े  शहरों  में  बड़े  पैमाने  पर  कम
 लागत  से  मकानों  के  निर्माण  करने  की  पद्धतियों
 का  अध्ययन  करने  के  लिए  एक  कमेटी  नियुक्त
 की  थी।  कमेटी  की  रिपोर्ट  की  एक  प्रति  संसद
 पुस्तकालय  में  रख  दी  गई  है  ।  कमेंटी की  मुख्य
 सिफारिशों  रिपोर्ट  के  25%  30  9  पर  हैं
 सिफारिशों  पर  कार्यवाही  की  जा  रही  है।  सामान्य
 सिफारिशें  निर्माण  एजेंसियों  के  निर्देशन  के  लिए
 उनके  ध्यान  में  लायी  गयी  हैं  ।  आवास  फैक्टरियों
 की  स्थापना  के  लिए  राज्य  सरकारों  को  लिख
 दिया  गया  है  ।  फैक्टरी  को  महाराष्ट्र  में  स्थापित
 करने  की  कार्यवाही  सक्रिय  रूप  से  की  जा  रही  है।

 Visit  of  U.  S.  Senators  to  India  in  Connection
 with  Problems  of  Bangla  Desh  Refugees

 3290.  SHRI  H.  M.  PATEL:  Will  the
 Minister  of  EXTERNAL  AFFAIRS  be
 pleased  to  state:

 (a)  whether  some  United  States  Senators
 recently  visited  New  Delhi  and  met  the  Prime
 Minister  in  connection  with  the  problems
 of  Bangla  Desh  refugees;  and

 (b)  whether  as  a  result  of  their  visit  to
 India  the  attitude  of  the  United  States,  State
 Department  towards  the  Bangla  Desh  pro-
 blem  has  undergone  any  change?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)
 Senator  Saxbe  was  in  Delhi  on  April  7-8,
 Congressman  Cornelius  E.  Gallagher,  Chair-
 man  of  the  Asian  &  Pacific  Sub-Committee
 of  the  US  House  Forcign  Relations  Com-
 mittce,  was  in  India  from  2nd  to  4th  June.
 He  called  on  the  Prime  Minister  on  June  3.

 (b)  Senator  Sexbe,  on  his  return  made  a
 strong  statement  in  the  US  Senate  on  May
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 Me  He  is  also  the  corsponsor  of  Senate  Con-
 current  Resolution  urging  suspension  of
 US  military  assistance  to  Pakistan  until  the
 conflict  is  resolved.

 Congressman  Gallagher  on  his  retarn.
 made  very  objective  and  strong  st:tements
 and  moved  an  amendment  in  the  House  of
 Representatives  to  the  Forcign  Assistance
 Act  of  96]  secking  to  “suspend  all  aid  to  the
 Govt.  of  Pakistan  until  international  inspec-
 tion  teams  have  ascertained  that  Pakistan
 is  cooperating  in  allowing  the  situation  to
 return  to  reasonable  stability  in  East  Pakistan
 and  that  as  far  as  feasible,  refugees  arc  being
 allowed  to  return  from  India  to  reclaim  their
 lands  and  properties.”

 Deployment  of  Short  or  Medium  Range
 Liquid  Fuelied  Chieese  Missiles  in  Tibetan

 or  Sinkiang  Regions

 3291,  SHRI  SHYAMNANDAN  MISH-
 RA:  Will  the  Minister  of  DEFENCE  be
 pleased  to  state:

 (a)  whether  Government  have  any  infor-
 mation  about  the  deployment  of  short  or
 medium  range  liquid  fuelled  Chinese  missiles
 in  Tibetan  or  Sinkiang  regions;  and

 (b)  if  so,  the  steps  Government  have  taken
 to  counteract  the  threat  to  the  cities  in  the
 Indian  mainland?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  and  (b).  Govern-
 ment  have  no  information  about  the  deploy-
 ment  of  short  or  medium  range  liquid  fuelled
 Chinese  missiles  in  Tibetan  or  Sinkiang
 regions.

 Scheme  to  Fight  T.  B.  Menace

 3292.  SHRI  JYOTIRMOY  BOSU:  Will
 the  Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state:

 (a)  the  latest:  statistics  relating  to  the
 number  of  persons  suffering  from  T.  B.  in
 each  State;

 (b)  the  total  number  of  T.  B.  beds  in
 Government  owned  and  Government
 financed  hospitals  and  clinics  as  in  1960-61

 nad!970-7)  ;
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 (c)  the  factors  responsible  for  the  increase
 in  the  number  of  persons  suffering  from
 T.  B.;  and

 (d)  the  long-term  and  short-term  schemes
 of  Government  to  fight  this  menace?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  D.  ९,  CHOTTOPADH-
 YAYA):  (a)  and  (b).  The  information  is
 being  collected  and  will  be  laid  on  the  Table
 of  the  Sabha.

 (c)  The  increase  is  more  of  apparent
 nature  and  factors  responsible  are:

 (i)  Rise  in  population.
 (ii)  Expansion  of  facilitics  at  the  various

 health  agencies  for  diagnosis  and
 treatment  of  the  diseases.

 (iii)  Awareness  among  the  Public  re-
 garding  availability  of  facilities  for
 treatment  of  disease.

 (iv)  Decrease  in  the  mortality  rate  of
 T.  B.  Cases.

 (d)  There  is  a  National  T.  B.  Control  Pro-
 gramme  in  the  IV  Five  Year  Plan  is  a  Cen-
 trally  sponsored  scheme  with  100%  Central
 assistance.  It  provides  for  establishment/
 upgrading  of  one  District  T.  B.  Centre  in
 every  District  equipped  with  X-ray  and
 Laboratory  equipments  and  staffed  with  a
 team  of  Medical  and  Para-medical  personnel
 specially  trained  at  the  National  Tubercu-
 losis  Institute,  Bangalore.  The  District  T.B.
 Centre  provides  preventive  BCG  Vaccination
 and  diagnosis  and  treatment  of  patients
 through  the  net  work  of  peripheral  health
 institutions,  thus  extending  preventive,  dia-
 gnostic  and  curative  services  to  the  patients
 as  near  to  their  homes  as  possible.

 In  addition,  Voluntary  T.B.  Organisations
 in  States/Union  Territories  are  supplied
 anti-TB  drugs  free  of  cost.

 Setting  up  of  a  Sainik  School  in  Kerala

 3293.  SHRIMATI  BHARGAVI  THAN-
 KAPPAN:  Will  the  Minister  of  DEFENCE
 be  pleased  to  state:

 ee
 (a)  whether  Government  have  considered

 or  Propose  to  consider  to  set  up  a  Sainik
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 School  in  the  State  of  Kerala  during  Fourth
 Five  Year  Plan  period;  and

 (b)  if  so,  its  location  and  when  it  is  likely
 to  be  set  up  ?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  and  (b).  No,  Sir;
 Sainik  Schools  are  opened  only  at  the  re-
 quest  of  the  State  Government/Central  Ad-
 ministration,  who  bear  the  cost  of  the  School
 buildings,  furniture,  etc,  and  who  also  award
 Scholarships  to  the  boys  selected  from  the
 State  for  admission  into  these  Schools.
 Government  of  India  have  not  received  any
 request  from  the  Government  of  Kerala  for
 opening  a  second  Sainik  School  in  that  State.
 There  is  already  a  Sainik  School  in  Kerala
 near  Trivandrum.

 Jobless  Doctors  in  Kerala

 3294.  SHRIMATI  BHARGAVI  THAN-
 KAPPAN:  Will  the  Minister  of  HEALTH
 AND  FAMILY  PLANNING  be  pleased
 to  state:

 (a)  the  number  of  Doctors  who  were  job-
 less  in  Kerala  State  as  on  the  Ist  April,  OT;

 (b)  whether  Government  have  received  any
 representation  in  this  regard;  and

 (c)  if  so,  the  reactions  of  Government
 thereon?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  HEALTH  AND  FAMILY
 PLANNING  (SHRI  UMA  SHANKAR
 DIKSHIT):  (a)  to  (c).  The  information  is
 being  collected  and  will  be  laid  on  the  Table
 of  the  Sabha  in  due  course.

 Expansion  of  Capacity  of  Digboi  Refinery
 with  Collaboration  of  Burmah  Oil  Company

 3295.  SHRI  GANGA  REDDY:  Will
 the  Minister  of  PETROLEUM  AND  CHE-
 MICALS  be  pleased  to  state:

 (a)  whether  Government  have  agreed  to
 have  collaboration  with  Burmah  Oil  Company
 to  expand  the  capacity  of  Digboi  Refinery;

 (b)  if  so,  what  will  be  Government’s  Parti-
 cipation;  and

 (c)  the  benefi
 collaboration?

 and  adv  of  this
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 THE  MINISTER  OF  PETROLEUM  AND
 CHEMICALS  (SHRI  P.  C.  SETHI):  (a)
 No  Sir.

 (b)  and  (c)  Do  not  arise.

 Construction  of  Quarters  in  Mandir  Marg
 and  DIZ  Areas  New  Delhi

 3296.  SHRI  SAT  PAL  KAPUR:
 SHRI  SHASHI  BHUSHAN:

 Will  the  Minister  of  WORKS  AND
 HOUSING  be  pleased  to  state:

 (a)  the  number  of  quarters  under  construc-
 tion  in  Mandir  Marg  and  DIZ  areas  in  New
 Delhi  and  their  break-up  in  respect  of  Types
 I,  II,  II  and  V;

 (b)  when  these  quarters  are  likely  to  be
 completed  and  ready  for  allotment;  and

 (c)  how  the  said  houses  are  proposed  to  be
 allotted?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  J.  K.  GUJRAL):  (a)

 Type  I  64
 Type  II  492
 Type  Ill  Pe  240
 Type  IV  94

 (b)  64  Type  I  quarters  have  already  been
 completed  and  occupied.  92  Type  II  and
 240  Type  III  quarters  are  expected  to  be  com-
 pleted  by  July  1971  and  94  Type  IV  multi-
 storeyed  flats  are  expected  to  be  completed
 by  June  ‘1972.

 (c)  47  quarters  have  been  earmarked  for
 Government  of  India  Press  Pool,  Willingdon
 Hospital  Pool  and  for  allotment  to  those
 officers  who  are  required  to  vacate  the  exist-
 ing  accommodation  in  this  area.  The  remain-
 ing  quarters  will  be  allotted  on  change  basis/
 inturn  waiting  list  and/or  to  the  officers  who
 have  been  sanctioned  ad  hoc  allotment/change.

 Grant  of  Scholarships  to  Students  of  Sainik
 Schools  of  Union  Territories

 3297.  SHRI  SHASHI  BHUSHAN:  Will
 the  Minister  of  DEFENCE  be  pleased  to
 state:

 (a)  whether  Ministry  of  Home  Affairs  had’
 in  August,  968  issued  instructions  redefining



 95  Written  Answers

 the  ‘income’  for  the  award  of  Scholarships
 to  the  children  from  Union  Territories  in
 Sainik  Schools;

 (b)  whether  only  the  basic  pay  of  employees
 was  to  be  counted  towards  ‘income’  in  ac-
 cordance  with  the  revised  definition  of
 ‘income’;

 (c)  whether  the  said  definition  of  income
 had  not  so  far  been  implemented  by  the
 Ministry  of  Defence  in  the  case  of  children
 of  Jawans  or  Ex  Jawans;  and

 (d)  if  so,  the  time  likely  to  be  taken  in
 implementing  the  said  decision?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)to(d).  A  compara-
 tive  statement  showing  the  details  of  the
 Sainik  School  Scholarship  Schemes  of  the
 Defence  and  Home  Ministries  is  placed  on
 the  Table  of  the  House.  [Placed  in  Library.
 See  No.  LT-552/7!}.  It  may  be  seen  from  the
 statement  that  while  the  Home  Ministry
 Scheme  is  advantageous  in  some  respects,
 the  Defence  Ministry  Scheme  is  advantageous
 in  some  other  respects.  The  question  of
 bringing  about  uniformity  in  these  schemes
 is  under  consideration.

 97  के  गण तन् तर  दिवस  के  झ्र  पर  सरकारी
 इमारतों  पर  की  गई  रोशनी  पर  हुआ  व्यय

 3298.  गयी  हुकम  चंद  कछवाय:  क्या
 निर्माण  और  झ्रावास  मन्त्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  गणतन्त्र  दिवस  (26  जनवरी,
 97i)  के  अवसर  पर  राष्ट्रपति  भवन  तथा

 अन्य  सरकारी  इमारतों  पर  जो  रोशनी  की  गई
 थी,  उस  पर  कुल  कितना  ब्यय  हुआ  था;

 (सर)  कया  इस  बर्ष  पिछले  वर्षों  कौ  अपेक्षा
 अधिक  व्यय  किया  गया  था;  ओर

 (ग)  कया  इस  ब्यय  को  कम  करने  के  बारे
 में  कोई  प्रस्ताव  सरकार  के  विचाराधीन  है  ?

 निर्माण  और  पारावार  मंत्रालय  में  राज्य
 भतरी  (भी  झा  के०  गुजराल):  (क)
 2,77,699  रुपये  |
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 (ख)  1971  में  व्यय  i970  की  अपेक्षा
 कम  था  |

 (7)  अवसर  के  महत्व  को  ध्यान  में  रखते
 हुए,  गणतन्त्र  दिवस  समारोह  के  आयोजन  में  यथा
 सम्भव  अधिक  से  अधिक  किफायत  करने  के
 प्रयत्न  किये  जाते  हैं  ।

 Enquiry  Committce  into  the  Death  of  Major
 Bahuguna

 3299.  SHRI  PARIPOORNANAND  PAI-
 NULI:  Will  the  Minister  of  DEFENCE  be
 pleased  to  state:

 (a)  how  many  persons  the  Committee
 appointed  to  enquire  into  the  circumstances
 leading  to  the  death  of  Major  Bahuguna  has
 invited  so  far  to  record  their  statements;  and

 (b)  by  which  time  the  Committee  is  likely  to
 give  its  findings  to  Government?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  Onc  of  the  two
 co-Leaders  of  the  International  Himalayan
 Expedition,  viz.  Mr.  Norman  Dybhrenfurth
 and  one  of  the  Japanese  members,  viz.  Naomi
 Ucmera,  have  been  interviewed  by  the  Com-
 mittee.  Statements  of  some  other  memters
 of  the  Expedition  made  on  this  subject  arc
 also  available  to  the  Committee.  60  tape-
 recorded  version  of  the  evidence  taken  by
 the  Leader  from  some  members  while
 investigating  thc  case  on  the  mountains  has
 been  received  on  24-6-1971.

 (b)  Tac  Committee  has  becn  asked  to  sub-
 mit  its  report  by  3rd  July,  1971,

 Complaint  Against  the  Administration  of
 Sainik  School  Kazhakottam,  Kerala

 3300.  SHRI  RAMCHANDRAN  KADA-
 NNAPPALLI:  Will  the  Minister  of  DEFE-
 NCE  be  pleased  to  state:

 (a)  whether  Government  have  recciVed  any
 complaints  against  the  Administration  and
 the  admission  of  the  students  at  the  Sainik
 School  Kazhakottam,  Kerala;  and

 (b)  if  so,  the  action  taken  thereon?

 THE  MINISTER  OF  DEFENCE  (SHRI
 JAGJIWAN  RAM):  (a)  and  (b).  No  com
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 plaint  has  beon  received  in  respect  of  the
 admission  of  boys  to  the  School.  A  few
 complaints  were  received  against  the  adminis-
 tration  of  the  School.  These  were  enquired
 Into  and  remedial  action  was  taken  wherever
 Possible,

 Mass  Programme  for  Polio  and  Triple
 Antegen  Vaccination

 3301.  SHRI  BHUVARAHAN:  Will  the
 Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state:

 (a)  whether  there  is  any  proposal  to  have
 &  mass  programme  for  Polio  and  triple
 antegen  like  smallpox  vaccinations  for
 children  in  the  country;  and

 (b)  the  expenditure  to  be  incurred  on  the
 programme?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  HEALTH  AND  FAMILY
 PLANNING  (SHRI  UMA  SHANKAR
 DIKSHIT):  (a)  and  (b).  There  is  no  pro-
 posal  to  have  a  mass  programme  for  polio
 and  triple  antigen  for  children  in  the  country.
 However,  there  is  a  scheme  “Immunisation
 of  Infants  and  Pre-School  children  against
 D.P.T.”  (Diphtheria,  Pertussis  and  Tetanus)
 as  a  part  of  the  Family  Planning  Programme.
 A  budget  provision  of  Rs.  20  lakhs  has  been
 made  for  this  scheme  during  the  4th  Five
 Year  Plan  to  cover  about  31,26,000  children.

 भारतीय  वायुसेना  के  लिये  भारत  भप्रन्तर्राष्ट्रीय
 व्यापार  कम्पनी,  नई  बिल्सी,  हारा  जब्ती

 शामक  इंजनों  का  निर्माण

 3302.  श्री  हुकम  बन्द  कछवाय  :  क्‍या
 रक्षा  मन्त्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  भारतीय  वायु  सेना  के  लिये
 भारत  में  4  बड़े  अग्नि  शामक  इंजन  बनाने  के
 लिये  रक्षा  पूति  विभाग  द्वारा  नई  दिल्‍ली  की
 इण्डिया  इन्टरनेशनल  ट्रेडिंग  कम्पनी  को  ठेका
 दिया  जा  रहा  है  तथा  प्रत्येक  इंजन  की  लागत
 2,  30,  000  रुपये  है;

 (@)  कया  इस  फर्म  को  पहले  भी  कुछ  इंजनों

 के  क्र यादेश  दिये  गये  थे,  यदि  हां,  तो  उन  इंजनों
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 के  सम्बन्ध  में  सरकार  के  समक्ष  उपयोगकर्ताओं  ने
 क्या  विचार  प्रकट  किये  हैं;

 (ग)  इस  फर्म  के  कारख़ाने  का  नाम  क्‍या
 है  तथा  वह  भारत  में  कहां  स्थित  है,  और  उसमें
 कितनी  पूंजी  लगाई  गई  है  तथा  उक्त  कारखाने
 की  स्थापना  कब  हुई  थी।

 (घ)  उक्त  कारखाने  के  भागीदारों  ओर
 अंशधारियों  की  संख्या  कितनी  है  तथा  उसमें
 कितने  कर्मचारी  कार्य  कर  रहे  हैं;  और

 (ड)  अग्रिम  राशि  के  रूप  में  उक्त  फर्म
 को  कितने  प्रतिशत  राशि  दी  जाती  है  ?

 रक्षा  मन्त्री  थ्री  जगमोहन  रास):  (क)
 भारतीय  वायु  सेना  के  लिए  4i  क्रैश  फायर
 टेंडरों  की  सप्लाई  का  एक  आडर  मेसर्स  भारतीय

 अन्तर्राष्ट्रीय  व्यापारी  (पी)  लि०  कौ  दिया  गया

 है  प्रत्येक  क्रश  फायर  टेण्डर  का  मूल्य  आया-
 तीन  उपकरणों  पर  लगने  वाले  सीमा-शुल्क  के
 बिना,  कानपुर  से  मुफ्त  रेल  किराये  के,  2.90
 लाख  रुपये  हैं।

 (ख)  जी  हां।  i965  4  इस  फर्म  से  25
 क्ष  फायर  टेण्डर  2  सिविल  विमानन  के  लिए
 और  i3  aa  सेना  के  लिए  खरीदे  गए  थे
 बाद  में  i969  में  वायु  सेना  के लिए  5  और
 970  में  नौसेना  के  लिए  2  क्रेता  फायर  टेण्डर

 खरीदे  गये  थे  ये  क्रैश  फायर  टेण्डर  पूर्ण  रूप  से

 पूरी  यूनिट  के  रूप  में  चेकोस्लोवाकिया  से आयात
 किये  गए  थे

 वायु  सेना  के  लिए  प्राप्त  की  गई  3  यूनिटें
 कम  झाग  निकालने  के  कारण  सन्तोषजनक  नहीं
 पाई  गई  थी  और  उन्हें  अपेक्षित  स्तर  तक  लाने  के

 लिए  चेकोस्लोवाकिया  से  तकनीशियन  आए  |
 उसके  पश्चात्‌  उनका  काम  सन्तोषजनक  पाया
 गया  ।  सिविल  विमानन  द्वारा  खरीदी  गई  2

 यूनिटें,  वायु  सेना  द्वारा  बाद  में  खरीदी  गई  5

 यूमिटें  तथा  नौसेना  द्वारा  खरीदी  गई  2  यूनिटें
 पूर्णरूप  से  सन्तोषजनक  पाई  गई  1

 (ग)  फर्म  5  लाख  रुपये  की  पूंजी  से

 कानपुर  में  देशी  उपकरणों  के  निर्माण  के  लिए
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 एक  कारखाना  लगाने  का  विचार  कर  रही  है।

 (घ)  भागीदारों  /  अंशधारियों  की  संख्या
 8  है।  फर्म  में  इस  समय  20  कर्मचारी  हैं

 उत्पादन  के  पूर्ण  रूप  से  शुरू  हो  जाने  पर  उनकी
 संख्या  00  के  लगभग  तक  बढ़  जाएगी  |

 (ड)  (i)  आर्डर  मूल्य  का  0  प्रतिशत,
 लिये  गए  मूल्य  की  एक  अपरिवतेनीय
 बैंक  गारन्टी  पर

 (ii)  .00  प्रतिशत एफ़  ओ  वी  जो
 अधिक  से  अधिक  .°30  लाख  रुपए
 प्रति  यूनिट  हो,  साथ  में  बीमा  तथा
 आयातित  दोषियों  (Chessis)  और
 उपकरणों  को  प्रेरित  करने  के  बाद
 दिया  जाता  है  जो  वी|एल  की  अप-
 'रक्राम्य  प्रति  और  विदेशी  पूर्तिकर्ताओं
 के  मूल  बीजकों  के  आधार  पर  दिया

 जाएगा  ।  यह  राशि  भी  एक  अपनी-
 वर्तनी  बैंक  गारन्टी  पर  दी  जाएगी।

 2.05  hrs,

 CALLING  ATTENTION  TO  MATTER  OF
 URGENT  PUBLIC  IMPORTANCE

 PERMISSION  FOR  NATIONALISATION  OF  SUGAR
 INDUSTRY  IN  UP,

 SHRI  S.M.  BANERJEE  (Kanpur):  I  call
 the  attention  of  the  Minister  of  Agriculture
 to  the  following  matter  of  urgent  public  im-
 portance  and  request  that  he  may  make  a
 statement  thereon:

 “The  reported  permission  given  by  the
 Central  Government  to  the  Government  of
 Uttar  Pradesh  to  issue  an  Ordinance
 nationalising  the  sugar  industry  in  that
 State.”

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 SHER  SINGH):  As  Hon'ble  Members  are
 aware,  the  then  Minister  of  Food  and  Agri-
 culture  made  a  statement  on  the  Floor  of  the
 Sabha  on  the  5th  December,  969  in  regard
 to  the  policy  of  Government  of  India  regard-
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 ing  nationalisation  of  sugar  industry  in  the
 country.  As  mentioned  in  that  statement,
 Government  have  already  set  up  a  Commis-
 sion  under  the  Commissions  of  Inquiry  Act,
 952  to  study  in  depth  the  working  of  the
 sugar  industry  in  all  its  aspects  in  the  context
 of  the  demand  for  its  nationalisation.  Govern-
 ment  of  India  will  take  a  view  on  the  subject
 after  receipt  of  the  Report  of  the  Commis-
 sion.  This  has  been  repeatedly  reiterated  in
 the  Sabha  in  reply  to  Questions  put  by  some
 Hon'ble  Members  on  the  subject.

 As  regards  the  question  of  competency  to
 legislate  on  the  subject,  it  has  been  stated  a
 number  of  times  in  the  Sabha  that  according
 to  the  legal  advice  available  to  Government,
 Parliament  as  well  as  a  State  Legislature  are
 competent  to  make  a  law  with  respect  to  the
 acquisition  of  sugar  undertakings,  provided
 such  a  law  satisfied  the  requirements  of
 Article  ३  (2)  and  (3)  of  Constitution.
 If  such  a  law  is  passed  by  a  State  Legislature,
 it  has  to  be  reserved  for  the  consideration  of
 the  President  and  should  receive  his  assent.
 Having  acquired  sugar  undertakings  in
 accordance  with  this  procedure,  the  State
 Government  can  run  them  but  in  doing  so
 it  will  be  subject  to  such  laws  as  may  be
 made  by  Parliament.  A  copy  of  the  opinion
 of  the  Solicitor-General  and  the  Attorney-
 General  of  India  on  the  subject  was  placed
 on  the  Table  of  the  Sabha  on  the  I!th
 August,  ‘1970,

 So  far  as  Uttar  Pradesh  is  concerned,
 Government  have  received  a  communication
 from  the  State  Government  with  regard  to
 the  action  they  propose  to  take  in  the  matter.
 The  proposal  is  under  consideration  of
 Government  of  India  in  consultation  with
 the  Uttar  Pradesh  State  Government.

 SHRI  S.  M.  BANERJEE:  After  hearing
 the  statement  I  feel  that  this  question  of
 nationalisation  of  the  sugar  industry  in  U.P.
 has  unfortunetely  become  a_  shuttle-ccck
 and  is  moving  between  the  State  Government
 and  the  Central  Government,  between  the
 Advocate  General  of  U.P.  on  the  onc  hand
 and  the  Attorney  General  and  the  Law
 Ministry  on  the  other.

 A  solemn  promise  was  made  inside  and
 outside  this  House,  both  by  the  State  Govern-
 ment  and  by  the  Central  Government,  and  a
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 decision  was  taken  in  the  Bombay  Congress
 session  that  they  would  nationalise  the
 sugar  industry,  and  it  was  not  decided  that
 nationalisation  should  take  place  simul-
 taneously  in  U.P.,  Bihar  and  Maharashtra.

 Recently  after  resuming  the  Chief  Minister-
 ship  in  U.P.,  Shri  Kamalapati  Tripathi,  the
 Present  Chief  Minister  of  U.P.,  made  a  bold
 announcement  that  he  would  see  that  nation-
 alisation  took  place  as  far  as  the  sugar  indus-
 try  in  U.P.  was  concerned,  and  the  news
 or  the  statement  came  out  in  the  Statesman
 of  25th  June,  O71  on  the  basis  of  which  we
 tabled  our  Calling  Attention  motion  which
 you  were  kind  enough  to  accept.  The  news
 item  says:

 “The  Union  Government  is  under-
 stood  to  have  decided  to  permit  the  U.P.
 Government  to  issue  an  Ordinance  nation-
 alising  the  sugar  industry  inthe  State.  The
 decision  is  a  sequel  to  the  persisent  demand
 by  the  U.P.  Chief  Minister,  Mr.  Kamala-
 pati  Tripathi,  urging  implementation  of
 the  resolution  passed  by  the  Bombay
 Plenary  session  of  the  Congress  (R)  re-
 commending  the  nationalisation  of  the
 sugar  mills  in  the  States.  The  green  signal
 to  take  over  the  mills  will  also  involve  the
 removal  of  the  sugar  industry  from  the
 list  of  37  key  industries  mentioned  in  the
 Industries  (Development  and  Regulation)
 Act  of  961  as  being  beyond  the  jurisdic-
 tion  of  the  States  for  the  purpose  of  nation-
 alisation.”

 According  to  the  various  statements  made
 in  this  House  by  the  hon.  Minister  they  have
 mentioned  it  very  clearly  that  only  the  U.P.
 Government  can  do  it  according  to  the
 advice  given  by  the  Attorney  General  and
 by  the  Law  Ministry  here.  I  would  invite
 his  kind  attention  to  para  3  of  his  statement
 where  it  is  stated:

 “So  far  as  Uttar  Prasesh  is  concerned,
 Governnent  have  received  a  Communi-
 cation  from  the  State  Government  with
 regard  to  the  action  they  propose  to  take
 in  the  matter.  The  proposal  is  under  con-
 sideration  of  Goverrmert  of  India  in
 consultation  with  the  Uttar  Pradesh  State
 Government.”

 Iwant  to  know  the  gist  of  the  communica-
 tion  which  they  have  received  from  the  State
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 Government.  How  long  are  they  going  to
 consider  this  matter?  Is  it  not  a  fact  that  the
 U.  P.  sugar  mill  owners  are  putting  pressure
 on  the  Central  Government  on  the  basis  of
 the  contribution  to  the  election,  not  to  allow
 the  State  Government  to  nationalise  the
 sugar  industry.  It  is  a  sad  commentary  that
 the  U.P.  Government  wants  to  nationalise
 the  sugar  industry  and  the  Centre  is
 dallying  and  wants  to  delay  the  entire  matter.
 What  is  the  communication  which  they
 have  received  recently?  Is  it  not  a  fact  that
 the  U.P.  Chief  Minister  has  asked  Centre’s
 Permission  to  issue  an  Ordinance  taking  over
 the  sugar  industry?  What  is  the  reaction  of
 the  Government  of  India?  Are  they  serious
 or  this  was  an  election  stunt?

 SHRI  SHER  SINGH:  As  regards  the
 allegation  made  by  the  hon.  Member  that
 the  sugar  magnates  of  U.P.  are  approaching
 the  Central  Government.

 SHRI  S.M.  BANERJEE:  They  are  trying
 to  influence  the  Government,  that  is  what
 I  said.

 SHRI  SHER  SINGH:  I  am  saying  that
 it  is  absolutely  wrong.  As  for  the  content
 of  the  memorandum  it  would  not  be  in
 public  interest  to  disclose  it.  The  Central
 unnecessarily,  as  alleged  by  him.  We  have
 received  the  communication  only  on  the  9th
 June  and  we  are  examining  it;  we  shall  not
 take  very  long  to  decide  this  matter.

 SHRI  S.  M.  BANERJEE:  I  seek  your
 guidance.  I  want  to  know  the  gist  of  the
 communication.  The  U.P.  Chief  Minister,
 according  to  my  information,  has  asked  for
 Permission  from  the  Central  Government
 to  issue  an  Ordinance.

 SHRI  SHER  SINGH:  I  have  already
 said  that  the  contents  of  the  communication
 cannot  be  disclosed.  The  matter  is  under
 consideration  and  it  will  not  take  long.  The
 matter  has  to  be  examined  in  various  minis-
 tries  such  as  Industrial  Development  Ministry,
 Finance  Ministry,  Ministry  of  Labour  and
 Employment.

 SHRI  ATAL  BIHARI  VAJPAYEE  (Gwa-
 lior):  There  should  be  a  prima  fucie  case.
 What  pubjic  interest  is  harmed  by  disclosing

 the  nature  of  the  correspondence?
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 SHRI  S.  M.  BANERJEE:  There  are
 Certain  Conventions  followed  in  the  House.
 When  the  Minister  says  that  something  is  in
 the  public  interest,  he  should  convince  you,

 MR.  SPEAKER:  I  follow  your  point.
 I  agree  with  you.  |  hope  he  will  satisfy  me
 later  on  about  that.

 oft  झील  बिहारी  वाजपेयी  :  अध्यक्ष  महो-
 दय,  उत्तर  प्रदेश  में  चीनी  मिलों  के  राष्ट्रीयकरण
 का  मामला  काफी  दिनों  से  लटक  रहा  है  ।  कया
 इसका  कारण  यह  है  कि  केवल  एक  प्रदेश  में
 चीनी  उद्योग  के  राष्ट्रीयकरण  के  बारे  में  कानूनी
 मतभेद  है  ?  क्‍या  यह  सच  है  कि  इस  बारे  में  विधि
 मंत्रालय  और  एटार्नी  जेनेरल  की  रायें  अलग-अलग

 हैं?  क्‍या  यह  मी  सच  है  कि  सरकार  इस  संकट
 से  रास्ता  निकालने  के  लिए  यह  विचार  कर

 रही  है  कि  शुगर  इंडस्ट्री  को  इंडस्ट्रीज  की
 लिस्ट  में  से  निकाल  दिया  जाये,  जिससे  राज्य
 सरकारें  उसके  राष्ट्रीयकरण  के  बारे  में  अपनी
 परिस्थिति  के  अनुसार  फैसला  कर  सकें  ?  महा-
 राष्ट्र  ने  चीनी  उद्योग  का  सहकारीकरण  किया

 है  ।  वहां  गन्ना  पैदा  करने  वाले  किसान,  फैक्टरियों
 में  काम  करने  वाले  मजदूर  और  अन्य  लोग,
 जिनके  हित  प्रभावित  होते  हैं,  मिलकर  चीनी
 उद्योग  का  संचालन  कर  रहे  हैं  -  मैं  यह  जानना

 चाहता  हूं  कि  उत्तर  प्रदेश  का  सुझाव  चीनी
 उद्योग  के  राष्ट्रीयकरण  का  है  या  सहकारीकरण
 का  1

 श्री  शेर  सिंह:  अध्यक्ष  महोदय,  यह  ठीक

 है  कि  इस  बारे  में  विधि  मंत्रालय  का  विचार
 और  एटार्नी-जेनरल  का  विचार  नहीं  मिलता  है
 और  वहू  रिपोर्ट  हम  समा  पटल  पर  रख  चुके  हैं
 लेकिन  जो  एटार्नी-जेनेरल  की  राय  होती  है,  सर-
 कार  को  वही  माननी  होती  है  ।  वही  कानूनी  राय
 हैं  और  उसीको  माना  है--उसीको  मानकर  चल
 रहे  हैं  ।  जहां  तक  उत्तर  प्रदेश  की  चीनी  मिलों
 का  टर्न  है  कि  उनका  सहकारी करण  कर  रहे  हैं
 या  राष्ट्रीयकरण,  मैं  पहले  ही  निवेदन  कर  चुका
 हूं  कि  उसके  बारे  में  कम्यूनिकेशन  क्‍या  है,  वह
 बताना  लोक-हित  में  नहीं  है  ।
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 श्री  प्रदर  बिहारी  वाजपेयी  :  मैंने यह  मी

 पूछा  है  कि  क्या  चीनी  उद्योग  को  इंडस्ट्रीज  की
 लिस्ट  में  से  निकालने  का  विचार  है,  जिससे
 राज्य  अपने  हितों  के  अनुसार  इस  बारे  में  अपनी
 नीति  बना  सकें  1

 श्री  शेर  सिह:  इन  सब  बातों  पर  विचार

 हो  रहा  है--ये  सब  बातें  विचाराधीन  हैं  ।

 श्री  झील  बिहारी  वाजपेयी:  वे  कब  से
 विचाराधीन  है  और  कब  तक  विचाराधीन  रहेंगी?

 श्री  शेर  सिंह:  इसमें  ज्यादा  समय  नहीं
 लगेगा  |

 श्री  जगन्नाथ  राव  जोशी  (शाजापुर):  मंत्री
 महोदय  ने  अपने  वक्तव्य  में  कहा  है  कि  चीनी
 उद्योग  के  बारे  में  जो कमीशन  नियुक्त  किया  गया
 है,  उसकी  सिफ़ारिशें  आने  के  बाद  ही  इस  विषय
 में  निर्णय  लिया  जायेगा  ।  बैंकों  के  उद्योग  के  बारे
 में  भी  एक  ऐसा  ही  कमीशन  बैठा  था,  जिसके
 अन्तगंत  बैंकों  का  राष्ट्रीयकरण  विचाराधीन  था

 किन्तु  उस  कमीशन  की  राय  आने  के  पहले  ही
 बैंकों  के  उद्योग  का  राष्ट्रीयकरण  हो  गया  ;  मैं
 मंत्री  महोदय  से  यह  जानना  चाहता  हूं  कि  क्या
 केवल  टालने  के  लिए  यह  कमीशन  की  बात  है
 और  थोड़ा  सा  दबाव  आने  पर,  जैसे  सरकार  ने

 एक-दम  बैंकों  का  राष्ट्रीयकरण  कर  दिया,  वैसे  ही
 चीनी  उद्योग  का  भी  राष्ट्रीयकरण  कर  दिया
 जायेगा,  या  कमीशन  की  सिफारिशें  आने  के  बाद

 ही  इस  बारे  में  निर्णय  किया  जायेगा।

 श्री  शेर  सिंह:  मैंने  अपने  वक्तव्य  में  स्पष्ट

 कहा  है  कि  जब  कमीशन  की  सिफ़ारिश  आ
 जायेगी,  तो  उसके  बाद  विचार  करके  समूचे  देश
 में  चीनी  उद्योग  के  राष्ट्रीयकरण  के  बारे  में  फैसला
 किया  जायेगा  ।  जहां  तक  राज्यों  का  सम्बन्ध  है,
 हमने  सदा  यह  माना  है  कि  अगर  वे  चाहें,  तो  इस
 मामले  में  कदम  उठा  सकते  हैं  ओर  उत्तर  प्रदेश
 उठा  रहा  है  V

 डा०  लक्ष्मीनारायण  पांडे  (मन्द सौर):  मंत्री

 महोदय  ने  2  अप्रैल,  970  को  इस  सदन  में
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 बताया  था  कि  उत्तर  प्रदेश  में  चीनी  मिल-मालिकों
 की  तरफ  किसानों  का  लगभग  पचास  करोड़
 रुपया  बकाया  है।  इसी  प्रकार  आन्ध्र  प्रदेश  और
 मध्य  प्रदेश  में  भी  किसानों  का  बहुत  ज्यादा  रुपया
 बकाया  है  ।  चीनी  की  फैक्टरियों  की  आर्थिक

 हालत  बहुत  खराब  और  दयनीय  है  और  अब
 सरकार  द्वारा  उनकी  व्यवस्था  किये  जाने  के  सिवाय,
 और  कोई  उपाय  नहीं  रह  गया  है  ।  जब  चीनी
 उद्योग  पर  इतना  भारी  संकट  है,  फैक्टरी  मालिक
 मनमाने  तौर  पर  काम  करते  हैं  ।  किसानों  और

 मजदूरों  को  लम्बे  समय  तक  पेमेंट  नहीं  करते  हैं
 यहां  तक  कि  प्राविडेंट  फंड  की  रकम  भी  अपने
 निजी  उपयोग  में  लाते  हैं,  और  सरकार  इस  बात
 पर  विचार  कर  रही  है  कि  वह  चीनी  उद्योग  का

 राष्ट्रीयकरण  करे  या  न  करे  ।  श्री  वाजपेयी  जी
 ने  बताया  है  कि  महाराष्ट्र  में  शुगर  इंडस्ट्री  अच्छे
 ढंग  से  चल  रही  है  ।  वहां  शुगर  इंडस्ट्रीज  प्रायः

 सहकारिता  के  आधार  पर  चल  रही  है।  क्‍या
 सरकार  उस  दिशा  में  विचार  करने  जा  रही  है,
 या,  जैसा  कि  मंत्री  महोदय  ने  2  अप्रैल  को  अपने
 उत्तर  में  बताया  था,  केन्द्रीय  सरकार  इस  बारे  में
 राज्य  सरकारों  को  ठीक  से  निर्देश  देकर  स्थिति

 सुधारेगी  ।  किन्तु  केन्द्र  सरकार  डायरेक्टरी  नहीं
 दे  पाती  है,  क्योंकि  सरकार  का  विमान  कानून
 बिल्कुल  बेकार  है  ।  सरकार  वर्तमान  कानून  में
 संशोधन  करे  अन्यथा  किसान  और  मजदूर  इसी
 प्रकार  पीड़ित  होते  रहेंगे,  जिस  प्रकार  कि  व ेआज

 हैं?  आज  भी  मिल-मालिकों  पर  किसानों  और

 मजदूरों  का  करोड़ों  रुपया  बकाया  है  और  वे

 मनमाने  तौर  पर  काम  कर  रहे  हैं  1  मैं  जानना

 चाहता  हूं  कि  सरकार  राष्ट्रीयकरण  के  अलावा

 स्थिति  सुधारने  क ेलिए  और  कौनसे  कदम  उठा

 रही  है।

 श्री  शेर  सिंह:  मैं  मानता  हूं  कि  बहुत  सी

 मिलों  के  मालिकों  ने  किसानों  के  गन्ने  का  पैसा

 अभी  तक  नहीं  दिया  है  और  सारे  भारत  में  बह
 रकम  कोई  पचास  करोड़  रु०  के  करीब  है  ।  खाली

 उत्तर  प्रदेश  में  बहु  रकम  19,  20  करोड़  के

 करीब  बनती  है।  हमने  उसके  लिए  कदम  भी

 Election  to  Committee  on  06
 Public  Accounts

 उठाये  हैं।  जैसा  कि  मैंने  एक  प्रश्न  के  अपने  उत्तर
 में  पहले  कहा  है,  उत्तर  प्रदेश  सरकार  ने  छः  मिलों
 को  आसान  करने  का  हुक्म  दिया  है,  ताकि  किसानों
 को  पैसा  दिया  जा  सके  ।  इस  बारे  में  जितने  भी
 उचित  कदम  हो  सकते  हैं,  वे  हम  उठा  रहे  हैं  ।
 इन  सब  बातों  को  ध्यान  में  रखते  हुए  राष्ट्रीय-
 करण  की  नीति  पर  विचार  करना  है  |  यह  प्रश्न
 कमीशन  के  सामने  है  ।  वह  इन  सब  बातों  को
 सोच  कर  हमारे  सामने  अपनी  रिपोर्ट  पेश  करेगा  |

 12.  6  hrs.

 AKREST  OF  MEMBERS

 MR,  SPEAKER:  I  have  to  inform  the
 House  that  I  have  received  the  following  tele-
 gram,  dated  the  26th  June,  1971,  from  the
 Sub-divisional  Officer,  Patna:

 “Shri  Ishwar  Chaudhry,  Member,
 Lok  Sabha,  was  arrested  on  the  25th  June,
 97l,  under  Section  143,  Indian  Penal

 yee
 and  Scction  128,  Indian  Railways

 ct.”

 I  have  also  to  inform  the  House  that  T  have
 reccived  the  following  wireless  message  from
 the  Director,  Government  Railway  Police,
 Bhopal,  dated  the  26th  June,  [97!:—

 “Shri  8.  S.  Chowhan,  Member,  Lok
 Sabha,  has  been  arrested  on  the  26th  June,
 1971,  at  l7.00  hours  at  Railway  Station
 Bhopal  under  Scctions  128/120  Railways
 Act.  He  has  been  remanded  to  judicial
 custody  and  is  at  present  in  District  Jail,
 Bhopal.”

 2.7  hrs

 ELECTION  TO  COMMITTEE  ON
 PUBLIC  ACCOUNTS

 SHRI  SEZHIYAN  (Kumbakonam):  I
 beg  to  move:

 “That  this  House  do  recommend  to
 Rajya  Sabha  that  Rajya  Sabha  do  agree
 to  nominate  a  member  from  Rajya  Sabha
 to  associate  with  the  Committee  on  Public
 Accounts  of  this  House  for  the  unexpired
 portion  of  the  term  of  the  Committee
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 ending  on  the  30th  April,  1972,  in  the
 vacancy  caused  by  the  resignation  of  Shri
 Niranjan  Varma  from  the  Committee  and
 do  communicate  to  this  House  the  name  of
 the  member  so  nominated  by  Rajya
 Sabha.”

 MR.  SPEAKER:  The  question  is:

 “That  this  House  do  recommend  to
 Rajya  Sabha  that  Rajya  Sabha  do  agree
 to  nominate  a  member  from  Rajya  Sabha
 to  associate  with  the  Committee  on  Public
 Accounts  of  this  House  for  the  unexpired
 Portion  of  the  term  of  the  Committee
 ending  on  the  30th  April,  1972,  in  the
 vacancy  caused  by  the  resignation  of  Shri
 Niranjan  Varma  from  the  Committee
 and  do  communicate  to  this  House  the
 name  of  the  member  so  nominated  by
 Rajya  Sabha.”

 The  motion  was  adopted.

 2.8  brs.

 MOTION  RE:  STATEMENTS  BY  MINIS-
 TER  OF  EXTERNAL  AFFAIRS  ON  SHIP-
 MENT  OF  AMERICAN  ARMS  TO  PAKIS-
 TAN  AND  HIS  RECENT  VISIT  ABROAD

 MR.  SPEAKER:  We  shall  now  take  up
 the  discussion  under  item  4.  There  is  an  al-
 ternative  motion  by  Mr.  Jyotirmoy  Bosu,
 which  I  have  allowed  to  be  circulated.  How
 much  time  will  the  minister  need  for  his
 reply?

 THE  MINISTER  OF  EXTERNAL  AF-
 FAIRS  (SHRI  SWARAN  SINGH):  About
 2  hour.

 MR.  SPEAKER:
 the  mover  need?

 How  much  time  would

 SHRI  BHAGWAT  JHA  AZAD  (Bhagal-
 pur):  I  require  half  an  hour  for  initiating
 the  debate.  At  the  end,  I  may  require  0
 or  5  minutes.  It  will  depend  on  what  the
 Minister  says.

 MR.  SPEAKER:  [I  will  call  on  the  minis-
 ter  at  5  o’clock.  After  he  finishes,  Mr.  Azad
 will  reply.

 JUNE  28,  1971  Min.  of  E.  A.re.armsto  08
 Pak.  and  his  visit  abroad

 This  is  a  very  important  subject.  I  would
 request  hon.  members  to  observe  patience
 and  restraint  and  avoid  acrimony.

 SHRI  BHAGWAT  JHA  AZAD:  Mr.
 Speaker,  I  beg  to  move:

 “That  the  statements  made  by  the
 Minister  of  External  Affairs  on  the  24th
 and  25th  June,  1971  regarding  (i)  the  ship-
 ment  of  American  arms  to  Pakistan  and
 (ii)  his  recent  visit  to  certain  foreign  coun-
 tries,  be  taken  into  consideration.”

 lam  very  sorry  to  move  this  motion,  specially
 part  (i)  about  American  shipment  of  arms  to
 Pakistan.  It  is  to  express  our  grave  concern
 and  resentment  against  the  US  Government,
 which  has  been  sending  arms  to  Pakistan
 since  long,  and  now  at  this  critical  juncture
 too.

 Iam  moving  my  motion  on  four  grounds.
 My  first  ground  is  the  betrayal  of  the  US
 Government  of  the  lovers  of  democracy  in
 this  part  of  the  sub-continent.  My  second
 ground  is  that  I  hold  and  firmly  believe  that
 these  arms  are  not  intended  or  meant  to
 refuel  the  guillotining  and  the  genociding  of
 the  military  machine  of  Pakistan  but  it  is
 also  meant  to  arm  Pakistan  against  aggres-
 sion  on  India.  Thirdly,  |  want  to  speak  to
 the  American  people  and  to  the  world  at
 large  about  the  indecent,  unseemly  political
 and  diplomatic  behaviour  of  USA.  When
 our  Fozign  Minister  was  being  entertained
 with  lunch  and  dinner  and  showers  of  sym-
 pathy  were  being  poured  for  Bangla  Desh,
 Padma  and  Sunderbans  were  sailing  on  the
 high  seas  with  lethal  weapons  for  murder
 and  butchery  of  the  people  of  Bangla  Desh,
 who  refused  to  be  a  colony  of  West  Pakistan.
 My  fourth  ground  for  moving  this  motion
 is  that  it  is  a  definite  calculated  move  by
 America  to  upset  the  balance  of  power  in
 this  part  of  the  sub-continent  against  India,
 which  it  is  doing  long  since  1950-51,  to  which
 I  will  come  to  later  on.  On  these  important
 grounds,  and  other  grounds  too,  I  move
 that  the  shipment  of  American  arms  to
 Pakistan  may  be  taken  serious  notice  of.

 When  I  say  this  ]  would  !ike  to  make  it
 clear  that  I  am  not  speaking  against  the
 American  people,  nor  against  the  American
 press  which  is  being  led  by  the  New  York
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 Times  which  has  opposed  the  shipment  of
 arms  since  969.  The  US  Administration  has
 been  following  this  policy  for  a  very  long
 time.  When  the  then  US  Vice-President
 Nixon  returned  after  a  tour  of  India  and
 Pakistan  he  publicly  urged  the  President
 that  aid  must  be  given  to  Pakistan  because
 neutralist  India  is  behaving  in  an  entirely
 different  fashion.  I  am  tempted  to  quotc
 what  Mr.  Nixon,  who  is  now  President  of
 USA,  said  then.  He  said:

 “To  withhold  American  aid  because
 of  the  protest  of  neutralise  India  would  be
 discouraging  to  those  nations  willing  to
 stand  up  and  be  counted  on  the  side  of  the
 free  world.”

 —as  if,  we  are  not  part  of  the  free  world  and
 only  America  and  its  allies  are  part  of  the
 free  woild—

 “These  nations”

 —meaning  Pakistan  and  her  allies—

 “might  then  think  that  it  was  better
 to  play  the  game  of  Indian  neutralism  than
 to  throw  in  their  lot  with  the  free  nations.”

 This  is  what  the  present  American  President,
 Mr.  Nixon,  who  was  then  Vice-President,
 said  after  a  tour  of  Pakistan  and  India,  when
 he  pleaded  with  the  President  thataid  must  be
 given  immediately  to  Pakistan.  I  must  say  in
 all  fairness  that  even  then  there  were  many
 influential  American  leaders  like  Mr.  Normal
 Cousins,  Mr.  Lewis  Mumford,  Mr.  Chester
 Bowles,  Mrs.  Roosevelt,  Mrs.  Dorothy
 Normal,  Senator  Fullbright  and  Republican
 Emanuel  Celler  who  opposed  American  aid
 to  Pakistan.  Yet,  the  American  Government
 is  continuing  this  policy.

 At  this  stage,  when  it  is  known  that  these
 arms  arc  meant  to  butcher  the  people  of
 Bangla  desh,  it  is  surprising,  it  is  shocking,
 when  our  Foreign  Minister  was  telling  his
 country  that  there  is  so  much  of  goodwill
 for  us  in  the  world,  news  flashed  round  the
 world  that  Padma  and  Sunderbans  are  on  the
 high  seas  carrying  arms  from  American  port.
 We  do  not  know  the  details  .  of  the  arms
 these  two  ships  carry  but  according  to  New
 Yark  Times,  which  published  the  picture  as
 well,  they  are  carrying  items  of  military
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 equipment  including  parts  of  armoured
 Personnel  carriers,  eight  aircraft,  I!3  para-
 chutes  and  parts  and  auto-parts  weighing
 4,33lbs.  This  is  what  the  dock  side  delivery
 listing  for  Padma  indicates.  But  a  check  list
 of  the  bills  of  cargo  on  Sunderbans  showed
 that  the  licence  covered  an  item  indicating
 28  skids.  What  is  this  skid?  I  tried  to  find
 the  meaning  of  this  word  from  the  dictionary.
 It  does  not  concern  with  any  military  item.
 Possibly  wisdom  is  the  monopoly  of  Pentagon
 or  military  gunta  and  skid  also  means  a
 military  item.  These  are  being  carried.  Let
 us  not  wonder  about  the  contents  of  the  ship.
 It  is  known  that  they  are  carrying  arms—
 arms  against  the  Bangla  Desh  people  who
 refuse  to  be  a  colony  of  West  Pakistan.  They
 are  carrying  arms  against  India  which  is
 trying  to  help  democracy  in  this  part  of
 sub-continent.

 What  pains  us  most  is  that  the  American
 Government  did  not  think  it  fit  to  tell  our
 Foreign  Minister  while  being  given  lunch  and
 sweet  talk  that  their  ships  have  already  left
 their  harbours.  They  are  sorry.  They  did  not
 say  a  word.  At  the  nick  of  the  time  when  the
 Foreign  Minister  was  to  tell  us  that  USA
 Government  has  shown  sympathy,  out  of
 fear  for  Pakistan  these  things  were  leaked.
 Is  it  the  diplomatic  behaviour  ?  Just  contrary
 is  being  done  to  what  they  say.  New  York
 Times  contacted  the  State  Department  and
 they  said  they  did  not  know  anything.  But
 under  the  mounting  pressure  of  evidence
 and  exposure  by  New  York  Times  the  State
 Department  spokesman,  Mr.  Charles  Bray,
 on  24th  admitted  that  two  licences  for  expor-
 ting  military  cquipment  to  Pakistan  have
 been  issued—on  3ist  March  and  6th  April—
 after  the  pronounced  ban  on  these  licences
 on  25th  March.

 No  details  are  given  about  the  contents
 but  it  is  astounding  that  Asstt.  Secretary  of
 State  of  State  Department,  Mr.  David
 Abshire,  assured  the  sub-committee  of  the
 Foreign  Relations  Committee  on  north-
 eastern  and  South  Asian  Affairs  that  “nothing
 is  in  the  Pipeline  to  Pakistan.”  Then  Senator
 Swingto  who  is  the  Chairman  of  this  Com-
 mittee  said  that  the  shipment  indicated  “the
 State  Departnient  cither  did  not  know  what
 was  going  on  or  dcliberately  misled  the
 Committee.”  State  Department’s  spokesman,
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 Mr.  Charles  Bray  refused  to  answer  questions
 that  two  planes  given  to  the  Pakistan  inter-
 national  airlines  to  carry  passengers  were
 carrying  troops  to  East  Pakistan.  He  refused
 to  answer  this  question.  These  planes  meant
 for  carrying  passengers  were  carrying  napalm
 bombs  to  throw  on  Bangla  Desh  people.
 Men  invented  the  planes  and  the  apes  got
 hold  of  it  to  bombard  the  people  of  Vietnam
 and  Bangla  Desh.  We  want  the  Pentagon
 under  the  force  of  public  opinion  to  realise
 that  butter  and  bread  are  equally  necessary
 for  the  brothers  and  sisters  all  over  the  world
 as  for  their  own  sons  and  daughters.

 The  former  Consul  General  of  USA  in
 Dacca,  Mr.  Archer  K.  Blood  before  the
 Senate  Foreign  Relations  Committee  behind
 closed  door  called  the  Bangla  refugee  pro-
 blem  in  India  is  worse  than  the  Palestine
 refugee  issue.  But  Mr.  Blood’s  controversial
 report  was  too  difficult  to  be  digested  by  the
 American  Government  and  they  tried  to
 suppress  it.

 Mr.  Blood  is  not  alone  in  this  truthful
 assessment  of  what  is  going  on  in  Bangla
 Desh.  The  American  press,  like  the  New
 York  Times  and  the  Washington  Post,  is

 exposing  this  black  deed  of  the  Pentagon  of
 sending  arms  to  Pakistan  and  is  opposing  it.
 There  are  conscientious  Senators  on  the
 Capitol  Hill  who  are  protesting  against  this
 shipment  and  they  have  done  this  in  the
 Past  too.

 Senator  Republican  leader,  Mr.  Hugh
 Scott  and  Senator  Fullbright,  Chairman  of
 the  Foreign  Relations  Committee,  along  with
 24  Senators,  are  supporting  the  Saxby  Church
 Amendment  that  the  whole  aid  to  Pakistan
 should  be  cut  off,  military  and  economic,
 till  refugees  are  able  to  return  with  assurance
 of  safety  and  pride  in  their  own  hearth  and
 home.

 The  eloquent  voice  of  the  Kennedys  is  still
 heard.  Senator  Kennedy  charcterised  the
 shipment,  to  quote  him,  ‘‘as  dobule  talk,
 incompetense  or  both.”  But  the  worst  and  the
 greatest  comment  of  Senator  Kannedy  is:—

 “US  was  more  efficient  in  moving  mili-
 tary  hardware  than  in  arranging  humani-
 tarian  relief.”
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 This  is  not  what  we  Indians  say,  who  are
 supposed  to  be  against  America;  this  is  what
 Senator  Kennedy  says,  namely,  that  the
 Nixon  Administration,  his  own  Govern-
 Ment,  is  more  efficient  in  moving  military
 hardware  than  humanitarian  relief  needed
 so  badly  for  Bangla  Desh  people.

 We  must  appreciate  fully  that  there  are
 Senator  Kennedys,  High  Scotts  and  Ful-
 brights,  still  there  who  in  that  pact  of  tte  New
 World  are  seeing  the  misfortunte,  the  but-
 chery,  the  genocide,  the  plunder,  loot,  murder
 and  rape  by  West  Pakistan  on  Bangla  Desh
 People.  We  appreciate  them  for  this.

 According  to  a  State  Department  spokes-
 man,  American  military  sales  of  these  wea-
 Pons  to  Pakistan  are  about  $i0  million  every
 year  and  that  also  at  subsidised  rates.  What
 are  the  subsidised  rates  ?  |  would  not  say
 that  myself.  Rpublican  Senator  Mr.  William
 Saxby  nas  exposed  the  mystery  of  these  sur-
 plus  sales.  He  has  said  that  the  pricing  policy
 of  the  Pentagon  allows  Pakistan  to  purchase
 the  surplus  arms  at  throw-away  prices.  Even
 at  those  subsidised  rates  they  are  worth  $10
 million  every  year!

 All  this  shows  that  the  American  Govern-
 ment,  which  professes  to  show  sympathy,
 has  not  got  even  a  fraction  of  what  we  strong-
 ly  feel  in  this  part  of  the  world.  Why  is  it
 so  ?  What  isthe  reason  ?  The  answer  is
 not  for  to  seek.  America’s  Pentagon  and
 State  Department  have  scen  enough  mass-
 acres  and  have  done  enough  massacres  in
 Vietnam.  My  Lai  is  a  constant  prick  and
 weighs  heavily  on  the  conscience  of  the
 civilised  world.

 By  this  Resolution  I  am  appealing  to  the
 American  people  to  ask  the  Pentagon  to  hold
 its  hand  in  support  of  Pakistan,  which  is
 staging  every  day  one  ‘My  Lai’  in  Bangla
 Desh.  My  motion  is  not  at  all  sponsored
 with  any  illwill.  What  we  have  seen  every
 day  happening  in  that  New  World  in  the
 name  of  saving  democracy  somewhere  and
 in  the  name  of  saving  the  countries  from
 Communism  somewhere  else,  is  a  great  dis-
 regard  of  human  values  and  democracy,
 that  life  is  worth  living.  Therefore  I  would
 say  that  it  is  essential  that  we  should  speak
 to  the  American  people  to  stop  this  massacre,
 mass  killing  and  My  Lai  in  Bangla  Desh.
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 Now,  I  come  to  the  second  and  fourth
 reasons  which  are  very  important.  We  have
 seen  or  this  sub-continent  has  seen  recently
 elections,  elections  in  East  Bengal,  elections
 in  India  and  elections  in  Ceylon.  This  sub-
 continent  and  their  people  have  given  a  mis-
 sive  mandate  to  their  Governments,  to  the
 Awaini  League  Bangabandhu  Mujibur  Rah-
 man  in  East  Bengal,  to  Shrimati  Indira
 Gandhi  in  India  and  to  Shrimati  Bandranaike
 in  Ceylon,  for  a  socialistic  society  which  can
 be  free  of  hunger  and  free  of  fear.  These
 important  incidents.  these  important  happen-
 ings  in  this  part  of  the  world  are  an  eye-
 sore  to  those  people  who  think  that  they  are
 a  big  brother.  America  is  a  big  brother  and
 others  are  dwarfs  to  paly  and  sing  to  the
 tune  of  the  big  brother.

 T  say  that  this  is  a  calculated  move  to  frus-
 trate  the  Bangla  Desh  people  from  setting
 up  a  secular  Government.  They  have  falsi-
 fied  the  two-nation  theory  by  their  elections.
 Those  Hindus  are  being  pushed  out,  Muslims
 are  being  pushed  out  for,  they  have  voted
 for  Bangabandhu  Mujibur  Rahman  whose
 six-point  programme  is,  ““We  want  a  secular
 Government  and  a  secular  society.  No  two-
 nation  theory.  Islam,  Hindusm  and  Chris-
 tianity  will  all  live  together.”  It  is  to  frustrate
 this  that  Pakistani  junta  is  being  helped  by
 the  so-called  free  world  by  shipment  of  arms
 and  ammunition.

 One  of  my  important  reasons  is  that  this
 is  to  upset  the  whole  balance  of  power  in
 this  part  of  the  world.  About  7  million
 refugees  have  already  poured  into  India.
 That  is  more  than  a  territorial  threat  to  our
 country.  Our  priorities  are  being  changed.
 We  have  to  spend  a  large  amount  of
 resources  in  feeding  the  Pak  citizens.  Let
 not  the  world  feel,  when  I  speak  of  economic
 difficulties,  that  they  can  give  us  money  and
 solve  the  problem.  No.  The  Government
 of  India  are  helping  the  Pak  citizens  who
 have  become  destitute  and  have  come  to  this
 country  to  go  back  to  their  own  country.
 But  they  are  to  be  helped  to  go  back  under
 Safe  conditions,  India  cannot  be  a  party  to
 the  massacre  and  butchery  again  of  these
 helpless  citizens.  Therefore,  I  say  that  it  is
 a  calculated  move  by  the  Americans  to  upsef
 the  entire  balance  of  power  in  this  part  of
 the  world,
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 Some  of  my  friends  both  inside  the  House
 and  outside  may  feel  that  I  am  too  harsh.
 Let  us  in  a  couple  of  minutes  understand
 what  American  Government's  behaviour  has
 been  towards  our  Government.  It  dates  back
 to  Truman  Administration  when  John  Foster
 Dulles  was  in-charge  of  negotiating  a  Treaty
 with  Japan.  Mr.  Dulles  consulted  every
 Person  and  every  country  in  Asia.  But  not
 Nehru’s  India  and  India’s  Nehru.  Mr.  Dulles
 did  not  think  it  proper.

 Hardly  had  Dullesian  ‘Faux  Pas’  slipped
 into  limbo,  another  problem  came  up  and
 that  was  the  famine  we  were  facing  in  1951,
 We  asked  for  2  million  tonnes  of  wheat.
 Well,  the  American  Government  saw  the
 best  opportunity  to  twist  India’s  arm  and
 wanted  the  foreign  policy  to  be  adjusted  as
 a  quid  pro  quo  for  wheat.  The  American
 foreign  policy  needs  are  always  something
 higher  than  the  fate  of  Indian  people  or  the
 people  in  this  part  of  the  continent.  That  is
 why  the  long-extending  arms  of  the  statusert
 of  Library  at  New  York  which  is  so  proudly
 demonstrated  in  centimetres  and  metres  to
 every  traveller  in  the  new  world  did  not
 shiver  under  feet  to  see  the  butchery  of  the
 same  liberty  in  the  Bangla  Desh.

 Fourteen  years  after,  again,  we  had  to  face
 the  aggression  of  Pakistan.  The  American
 President  was  reminded  repeatedly  of  the
 assurance  given  to  India  that  the  arms  would
 not  be  used  against  India.  The  American
 President  did  not  hear.  Rather,  on  the  con-
 trary,  they  stopped  the  ships  carrying  arms
 supply  to  India  on  the  high  seas.  And  today,
 when  India  asked  for  the  stoppage  of  Padma,
 Sunderbans,  Kaukahli  and  others,  the
 American  Government  said  that  it  was  a
 legal  impossibility.  There  it  was  absolutely
 all  formality—‘Immediately  stop  it.’  But,
 here  it  is  a  ‘legal  impossibility’.  Therefore,
 this  shows  the  tendency  of  how  things  are
 being  done.  Mr.  Speaker,  we  did  not  worry
 for  the  stoppage  of  ships,  then.  Our  Keeler
 Brothers  and  Abdu!  Hameed  with  the  indi-
 genous  Gnat  blew  into  jitters  the  American
 Sabre  Jets  and  threw  into  bits  the  Pattons.
 The  invincibility  of  American  arms  was  ex-
 posed  and  they  were  licking  the  boots  of  our
 Army  in  the  plains  of  the  Punjab.
 (Interruptions)

 Mr.  Speaker,  I  thought  the  American  ad-
 ministration  would  still  realise  that  we  are
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 also  a  nation  which  wants  to  be  taken  into
 confidence  in  this  part,  not  alone  Pakistan.
 But  it  did  not  happen  anything  on  that.
 The  irritation  continues  even  in  the  office  cf
 the  present  Prime  Minister.  When  the  present
 Prime  Minister  said  that  India  expects
 that  bombardment  would  stop  in  Vietnam,
 sharp  came  the  reaction  of  the  American
 Government  and  also  the  President.  Cables
 bristled  into  the  Indian  capital  with  the
 word—I  quote:

 “Those  ungrateful  Indians.”

 This  happened  under  the  present  Prime
 Minister's  regime.

 Mr.  Speaker,  so  goes  the  story  of  the
 American  Government  for  the  defence  of
 democracy  in  Vietnam  and  in  this  part  of
 the  Continent.  What  a  contrast?  What  a
 Promise?  What  a  hope?  What  an  action?
 What  a  gap  in  the  credibility  of  the  promise
 and  action?

 Sir,  T  need  not  take  the  House  to  other
 parts  of  the  Americans’  help  or  other  things.
 I  would  have  given  another  piece  of  evidence
 how  Americans  are  trying  in  the  economic
 fields  to  surround  us  and  help  Pakistan  but
 this  is  not  the  timz.  I  would  only  content
 myself  by  saying  that  in  the  fizld  of  economic
 aid,  according  to  the  Baltimore  Sun  to  quote,
 of  Pakistan  is  receiving  twice  as  much  Ame-
 rican  aid  per  capita  as  giant  India.”  Sir,  the
 figures  speak  very  eloquently  on  this.  Total
 aid—credits  and  grants  given  between  945
 and  965—7339  million  dollars  to  India  and
 3423  million  dollrs  to  Pakistan.  The  per
 capita  aid  is  Rs.  08  to  India  and  Rs.  243
 to  Pakistan.  More  than  double.  ‘I  love  my
 Pakistan,  threfore,  I  give  them  more.’  So,
 I  forget  that.  So  says  USA  Govt.  Regarding
 loans  which  we  wanted,  the  loans  given
 between  958-68—India  2695  million  dollars.
 Pakistan—305  million  dollars.  Rs.  38  per
 head  in  India  and  Rs,  95  per  head  in  Pakistan,
 ey  times  more.

 Now,  Sir,  what  for  is  Pakistan  using  this
 economic  aid?  Mr.  Speaker,  for  Jong  thes
 are  using  this  money  to  purchase  arms—not
 against  China  because  they  are  their  good
 friends,  but  against  India  and  now  against
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 Bangla  Desh.  Mr.  Speaker,  it  has  been  diffi-
 cult  to  believe  the  words  of  the  American
 Government  in  their  recent  exposure  of  the
 Vietnam  secrets.  We  Indians  are  not  there.
 Neither  our  people  nor  the  Members  of
 Parliament  in  USA.  Their  own  Washington
 Post  says  that  ‘“‘the  United  States  Adminis-
 tration  tried  to  keep  the  954  ceneva  Con-
 ference  from  calling  elections  throughout
 Vietnam—North  and  South."  The  New  York
 Times  has  given  a  large  display  of  the  Viet-
 nam  secrets  under.  one  word:  One  thing  to
 one  ally,  other  thing  to  the  other  and  in  action
 just  the  contrary.  I  am  not  saying  this.  In
 every  statement  I  have  made,  I  am  supported
 by  the  statement  of  the  American  senators.
 Their  leading  public  men  have  said  about
 this.  Therefore,  I  say,  ‘What  is  this  demo-
 cracy?’  We  want  to  understand.  We  wanted
 to  be  friends  since  952,but,  as  I  have  detailed,
 on  every  occasion,  we  find  that  we  have  not
 been  taken  into  confidence  as  a  democratic
 nation  and  as  a  friend  but  the  neutralist
 India  and  the  free  world  have  always  been
 differentiated.

 The  recent  joining  of  America  in  the  ping-
 pong  diplomacy  club  is  also  a  pointer  as  to
 what  the  American  intentions  are  on  this
 sub-continent.  A  smile,  Mr.  Speaker,  is
 always  infectious.  But  the  smile  on  the  face
 of  a  dragon  is  pernicious  and  this  infectious
 smile  from  the  dragon’s  mouth  of  the  new
 world  administrators  is  much  more  dangerous.
 And,  therefore,  ping-pong  diplomacy  only
 indicates  what  type  of  democracy  China  is.
 This  Ping-Pong  diplomacy  indicates  what  the
 American  Government  wants  to  do.  Do
 they  want  to  serve  democracy?  The  table-
 tennis  teams  of  Britain  and  America  are  not
 to  play  games;  but  their  eyes  are  on  the  800
 million  people,  for  market  for  their  goods,
 so  that  their  whole  harvest  can  flourish.

 You  must  have  seen,  Mr.  Speaker,  the
 recent  statement  that  Mr.  Wilson  was  taken
 for  a  joy  ride  when  Pakistan  aggressed  on
 India.  When  I  moved  a  motion  to  Quit
 Commonwealth  our  friends  wete  susceptible.
 They  said,  no,  powerful  Wilson  is  a  great
 democrat,  a  great  labour  leader,  and  he  must
 have  slipped  somewhere,  but  he  did  not
 amend  for  it,  till  we  could.  know  indirectly
 through  a  book  that  the  pro-Pakistani  ele-
 ments  in  his  Foreign  office  took  him  for  a
 joy-ride.  Now  the  lesson  is  quite  clear  that
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 the  military  dictatorial  junta  are  suppressing
 real  democracy  in  Bangla  Desh.

 My  motion  is  intended  only  to  bring  to
 the  notice  of  the  American  people  the  need
 to  desist  from  such  action  which  really  go
 against  the  very  desires  that  they  cherish.

 If  you  see  Mr.  Swaran  Singh’s  statement
 laid  on  the  table,  you  will  see  that  America
 has  equated  India  and  Pakistan.  It  says:
 “They  expressed  the  hope  that  restraint  would
 be  continued  on  both  sides.”  This  is  the  7th
 June  statement  issued  by  the  American
 Government  after  our  Foreign  Minister's
 visit.  Where  is  the  question  of  equation?
 Still,  it  mentions  like  this.  There  is  another
 statement  which  says  ‘The  United  States
 appreciate  the  efforts  of  Prince  Sadruddin
 Khan,  the  UN  High  Commissioner  for  Re-
 fugees.”  A  nice  way  of  complimenting.’  Mr.
 Khadilkar  will  be  able  to  say  about  this.  It
 is  known  to  this  country  what  Mr.  Sadruddin
 Khan,  an  International  civil  servant,  has
 been  doing  in  Pakistan.  He  has  huge  invest-
 ments  in  West  Pakistan.  A  long  list  has  been
 Published  recently.  It  is  most  unfortunate
 that  the  Amsrican  Government  is  sceing  the
 whole  thing  with  a  coloured  glass.  We  have
 scen  that  the  American  Government  are
 doing  it  since  1951,

 But,  Mr.  Sneaker.  I  am  surprised  to  sec  the
 Arab  world’s  stand.  we  have  supported  them
 and  to  some  of  them  on  their  very  existence.
 Mr.  Malaviya  has  just  returned  from  Damas-
 cus  from  the  Afro-Asian  Solidarity  Con-
 ference.  He  did  not  find  one  man  to  support
 and  speak  to  him.  It  is  high  time,  Mr.  Foreign
 Minister,  we  decide  how  in  the  national
 interest  of  India  and  also  of  Bangla  Desh,
 and  for  the  security  and  peace  in  the  sub-
 continent,  how  we  should  act  in  foreign
 policy  in  Arab  world.

 It  is  in  this  background  that  I  would  like
 to  say  a  few  words  on  the  second  part  of  the
 Motion.  The  policy  of  India  in  the  last  few
 months,  since  this  happening  in  Bangla
 Dzsh,  has  been  to  make  an  all-out  effort  to

 ‘help  and  support  the  people  of  Bangla  Desh.
 We  may  differ  possibly  on  the  aspect  of  re-
 cognition  of  Bangla  Desh.  You  may  say  that
 recognition  may  bring  immediate  dividends.
 But  Government  and  we  on  this  side—some
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 you—feel  that  we  have  been  duing  every-
 thing  to  support  the  people  of  Bangla  Desh.

 SHRI  PILOO  MODY  (Godhra):
 some  of  you.

 Only

 SHRI  BHAGWAT  JHA  AZAD:  No,
 some  of  you  not.

 SHRI  PILOO  MODY:  I  said  that  be-
 causc  he  said  ‘some  of  us  on  this  side.’

 SHRI  BHAGWAT  JHA  AZAD:  I  am
 thankful  to  him  for  the  correction.  He  also
 carries  wisdom  with  him.

 We  all  feel—in  that  I  include  him  also—
 that  Government  has  been  doing  its  level
 best  for  the  people  of  Bangla  Desh.  I  must
 say  that  the  restraint  exercised  by  the  Govern-
 ment  of  India  under  the  leadership  of  the
 Prime  Minister  has  definitely  brought  divi-
 dends.  I  ask  a  fair  question:  what  would
 have  happened  had  India  gone  on  with  the
 extreme  step  in  the  beginning?  Knowing,
 as  we  do  now,  the  reaction  of  world  opinion,
 the  Americans  and  their  allies  would  have
 all  sympathised  with  West  Pakistan.

 SHRI  SAMAR  GUHA  (Contai):  Unfor-
 tunately,  my  hon.  friend  is  not  acquainted
 with  developments  at  the  initial  stage.

 SHRI  BHAGWAT  JHA  AZAD;  IT  do
 not  yield,

 I  know  Shri  Samar  Guha  feels  differently
 and  strongly.  But  I  would  request  him  to
 hear  the  point  of  view  of  myself  and  my
 friends  on  this  side.  What  we  say  is  that  if
 we  had  gone  with  the  extreme  step  in  the
 beginning,  the  entire  world  opinion—if  not
 all,  may  be  some  may  only  be  left  out—
 would  have  gone  in  favour  of  Pakistan  and
 the  lie  of  Pakistan  that  India  wanted  any
 opportunity  to  crush  Pakistan  would  have
 gained  credibility  abroad.  Thercfore,  I  say
 that  our  Prime  Minister  correctly  assessed  the
 situation  and  followed  a  policy  of  restraint.

 What  are  we  doing  now?  Our  External
 Affairs  Ministry  went  round  to  those  coun-
 tries.  We  have  clearly  told  them  that  the
 bloodshed  and  coldblooded  genocide  in
 Bangla  Deshhas  disturbed  peace  and  security
 in  this  part  of  the  world,  on  the  sub-continent.
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 The  world  has  been  told  in  unmistakable
 terms  that  there  is  much  greater  provocation
 than  violation  of  territorial  integrity  and
 territorial  aggression.  It  has  been  conveyed
 to  world  opinion  that  India’s  patience  has
 been  exhausted  and  she  may  be  compelled
 to  take  extreme  steps.  We  have  not  been
 lagging  behind  in  helping  or  in  expressing
 our  opinion  or  preparing,  for  that  matter,
 for  any  step  which  we  may  have  to  take
 under  compulsion.

 Our  Minister  of  External  Affairs  made  a
 statement  on  the  floor  of  the  House  after  his
 visit  to  Bonn,  Paris,  Ottawa,  Washington
 and  London.  We  now  know  that  these  coun-
 tries  have  been  made  to  realise  that  the  imme-
 diate  solution  is  not  a  military  solution  but
 the  cessation  of  military  action  immediately
 in  Bangla  Desh.  I  would  request  my  Govern-
 ment  to  continue  to  press  upon  world  opinion
 that  security,  peace  and  harmony  in  this  part
 of  the  world  has  been  threatened.  Let  the
 international  community  be  made  to  realise
 this,

 SHRI  PILOO  MODY:  Swaran  Singh—
 go  back.

 SHRI  BHAGWAT  JHA  AZAD:  This
 sort  of  remark  shows  how  seriously  he  is
 looking  at  this.  I  speak  with  my  heart  but
 he  speaks  with  his  tongue.  I  speak  with  an
 awareness  of  the  sympathies  which  we  have
 for  Bangla  Desh.  I  would  tell  the  Prime
 Minister  and  our  Government  that  the  world
 powers  must  be  told  that  the  flow  of  refugees
 to  India  from  Bangla  Desh  must  be  stopped.
 Let  them  not  say  that  they  are  sending  us
 relief.  The  relief  that  they  are  sending  is  less
 than  0  per  cent  of  what  India  is  spending  on
 refugees  from  Bangla  Desh.  Therefore,  we
 have  to  emphasize  that  these  people  have  to
 go  back  to  their  hearths  and  homes,  but
 we  cannot  allow  them  to  go  back  to  be  but-
 chered.  Therefore,  conditions  must  be  created
 in  Bangla  Desh  for  their  return,  and  there-
 fore  it  is  essential  that  world  opinion  must
 force  West  Pakistan  to  come  to  a  political
 Settlement  with  the  chosen  representatives
 of  Bangla  Desh.  India  must  always  support
 the  stand  of  the  Bangla  Desh  people  under
 the  leadership  of  Banga  Bandhu  Mujibur
 Rahman.  Whatever  settlement  is  acceptable
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 to  them  we  shall  support.  Therefore,  I  would
 say  that  we  should  go  on  making  efforts
 in  this  direction.

 The  Foreign  Minister  says  that  he  found
 the  Capitals  to  be  very  favourable  saying that  there  should  be  peace  and  harmony  and
 the  refugees  should  go  back  to  Bangla  Desh.
 I  would  like  to  know  if  any  Government
 was  prepared  to  take  up  the  matter  in  the
 United  Nations  General  Assembly  or  Secu-
 rity  Council.  Let  not  their  words  of  sympathy
 be  like  the  lunch  being  given  in  New  York
 while  at  the  same  time  sending  ships  with
 military  equipment  to  West  Pakistan.  Let
 their  words  carry  meaning,  and  meaning  will
 be  carried  only  when  they  go  to  the  world
 forum  to  tell  Pakistan  to  stop  this  bloody
 action.

 With  these  words  I  move  this  motion.
 Our  Government  and  all  our  people  are  on
 the  side  of  Bangla  Desh.  Let  the  Govern-
 ment,  under  the  Prime  Minister's  leadership,
 continue  to  make  afforts  seriously  to  bring
 about  a  settlement  favourable  and  acceptable
 to  the  people  of  Bangla  Desh  under  Mujibur
 Rahman.

 MR.  SPEAKER:  Shri  Vajpayee.

 SHRI  5.  M.  BANERJEE  (Kanpur):  Simi-
 lar  motions  were  tabled  by  us.

 SHRI  SAMAR  GUHA  (Contai):  Almost
 at  the  same  time  a  similar  motion  was  given.

 MR.  SPEAKER:  The  motions  were  in
 identical  terms  as  this  motion  and  that  is  why
 they  are  not  moved.  Of  course,  those  who
 gave  notice  will  also  participate.

 3.00  hrs.

 श्री  शटल  बिहारी  बाजपेयी  (ग्वालियर):
 अध्यक्ष  जी,  विदेश  मंत्री  महोदय  अनेक  देशों  का
 दौरा  करके  भारत  लौटे  हैं।  स्पष्टतः:  वह  अपनी
 यात्रा  के  परिणामों  से  खुश  हैं  ।  उन्होंने  यह  दावा
 किया  है  कि  बंगला  देश  के  सम्बन्ध  में  विश्व  के
 जनमत  को,  विशेषकर  जिन  देशों  की  उन्होंने
 यात्रा  की,  उनकी  सरकारों  को  वहां  की  स्थिति  के
 बारे  में  बताने  में  और  बांगला  देश  की  समस्या
 का  एक  राजनीतिक  हल  निकालने  में,  उनका
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 सेन  प्राप्त  करने  में  विदेश  मंत्री  को  सहायता
 मिली  ।

 अध्यक्ष  महोदय,  और  भी  मंत्री  विश्व  के
 रमण  पर  जा  रहे हैं  |  ऐसा  लगता  है  दुनिया
 की  किसी  राजधानी  में  हमारे  दूतावास  बंगला
 देश  की  स्थिति  के  बारे  में  दुनिया  के  देशों  को,
 वहां  की  जनता  और  सरकारों  को  उपयुक्त  जान-
 कारी  देने  में  विफल  रहे  हैं  ।  विदेश  मंत्री  महोदय
 कहते  हैं  कि  न्यूयार्क  टाइम्स  में  जो  खबर  छप
 गई  हथियार  लेकर  पाकिस्तान  की  ओर  आने
 वाले  जहाजों  के  बारे  में,  उसकी  जानकारी
 वाशिंगटन  स्थित  हमारा  दूतावास  कैसे  प्राप्त  कर
 सकता  था।  वह  यह  भी  कहते  हैं  कि  दूतावासों  का
 काम  जासूसी  करना  नहीं  है।  तो  क्या  अखबार
 वालों  का  काम  जासूसी  करना  है?  लेकिन
 न्यू या कं  टाइम्स  का  संवाददाता  यह  पता  लगा
 सका  कि  पाकिस्तान  को  हथियार  जा  रहे  हैं,
 इस  तारीख  को  जहाज  निकलने  वाले  हैं,
 उन  जहाजों  में  क्या-क्या  सामग्री  थी  ।
 हमारे  दूतावास  को  भी  इस  तरह  की  जानकारी
 प्राप्त  होनी  चाहिए  .  अगर  हमारे  दूतावास  इस
 तरह  की  जानकारी  प्राप्त  नहीं  कर  सकते  तो
 कहना  होगा  कि  हमारा  विदेश  मंत्रालय,  और
 हमारी  विदेश  सेवा  अपने  कत्तव्य  पालन  में
 विफल  रही  है

 अध्यक्ष  महोदय,  जहां-जहां  विदेश  मंत्री
 गये  हैं,  उन  सब  देशों  की  सरकारों  ने  कहा  है
 कि  बंगला  देश  की  समस्या  का  राजनीतिक  हल
 होना  चाहिए  ।  हमारी  सरकार  भी  यही  कहती
 है  ।  अमी  श्री  भागवत  झा  आज़ाद  ने  भी  कहा
 कि  राजनीतिक  हल  होना  चाहिए  ।  प्रिंस
 सदरुद्दीन  भी,  जिन्हें  बंगला  देश  से  आये  हुए
 विस्थापितों  की  चिन्ता  नहीं  है,  कलकत्ता  में
 अपनी  संपत्ति  की  चिन्ता  ज्यादा  है,  यही  कहते
 हैं  कि राजनीतिक  हल  होना  चाहिए।  मैं  पूछना
 चाहता  हूं  कि  राजनीतिक  हल  से  क्‍या  अभिप्राय

 है  ।  विदेश  मंत्री  दुनिया  की  राजधानियों  में  गये
 थे,  मास्को  में  तो  उन्होंने  दुनिया  के आम  मसलों
 पर  भी  चर्चा  की  ।  उन्होंने  हिन्द-बीन  के  बारे  में
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 चर्चा  की,  निशस्त्रीकरण  के  बारे  में  चर्चा  की,
 पश्चिम  एशिया  में  जो  स्थिति  पैदा  हो  रही  है,
 उसके  बारे  में  चर्चा  की।  उनकी  यात्रा  केवल

 बंगला  देश  तक  सीमित  नहीं  रही  ।  मगर  मैं
 उनसे  पूछना  चाहता  हूं  कि  क्‍या  उन्होंने  इन
 विषयों  के  साथ  मानकों  में  यह  भी  चर्चा  की  कि
 जिस  राजनीतिक  हल  की  चर्चा  की  जा  रही  है,
 उस  राजनीतिक  हल  का  रूप  क्‍या  होगा  ?  क्‍या
 उन्होंने  दुनिया  के  इन  देशों  से  भी  पूछा  और
 अगर  नहीं  पूछा  तो  हम  अपनी  सरकार  से

 पूछना  चाहते  हैं  कि  बंगला  देश  के  संदर्भ  में  जिस
 राजनीतिक  हल  की  चर्चा  किया  रही  है,
 क्या  बंगला  देश  की  जनता  को  यह  हल  स्वीकार

 होगा  ?

 जिस  छ-सूत्री  कार्यक्रम  की  चर्चा  की  जा

 रही  है,  वह  छन सूत्री  कार्यक्रम  25  मार्च  से
 पहले  बना  था  |  तब  से  लेकर  अब  तक  पद्मा  में

 बहुत-सा  पानी  बह  गया  है  और  पानी  नहीं  बहुत-
 सा  रक्त  बह  गया  है,  आंसू  बह  गये  हैं।  25
 मार्च  से  जो  अत्याचार  ढाये  जा  रहे  हैं,  जो
 कत्लेआम  क्रिया  जा  रहा  है,  क्या  उसके  बाद  भी
 बंगला  देश  की  जनता  पाकिस्तान  के  अंग  के  रूप
 में  किसी  हल  को  स्वीकार  करेगी  ?  पाकिस्तान
 राजनीतिक  हल  की  चाल  चल  सकता  है।  वह
 बंगला  देश  में  कठपुतली  सरकार  बना  सकता  है।
 मुस्लिम  लीग,  जमाते-इस्लामी  और  जो  डरे  हुए,
 आंतकित  लोग  हैं  उनका  सहारा  लेकर  एक
 सरकार  गठित  करने  का  नाटक  रचा  जा  सकता

 है  ।  ओर  तब  ब्रिटेन  और  अमरीका  के  सत्ताधीश

 कह  सकते  हैं  कि  पूर्व  बंगाल  में  एक  सरकार  बन
 गई  है,  इस्लामाबाद  के  सैमिक  तानाशाह  स्थिति
 को  सामान्य  करने  का  प्रयत्न  कर  रहे  हैं,  शुरूआत
 हो  गई  है,  जैसे-जैसे  वक्‍त  बीतेगा  समस्या  हल
 हो  जाएगी  और  मामला  दब  जाएगा  .  बंगला  देश
 के  कार्यवाहक  राष्ट्रपति  हैं  श्री  नज़रुल  इस्लाम,
 उन्होंने  भी  हाल  में  कुछ  शर्तें  रखी  हैं।  विदेश  मंत्री
 ने  वह  बातें  देखी  हैं  या  नहीं  ?  उन्होंने  कहा
 है  कि  हमारी  चार  दावतें  हैं।  वे  शर्तें  इस
 प्रकार  हैं--पहली  दाते  है  शेख  मुजीबुरंहमान
 और  अन्य  जनप्रतिनिधियों  की  रिहाई,  दूसरी
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 [श्री  अटलबिहारी  वाजपेयी]
 दाते  है  बंगला  देश  पर  बलात  कबूला  कायम  रखने
 वाली  पश्चिमी  पाकिस्तानी  सेनाओं  का  वापस
 जाना,  तीसरी  दाते  है  स्वतंत्र  तथा  सावेमौम
 बंगला  देश  को  मान्यता  देना  और  अंतिम  शर्त  है
 गत  तीन  मास  से  बंगला  देश  की  जनता  ने  जो
 अत्याचार  रहे  हैं  उनके  बदले  में  पूर्ण  क्षतिपूर्ति
 करना  ।

 जब  भारत  सरकार  राजनीतिक  हल  की
 बात  करती  है  तो  क्या  ये  बातें  उसके  सामने  हैं  ?
 या  भारत  सरकार  बंगला  देश  पर  ऐसा  राज-
 नीति  हल  थोपना  चाहेगी  जिसे  बंगला  देश
 की  जनता  स्वीकार  नहीं  करेगी  ?  अगर  बंगला
 देश  में  पाकिस्तान  की  सेना  रहती  ह ैऔर  अगर
 बंगला  देश  पाकिस्तान  का  हिस्सा  रहेगा,  तो
 फिर  कोई  विस्थापित  वापस  जाने  वाला  नहीं  है  ।

 प्रधानमंत्री  के  इस  आशावाद  का  क्‍या
 आधार  है  कि  जो  विस्थापित  आये  हैं  वे  छः

 महीने  में  वापस  चले  जायेंगे  ?  पूर्व  बंगाल  से
 देश  के  बंटवारे  के  बाद  एक  करोड़  80  लाख
 लोग  आ  चुके  हैं,  तव  केवल  हिन्दू  आये  थे।
 आज  हिन्दुओं  के  साथ  मुसलमान  आये  हैं,  ईसाई
 भी  आये  हैं,  मगर  आये  हैं  डर  से,  भय  से,
 आतंक  से  ।  कत्लेआम  हो  रहा  है  खेत-खलिहान
 नष्ट  कर  दिये  गये  हैं।  जमीनें,  मकान  जला
 दिये  गये  हैं।  जवान  बेटियों  पर  सामूहिक
 बलात्कार  किये  गये  हैं।  छोटे-छोटे  बच्चों  को

 हवा  में  उछालकर  संगीन  की  नोकों  पर  झुलाया
 गया  है।  जिस  पाकिस्तान  ने  यह  पाप  किया  है
 बह  जब  तक  बंगला  देश  में  रहेगा,  तब  तक
 कोई  विस्थापित  वापस  जा  सकता  है  ?  कोई
 वापस  नहीं  जाएगा  और  अगर  वापस  नहीं
 जाएगा  तो  देश  का  हाल  क्‍या  होगा  इसकी  हम
 कल्पना  करें  |

 कोई  यह  नहीं  कहता  कि  आप  पाकिस्तान
 से  लड़िये,  मगर  पाकिस्तान  ने  हमारे  खिलाफ
 लड़ाई  शुरू  कर  दी  है।  हम  पाकिस्तान  पर
 हमला  करें,  यह  सवाल  नहीं  है,  हम  पाकिस्तानी
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 हमले  का  जवाब  तो  दें  ।  बेघरबार  करके  साठ  लाख
 लोगों  को  हिन्दुस्तान  में  भेजना  यह  हिन्दुस्तान
 के  खिलाफ  हमला  है  ।  ये  लोग  हमारी  अर्थ
 रचना  को  विश्युंखलित  कर  देंगे,  यह  हमारी
 राजनीतिक  स्थिरता  को  खतरे  में  डाल  देंगे  ।  यह
 साम्प्रदायिक  शांति  के  लिए  भी  समस्या  पैदा
 कर  देंगे  ।

 पश्चिमी  बंगाल  की  विधान  सभा  भंग  हो
 गई,  राष्ट्रपति  राज  होने  वाला  है  ।  त्रिपुरा  में
 विस्थापितो ंको  रखने  की  शक्ति  नहीं  है  ।
 जितनी  आबादी  त्रिपुरा  की  है,  उससे  अधिक
 विस्थापित  आ  गये  हैं  |  असम  में  दूसरी  तरह
 का  तनाव  पैदा  हो  रहा  है  |  मेघालय  की  स्थिति
 से  हम  लोग  आंखें  नहीं  मूँद  सकते।  यहां  60
 लाख  लोगों  का  आना,  जिनकी  तादाद  एक
 करोड़  तक  जा  सकती  है,  यह  हमारे  ऊपर

 हमला  है  ।  हमें  इस  हमले  का  प्रतिकार  करना
 चाहिए  ।

 मैं  विदेश  मंत्री  महोदय  से  जानना  चाहता
 हूं  कि  कौन-सा  राजनीतिक  हल  उनके  दिमाग
 में  है।  क्‍या  वह  समस्या  का  समाधान  करेगा  ?
 क्या  उन्होंने  दुनिया  के  देशों  से यह  भी  पूछा  कि
 अगर  पाकिस्तान  ने  ऐसा  राजनीतिक  हल  नहीं
 माना  तो  दुनिया  के  देश  क्या  करेंगे  ?  अमरीका
 ने  जवाब  दे  दिया  है  ।  वह  पाकिस्तान  को  मदद

 दे  रहा  है।  ब्रिटेन  के  बारे  में  भी  मुझे  कोई
 गलतफहमी  नहीं  है  ।  श्री  डगलस  ह्यूम  हमारे
 विदेश  मंत्री  से  कुछ  कहते  हैं,  अपने  हाउस  आफ
 कामंस  में  कुछ  कहते  हैं।  दुनिया  के  जिन  देशों
 ने  पाकिस्तान  को  आर्थिक  सहायता  देने  के
 सवाल  पर  निर्णय  करना  टालना  स्वीकार  किया

 है,  वह  भी  यही  कहते  हैं  कि  पाकिस्तान  को
 कोशिश  करनी  चाहिए  बंगला  देश  की  समस्या
 का  राजनीतिक  हल  निकालने  की  ।  आज
 पाकिस्तान  के  प्रेसिडेंट  ब्रॉडकास्ट  करने  वाले

 हैं  7  वह  ढाका  में  कठपुतली  सरकार  खड़ी  कर
 देंगे,  वह  एक  राजनीतिक  हल  पैदा  करने
 का  आमास  उत्पन्न  करेंगे  और  ब्रिटेन  और
 अमरीका  उनका  साथ  देंगे  ।
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 मुझे  ब्रिटेन  और  अमरीका  के  दृष्टिकोण  के
 बारे  में  कोई  गलतफहमी  नहीं  है  ।  ब्रिटेन
 पाकिस्तान  का  पिता  है।  अमरीका  पाकिस्तान
 का  पोषक  है  ।  मैं  श्री  भागवत  झा  आज़ाद  की
 इस  बात  से  सहमत  नहीं  हूं  कि  हथियार  दे  कर
 उन्होंने  दोनों  देशों  के  बीच  सन्तुलन  बिगाड़  दिया
 है  7  अमरीका  और  ब्रिटेन  की  नीति  है  दोनों
 देशों  के  बीच  में  सन्तुलन  न  बिगड़ने  देना,
 पाकिस्तान  की  पीठ  थपथपाना,  जिससे  वह
 भारत  पर  नियंत्रण  कायम  रख  सके,  रेस्ट्राँ
 कायम  रख  सके  ।  इसीलिये  पाकिस्तान  को
 सैनिक  सहायता  दी  गई  |  इसीलिये  जब-जब
 भारत  पर  हमला  हुआ,  ब्रिटेन  और  और  अमरीका
 को  हमने  पाकिस्तान  की  पीठ  थपथपाते  देखा
 लन्दन  और  वाशिग्टन  वही  खेल  खेल  रहे  हैं  जो
 पीकिंग  खेल  रहा  है।  उनके  भरोसे-बंगला  देश
 की  समस्या  हल  नहीं  होगी  1

 सोवियत  रूस  से  हमें  कुछ  आशा  है,  लेकिन
 विदेश  मंत्री  का  वक्‍तव्य  कुछ  ज्यादा  जानकारी

 नहीं  देता  ।  राष्ट्रपति  पोदगोरनी  ने  जो  वक्तव्य
 दिया  था,  जो  पत्र  भेजा  था  याहिया  खां  को,
 उससे  हमें  कुछ  आशा  बंधी  थी,  लेकिन  यदि
 विदेश  मंत्री  कुछ  और  बात  करके  आये  हों  तो
 वह  सदन  को  विश्वास  में  लें  कि  दुनिया  का
 कौन-सा  देश  हमारा  साथ  देगा  ।

 पाकिस्तान  को  हथियार  मिल  रहे  हैं  यह
 खेद  की  बात  है,  रोष  की  बात  है,  लेकिन  यह
 हथियार  न  भी  मिलते  तो  क्‍या  पाकिस्तान  के  पास
 हथियार  कम  हैं  बंगला  देश  की  निहत्थी  जनता
 को  दबाने  के  लिये  ?  अमरीका,  रूस  और  चीन
 सभी  तो  पाकिस्तान  को  शस्त्रास्त्र  देकर  उसका
 भण्डार  भर  चुके  हैं  7  अगर  मास्को  की  नीति  में
 परिवर्तन  होता  है  तो  हम  उसका  समर्थन  करेंगे  t
 अमरीका  के  दो  चेहरे  हम  से  छिपे  नहीं  हैं।  मैं
 अपने  कम्यूनिस्ट  मित्रों  से  सहमत  नहीं  हूं  कि
 अमरीका  लोकतन्त्र वादी  देश  नहीं  हैं।  अमरीका
 लोकतन्त्र वादी  देश  है,  मगर  अपने  घर  में,  बाहर
 वह  डिक्टेटरश्िप  को  पसंद  करता  है।  (व्यवधान)
 अगर  घर  में  अमरीका  लोकततन्‍्त्रवादी  न  होता
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 तो  न्यूयार्क  टाइम्स  ऐसी  खबरें  न  छाप  सकता  I

 जेबे  घटिया  या  प्रावदा  ऐसी  खबरों  को  कभी
 नहीं  छाप  सकते  1  लेकिन  कया  हम  विदेशों  के
 भरोसे  बंगला  देश  की  समस्या  को  हल  करना
 चाहते  हैं  ?

 हरी  के०  डो०,  मालवीय  (डुमरियागंज)  :

 थोड़े  दिन  में  और  आप  उनको  जान  जायेंगे  ।

 श्री  रेल  बिहारी  वाजपेयी  :  श्री  मालवीय
 डमस्कस  गये  थे,  वह  जितना  जानकर  आये  हैं
 उतना  ही  काफी  है  ।

 अगर  हम  चाहते  हैं  कि  बंगला  देश  की
 समस्या  का  सन्तोषजनक  हल  हो,  तो  फिर  दुनिया
 के  देशों  पर  निर्भर  रह  कर  यह  हल  प्राप्त  नहीं
 किया  जा  सकता  ।  हमें  अपने  पैरों  पर  खड़ा

 होना  होगा  ।  अगर  सरकार  बंगला  देश  को

 मान्यता  प्रदान  कर  देती  तो-शायद  स्थिति  आज
 अलग  होती  ।  अगर  25  मार्च  को  नई  दिल्‍ली
 निर्णय  कर  देती  तो  शायद  इतिहास  की  घारा
 बदली  हुई  दिखाई  देती  1  हमें  मिलना  नहीं
 चाहिये  कि  समय  पाकिस्तान  के  पक्ष  में  है  ।

 वहू  डरा  रहा  है,  दबा  रहा  है,  विश्व  की  राज-
 घाटियों  में  पूर्व  बंगाल  में  घटने  वाले  अत्याचारों
 की  स्मृति  धीरे-धीरे  धीमी  पड़  जायेगी,  मुख्य
 प्रश्न  से  ध्यान  हट  जायेगा  और  राजनीतिक  हल
 की  खोज  होगी  ।  वह  राजनीतिक  हल  बंगला
 देश  की  जनता  के  गले  के  नीचे  उतारना  मुश्किल
 होगा  ।

 मैं  पूछता  चाहता  हूं  कि  अगर  अवामी  लीग
 के  मित्रों  को  रिहा  नहीं  किया  गया,  या  उनके

 हाथ  में  शासन  सत्ता  नहीं  सौंप  दी  गई,  या
 पाकिस्तान  ने  पोलिटिकल  सोल्यूशन,  जिस  तरह
 के  पोलिटिकल  सोल्यूशन  की  यह  वक्तव्य  मांग
 करता  है,  स्वीकार  नहीं  किया  तो  भारत  क्‍या
 करेगा  ?  मैं  नहीं  समझता  कि  भारत  के  सामने
 और  कोई  रास्ता  है  1  एक  ही  रास्ता  है  और
 वह  यह  कि  हम  बंगला  देश  की  सहायता  करने
 का  फैसला  करें  ।  यह  सहायता  केवल  नैतिक
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 नहीं,  मौतिक  मी  होनी  चाहिये  ।  पाकिस्तान  ने

 हमारे  ऊपर  युद्ध  लाद  दिया  है,  हमें  पाकिस्तान
 के  आक्रमण  का  प्रतिकार  करना  चाहिये।  इस
 लिये  बंगला  देश  को  मान्यता  देना  जरूरी  है
 क्योंकि  मान्यता  देने  से  सहायता  देने  का  काम

 कानूनी हो  जाता  है  और  हम  सफलतापूर्वक  मान्यता
 दे  सकते  हैं।  अगर  सरकार  के  सामने  कोई  दूसरा
 विकल्प  है  तो  उसको  भी  सरकार  स्पष्ट  करे
 और  सदन  को  विश्वास  में  ले  ।

 आज  संकट  की  स्थिति  है  और  देश  का  मन
 बनाना  जरूरी  है,  मगर  देश  का  मन  बनाने  से
 पहले  सरकार  का  मन  बनना  चाहिये  a  मेरे
 सामने  पेड्धिभ्रट  का  अंक  है।  चैट्रिझट  उनका  पत्र
 है  जो  प्रधानमंत्री  के  निकट  समझे  जाते  हैं  ।
 इस  चैड्रसट  के  सम्पादकीय  में  एक  बात  कही
 गई  है:

 “Answering  them  to  the  satisfaction
 of  the  people,  however,  will  be  difficult
 as  long  as  divided  counsels  continue  to
 confuse  the  government.”

 यह  बात  कही  जा  रही  है  कि  विदेश  मंत्री  बंगला
 देश  पर  कड़ी  कारंवाई  के  खिलाफ  हैं  क्योंकि
 विदेश  मंत्री  को  डर  है  कि  लड़ाई  बंगला  देश
 तक  सीमित  नहीं  रहेगी,  पाकिस्तान  द्वारा  पंजाब
 में  मी  लाई  जायेगी  ।  बंगला  देश  के  सवाल  को
 रक्षा  मंत्री  के  खिलाफ  प्रचार  करने  के  लिये  भी

 प्रयुक्त  किया  जा  रहा  है।  इस  सदन  को  विश्वास
 दिलाया  जाना  चाहिये  कि  विश्व  के  जनमत  के
 जागरण  का  काम  किया  जायेगा,  लेकिन  अगर

 हमें  अकेले  बढ़ना  है  तो  हम  अकेले  आगे  बढ़ेंगी  |
 बंगला  देश  रवीन्द्र  का  देश  है,  काजी  नजरुल
 इस्लाम  का  देश  है  |  रवीन्द्र  रवीन्द्र  ने  हम  से

 कहा  था:

 एकला  चलो  रहे,
 यदि  तोर  डाक  सुने  केस  न  आद
 तबे  कला  चलो  रे।

 अकेले  चलो  कर्तव्य  मार्ग  पर,  अकेले  चलो  बंगला
 देश  के  लोकतन्त्र  की  रक्षा  के  लिये  7  हम  पाकी-
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 स्तान  की  अखडण्ता  को  कायम  रखने  के  लिये
 बेचे  हुए  नहीं  हैं।  947  में  भारत  बंट  गया,
 आज  घड़ी  की  सुई  पूरी  घूम  गई  है  और
 पाकिस्तान  बंट  रहा  है  ।  इस  बटवारे  में  हमारा
 हाथ  नहीं  है,  मगर  अगर  पूर्व  बंगाल  की  जनता
 पाकिस्तान  से  अलग  होना  चाहती  है  तो  हम
 उसे  पाकिस्तान  का  हिस्सा  रहने  के  लिये  मजबूर
 नहीं  कर  सकते  ।

 हमें  मदद  देनी  होगी  बंगला  देश  को
 अकेले  के  बल  पर  ।  अगर  दुनिया  के  देश  हमारे
 साथ  आते  हैं  तो  उनके  साथ,  और  अगर  वह
 मूक  दर्शक  रहना  चाहते  हैं  तो  उनकी  अपेक्षा
 करके  |  अगर  वह  हमारे  रास्ते  में  बाघों  डालते

 हैं  तो उनकी  भवज्ञा  करके  बंगला  देश  के  मुक्ति
 संग्राम  को  हमारी  पूरी  सहायता  चाहिये  ।  अगर
 विदेश  मंत्री  इस  चर्चा  के  उत्तर  में  सदन  का
 समाधान  कर  सकें  तो  बड़ा  अच्छा  है,  नहीं  तो
 मैं  चेतावनी  देना  चाहता  हूं  कि  देश  की  जनता
 के  धोयें  का  बांध  3  रहा  है।  जो  कहानियाँ

 आ  रही  हैं,  आँसू  और  रक्त  में  डूबी  हुई  कहानियाँ
 बहू  भारत  की  जनता  को  उद्वेलित  कर  रही
 हैं।  लोगों  को  शांत  करने  का  एक  ही  तरीका

 है  कि  उन्हें  विश्वास  हो  कि  सरकार  पीछे  नहीं
 हटेगी,  राजनीतिक  समाधान  के  आवरण  में
 सरकार  कमजोरी  नहीं  दिखायेगी,  बंगला  देश  की

 मुक्ति  के  लिये  जो  कुछ  हो  सकता  है  करेगी  V
 अगर  विदेश  मंत्री  यह  आश्वासन  देंगे  तो  जनता
 शांत  हो  सकती  है,  सरकार  का  समर्थन  कर
 सकती  है,  नहीं  तो जनता  को  मजबूर  होकर  सरकार
 को  सही  कदम  उठाने  के  लिये  विवश  करना

 पड़ेगा  ।

 SHRI  JYOTIRMOY  BOSU  (Diamond
 Harbour):  Sir,  this  US  behaviour  reveals
 only  a  fraction  of  the  misdeeds.  We  are
 talking  about  three  shiploads;  it  could  be
 33  as  well.  No  doubt,  they  are  shipping
 through  different  dummy  countries  also.
 I  quote  from  a  testimony.  Testifying  before
 the  Joint  Committee  of  the  US  Congress  Mr.
 Chester  Bowles,  former  US  Ambassador  to
 India,  referring  to  Pakistan’s  effort  in  recent
 ycars  to  secure  additional  tanks,  disclosed
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 that  it  was  the  US  Government  which  had
 asked  one  by  one  West  Germany,  the  Bel-
 gians,  the  Italians  and  finally  the  Turks  to
 sell  American  tanks  and  armaments  to  Pakis-
 tan  for  a  price.

 I  want  to  ask  Shri  Swaran  Singh  one
 question.  He  has  a  big  establishment  of
 foreign  intelligence  and  a  director  too.  What
 was  the  foreign  intelligence  doing?  We  have
 seen  their  failure  during  the  last  refugee  in-
 flux,  before  the  last  elections  in  Bangladesh
 and  thereby  we  were  caught  napping.  We
 have  got  this  huge  and  elaborate  establish-
 ment  not  only  here  but  also  in  different
 countries,  including  inWashington.  We  want
 to  know  whether  the  foreign  intelligence  unit
 of  the  Government  of  India  in  the  United
 States  had  given  you  prior  intimation  about
 the  misdeeds  of  the  American  Government.

 Capitalist  countries  like  USA  will  always
 make  hay  while  the  sun  shines.  They  are
 always  faced  with  the  problem  of  finding
 buyers  for  their  weapons  which  are  not
 modern  for  their  own  use.  They  want  to
 dump  them  elsewhere.  Well,  about  the  sub-
 sidised  prices  I  really  cannot  say  anything
 because  it  could  very  well  be  compared  with
 the  “stock  clearance  sale”  where  the  price  is
 increased  many  times  and  then  a  small  cut
 is  made.  I  really  do  not  think  they  give  at
 subsidised  prices.  When  there  are  two
 countries  fighting,  two  governments  fighting,
 they  go  to  the  extent  of  providing  gas  bombs
 to  one  and  gas  masks  to  another.  And  that
 is  their  policy  and  that  is  their  principle.
 This  Government—definitely  it  has  been
 proved—works  under  a  subsidiary  alliance
 otherwise  how  could  you  yield  to  their  pres-
 sure  and  behave  so  shabily  with  countries
 like  Vietnam,  Cuba,  Algeria  and  G.  D.  R.
 in  matters  of  diplomatic  relations  and  aiso
 trade  relations.

 Sir,  I  say  the  United  States  Government
 has  deliberately  misled  the  Government  of
 India  and  the  External  Affairs  Minister  in
 failing  to  appreciate  the  actual  U.  S.  attitude,
 has  shown  utter  incompetency  and  failed  to
 Perform  his  duty  in  his  recent  mission.  I  say
 again  that  the  External  Affairs  Minister,
 Sardar  Swaran  Singh  even  after  extensive
 publications  in  the  papers  on  the  U.S,  mis-
 behaviour  in  Vietnam  failed  to  understand
 that  he  was  dealing  with  the  Government  of
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 United  States  who  always  do  dobule  or  multi
 dealings.

 Sir,  they  want  to  have  a  world-wide  econo-
 mic  empire,  rob  raw-materials  and  dump
 finished  goods.  Our  Government  as  a  whole
 has  failed  to  appreciate  and  formulate  policy
 planning  to  cope  with  the  situation.  Sir,  it
 has  shown  utter  inability  to  formulate  suita-
 ble  policy  and  shown  lack  of  boldness  and
 plenty  of  indecision  has  been  exhibited.  Sir,
 our  unanimous  resolution  in  this  House
 which  had  worried  Pakistan.  We  cooperated
 with  the  Government  which  had  roused  hope
 in  the  minds  of  the  people  of  Bangla  Desh,
 the  Indian  Press  and  the  Radio  which  had
 exhorted  beyond  their  description.  Well,  Sir,
 this  has  all  resulted  in  nothing  but  historic
 betrayal  of  the  people  of  Bangla  Desh.  But
 where  we  had  no  commitment  in  a  country
 like  Ceylon—it  was  an  internal  matter—you
 had  gone  out  of  your  way  by  spending  Rs.  5.3
 crores,  by  sending  defence  forces  to  fight  side
 by  side,  shoulder  by  shoulder  with  the  British
 colonial  forces.  You  have  to  explain  here
 under  what  authority  you  did  so  and  who
 had  authorised  ?

 They  are  withdrawing  arms  from  Mukti
 Fauj  fighters  which  they  had  taken  over  from
 Pakistan  fighting  forces.  I  would  like  to  know
 why  is  it  that  you  are  recovering  those  arms
 from  Mukti  Fauj  fighters.  Also  they  have
 sent  a  secret  circular  to  Meghalaya  asking
 for  restricting  the  entry  of  refugees  which  is
 most  inhuman  and  unfair.  4  would  like  the
 hon.  Minister  to  tell  us  what  it  is?  Finally,
 talk  of  the  U.S.  Radar  Station  in  India  is
 worrying  us  most  and  we  want  to  know
 more  about  that.  We  want  the  Government
 to  recognise  the  Government  of  Bangla
 Desh;  give  them  material  help  so  that  other
 Governments  may  be  aware  of  our  serious
 attitude  towards  Bangla  Desh  and  take  a
 lead  from  us.

 SHRI  K.  D.  MALAVIYA  (Domaria-
 ganj):  Mr.  Speaker,  Sir,  I  rise  to  give  my
 whole-hearted  support  to  the  manner  our
 Government  is  conducting  the  affairs  in
 Connection  with  what  is  happening  in  Bangla
 Desh.  I  want  to  speak  with  great  restraint
 because  I  am  feeling  very  strongly  on  the
 whole  issue  before  us  and  whether  it  is  my
 friend,  Shri  Samar  Guha  or  Shri  Vajpayee
 l  advise  them  also  to  use  restraint.  I  have
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 muny  points  of  agreement  with  them,  But  I
 see  no  alternative  tosupport  the  live  that  the
 Government  has  pursued  when  our  Foreign
 Minister  went  to  some  countries  to  telt  them
 what  the  problem  really  is  which  is  faced
 by  India.

 We  should:  now  take  msaasures  for  establi-
 shing  direct  rapport  through  direct  contacts
 and  appeals  with  the  people  of  America  and
 Britain.  Thzir  two  peoples,  who  rushed  to
 Europe  in  939  to  safeguard  and  protect  the
 fundamental  rights  of  human  beings,  that  is,
 of  freedom  and  soverignty,  who  supported
 their  governmznts  then,  ought  to  tell  their
 governmzots  now  that  the  manner  in  which
 they  have  been  overawed  by  Yahya  Khan's
 Governmznt  is  n2ither  Amzrican  nor  even
 British  in  character  and  basic  pattern
 because  people  always  support  the  funda-
 mental  rights  of  social  justice  and  the  move-
 ment  for  freedom.

 I  have  no  doubt  that  democracy  is  being
 betrayed  today  not  so  much  by  some  of  those
 nations  which  have  not  had  mach  liking  for
 democracy,  freedom  or  social  justice  but
 more  so  by  those  governm:nts  which  always
 spoke  very  loudly  in  support  of  democracy.
 The  fact  is  that  today  they  are  trying  to
 build  a  balance  of  power  in  the  sub-continent
 of  Asia  which,  in  their  opinion,  should  be
 against  India.  This  struggle  for  balance  of
 power  against  India  is  the  most  fundamental
 thing  for  which  som:  Western  governments
 are  today  manoeuvring.

 3.27  hrs.

 (Mr.  Deruty-SPeaker  in  the  Chair}

 I  wish  to  tell  the  peoples  of  those  Western
 governments  that,  although  their  Govts.  have
 been  professing  democracy  and  freedom,
 which  men  like  me  never  believed  because  we
 knew  that  they  did  not  stand  for  social  justice,
 democracy  or  protecting  human  rights  of
 the  developing  nations,  today  is  the  testing
 time  of  all  those  professions  for  which  they
 talked.

 But  some  thing  more  is  happening.  {There
 is  s  conflict  growing  between  the  peoples  and
 the  governments  in  these  countries  of  the
 West  and  also  in  the  post-Nasser  Arab  world.
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 I  am  quoting  here  the  press  comment  of  a
 country  where  I  have  just  recently  been  and
 from  where  Ido  not  bring  very  happy  reac-
 tions  about  which  I  do  not  wish  to  say.  I
 am  like  many  others  of  my  friends  committed
 and  devoted  to  the  fundamentals  of  Afro-
 Asian  solidarity,  unity  among  our.  peoples
 and  for  upholding.  the  cause  of  economic
 and  social  justice  for  all  the  peoples  of
 Africa  and  Asia.  Therefore  I  do  not  wish  at
 this  particular  time  to  be  provoked  by  the
 situation  which  might  displease  those  people
 but  I  must  quote  from  a  paper  from  Damas-
 cus.  This  is  fram  Al  Thwra  of  the  27th  March,
 (97l.  It  says:

 “The  use  of  guns  for  the  solution  of
 Political  differences  in  East  Pakistan  wilt
 lead  to  a  civil  war  whose  price  the  Pakis-
 tani  people  will  pay  dearly.

 The  fact  that  the  Central  Pakistani
 authorities  began  to  impsement  what  they
 had  threatened  to  do,  that  is,  to  reimpose
 military  rule,  because  of  the  failure  of
 Political  parties  to  agree  on  the  wording
 of  the  Constitution  which  would  organise
 Political  life  in  Pakistan,  indicates  that
 the  Pakistani  military  authorities  were  not
 serious  about  giving  up  their  rule.  This
 bring  back  to  mind  what  Ayub  Khan  had
 done  years  back  when  he  used  as  a  pre-
 text  the  existence  of  certain  differences
 to  nullify  the  Pakistan  elections  and  main-
 tain  the  military  rule.”

 The  Syrian  press  representatives  told  mc
 that  the  story  and  the  tragedy  enacted  in
 Pakistan  is  known  to  them.  I  personally  feel
 that  the  love  and  bases  for  democracy  and
 its  utility  are  not  as  much  appreciated  today
 in  the  Arab  world  as  it  should  have  been
 because  most  of  them  are  military  dictators.

 But  I  am  not  going  into  it  nor  7  have  to
 discuss  here  the  merits  of  democracy.  It  is
 for  their  Government  themselves  to  make
 up  their  mind,  But  what  is  happening  in  our
 country  is  my  concern  and  about  which
 attention  has  been  drawn  by  our  Prime
 Minister.  These  six  to  eight  million  people
 who  have  come,  and  who  are  continuing  to
 come,  will  be  a  problem  which  will  be  un-
 bearable  for  India.  The  consequences  of  this
 will  be  very  serious  for  our  country.  I  am  not
 a  member  of  the  Government.  I  do  not
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 know  what  the  mind  of  the  Government  is
 and  how  they  are  going  to  act.  T  am  however
 afraid  the  Government  will  be  compelled
 to  a  situation  where  this  challenge  will  have
 to  be  taken  up  by  our  own  country,  where
 People  will  have  to  be  taken  into  confidence
 on  a  day  sooner  than  later.  This  problem
 of  refugees  cannot  bé  borne  by  us  any  more.
 We  cannot  destroy  the  economy  of our.coun-
 try  and  no  country  howsoever  pampered  by
 interested  parties  can  be  allowed  to  distort
 our  future.  It  is  impossible.  We  cannot  do
 it.  These  6  to  8  million  people  must  go  back.
 And  whatever  may  be  the  consequence,  the
 Government  has  to  create  a  condition  by
 argumentation,  diplomacy,  or  otherwise
 including  inviting  delegations  from  other
 countries  to  see  that  our  country  is  cleared  of
 refugees  and  favourable  condition  be  created
 when  these  people  are  asked  to  go  back  or
 are  sent  back.  We  have  to  think  seriously
 about  all  these  matters.  I  may  also  add  a
 word  to  my  friends  from  the  Opposition  that
 unrestrained  outburst  of  emotions  cannot
 help  the  situation.  There  is  practically  no
 difference  between  the  objectives  that  we  in
 the  Parliament  want  as  Members  of  Parlia-
 ment  and  of  the  Government.  They  are  very
 well  aware  of  the  complicated  problems  that
 are  facing  us  today  as  a  nation  to  feed  these
 people—hungry  people  feeding  hungry
 Peoples  as  the  Prime  Minister  said.  Therefore,
 time  today  is  for  us  to  restrain  ourselves  so
 far  as  Pakistan  is  concerned.  Our  advice  to
 the  Government  should  be  as  to  how  this
 question  of  sending  back  these  people  has
 to  be  solved.  Sir,  in  Damascus,  I  explained  to
 the  delegates  of  Afro-Asian  Conference  that
 we  all  understood  well  and  believed  in  the
 principles  of  non-intervention  in  the  affairs
 of  other  country.  We  never  wanted  to  inter-
 fere.  We  never  bore  ill  will  to  Pakistan.  I
 also  told  them  that  it  is  Yahya  Khan’s  regime
 which  was  destroying  Pakistan.  Many  of
 them  understood  this  problem.  Bu-  not  one
 of  them  was  prepared  to  support  our  total
 stand.  I  think  what  we  are  doing  has  to  be
 our  own  job.  And  once  we  start  acting  in
 order  to  safeguard  the  interest  of  our  own
 nation.  In  order  to  go  ahead  on  the  lines  to
 which  we  are  committed,  in  order  to  send
 back  these  people  to  their  own  country  by
 creating  that  condition,  other  countries  will
 understand  our  action.  There  are  lots  of
 delegations  going  round  the  world.  Regarding
 a  political  solution,  I  do  not  know  what  is
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 going  to  be  in  this  basket  of  political  solu-
 tion.  Our  Government  has  to  be  very  careful.
 What  items  have  to  conte  into  this  basket  in
 omer  to  make  it  a  picture  of  political  solu-
 tion  has  also  to  be  seen  very  very  carefully.
 The  problem  for  us  is  that  these  people  must
 go  back  and  democracy  established  for  the
 return  of  people.  A  condition  of  safety  and
 security  has  to  be  created  by  them;  not  by
 us.  We  are  not  to  8०  07  their  fefety  and
 security  because  they  are  foreigners  to  us.
 But  they  must  go  back  to  make  our  life
 happy  and  to  make  us  go  ahead  on  the  lines
 we  have  set  for  ourselves.  I  have  been  to
 foreign  countries  and  people  there  under-
 stand  and  appreciate  our  stand.  But  somehow
 or  the  other,  our  language  of  peace  is  not
 understood  by  my  friend  Mr.  Piloo  Mody
 and  many  others.

 SHRI  PILOO  MODY:  Do  you  under-
 stand?

 SHRI  K.  D.  MALAVIYA:  You  will
 not  understand  it.  I  know.  They  believe  in
 a  system  which  is  pulling  them  back.  It  is
 the  money  from  mysterious  sources  which
 is  pulling  the  reactionary  world  back.  And
 so  long  as  monopoly  and  imperialist  design
 go  on  distorting  the  vision  of  the  people
 of  many  countries  which  have  emerged  from
 colonial  rule,  this  situation  is  likely  to  remain
 comyticated.  I,  therefore,  support  the  stand
 of  the  Government  and  hope  that  they  will
 in  the  very  near  future  create  conditions  by
 which  these  refugees  will  go  back.

 SHRI  H.  N.  MUKERJEE  (Calcutta-
 North  East):  Mr.  Deputy-Speaker,  Sir,  we
 are  discussing  a  matter  which  the  British
 Liberal  Journal,  and  Guardian,  editorially
 described  as  follows:

 “On  existing  evidence,  this  inter-
 national  calamitis  more  grave  than  any
 since  the  U.  N.  was  formed—in  spite  of
 Korea,  Vietnam,  Palestine  and  Biafra.”
 In  the  same  editorial  comment  dated
 9th  June,  the  Guardian  says:

 “Must  the  world  mutely  accept  what
 Yahya  Government  is  doing?  Is  India  to
 be  left  in  desperate  difficulty?  Is  there  no
 further  remedy  and  redress?  To  save  the
 refugees  from  cholera,  famine  and  destitu-
 tion  is  the  first  priority.  To  save  those  still
 in  East  Pakistan  is  no  less  urgent.”
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 [Shri  H.  N.  Mukerjee]
 Answers  have  got  to  be  found  to  this  busi-

 ness  and  we  are  discussing  this  matter  be-
 cause  of  the  statements  which  the  Foreign
 Minister  has  made.  And  the  reports  which  he
 has  brought  back  emphasize  two  things  which
 are  of  the  gravest  concern  to  our  people  and
 that  is  that,  perhaps,  we  are  backsliding  in
 so  far  as  Parliament’s  commitment  to  the
 nation  is  concerned  and,  perhaps,  in  so  far
 as  the  question  of  the  recognition  of  Bangla
 Desh  goes,  we  are  giving  that  up  as  a  bad
 job.  That  is  to  say,  what  was  an  inevitable
 corollary  of  this  Parliament’s  unanimous
 Resolution  is  being  put  into  the  scrapheap
 by  the  Government  of  the  day  and  the  other
 is  that  the  Government  has  neither  guts  nor
 credibility.  We  are  a  country  where  |  in  6
 of  human  beings  lives  and  we  behave  as  if
 we  are  craven,  cowardly  and  chicken-hearted,
 We  behave  as  if  we  are  waiting  upon  the  good
 pleasure  of  this  power  or  that  power  and
 bring  back  the  reports  of  the  sort  which  the
 Foreign  Minister  has  brought.

 I  do  not  say  these  things  only  because  the
 Minister  might,  say,  I  have  a  tendency  to
 vituperate.  We  are  not  interested  in  vitu-
 Peration.  We  all  should  say  with  one  voice
 that  in  so  far  as  war  with  Pakistan  is  con-
 cerned,  we  do  not  want  it.  We  have  never
 wanted  that  kind  of  thing.  We  always  wanted
 to  be  friendly  with  Pakistan.  Even  now  we
 want  to  be  friendly  with  Pakistan,  But  at
 the  same  time,  the  Government  cannot  merely
 get  away  with  it  by  pursuing  a  policy  which
 it  is  pursuing  at  the  moment.

 Mr.  Jaya  Prakash  Narayan  is  no  enemy  of
 Pakistan.  Mr.  Jaya  Prakash  Narayan  is  no
 war-monger.  But  he  is  saying  all  the  time:
 Recognise  Bangla  Desh---that  is  the  basic
 aspect  of  the  matter;  give  assistance  to  the
 freedom  fighters  of  Bangla  desh  to  which  we
 are  pledged  in  this  Parliament.  Let  us  do
 that.  If  there  is  a  risk,  you  minimise  that
 risk.  Go  abroad  and  talk  to  all  the  chancel-
 leries  of  the  world;  minimise  and  eliminate
 that  risk.  Pakistan  will  not  dare  go  to  war
 against  India  if  India  pursues  a  courageous
 and  principled  policy  in  this  matter.

 What  is  happening?  Mr.  Swaran  Singh
 comes  back  with  a  report,  and  we  are  given
 a  slap  in  the  face  by  the  U.S.  arms  shipment
 to  Pakistan.  A  paper  like  the  Statesman
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 prints  the  fascimile  of  a  document  dated  28th
 May,  97l  which  shows  very  large  American
 transactions  in  regard  to  arms  purhases  by
 Pakistan,  much  after  March  26.

 We  know  that  history  has  given  a  designa-
 tion  to  Great  Britain,  that  is,  the  title  of
 “perfidious  Albion.”  But  in  the  sphere  of
 Perfidy  and  treachery,  the  United  States
 takes  the  cake.  There  is  no  doubt  about  it.
 With  the  United  States  we  have  a  relation-
 ship  which  so  many  of  us  have  described  as
 a  subsidiary  alliance.  But  of  course,  Sardar
 Swaran  Singh  is  very  quiet.  He  is  a  protocol-
 perfect  Foreign  Minister.  He  is  an  uncap-
 pable  person.  He  is  a  highly  talented  man
 cut  out  to  be  a  very  efficient  Civil  Servant,  but
 has  been  forked  into  political  power.  As
 Foreign  Minister  he  seems  insensitive  to  the
 winds  of  change  that  are  blowing  all  over  the
 world  and  is  unable  to  cope  with  the  problems
 which  crop  up.  It  is  not  merely  his  personal
 capacity  or  incapacity.  It  is  the  matter  of  an
 entire  Government  which  is  intellectually
 sterile  and  ideologically  destitute  but  which
 is  highly  talented  so  far  as  political  mano-
 euvring  is  concerned.  But  as  far  as  foreign
 affairs  are  concerned,  it  cannot  tackle  the
 problems  that  are  coming  up  from  time  to
 time.

 To-day  I  have  seen  in  Parliament  House
 a  telegram  that  even  the  little  island  of  Malta
 gives  a  notice  to  the  United  States  that  its
 ships  will  not  come  into  the  island  of  Malta.
 “We  have  been  considering  the  whole  matter
 of  our  relationship  with  NATO’.  Malta  has
 courage,  but  we  don’t  have  the  courage.  We
 do  not  even  make  a  real  official  protest  against
 arms  shipments  by  the  United  States.  The
 Minister  only  requests!  According  to  his
 statement  he  makes  a  ‘request’  that  America
 being  the  paragon  of  democratic  practice,
 should  stop  doing  the  kind  of  damage  that
 she  is  doing  to  our  country!

 Are  we  going  to  be  content  with  this  sort
 of  thing  ?  Are  we  going  to  be  content  with  the
 pat  on  the  back  which  the  United  States,  the
 UK  and  even  a  person  called  Sadruddin  Aga
 Khan  give  us  saying,  ‘Yoy  are  very  good  in
 relief  operations.  The  Government  of  West
 Bengal  and  the  Government  of  India  are
 doing  very  well  as  far  as  giving  relief  to
 people  is  concerned.’  But  is  that  the  end  of
 the  story?  Are  we  interested  only  in  getting
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 a  little  more  money?  It  is  coming  in  trickles
 —less  than  10%  of  what  we  need  for  relief
 purpose.  But  are  we  going  to  be  content  if
 they  give  us  a  little  more  by  way  of  relief?
 No.  We  have  to  solve  the  basic  aspect  of  the
 matter  and  that  is  what  is  important.

 The  Minister  goes  abroad.  Scores  of  them
 go  abroad.  What  is  the  idea?  Why  do  we
 forget  our  national  commitment?  Why  is
 the  matter  of  recognition  being  low-lighted
 altogether?  Let  us  remember  that  recognition
 doing  not  necessarily  involve  war.  Who  said
 that  recognition  involves  war?  When  the
 Provisional  Government  of  Free  Algeria
 was  recognized  by  some  countries,  did  war
 follow  with  France?  When  we  recognised
 Indonesia  even  at  the  time  when  Holland  was
 fighting  Indonesia—Holland  did  not  re-
 cognise  Indonesia  till  November  948—did
 we  have  a  war  with  Holland?  Recongition
 does  not  necessarily  mean  war.  There  is  no
 doubt  about  it.

 I  feel  there  ‘is  one  important  aspect  to
 which  reference  was  made  by  my  friend,
 Mr.  Atal  Bihari  Vajpayee,  for  example.  Our
 Foreign  Services  have  behaved  in  a  manner
 which  I  find  very  difficult  to  describe.  I  have
 a  feeling,  Sir,  that  most  members  of  our
 Foreign  Service  are  very  proficient  in  Anglo-
 Saxonism  and  I  am  quite  sure  they  follow
 the  lead  of  the  Anglo-Saxon  powers.  I  see  for
 instance  that  our  Ambassador  in  Washing-
 ton  was  not  even  present  at  his  post  when
 Jaya  Prakash  Narain  was  there.  He  was  not
 even  present  in  Washington.  He  was  busy
 otherwise.  I  had  occasion  to  say  it  earlier
 also  and  that  our  Permanent  Representative
 at  the  United  Nations  behaved  a  great  deal
 better,  maybe  for  certain  other  reasons.  But
 our  Ambassador  in  Washington  is  hardly
 doing  his  job.  He  was  not  even  present  when
 Jaya  Prakash  Narain  went  to  that  city.  Jaya
 Prakash  Narain  in  his  stature  and  his  standing
 is  worth  more  than  the  whole  lot  of  our
 Ambassadors  and  High  Commissioners  who
 we  do  not  even  know  how  important  it  is  to
 back  up  the  efforts  of  Jaya  Prakash  Narain.
 Journalists  from  Ghana  and  clsewhere  have
 reported  that  our  Embassies  did  not  give
 them  adequate  information.  Our  friend,
 Mr.  Keshav  Dev  Malaviya,  comes  back  from
 Muslim  countries,  from  Cairo  or  Damascus
 or  somewhere.  He  says  that  they  are  not
 speaking  up.  I  have  not  yet  seen  one  instance
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 of  really  effective  propaganda  being  put  out
 by  our  Foreign  Service  in  countries  in  that
 part  of  the  world.  The  Muslim  Jehan  was
 not  disturbed  when  Syria  could  not  stay
 with  Egypt  in  the  UAR.  The  existence  of  20
 or  so  Arab  States  does  not  disturb  the  inter-
 national  free  masonry  of  Islam.  But  the  grand
 Principles  of  Islam  in  regard  to  the  brother-
 hood  of  man  and  in  regard  to  social  discipline
 which  is  behind  the  movemnt  which  Mujibur
 Rahman  Khan  in  East  Bengal  leads  with  the
 help  of  Maulana  Bhasani  and  so  many  others,
 a  movement  which  is  linked  up  with  the  best
 of  the  principles  of  Islam  and  also  of  demo-
 cracy,  which  is  now  being  experimented  with
 in  a  manner  which  is  unprecedented  in  his-
 tory,  were  never  put  across  as  a  proposition
 to  these  countries  where  Muslims  are  domi-
 nant,  and  the  result  is  that  the  deep  democra-
 tic  upsurge  in  East  Bengal  is  not  understood
 at  all.

 That  is  why  there  has  to  be  a  realisation
 of  the  importance  of  the  fight  in  East  Bengal,
 in  Bangla  Desh,  because  it  gets  together  all
 sorts  of  people.  I  hope  the  leadership  of  the
 whole  movement  will  not  remain  concentra-
 ted  only  in  the  hands  of  the  Awami  league,
 butthat  the  others  who  are  there,  the  National
 Awami  League,  Maulana  Bhasani’s  section
 and  the  other  section,  the  Communist  Party
 of  Bangla  Desh,  and  the  local  resistence
 leadership  would  all  join  and  would  be  of
 help  in  the  matter  of  the  achievement  of  a
 free  Bangla  Desh.

 We  should  have  and  could  have  recognised
 Bangla  Desh  earlier,  sometime  in  early
 April,  but  the  Parliament  Resolution  was
 thrown  into  the  scrap  heap.  We  did  not  even
 take  diplomatic  steps  when  in  Dacca  our
 Deputy  High  Commission  was  out  of
 commission,  not  working  at  all.  We  did  not
 even  register  our  diplomatic  disapproval  by
 recalling  our  Deputy  High  Commissioner.
 Today  he  is  a  prisoner  in  Dacca,  he  is  starv-
 ing  and  in  different  ways  treated  so  badly.
 And,  when  a  man  called  Mehdi  Masud  is
 sent  from  Delhi  to  represent  Pakistan  as
 Deputy  High  Commissioner,  we  accept
 him,  we  treat  him  in  a  V.  I.  P.  manner.  Why
 should  we  do  that?  I  do  not  understand.
 You  don’t  go  to  war  if  you  ask  your  own
 Deputy  High  Commissioner  to  come  back.
 But  we  did  not  do  it,  We  did  not  recall  our
 Deputy  High  Commissioner  from  Daccq.
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 [Shri  H.  N.  Mukerjee]
 The  External  Affairs  Ministry’s  mouth-

 Piece,  the  Indian  and  World  Affairs,  a  fort-
 nightly,  printed  only  one  article  on  recogni-
 tion,  by  Tek  Chand,  who  was  a  Member  of
 the  First  Parliament.  He  produced  the  Pro-
 hibition  Report.  He  is  very  well  known;  in
 club  circles  people  used  to  say,  let  us  go  arid
 have  a  Tek  Chand!  He  has  written  an  article
 attacking  recognition,  saying  that  it  Was  not
 a  possibility.  The  only  article  which  came
 out  in  the  official  fortnightly  of  the  External
 Affairs  Ministry  is  an  article  opposing  re-
 Cognition,  while  recognition  is  the  only  logical
 step  after  our  Parliamentary  resolution.

 In  these  circumstances  when  we  are  dealing
 with  a  matter  of  the  gravest  importance,  it  is
 necessary  that  our  country  behaves  with  cou-
 Tage,  our  country  must  behave  with-some  im-
 aginative  understanding  of  the  issuds  at
 stake.

 Pakistan  can  no  jonger.  resume  its  old
 existence  and:  that  is  samething  which  we
 have  got  to  remember.  Bangla  Desh  has
 launched  a  kind  of  movement  which  we  are
 pledged  to  assist.  I  do  not  understand  what
 the  Prime  Minister  meant  when  she  said:
 “We  should  not  allow  the  people  of  Bangla
 Desh  to  be  exterminated.”  What  are  we
 goiog  to  do  about  it?  Are  we  going  to  be
 overwhelmed  ‘by  the  refugee  problem?  It  is
 an  overwhelming  problem  but  we  are  not
 going  to  be  left  with  this  problem  all  the
 time.  We  have  to  have  a  solution  of  this
 problem.  Therefore,  we  have  to  go  ahead.
 We  have  even  to  show  the  world  the  way.
 Only  if  India  recognises  Bangla  Desh  other
 countries  come  into  the  picture.  Otherwise
 the  other  countries  will  say,  it  is  a  complicated
 question  and  therefore,  when  India  has  not
 recognised  Bangla  Desh,  it  is  not  necessary
 for  us  to  do  so.

 That  is  why  this  kind  of  a  political  solu-
 tion  which  is  being  bandied  about  has  got
 to  be  clarified  a  great  deal  more.  We  cannot
 let  down  the  great  freedom  movement  in
 Bangla  Desh.  If  that  requires  us  to  take
 some  risk,  we  have  to  take  it.  We  should  be
 Prepared  for  it.  Pakistan  must  not  continue
 to  have  the  initiative  in  its  hands.  Pakistan
 has  already  foisted  on  us  a  more-than-war
 situation.  We  don’t  want  war;  nobody  wants
 war;  we  shall  never  go  out  of  the  way  to  have
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 war.  Are  we  going  to  be  in  a  position  where
 war  is  foisted  upon  us  and  we  are  made  to
 appear  before  the  world  as  if  we  were  to
 blame?

 That  is  the  sort  of  thing—the  plot  now
 going  on—against  which  we  have  to  defend
 ourselves.  Purposeful  action  has  to  be
 taken.  Courage  is  the  most  essential  part  of
 Statesmanship.  Do  the  thing  you  fear  and
 then  the  death  of  fear  is  certain—that  is  what
 somebody  had  said.  We  have  ‘to  have  some
 fearlessness,  not  this  craven,  cringing,  callous
 attitude  which  the  Foreign  Minister  is  show-
 ing.  Everytime  he  makes  a  statement,  he  puts
 his  foot  into  a  very  expressive  part  of  his
 anatomy.  Everytime  this  happens.  He  made
 a  statement  towards  the  end  of  March.  The
 whole  House  was  in  uproar  against  him  and
 the  Prime  Minister  had  to  say  something
 else  about  it.  Next  time  he  makes  a  statement
 he  does  not  use  the  word  ‘Bangla  Desh’;
 when  there  is  a  shout  from  different  parts  of
 the  House,  ‘Say  Bangla  Desh,  Bangla  Desh’,
 he  answers.  condescendingly,  ‘All  right;  |
 am  ready  to  say  ‘Bangla  Desh’,  if  that  pleases
 you.’  That  is  the  kind  of:  attitude  which  he
 has  shown  all  the  time.

 T  say  in  conclusion  that  this  attitude  I  can-
 not  describe  as  characteristic  only  of  the
 Foreign  Minister.  He-represents  his  Govern-
 ment.  His  Government  is  answerable  to
 this  country.  His  Government  must  stand
 by  the  commitinent  which  Parliament  has
 made  to  our  people.  That  commitment  is
 the  recognition  of  Bangla  Desh  and  coura-
 geous  action  to  follow  thereafter,  avoidance
 of  war  by  all  possible  means,  but  at  the  same
 time  to  bring  about  a  situation  both  by  means
 of  propaganda  and  by  our  own  principled
 action  which  would  bring  about  a  solution
 which  we  are  all  trying  to  see  brought  about.

 SHRI  C.  M.  STEPHEN  (Muvattupuzha):
 We  have  before  us  two  statements  of  the
 Minister  of  Extrrnal  Affairs  and  a  number  of
 joint  statements  issued  from  different  capitals
 of  the  world,  One  of  the  statements  of  the
 Minister  gives  an  account  of  his  tour  and  the
 impressions  he  has  gathered.  That  is  in  two
 parts.  One  part  spells  out  the-stand  which
 the  Government  of  India  has  taken  with
 respect to  the  question  of  Bangla  Desh  refu-
 gees.  The  second  part  spells  out  his  evalua-
 tion  as  to  how  different  countries  have  reacted
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 to  the  stand  the  Government  of  India  have
 taken.  The  next  statement  is  with  respect  to
 the  arms  supplied  by  America  and  it  spells
 out  the  reaction  of  the  Government  of  India
 The  question  before  us  is  whether  by  consen-
 sus  we  register  our  approval  of  the  stand
 the  Government  of  India  have  taken  with
 Tespect  to  these  different  issues.  May  I  say
 at  the  very  start  that  I  wholeheartedly  support
 the  stand  taken  by  Government  as  being  the
 most  responsible,  the  most  statesmanlike
 and,  judging  by  the  results  fairly  the  most
 effective  stand  which  the  Government  could
 take  under  the  circumstances  obtaining  now.

 There  is  no  doubt  that  the  question  of
 Bangla  Desh  has  ceased  to  be  an  internal
 affair  of  Pakistan.  It  has  become  an  inter-
 national  issue,  not  merely  because  of  the
 refugee  problem  but  because  of  developments
 starting  from  the  elections  passong  on  to
 genocide,  resulting  in  the  refugee  problem,
 which  according  to  the  Government  and  the
 People  of  India,  is  in  effect  an  invasion,  not
 armed,  of  Indian  territory.

 International  opinion  has  got  to  take  note
 of  these  three  developments.  The  first  is  the
 election  that  took  place  and  the  verdict  of  the
 people.  Yahya  Khan,  as  is  well  known,  has
 been  holding  the  government  as  an  interim
 trustee  with  a  commitment  to  the  people  of
 Pakistan  to  transfer  power  by  a  democratic
 process.  He  implemented  that  promise  and
 called  an  election.  The  people  went  to  the
 polls.  The  Awami  League  went  to  the  polls
 with  a  definite  manifesto,  the  details  of  which
 are  very  well  known.  The  results  of  the  elec-
 tions  are  now  known  to  all.  The  people
 reacted  in  a  particular  way.  We  all  know
 that  during  0  days  after  the  elections  Mu-
 juibur  Rehman  was  holding  the  sway  in
 East  Pakistan.  The  stage  came  when  the
 Chief  Justice  refused  to  administer  the  oath
 of  office  to  Mr.  Tika  Khan.  So,  it  was  clear
 that  for  a  period  a  new  Government  had
 come  into  existence.  We  need  not  recog-
 nise  a  different  State,  but  certainly  interna-
 tional  opinion  has  got  to  decide  whether
 they  should  recognise  a  new  Government  or
 Not.  We  can  legitimately  say  that  we  recog-
 nise  this  Government.  All  I  am  saying  is  that
 it  is  a  point  to  which  international  opinion
 cannot  be  indifferent.  We  could  not  be
 indifferent.  We  took  note  of  the  situation,
 but  in  a  mood  of  generosity  and  in  our  anxiety
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 not  to  precipitate  matters,  we  withheld  re-
 cognition.  Not  because  we  could  not  in  law
 recognise,  but  because  we  preferred  not  to
 recognise  bowing  to  international  propriety.

 Then  we  passed  on  to  the  next  question
 facing  these  people,  Yahya  Khan’s  military
 junta  coming  with  their  tanks  and  bombs
 and  starting  a  period  of  genocide.  By  the
 Geneva  Convention  of  948  genocide  is  an
 international  crime,  which  the  members  of
 the  international  community  have  under-
 taken  to  punish.  Genocide  took  place,
 Punishment  had  to  be  meted  out.  By  geno-
 cide,  the  popular  will  was  thwarted  and  the
 Government  went  into  exile.  That  is  a  matter
 on  which  international  opinion  could  exercise
 itself,  but  we  refrained  from  giving  any
 opinion  about  it.

 Then  we  passed  on  to  the  next  stage,  the
 tremendous  refugee  influx  into  this  country,
 unprecedented  in  the  history  of  humanity.
 During  the  post-war  period  we  had  many
 instances  of  the  refugee  problem,  but  not-
 like  the  one  we  are  fecing.  In  the  case  of
 Viet  Nam,  Korea  and  Palestine,  the  refugee
 problem  was  created  because  of  the  vivisection
 of  those  countries,  ard  the  German  problem
 was  because  of  the  choice  of  the  refugees
 themselves.  But  here  is  a  peculiar  situation
 in  which  Government  claiming  to  represent
 the  people  commits  genocide  on  them  and
 drives  out  about  60  lakhs  across  the  border
 to  another  country.

 I  am  looking  at  the  refugee  problem  not
 as  a  humanitarian  question,  I  am  looking
 at  it  as  to  that  it  really  means  in  law.  The
 United  Nations  Charter  reserves  the  right  to
 every  country  to  go  to  war  in  self-defence  if
 necessary  against  invasion,  attack  and  aggres-
 sion.  Aggression  is  not  defined  in  interna-
 tional  law,  and  it  is  not  limited  to  armed
 aggression  either.  By  the  same  rationale  by
 which  United  States  intervened  in  the  Cuban
 episode,  we  are  entitled  to  intervene,  and
 if  necessary,  to  invade  so  that  we  may  protect
 out  country.  I  am  not  saying  that  we  must
 invade.  But  here  is  a  case  of  invasion  on  the
 land  of  this  country  by  60  lakhs  of  people
 coming  here.  Intemational  opionion  has
 got  to  take  note  of  it.

 My  hon.  friend  Shri  Hiren  Mukherjee  was
 saying  that  the  Foreign  Minister  had  not
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 achieved  anything  by  his  tour  abroad,  nor
 had  the  other  Ministers.  I  do  not  understand
 what  exactly  he  means  by  it.  He  says  that
 the  Foreign  Minister  has  back-slided  on  the
 commitment  of  this  house.  I  am  not  aware
 of  any  commitment  by  this  House  or  the
 Government  to  recognise  Bangla  Desh.  What
 is,  after  all,  recognition?  That  stage  is  passed.
 Recognition  is  a  consequence  of  something
 else.  Now  we  are  in  a  stage  where  our  coun-
 try  is  invaded.  We  do  not  need  a  smoke-
 screen  of recognition  if  at  alt  we  want  to  inter-
 vene.  So,  recognition  has  ceased  to  be  of
 More  than  academic  interest  today.

 No  refugee  problem  has  ever  been  settled
 by  repetriation.  International  opinion  is  very
 firm  on  this  particular  point.  |  do  not  want  to
 tread  out  the  text.  Nowhere  has  it  been  settled.

 _Mr.  Swaran  Singh  went  round  and  here  is
 the  statement.  We  have  got  a  certain  definite
 commitment  from  the  foreign  countries  that
 this  refugee  problem  has  got  to  be  settled
 by  repatriation.  That  is  a  very  valuable  com-
 mitment  he  has  got  from  foreign  countries.
 No  country  has  gone  away  and  the  only
 exception  perhaps  is  the  United  States.

 4.00  hrs.

 SHRI  SAMAR  GUHA:  Was  not  this
 commitment  there  before  he  visited  the
 foreign  countries?

 SHRI  C.M.  STEPHEN:  Not  in  so  many
 words.  Three  things  have  got  to  be  empha-
 sised:  stop  the  flow  of  refugees,  then  their
 repatriation  which  alone  is  the  solution  and
 thirdly,  political  settlement.  That  alone  will
 ensure  repatriation.  On  these  three  aspects
 Mr.  Swaran  Singh  has  succeeded  in  getting
 the  commitment  of  international  opinion.
 Ido  not  forget  the  faet  that  the  United  States
 had  cleverly  evaded  this  particular  matter.

 SHRI  SAMAR  GUHA:  I  quite  appre-
 ciate  the  point  that  as  a  result  of  the  visit  of
 your  Foreign  Minister  you  got  a  renewal  of
 the  commitment  about  political  sobution  but
 that  commitment  was  made  by  Podgomy
 and  by  the  British  Prime  Minister  much
 earlier.

 SHRI  C.  M.  STEPHEN:  I  am  interested  in
 the  results.  If  my  friend  is  ७  nxious  to  under-
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 line  the  generosity  of  some  other  country  and
 not  the  achievement  of  the  representative  of
 this  country,  I  have  nothing  to  say,  I  leave
 it  to  your  sense  of  patriotism.  I  do  not  know
 what  my  friend  Mr.  Samar  Guha  will  say
 about  the  position  of  the  United  States  of
 America:  They  stop  with  saying:  “It  was
 also  recognised  that  relief  in  itself  is  not
 enough  and  कड  not  a  solution  to  the  present
 Problem”  They  say  further:

 “An  end  to  an  early  reversal  of  the
 flow  of  refugees  is  an  important  first  step-
 which  in  turn  would  be  greatly  facilitated
 by  progress  towards  a  restoration  of
 Peaceful  conditions  in  [East  Pakistan
 and  a  political  accommodation.”

 [  am  pointing  out  this  fact  and  drawing  a
 distinction  between  the  Stand  the  United
 States  has  taken  vis-a-vis  the  stand  of  the
 other  countries.  There  must  be  repatriation
 and  that  alone  is  the  solution.  America  has
 stopped  that.  They  have  not  accepted  it  as
 a  solution  to  the  problem.  The  supply  of
 arms  has  to  be  viewed  against  that  back-
 ground.  Efforts  at  cultivation  of international
 opinion  in  our  favour  has  been  affective  and
 I  must  congratualate  the  Ministers  who  have
 done  this.  They  were  up  against  heavy  odds.
 It  was  a  hard  task  to  attempt  a  break  through
 and  they  have  made  it.  The  U.S.  has  acted
 im  a  particular  way  and  they  have  supplied
 aims.  In  international  law  there  are  some
 stages  of  recognition:  status  of  belligerency,
 status  of  insurgency,  recognition  of  a  State,
 recognition  of  Government,  When  the  entire
 people  were  against  the  military  junta,  the
 democratic  outlook  of  the  United  States
 could  not  even  accord  the  status  of  belli-
 gerency  or  insurgency  to  them.  The  effect
 of  that  would  be  to  maintain  an  attitude  of
 neutrakty.  To  supply  arms  to  them  is  a
 breach  of  their  assurance  to  this  Government.
 They  have  done  so  uniliterally;  they  went
 back  upon  their  word.  We  ase  now  sorry
 that  they  have  committed  this  treachery
 against  the  people  of  this  country.

 I  warn  America  to  take  note  of  this  country,
 I  tell  America,  you  have  preferred  to  take
 note  of  President  Yahya  Khan;  you  should
 look  to  India  where  600  million  people  are
 united  as  no  other  country  has  united;  fas-
 tened  to  the  principles  of  democracy,  deter-
 mined  to  defend  the  shores  of  their  country
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 and  ride  behind  their  chosen  leadership
 through  a  democratic  process.  They  in  their
 wisdom  follow  the  path  of  loyalty;  that
 affection,  that  attachment  of  the  600
 million  people,  you  do  not  value;  but
 you  value  Yahya  Khan  and  their  military
 junta.  This  attitude  of  yours  will  have  its
 repercussion  here,  and  you  have  to  take
 note  of  that  repercussion.

 One  word  more  and  I  shall  close.  We  are
 certainly  facing  a  very  serious  situation.
 The  refugees  cannot  be  accepted  here;  they
 have  got  to  go  back  there,  and  this  enuncia-
 tion  we  are  making  to  international  opinion.
 It  is  up  to  international  opinion  to  see  that
 the  refugees  go  back  when  a  settlement  comes
 through.  It  is  for  the  people  of  East  Pakistan
 to  decide,  not  for  us.  If  the  people  of  East
 Pakistan  come  to  some  arrangement,  whereby
 the  refugees  will  be  prepared  to  go  back,  we
 have  nothing  to  say.  But  if,  as  a  result  of  the
 Present  situation,  the  refugees  are  still  re-
 maining  behind,  it  will  be  our  right  to  see
 and  take  up  such  measures  as  are  necessary
 to  see  that  the  refugees  go  back  in  perfect
 safety.  It  is  for  international  opinion  to  take
 appropriate  steps  for  the  purpose  of  doing
 that.  If  they  are  not  doing  that,  they  will  be
 responsible  for  the  explosion  that  will  take
 place.  In  that  context,  America  has  unfor-
 tunately  acted  as  a  criminal  of  international
 Peace  in  that  it  has  affected  the  moods  of
 and  created  frustration  in  the  people  of  this
 country  who  will  surely  rally  up  and  beat
 back  America,  beat  any  country.  These  600
 million  peopple  have  got  the  right,  got  the
 strength,  got  the  unity.  And  Bharat  Mata
 has  got  the  dynamism  to  stand  up  against
 this  mighty  dollar  America  and  defend  our
 country,  defend  the  honour  of  this  country,
 defend  the  hearths  of  this  country,  defend  the
 600  million  people  of  this  country,  and  heat
 the  junta,  or  anybody  who,  by  the  right  of
 their  dollar  or  through  their  military  arma-
 ments,  are  trying  to  defy  and  defame  this
 country.

 In  the  protection  of  our  country  and  its
 Policy,  may  I  tell  the  Prime  Minister  that  the
 People  of  this  country  and  the  entire  Parlia-
 ment  will  be  behind  her  as  one  man  to  defend
 the  honour  of  this  country  and  to  march
 forward.  I  support  the  enunciation  that
 Mr.  Swaran  Singh  has  placed  before  this
 House  and  J  appreciate  the  great  achievement
 he  has  effected  by  his  tours  abroad.
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 SHRI  SAMAR  MUKHERJEE  (Howrah):
 Sir,  4  stand  by  what  Shri  Hiren  Mukherjee
 has  said  here.  Now,  it  is  quite  clear  that
 American  imperialism  is  double-faced.  But
 still,  the  illusion  will  remain  and  the  Govern-
 ment  of  India  is  so  much  dependent  on  Ame-
 recan  money  that  this  Government  of  India
 will  have  no  courage,  despite  all  her  verbal
 bravado,  to  stand  against  American  imperi-
 alism.  The  sooner  the  Indian  people  and  our
 friends  on  the  other  side  realise  the  heinous
 role  of  American  imperialism,  the  better  for
 the  country  as  a  whole  and  for  the  people
 of  Bangla  Desh.

 It  is  not  only  American  imperialism.  What
 commitment  the  British  Government  had
 made  to  our  Foreign  Minister  has  also  come
 in  the  press.  This  is  the  report  of  the  25th
 June.  The  Foreign  Secretary,  Sir  Alec
 Douglas-Home,  was  asked  in  a  radio  inter-
 view  broadcast  over  the  BBC,  if  he  thaught
 that  more  pressure  could  be  put  on  President
 Yahya  Khan  if  all  foreign  assistance  were
 withdrawn  from  Pakistan.  Sir  Alec  said
 “all  this  would  be  to  create  new  areas  of
 poverty  and  misery.’’  This  is  their  argument.
 So,  they  are  not  going  to  withdraw  any  eco-
 nomic  aid  to  Pakistan.

 “So,  we  decided  that  existing  aid  to
 development  projects  should  go  on,  but
 that  new  aid  must  be  considered  in  the
 light  of  a  political  settlement.”

 So,  this  commitment  is  double-faced.  They
 are  giving  hopes  to  India  and  they  are  doing
 their  own  business  with  Pakistan.  In  today’s
 Papers  it  has  come  out:

 “USA  not  halting  economic  aid  to
 Pakistan.”

 The  consortium  have  decided  that  they  will
 continue  the  aid  to  Pakistan,  but  tempora-
 rily  the  aid  is  not  going  there  because,  as  the
 newpaper  report  Says:

 “The  informal  decision  was  taken  after
 a  mission  from  the  World  Bank  and  Inter-
 national  Monetary  Fund  reported  after  a
 visit  that  Pakistan  was  in  administrative
 and  economic  shambles.”

 They  are  not  in  a  position  now  to  utilise  the
 economic  aid  and  that  is  why  for  two  or  three
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 months,  economic  aid  may  not  be  given.
 So,  through  his  statements,  our  Foreign
 Minister  is  creating  an  illusion  that  some
 Political  settlement  will  come  through  the
 intern  ention  of  these  imperialist  powers.

 Which  type  of  political  settlement  is  in
 the  minds  of  these  powers  should  also  be
 clear.  When  our  Foreign  Minister  was  in
 England,  a  joint  statement  came  out  saying:

 “It  was  accepted  that  a  political  solu-
 tion  must  be  found  which  was  acceptable
 to  the  people  of  East  Pakistan.  However,  it
 is  not  clear  whether  the  type  of  political
 solution  envisaged  in  the  joint  statement
 Means  the  same  to  the  two  Foreign
 Ministers.”

 So,  it  is  not  clear  whether  the  British  Govern-
 ment  is  envisaging  the  same  political  solution
 as  India  is  envisaging.  It  says  further:

 “The  British  Government  maintains
 that  it  is  not  for  it  to  say  that  the  represen-
 tatives  of  East  Pakistan  with  whom  Yahya
 should  seek  a  settlement  must  necessarily
 bethe  elected  representatives  of  the
 people.”

 So,  they  are  for  setting  up  a  stooge  govern-
 ment  and  then  they  will  declare  that  a  civil
 Government  has  been  established  in  Bangla-
 desh.  They  will  say,  there  has  been  a  politi-
 cal  settlement  and  that  will  get  the  support
 of  the  imperialist  powers.  There  is  no  inten-
 tion  on  the  part  of  Pakistan  Government  to
 have  any  political  solution.

 It  has  come  out  in  today’s  papers:

 “The  economic  adviser  of  Yahya
 Khan  has  categorically  stated  that  they  do
 not  believe  in  this  type  of  political  solu-
 tions.”

 Another  news  has  appeared  that  they  are
 calling  the  National  Assembly  and  22  Awami
 League  Assembly  members  have  indicated
 that  they  would  respond  to  the  call.  That
 means,  Pakistan  Government  is  trying  for
 defections  inside  the  Awami  League  elected
 members.  The  Government  of  India  is  ex-
 Pert  in  generating  defections.  This  is  the  way
 followed  by  the  capitalist  countries.  But
 Pakistan  also  is  employing  the  same  method.
 Already  some  elected  members  have  been
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 murdered.  The  rest  are  underground  and  they
 are  finding  no  immediate  Prospect  of  achiev-
 ing  full  independence  for  Bangladesh.  They
 relied  so  much  on  the  recognition  of  their
 government  by  the  Government  of  India  and
 their  full  moral  and  material  help,  including
 arms.  The  behaviour  of  this  government
 during  the  last  three  months;  the  way  they
 have  dealt  with  the  question  of  recognition, the  raising  of  the  slogan  of  political  solution,
 the  issue  of  joint  statements  with  American,
 British  and  other  governments  which  consti-
 tute  the  Aid-Pakistan  Consortium.  all  these
 have  created  demoralisation  among  the
 People  of  Bangladesh  about  the  immediate
 Prospect  of  Bangladesh  getting  completely
 liberated  and  becoming  sovereign.  If  this
 trend  continues  there  is  every  likelihood  of
 some  more  defections.  Already  out  of  67
 Awami  League  Assembly  members  if  you
 deduct  22,  the  number  comes  to  45  which
 is  less  than  a  majority  in  a  House  of  300
 members.  If  there  is  more  defection,  the
 Pakistan  Government  will  be  able  to  call
 the  Assembly  with  the  help  of  the  defectors.
 Also,  those  who  are  underground  cannot
 attend  the  Assembly  meeting.  So  they  can
 make  a  show  of  some  form  of  political  solu-
 tion.  Also,  there  is  likelihood  that  Pakistan
 Government  may  declare  new  elections  or
 bye-elections  and  under  military  rule  they
 May  get  their  stooges  elected  because  the
 People  would  not  go  to  vote  for  the  traitors.
 So,  under  the  guise  of  democracy  they  will
 befool  woild  opinion  because  our  govern-
 ment  have  issued  joint  statements  with  other
 governments  that  there  is  a  civilised  govern-
 ment  established  in  Pakstan.  If  you  go
 through  the  joint  statements  circulated  here,
 what  is  the  impression  created  among  the
 People  by  these  joint  statements?  They
 Create  the  idea  that  even  the  Indian  Govern-
 ment  want  a  solution  within  the  framework
 of  Pakistan.  Even  the  term  “East  Bengal”
 was  not  mentioned  in  the  joint  statement;
 it  speaks  of  “East  Pakistan’?  ‘which  cate-
 gorically  shows  that  they  are  nationals  of
 Pakistan.  So,  they  must  go  back,  return  back
 to  their  own  State.  If  you  sign  a  joint  state-
 ment  that  they  are  nationals  of  Pakistan
 what  is  the  meaning?  The  meaning  is  quite
 Clear  that  you  want  them  to  go  back  to  Pakis-
 tan.  That  does  not,  by  any  stretch  of  imagina-
 tion,  mean  that  you  want  an  independent
 sovereign  Bangladesh.
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 So,  by  the  stand  taken  by  the  Government
 of  {India  they  are)doing  the  utmost  harm  to
 the  freedom  struggle  of  the  Bangladesh
 People  and  vou  are  creating  confusion  among
 the  masses.  That  is  why  after  three  months
 we  see  that  the  government  has  retreated,
 has  backslided  from  its  earlier  position  of
 3lst  March.  What  was  the  understanding
 given  to  use?  The  understanding  was  that
 day  by  day  the  Government  of  India  will
 advance  towards  the  stage  of  recognition.
 But  by  the  way  joint  statements  have  been
 made,  serious  doubts  have  been  created
 among  the  people  regarding  the  purpose,
 intention,  honesty  and  integrity  of  the  Govern-
 ment  of  India.  It  is  a  policy  of  drift  and  the
 drift  is  causing  serious  harm  to  the
 cause.

 Now  you  are  talking  of  7  million  refugees
 coming  here.  This  huge  influx  of  refugees  is
 not  an  isolated  event.  It  is  directly  linked  or
 associated  with  the  freedom  fight  which  is
 developing  or  taking  place  in  Bangladesh.
 Had  there  been  recognition  by  the  Govern-
 ment  of  India  of  the  sovereign  provisional
 government  and  had  all  possible  help  been
 given  to  the  freedom-fighters,  then  the  fight
 would  have  advanced  to  such  a  stage  that
 people  would  have  felt  confident  and  remained
 there  and  this  big  flow  of  refugees  would  not
 have  taken  place.  There  would  have  been
 refugees  coming  but  this  flow  would  not
 have  been  there.  It  is  true  that  in  the  statement
 it  has  been  stated  that  some  condition  should
 be  created  where  the  refugees  who  are  here
 can  feel  confidence  to  go  back.  But  if  you
 become  a  tealist  in  today’s  conditions  only
 if  the  Bangla  Desh  becomes  sovereign  and
 independent  completely  free  of  Pakistan  only
 in  that  case  the  Confidence  can  come  among
 the  people  and  certainly  in  that  condition
 they  will  go  back.  There  is  a  report  that
 nealy  one  lakh  of  refugees  are  daily  coming
 because  mass  butchery  is  going  on  and  there
 is  no  intention  no  the  part  of  Pakistan  Govern-
 ment  to  slacken  it.  That  is  why  the  situation
 is  to  much  serious.  The  Government  of
 India  are  afraid  for  people  getting  arms  and
 they  are  tied  to  American  imperialism.  That
 is  the  basic  weakness  of  the  Government.
 Out  of  fear  they  are  resorting  to  wholesale
 repression  On  West  Bengal  and  more  than
 one  lakh  warrants  have  been  issued,  thou-
 sands  have  been  arrested,  the  elected  Assemb-
 ly  has  been  sissolved  and  areign  of  terror  is
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 there.  By  creating  a  reign  of  terror  within
 the  country  no  Government  can  help  any
 other  Government.  That  is  the  essential
 weakness  in  the  policy  of  Government.  That
 is  why  we  demand  that  recognition  must  be
 granted  without  delay  and  all  possible  help
 must  be  extended  to  the  freedom  fighters
 including  help  with  arms.  We  are  opposed
 to  war.  Talk  of  war  will  be  a  handy  weapon
 in  the  hands  of  Yahya  Khan  to  mobilise  world
 opinion.  We  are  opposed  to  those  who  are
 talking  of  war.  But  it  is  true  that  the  inde-
 Pendence  and  sovereignty  of  the  Bangla
 Desh  is  entirely  dependant  on  the  struggle
 of  Bangla  Desh  people.  They  have  formed
 the  Government  and  our  task  is  to  recognise
 that  Government  and  help  the  freedom
 fighters.  Then  alone  the  conditions  will  be
 created  for  refugees  to  go  back.

 DR.  V.  K.  R.  VARADARAJA  RAO
 (Bellary):  Mr.  Dy.  Speaker,  Sir,  I  think  the
 country  today  is  facing  a  very  serious  situa-
 tion  and  I  would  suggest  that  all  of  us  which-
 ever  side  of  the  House  we  belong  to  should
 look  at  this  problem  not  from  a  party  point
 of  view  but  from  the  point  of  view  of  country
 as  a  whole.  And  it  is  from  that  point  of  view
 I  somewhat  deplore  the  observations  made
 by  my  hon.  friend  who  just  concluded  his
 speech—attacking  the  internal  policies  of  this
 Government.  I  have  no  objection  to  his
 attacking  the  internal  policies  of  the  Govern-
 ment  but  I  say  as  far  as  this  particular  prob-
 lem  is  concerned  let  us  keep  the  other  things
 out  and  concentrate  on  the  is  ue  of  Bangla
 Desh.

 Sir,  there  can  be  no  two  opinions  about  the
 fact  that  what  the  United  States  Government
 has  done  is  wrong.  J  do  not  think  even  the
 most  vocal  friends  of  the  United  States  in
 this  country  will  be  found  to  support  the
 action  they  have  taken.  I  should  like  to  say
 only  this  that  to  the  extent  that  this  export
 of  Arms  from  United  States  to  Pakistan  is
 still  a  reflection  of  the  old  policy  of  balancing
 India  and  Pakistan  and  keeping  a  certain
 balance  of  power  on  the  Indian  sub-continent,
 in  so  far  as  it  is  a  reflection  of  that  attitude,
 I  think,  the  United  States  Government  should
 realise  that  time  has  come  to  change  that
 attitude.  Whatever  reality  there  may  or  may
 not  have  been  in  that  position  in  the  past,
 it  does  not  exist  any  more  and,  I  think,  they
 should  take  note  of  our  opinion,  of  world
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 opinion  and  of  their  own  interest  in  the
 security  and  peace  of  this  region.

 They  have  had  enough  experience  of  what
 happened  in  Vietnam.  They  are  still  experi-
 encing  it.  They  have  a  real  interest  in  the
 peace  and  security  of  this  region.  Therefore,
 in  their  own  interest  of  maintaining  peace
 and  security  in  this  region,  I  suggest  that  they
 should  now  calla  halt  to  their  previous  assess-
 ment  of  the  balance  of  power  in  the  Indian
 sub-continent  and  take  steps  to  see  even  at
 this  late  stage  that  this  flow  of  arms  to  our
 sub-continent  is  stopped.  I  do  not  think  it
 is  impossible.  I  hope,  our  Foreign  Minister
 will  speak  in  strong  language,  quietly  and
 privately  of  course,  to  the  United  States
 Government  to  see  to  it  that  before  those
 arms  reach  the  coast  of  Pakistan  something
 is  done  to  intercept  and  stop  them  from
 reaching  there

 Coming  back  to  this  question,  I  do  think
 in  spite  of  disagreement  from  some  of  my
 friends  who  have  spoken  from  the  side  oppo-
 site  to  me,  that  the  visit  of  the  Foreign  Minis-
 ter  nas  certainly  succeeded  in  setting  the  issue
 in  perspective.  I  do  not  say,  he  has  achieved  a
 miracle;  that  he  has  been  able  to  convert
 the  Western  countries’  governments  to  our
 Point  of  view.  I  do  not  think  so.  I  doubt
 whether  it  was  his  objective.  I  think,  his  main
 objective  was  to  counter  the  kind  of  impres-
 sion  that  was  being  created  that,  on  the  one
 hand,  it  was  an  internal  problem  of  Pakis-
 tan,  a  view  unfortunately  still  held  by  our
 Arab  friends  and  many  people  still  think
 that  this  is  secession  and  is  an  internal  pro-
 blem  of  Pakistan  and,  therefore,  should  be
 treated  as  an  internal  security  problem,  and
 on  the  other  the  impression  prevailing  in  the
 world  that  refugees  were  coming  to  India
 which  was  a  poor  and  a  good  country  which
 could  not  afford  to  feed  all  these  refugees;
 therefore,  they  must  issue  appeals,  collect
 dollars  and  help  the  Indians  to  feed  the
 refugees.  This  was  more  or  less  the  kind  of
 public  opinion  that  existed  in  the  Western
 Parts  of  the  world  before  the  Foreign  Minis-
 ter  undertook  his  tour,  I  do  not  think  he
 would  make  any  bigger  claim  than  to  say
 that  his  intention  was  to  make  the  foreign
 governments  aware  that,  firstly,  this  was  not
 an  internal  problem  and,  secondly,  that  it
 was  not  a  problem  of  getting  millions  of

 JUNE  28,  97  Min.  of E.  A.re.arms  to  52
 Pak.  and  his  visit  abroad

 dollars  for  feeding  the  refugees  but  it  was  a
 much  bigger  problem,  a  problem  of  peace
 and  security  of  this  part  of  the  world.  a  much
 bigger  part  of  the  world  than  the  part  of  the
 world  where  peace  and  serucity  have  been
 threatened  and  war  has  been  going  on  for
 the  Jast  seve  or  eight  years,  that  I  think
 was  the  objective  behind  the  Foreign  Minis-
 ter’s  visit  if  |  understand  him  aright  and  ६
 think  he  has  succeeded  in  that  object.

 T  think,  it  is  crystal  clear  today  in  Washing-
 ton,  London.  Bonn  and  elsewhere  that  this
 was  not  an  iaternal  problem.  How  could
 it  be  an  internal  problem?  I  do  not  know
 how  they  could  have  thought  so.  Is  apartheid
 in  South  Africa  an  internal  problem?  All
 those  coloured  Africans  are  cilizens  of  South
 Africa.  Apartheid  is  condemned  by  the
 entire  United  Nations.  Is  it  an  internal  pro-
 blem?  If  Bengalis  are  going  to  be  oppressed
 and  suppressed  by  non-Bengailis,  is  it  an  in-
 ternal  problem?  Or,  in  Rhodesia  they  have
 got  a  majority  which  is  not  being  allowed
 to  rule;  a  minority  rules.  The  United  Nations
 has  taken  it  up.  How  can  it  be  an  internal
 problem?  I  am  glad,  therefore,.that  an  at-
 mosphere  has  been  created  and  J  would  like
 to  tell  the  Foreign  Minister  that  time  may
 come,  just  like  the  issue  of  apartheid  and
 Rhodesia,  when  this  issue  may  have  to  go  to
 the  United  Nations.  This  is  not  an  internal
 matter  but  it  is  a  matter  concerning  all  the
 people  of  the  world.

 As  far  as  we  are  concerned,  it  is  a  fact
 that  the  refugees  who  have  come  are  not
 Indian  citizens.  We  do  not  want  to  keep  them
 in  this  country,  no  because  we  do  not  have
 any  love  for  them.  We  are  prepared  to  help
 them  as  much  as  possible.  but  they  belong
 to  a  neighbouring  coun.ry  and  they  have
 got  every  right  to  go  back.  Their  fathers,
 grandfathers,  great  grandfathers  have  lived
 there  for  thousands  of  years.  They  have
 their  property  there.  Their  memories  are
 there.  They  belong  there  and  they  have  got
 to  go  back.  I  am  glad,  the  Prime  Minister
 made  an  unambiguous  statement—probably
 she  made  it  in  Srinagar—that  the  refugees
 will  go  back.  There  is  no  question  of  our
 keeping  them  for  all  time  to  come.  I  think,
 this  must  be  understood.

 I  am  not  a  person  who  talks  very  much  on
 politics  but  I  am  a  patriotic  Indian  citizen
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 and  I  know  something  about  the  affairs  of
 this  country.  No  section  of  this  country  is
 going  to  be  satisfied  by  a  flow  of  dollars.
 They  are  not  looking  for  one  billion,  two
 billion  or  five  billion  dollars  from  the
 United  States.  The  Americans  are  prepared
 to  spend  40  billion  dollars  on  their  own  wars
 and  another  20  billion  dollars  on  Space
 Research.  We  cannot  be  bought  of  by  a  few
 billion  dollars.  We  do  not  wantthe  dollars.
 If  they  come,  it  is  well  and  good.  If  they  do
 not,  all  right.  But  the  real  problem  is  that
 these  refugees  have  come  to  us  and  they
 have  got  to  go  back.  They  do  not  belong
 to  this  country.  They  are  our  guests.  We  are
 very  happy  that  we  are  in  a  position  to
 help  them  to  the  best  extent  that  we  cant.
 But  they  are  our  temporary  guests.  They
 have  got  to  be  restored  to  their  homes.  And
 this  cannot  be  done  unless  there  is  a  political
 settlement.

 lam  very  glad,  Sir,  that  there  is  lot  of  dis-
 cussion  in  this  House  on  this  political  settle-
 ment.  And  ]  must  say,  though  this  may  or
 may  not  be  liked  by  all  people  on  my  side
 of  the  House,  that  I  would  be  in  agreement
 with  certain  sections  of  what  Shri  Vajpayee
 said  And  _  |  would  request  the  Foreign
 Minister  to  spell  out  what  is  meant  by  this
 political  settlement  because  we  have  known
 in  the  past  that  independence  meant  many
 things,  dominion  status  meant  many  things
 and  socialism  even  today  means  many  things.
 What  is  this  political  settlement?  Political
 Settlement  cannot  be  a  stooge  settlement  and
 it  cannot  be  the  setting  up  of  Quilsing
 Goverments  in  Bangla  Desh.  Political  settle-
 ment  must  in  the  first  place  mean  the  release
 of  Sheik  Mujibur  Rahman.  That  army
 should  go  out  from  all  house  tops.  Without
 his  reliease,  there  can  be  no  settlement—no
 question  of  22  Awami  Leabue  Members  being
 brought  in  and  an  Assembly  meeting.  Firstly,
 the  release  of  Sheik  Mujibur  Rehman  and
 negotiations  with  the  Awami  League  which
 scored  a  substantial  majority  in  the  Elections.
 If  they  want  Bangla  Desh,  then  Bangla  Desh.
 If  they  want  independence,  then  independe-
 dence.  Political  settlement  has  to  be  arrived
 at  not  with  us.  It  has  to  be  arrived  at  with
 the  people  of  Bangla  Desh.  And  if  the  Pakis-
 tani  Authorities  have  treated  them  so  badly
 that  the  people  of  Bangla  Desh  want  no  more
 connection  with  them,  it  is  their  funeral.
 But  I  do  say  that  the  political  settlement  has
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 to  be  between  the  Government  of  West  Pakis-
 tan  and  the  people  of  Bangla  Desh.  As  far
 as  we  are  concerned,  we  want  a  Political
 Settlement  because  without  the  political
 settlement  we  cannot  find  conditions  which
 will  enable  the  refugees  to  go  back.

 Mr.  Deputy  Speaker,  you  know  what  is
 happening  on  all  our  border  areas.  We  cannot
 tolerate  this.  And  it  is  an  invasion.  It  may
 not  be  an  invasion  in  thetechnical  sense  of
 soldiers  coming  into  our  country.  But  60
 lakhs  of  people  have  been  driven  into  our
 country  in  this  particular  fashion.  I  am  not
 only  talking  of  the  ceonomic  consequences,
 social  consequence,  cultural  consequences
 but  possibly  the  communal  consequences.
 This  is  an  invasion.  I  am  prepared  to  call  it
 an  invasion  of  different  type.  There  used  to
 be  infiltration;  there  used  to  be  invasion.
 Now  this  is  a  new  way  of  invading  the  country
 by  forcing  a  large  number  of  citizens  to  flec
 to  the  neighbouring  contry,  to  stay  there
 and  create  problems.  Therefore,  Sir,  this  is
 not  an  internal  problem  of  Pakistan.  It  is
 a  problem  of  world  conscience.  |  would  also
 say  it  is  now  becoming  an  Indian  problem  be-
 cause  India  is  vitally  interested  in  the  political
 settlement.  Perhaps,  I  think  the  External
 Affairs  Minister  is  quite  right  because  in
 tune  with  the  traditions  of  our  country  from
 the  days  of  Maha  Bharata—Krishna  went
 to  Duryodhana  knowing  full  well  that  war
 will  still  take  place  to  show  how  anxious
 he  was  for  peace—we  want  to  convince  the
 world  that  we  want  to  give  them  a  chance.
 Now  they  cannot  plead  ignorance  of  the
 situation.  Political  settlement  is  not  a  smoke
 screen.  It  is  not  a  make-believe.  The  crucial
 problem  of  the  political  settlement  is  whether
 the  refugees  in  India  will  be  willing  to  go
 back  or  not.  That  is  the  crucial  test  of  the
 political  settlement.

 Therefore,  Sir,  we  must  spell  out  the  poli-
 tical  settlement.  I  would  earnestly  request
 the  Foreign  Minister  because  he  has  not  done
 it  so  far  in  authoritative  terms  on  the  floor
 of  the  House.  I  would  like  to  request  the
 Foreign  Minister  to  say  on  the  fioor  of  this
 House  in  categorical  and  unambiguous  terms
 what  we  understand  by  the  political  settle-
 ment,  and  what  it  is  that  we  will  accept
 as  political  settlement,  and  not  these  funny
 interpretations  that  may  be  given  to  this
 expression  by  the  British  Diplomats  or  the
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 American  State  Department  or  its  Advisers.
 India  must  clearly  go  on  world  record  as  to
 what  we  mean  by  “political  settlement”.  Once
 the  Foreign  Minister  clearly  says  what  it  is,
 I  think,  the  whole  country  will  stand  behind
 him,  not  only  our  party  but  all  the  other
 parties.  If  a  political  settlement  does  not
 come  aboui,  I  also  want  to  join  my  friends
 in  saying  that  we  are  not  going  just  to  be
 brow-beaten.

 I  know  we  are  not  a  very  strong  country.
 T  know  we  are  600  million  people.  The  people
 alone  do  not  count.  We  are  not  a  major
 military  power.  But  we  cannot  forget  that
 we  did  fight  a  great  Empire  and  we  were  able
 to  fight  it  and,  practically,  brought  it  down
 to  its  knees  without  having  large  supplies
 of  arms  and  ammunition.  We  have  _  the
 spirit.  The  spirit  can  be  roused.  It  can  be
 stimulated.  It  can  be  nurtured.  It  can  be
 solidified.  We  are  interested  in  Bangla  Desh.
 It  is  going  to  solve  many  problems  for  us,
 not  only  in  terms  of  the  freedom  of  Bengalis
 who  live  in  East  Bengal  but  in  terms  of  the
 age-long,  centuries-old,  communal  problem
 in  this  country.  Of  course,  the  Foreign  Minis-
 ter  can  use  much  more  cautious  language.
 He  holds  a  more  responsible  position  than
 I  do.  But  he  must  make  it  clear  in  unmistaken
 terms.  I  do  not  mind  what  language  he  uses.
 We  are  not  prepared  to  wait  indefinitely.  If
 the  solution  does  not  come  within  a  reason-
 able  time,  then  we  will  be  compelled  much
 against  our  will  to  take  unilateral  action.
 If  that  action  brings  us  into  trouble,  if  that
 action  means  going  through  the  hell,  as  the
 Prime  Minister  said  it  the  other  day,  we  are
 prepared  to  go  through  the  hell,  if  it  becomes
 necessary.  I  think  we  should  make  it  quite
 clear.

 I  have  a  feeling  that  many  of  the  foreign
 people  still  think  that  Indians  are  soft,  non-
 violent,  goody-goody  people  and  all  that,
 that  they  are  so  tolerent,  that  they  shout
 and  talk  and,  after  sometime,  they  will  quiet
 down.  It  is  for  us  to  make  it  clear  that  India
 is  not  going  to  be  cowed  down.  It  is  a  matter
 of  life  and  death.  If  a  settlement  acceptable
 to  the  people  of  Bangla  Desh  which  will
 also  include  the  question  of  refugees  to  go
 back  with  dignity  is  not  reached  within  a
 Teasonable  time,  then  we  should  make  it
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 clear  that  we  as  the  Government  of  India
 will  be  prepared  to  take  our  own  action  for
 the  purpose  of  bringing  about  a  settlement.

 SHRI  K.  MANOHARAN  (Madras  North):
 Mr.  Deputy-Speaker,  Sir,  we  are  discussing
 the  Resolution  adopted  by  this  House  moved
 by  the  Prime  Minister,  Shrimati  Indira
 Gandhi,  and  the  statements  made  by  the
 External  Affairs  Minister,  Mr.  Swaran  Singh.

 Sir,  the  second  paragraph  of  the  Resolu-
 tion  says:

 “Instead  of  respecting  the  will  of  the
 People  so  unmistakably  expressed  through
 the  clection  in  Pakistan  in  December,  1970,
 the  Government  of  Pakistan  has  chosen
 to  flout  the  mandate  of  the  people.”

 T  think,  this  explains  the  character  of  the
 Government.  And  the  last  paragraphs  says:

 “This  House  records  its  profound  con-
 viction  that  the  historic  upsurge  of  the  75
 million  people  of  East  Bengal  will  triumph.
 The  House  wishes  to  assure  them  that
 their  struggle  and  sacrifices  will  receive
 the  wholehcarted  sympathy  and  suprort
 of  the  people  of  India.”

 This  explains,  I  think,  the  conviction  of  the
 Government  of  India.

 Now,  at  the  outset,  I  must  say,  no  political
 leader  in  this  country,  no  political  party  in
 this  country,  nor  the  Government  of  India
 is  for  the  disintegration  of  Pakistan.  We
 are  for  the  integration  of  Pakistan.  What
 is  going  on  today  is  not  the  creation  of  the
 Government  of  India  but  the  creation  of  the
 Government  of  Pakistan.  If  this  fact  is  con-
 sidered  by  the  capitals  of  the  world,  I  think,
 50  per  cent  of  the  trouble  is  over.  But  I  doubt
 very  much  whether  we  have  succeeded  in
 impressing  upon  the  capitals  of  the  world
 and  the  international  community  this  aspect
 of  the  issue.

 Unfortunately,  Mr.  Swaran  Singh  has  been
 put  on  fire  this  morning  by  certain  political
 parties  and  a  substitute  motion  has  also  come
 condemning  the  External  Affairs  Minister.
 So  far  as  I  am  concerned,  my  sympathy  goes
 to  Mr.  Swaran  Singh  for  the  simple  reason
 that  he  did  his  very  best  to  impress  upon  the
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 Government  of  the  United  States  about
 Power  issue,  the  Bangla  issue  and  the  magni-
 tude  of  the  influx  of  refugees.  But  the  Govern-
 ment  of  United  States  did  not  heed.  I  am  not
 surprised  about  it.  The  very  disclosure  of
 certain  classified  top-secret  documents  by
 Prof,  Ellsberg  is  a  revelation  that  the  Govern-
 ment  of  the  USA  is  not  only  prepared  to
 hoodwink  the  peoples  of  the  world  but  the
 People  of  USA  also.  So  you  cannot  expect
 from  such  a  barbarous,  faithless  and  un-
 scrupulous  friend  a  certain  amount  of  under-
 standing  about  our  problems.  So,  |  think
 Sardar  Swaran  Singh  is  in  a  way  exonerated
 from  the  charge.

 But  some  other  friends  and  Ministers  also
 toured  the  world  capitals  to  acquaint  those
 governments  of  the  Bangla  Desh  problem.
 Among  them  is  my  friend,  Mr.  K.  D.  Mala-
 viya.  According  to  newspaper  reports,  he
 failed  miserably  to  impress.  But  if  you  go
 through  them,  what  did  happen  in  Damascus
 in  the  tenth  session  of  the  Executive  Com-
 mittee  of  the  Afro-Asian  People’s  Solidarity
 Committee  Organization?  That  explains
 something  about  the  intention  of  the  Govern-
 ment  of  Pakistan.  As  was  expected,  Pakistan
 representative  blamed  India  for  East  Pakis-
 tan  situation  and  accused  her  of  interfering
 in  the  internal  affairs  of  Pakistan.  I  could
 understand  this  much  accusation.  But,  the
 representative  has  gone  further  and  said  and
 he  even  made  a  suggestion  that  India  is  a
 vast  country  and  could  as  well  keep  the  re-
 fugees.  That  explains  the  malicious  intention
 of  Pakistan.

 Now,  the  position  is  clear.  We  have  sent
 abroad  so  many  Ministers  and  so  many  dele-
 gations  to  impress  upon  the  world  powers
 and  our  External  Affairs  Minister  has  gone
 to  so  many  countries  and  has  come  back.
 Apart  from  that,  the  Sarvodaya  leader  Jaya-
 Prakash  Narain  has  toured  some  of  the
 countries  of  the  world.  But,  what  is  the  atti-
 tude  of  those  countries  and  after  having
 studied  those  attitudes,  what  is  the  decision
 that  the  Government  of  India  could  possibly
 arrive  at?  That  is  the  question.  I  entirely
 agree  with  Prof.  Mukerjee  when  he  said  that
 Jaya  Prakash  Narain  is  neither  a  Communist
 nor  a  Capitalist.  He  is  a  sober-minded
 politician.  After  having  toured  all  over  the
 world,  Jaya  Prakash  Narain  at  Kula  Lumpur,
 while  talking  to  the  Press,  said  that  the  right
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 thing  for  India  to  do  now  was  to  recognise
 the  provisional  Government  of  Bangla  Desh.

 I  think  the  Government  of  India  may  take
 into  consideration  what  Jaya  Prakash  Narain
 has  said.

 Another  startling  report  that  appeared  in
 the  press  very  recently  is  the  budget  presented
 by  the  Economic  Adviser  of  Pakistan  Govern:
 ment.  50%  of  Pakistan’s  budget  has  been
 allotted  for  defence.  I  don’t  think  this  allot-
 ment  for  defence  preparation  is  against  the
 Bangla  Desh.  It  is  against  soneone-else.  I
 hope  the  Government  of  India  would  keep
 in  mind  why  such  a  preparation  is  being
 elaborately  made  by  Pakistan.  If  Pakistan’s
 economy  is  in  shambles,  it  is  nobody’s
 botheration,  it  is  the  funeral  of  Pakistan.
 But  here  Pakistan  is  doing  its  maximum  for
 the  military  preparation.  For  what?  For
 attack.  Agaist  whom?  I  think  it  may  be
 Projected  against  India.  This  also,  the
 Government  of  India,  is  expected  to  take
 note  of.

 Another  important  fact  to  waich  I  want
 to  draw  the  attention  of  the  House  is  this.
 The  United  Nations  Commissioner  for  Re-
 fugees,  Prince  Aga  Khan,  has  recently  said
 that  he  cannot  give  or  the  United  Nations
 cannot  give  any  guarantee  for  the  safety  of
 the  refugees  going  to  Bangla  Desh.  That
 itself  is  another  proof  to  explain  that  he  is
 very  critical  about  the  intention  or  the  motive
 of  the  Government  of  Pakistan.  In  case  these
 people  are  pushed  to  Bangla  Desh  what  is
 waiting  for  them  is  nothing  but  butchery.
 That  is  explained  by  his  total  denial  of  giving
 any  guarantee  on  behalf  of  himself  or  on
 behalf  of  the  UN.

 In  these  circumstances  what  we  are  ex-
 pected  to  do  is  the  question.  In  the  morning
 we  had  a  meeting  with  the  Prime  Minister.
 Our  Foreign  Affairs  Minister  was  also  attend-
 ing  it.  In  short,  if  |  am  permitted  to  speak
 what  happened  and  transpired,  it  is  this.
 She  said  she  was  clear  about  the  issue,  the
 net  result  is  we  are  confused  ultimately.  What
 the  Government  of  India  is  prepared  to  do
 in  the  interest  of  the  country,  in  the  interest
 of  diplomacy,  etc.  they  may  not  be  expected
 to  disclose,  but  the  people  of  the  country
 want  to  know  as  to  what  is  the  real  attitude
 of  the  Government  of  India.  We  can’t  drag
 on  this  issue  for  long.
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 Daily  I  am  ‘told,  the  refugees  are,  given

 Rs.  3  worth,  food  and  other  things.  How
 long  can  we  continue  this,  is  the  question.
 Already  a  provisional  figure  has  been  given
 to  the  country.  It  may  need  Rs.  300  crores.
 Rs.  300  crores,  according  to  me,  for  a
 limited  period.  Within  the  limited  period,
 if  such  things  are  not  stopped,  what  will
 happen?  It  would  definitely  be  a  strain  on
 our  economy.  I  want  to  know  what  action  the
 Government  of  India  is  contemplating  to  send
 back  the  refugees.  I  agree  with  Mr.  Jaya
 Prakash  Narain.  ‘Jt  is  high  time  for  us  to  re-
 cognise  Bangla  Desh.  I  agree  with  Prof.
 Mukerjee.  Recognition  does  not  mean  de-
 claration  of  war.  Recognition  does  not  mean,
 we  are  antogonising  Pakistan,  or  we  are  pre-
 paring  ourselves  to  wage  war  against  Pakis-
 tan.  War,  according  to  me,  according  to  the
 people  of  India,  does  not  solve  any  issue.
 War  is  a  crude  projection  of  savage  thinking,
 not  only  of  this  country,  but  any  country  in
 the  world.  We  are  wishing  complete  tran-
 quility  and  peace  with  our  neighbours,  es-
 pecially  with  Pakistan.  Once  Pakistan  has
 created  this  problem,  it  is  our  job  to  see  that
 our  interests  are  protected.  We  must  find  a
 solution.  We  must  act  now.  Unless  this  45
 done,  I  am  afraid,  the  ambitious  plan  of  the
 Government  of  India  to  build  this.  country
 85  asocialist  couatry  would  not  succeed  and
 our  plans  would  come  to  a  collapse.

 Therefore,  I  request  the  Prime  Minister
 and  the  External  Affairs  Minister  to  under-
 stand  the  magnitude  of  the  problem.  What
 prevents  them  from  recognising  Bangla  Desh  ?
 We  have  been  told,  once  recognition  is  given,
 the  countries  of  the  world  may  come  to  the
 conclusion  that  it  is  the  creation  of  India.
 Already  Mr.  Swaran  Singh  has  explained  that
 world  opinion  is  in  favour  of  India.  I  am
 differentiating  between  the  two,  between  the
 Government  of  the  countries  of  the  world
 and  the  people  of  the  world.  So  far  as  USA
 is  concerned,  I  am  not  going  to  attack  the
 people  of  the  USA.  The  people  of  USA
 like  us,  are  for  peace.  The  people  of  Britain
 are  for  peace.  The  people  of  Soviet  Russia
 are  for  peace.  The  people  of  India  are  for
 Peace.  I  request  the  Government  to  take  us
 into  confidence  and  tcll  us  what  they  are
 going  to  do  about  it.  We  are  for  peace;  we
 are  for  integrity;  we  are  for  sovereignty.
 When  we  find  that  the  integrity  of  the  countsy

 JUNE  38,  97i  Min.  of E.  ै,  re.armsio  —66
 Pak.  and  his  visit  abroad

 is  threatened,  the  sovereignty  of  the  country
 is  questioned,  we  must  rise  like  one  man.
 We  will  defend  the  integrity  of  our  country.

 SHRI  PILOO  MODY:  Down  with  Hindi
 imperialism.

 SHRI  K.  MANOHARAN:  I  am  con
 vinced  that  in  the  midst  of  seriousness  there
 are  some  clowns  who  are  creating  some  sort
 of  situation  to  divert  the  attention  of  the
 people  of  this  country.

 This  is  my  humble  suggestion:  the  only
 way  out  is  to  accord  recognition  to  Bangla
 Desh  and  boost  the  morale  of  the  people  of
 Bangla  Desh.  Once  Bangla  Desh  is  recogni-
 sed,  you  can  send  armies,  you  can  give  moral
 ‘and  material  support  to  that  country.

 One  word  regarding  ‘political  settlement’.
 I  cannot  understand  what  you  mean.  by
 ‘political  settlement’.  There  are  so  many
 divergent  views  expressed.  Political  settlement
 means  anything  from  formation  of  a  govesn-
 ment  headed  by  Mujibur  Rehman  to  setting
 up  a  Pupppet  regime  which  is  going  to  be
 installed  by  the  Government  of  Yahya  Khan.
 If  what  has  appeared  in  today’s  papers  is  an
 indication,  Yahya  Khan  may  try  to  -bood-
 wink  the  nations  of  the  world  and  say:  here
 is  a  gayernment  representative  pf  the  people
 of  Bangla  Desh,  a  democratic  government;
 so  the  problem  is  solved.’  But  I  am  sure  the
 nations  of  the  world  are  not  going  to  be  hood-
 winked  by  such  kind  of  a  puppet  regime
 which  is  going  to  be  installed  by  Yahye
 Khan.  What  is  warranted  by  the  terrific  and
 explosive  situation  on  thc  part  of  our  country
 is  to  accord  immediate  recognition  to  Bangla
 Desh.

 DR.  HENRY  AUSTIN  (Ernakulam):
 The  unkindest  cut  inflicted  by  the  US  by  the
 shipment  of  arms  to  Pakistan  has,  to  a  very
 large  extent,  overshadowed  or  eclipsed
 the  significant  achievements  of  our  Foreiga
 Minister,  Sardar  Swaran  Singh,  By  his  tour
 af  very  many  western  capitals,  he  has  been
 able  to  consolidate  enlightened  and  informed
 opinion  io  those  countries  against  certain
 Establishments  which  have  entrenched  them:
 selves  against  the  real  issues  involved  which
 we  have  been  trying  to  focuss  on  the
 Bangla  Desh  question.  For  instance,  take
 the  case:of  UK.  Authoritative  spokesmen
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 of  public  opinion  have  come  out  in  support
 of  our  cause  not  only  at  nongovefninental
 level  but  eveh  at  the  gévern  niental  level.
 The  British  Goverrimett  Has  come  forward
 with  a  statement  that  only  a  pdlitical
 hettlement  of  the  problem  cat  meet  the
 situation.  Th  the  same  wdy,  the  Canadian
 Government  has  come  forward  almost
 echoing  the  start!  taken  by  Great  Britain.
 Again  the  Netherlands  Government  has  come
 forward  saying  that  no  further  aid  should
 be  given  to  the  Pakistan  Government.  The
 Significant  achievement  of  Sardar  Swaran
 Singh  is  that  he  has  been  able  to  drive  home
 to  thinking  people  in  the  western  world,
 the  intelligentsia,  people  with  ideals,  that
 liete  at  stake  in  India  is  not  a  limited  fssue
 but  an  all-comprehensive  issue  where  the
 Battle  of  freedom  and  independence  is  being
 fought  on  the  soil  of  Bangla  Desh.

 SHRI  SAMAR  GUHA:  Tami  sorry  to
 interrupt  hirn.  But  nowlhere  in  the  statement
 ior  ih  any  of.  the  cdmmiuniques  i€  there  a
 word  about  the  freedom  struggle  of  Bangla
 Desh:  I  Just  wanted  to  draw  his  attention
 to  it

 DR.  HENRY  AUSTIN:  The  achieve-
 ment of  our  Foreign  Minister  is  that  he  has
 been  able  to  get  all  things  into  documenta-
 tion,  in  joint  communiques  issued.in  one
 country  after  another,  he  has  drawn  the
 attention  of  the  thinking  world  to  the
 serious  developments  that  are  taking  place
 in  the  sub-continent.  In  my  personal
 assessment,  this  is:a  significant  contribution.

 I  had  occasion  to  spend  three  days  on  the
 borders  of  West  Bengal.  I  was  able  to  see
 80  many  camps  where  lakhs  of  refugees  aré
 staying.  The  sight  there  is  really  pathetic
 and  heart-rending.  I  exchanged  views  with
 many  evacuees  and  I  found  in  them  a  stcely
 ditermination  to  go  back  to  Bangla  Desh.
 They  are  not  here  to  take  the  doles  of  the
 Indian  Government  or  any.  other  Government.
 They  want  to  wage  a  relenticas  battle  againat
 oppression  in  their  country.  Some  of  our
 friends  probably  feel  that  these  refugees  are
 going  to  be  here  permanently.  After  meeting
 these  brethren  who  are  fighting  for  demo-
 cracy  and  freedom.  I  can  authoritatively  say
 that  the  bulk  of  them  want  to  go  back  to
 Bangla  Desh  because  they  are  fighting  the
 battle  of  freedom  and  democracy.  That  is
 the  real  situation.
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 In  human  history  no  such  massive  exodus
 of  people  has  taken  place.  I  have.  been  tought
 by  my  religious  mother  about  the  erodiis
 of  the  Israelites  from  the  cruelties  of  the
 pharaohs  as  the  greatest  exodus  of  the  world,
 There  are  Governments  run  by  Christian
 Democratic  Parties  in  Italy,  Germany  and
 other  countries  and  they  are  deriving  ins-
 Piration  from  the  New  Testament  that
 describes  this  exodus;:  but  that  is  nothing
 compared  to  this  massive  exodus  and
 dispersal  of  millions  of  people  for  no  fault  of
 theirs.  Their  only  fault  is  that  th  ey  voted  for
 Mujibur  Rehman  whe  offered  them  secular
 ideas,  principles  of  democracy  and  socialism.
 So,  I  appeal  to  the  conscience  of  the  Western
 Governments  to  help  these  millions  of  people
 who  are  being  butchered  by  the  violence  of
 the  Pakistan  military,  people  who  are  strug-
 gling  for  their  lives.  1  have  seen,  along  with
 some  honourable  Members  of  this  House,
 tens  of  thousands  of  people  stretching  the-
 mselves  .on  the.  roads  near  _  the  various
 camps.  From  across  the  rivers,  this  military
 machine  of  Pakistan  has  been  shooting
 them  down.  When  women  were  corning
 out,  their  babies  were  shot  down,  and

 ‘their  ‘young  girls  weré  taken  away.  This
 is  the  background  against  which  the
 unkind  cut  of  the  united  States  has  to  be
 viewed.  Even  now  the  Christians  there  train
 their  children  to  shed  tears  at  the  exodus  of
 the  Israelites,  but  what  about  this  cruelty
 Perpetrated  with  the  very  arms  of  that
 Christian  Government  of  the  United  States?
 It  is  against  this  background  that  we  have  to
 see  the  situation  in  Pakistan.

 The  problem  of  refugees,  mighty,  massive
 though  it  be,  is  only  a  procedural  issue,  a
 concomitant  of  the  cruelty  inflicted  on
 the  people  of  Bongla  Desh—by  the  “rope
 of  Democracy”.  The  problem  is  not.  going
 to  be  solved  by  mere  relicf  and  rehabibita-
 tion.  We  need  the  assistance  of  other
 countries  because  it  is  a  humanitarian
 problem.  But  this  massive  problem  has
 been  thrust  on  us  by  Pakistan  at  a  time
 when  we  Indians  were  trying  to  unite  our-
 selves  on  the  issue  of  the  abolition  of
 poverty.  We  have  given  a  commitment  to
 our  people  who  have  suffered  under
 Imperialist  power  for  centuries,  to  aboilsh
 poverty.  We  have  risen  to  aman  and  had
 taken  a  decision  under  the  enlightened  lead-
 ership  of  our  Prime  Minister  that  we  will
 make  an  honest  effort  to  abolish  proverty.
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 When  we  undertook  this  battle,  here
 comes  a  situation  the  like  of  which  the
 world  has  not  seen  so  far.  When  we  are
 struggling  for  economic  emancipation  of
 the  poor,  here  comes  the  mighty
 power,  the  ‘United  States,  calling  it-
 self  a  sister  democracy,  assisting  the  war
 machine  of  the  dictator  of  Pakistan,  a
 country  which  could  never  implement  de-
 mocracy  or  democratic  process  in  the  last
 23  years,  which  is  spreading  the  message  of
 dectatorship  and  totalitarianism.  This  is
 the  greatest  tragedy  of  the  age.  So  the  situa-
 tion  is  not  one  to  be  solved  by  relief  and
 rehabilitation.  We  may  perhaps  accept  help
 from  other  countries  but  the  basic  question
 is  this:  why  have  these  millions  of  people
 some  to  this  country?  Have  they  come  here
 to  occupy  our  lands  and  live  here  on  our
 doles?  No,  they  have  come  here  because
 they  know  that  here  is  a  country  which  res-
 pects  democracy,  which  respects  the  higher
 values  of  life.
 5.00  hrs.

 I  had  occasion  to  speak  with  three  or  four
 M.Ps.  of  Bangla  Desh  on  the  borders  of
 West  Bengal.  They  were  in  the  border  and
 they  told  us  that  every  minute  that  they
 spent  there  was  wested.  They  wanted  to  be
 on  their  holy  land  of  Bangla  Desh  and  do
 away  the  Government  that  is  suppressing
 democracy  there.  When  I  heard  the  deter-
 mination  of  those  people  I  felt  what  mighty
 people  they  were  and  I  thought  that  we  should
 all  go  to  their  aid  because  here  are  75  million
 people  struggling  for  democracy.  Even  as
 these  M.Ps.  of  Bangla  Desh  thanked  us  for
 the  massive  sympathy  that  was  shown  by
 India,  they  told  us:  you  are  thinking  of  six
 or  eight  million  refugees  who  have  come  to
 India  but  what  about  69  or  70  million  people
 in  Bangla  Desh?  They  are  equally  refugees
 because  they  do  not  want  to  live  under  a
 military  regime.  How  to  solve  this  basic,
 substantive  problem?  For  this  we  have  go
 to  mobilise  purlic  opinion.  Everyone  knows
 that  India  is  not  a  warmongering  country.
 When  Kashmir  was  attacked,  when  India
 was  attacked,  when  similar  situations  arose
 in  other  parts  of  the  world,  we  always  wanted
 Peace  and  our  massage  was  for  peace,  for
 a  peaceful  settlement.  Nobody  wants  war.
 Then  how  can  wecontinue  in  this  situa-
 tion?  It  is  here  that  we  want  the  support  of
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 the  other  countries  and  apolitical  solution
 can  be  achieved  by  consolidating  and  mobi-
 lising  internal  public  opinion.  I  had  prefaced
 my  observations  by  saying  that  Sardar
 Swaran  Singh  has  taken  a  new  step  in  orga-
 nising  public  opinion.  At  non-governmental
 level  opinion  is  really  consolidated  in  every
 part  of  the  country  and  the  machinations  of
 international  power  politics  cannot  preserve
 its  consolidated  position;  it  has  got  to  melt
 before  the  opinion  organised  by  the  intelli-
 gentsia  and  journalists  and  the  idealists  the
 world  over.  Even  as  public  opinion  is  melting
 that  in  Great  Britain,  in  Canada  and  in
 Netherlands,  other  countries  will  also  follow
 suit.  I  believe  that  this  should  be  the  solution.
 I  wish  to  appeal  to  the  Opposition  leaders.
 We  can  easily  say  that  recognition  will  solve
 the  problem,  as  if  it  is  the  panacea  for  all  our
 ills.  Our  Foreign  Minister  and  the  Prime
 Minister  are  treading  a  delicate  path  and  we
 have  to  give  them  our  support,  our  under-
 standing  and  sympathy  and  appreciate  the
 delicate  nature  of  the  situation.  We  should  all
 stand  united  and  mobilise  public  opinion;
 then  I  am  sure  political  solution  will  be
 achieved.  I  do  not  want  to  dilate  on  the  con-
 tent  or  the  nature  of  the  political  solution  that
 will  help  repatriation  of  the  refugees.  Today
 when  we  are  discussing  this  problem,  let  us
 put  up  a  united  stand,  whether  we  are  in  the
 Opposition  or  on  the  ruling  side,  and  focus
 attention  on  this  problem  of  Bangla  Desh.
 When  once  we  stand  united  IT  can  assure  you
 that  world  opinion  will  follow  suit.

 SHRI  SHYAMNANDAN-  MISHRA
 (Begusarai):  Mr.  Deputy-Speaker,  I  concede
 the  point  made  by  the  previous  speaker  that
 tnis  is  not  the  time  to  settle  accounts  with  the
 Government  but  to  decide  upon  a  national
 policy  which  might  prove  to  be  a  rallying
 point  for  the  nation.  The  Government  has
 almost  lost  sight  of  the  national  consensus
 that  had  been  evolved  earlier  on  this  issue—
 that  has  been  very  much  in  evidence  latterly.
 We  find  now,  that  as  a  result  of  the  syste-
 matic  policy  of  the  Government,  we  are
 landed  in  an  unprecedentedly  difficult  situa-
 tion  and  a  terrible  mess.  This  is  so  because
 the  Government  could  not  identify  or  define
 the  national  interests  in  the  emerging  Bangla
 Desh  situation.  And  this  has  happened  right
 from  the  very  beginning.

 However,  I  would  readily  agree,  without
 any  reservation” or  qualification,  that  the
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 six-nation  tour  of  the  Foreign  Minister  was
 absolutely  necessary,  whatever  its  result.
 But,  it  must  be  admitted,  at  the  samc  time,
 that  it  has  not  met  with  the  expected  success
 or  the  desperately-needed  response  from  the
 important  countries  which  he  visited,

 It  has  also  been  a  case,  to  my  mind,  of
 delayed  diplomacy  of  the  Government  of
 India,  which  again  is  quite  in  keeping  with
 the  throughly  inadequate  approach  of  the
 Government  to  the  whole  situation.  Perhaps,
 Pakistan  had  already  covered  much  of  the
 ground  before  the  hon.  Foleign  Minister  and
 a  host  of  other  Ministers  of  the  Government
 of  India  condescended  to  descend  upon  the
 world  capitals.

 Tt  has  been  rightly  emphasised  by  many
 hon.  Members  that  the  human  tragedy  on
 such  a  vast  scale  had  not  occurred  in  our
 recent  memory.  Since  perhaps  Hitler’s  ex-
 termination  of  the  Jews,  it  had  been  the  most
 heart-rending  episode  of  genocide  in  history.
 It  has  been  rightly  emphasised  by  my  hon.
 friend,  Prof.  Mukerjee,  that  it  is  an  inter-
 national  calamity  the  like  of  which  we  have
 not  seen  since  the  founding  of  the  United
 Nations  Charter.  Perhaps  no  people  in  the
 world  had  paid  such  a  heavy  price  for  inde-
 pendence  as  the  people  of  Bangla  Desh.

 Yet  what  has  been  the  response  of  the
 international  community  to  the  call  of  huma-
 nity,  what  has  been  their  response  to
 the  awful  tragedy  which  is  still  continuing-—
 not  that  it  has  been  a  matter  of  the  past?

 A  few  things,  to  my  mind,  are  quite  clear
 after  the  odyssey  of  the  Foreign  Minister  to
 the  foreign  capitals  of  the  world.

 India,  thanks  to  the  policy  of  the  Govern-
 Ment,  now  seems  to  have  acquired  the  status
 of  a  taken-for-granted  nation  in  the  world.
 Pakistan  has  to  be  caressed,  cajoled  and
 pampered,  and  India  has  to  be  sympathised
 with  and  commiscrated.  That  seems  to  be
 the  attitude  of  the  countries  of  the  world.

 Sccordly,  the  international  community
 does  not  consider  it  an  intern:  tional  calamity
 even  now,  of  a  colossal  magnitude.  It  still
 considers  it  essentially  a  matter  relating  to
 the  domestic  jurisdiction  of  Pakistan.  Let
 us  be  quite  clear  about  it,  And  therefore  all
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 this  hesitancy  and  reluctance  07  the  part  of
 these  Governments  to  do  what  is  their  duty
 by  the  humanity.  In  any  case,  it  is  quite
 clear  that  they  do  not  feel  very  strongly
 about  this  human  tragedy  nor  have  they
 been  stirred  to  their  depths  by  it;  they  con-
 tinue  to  think  in  terms  of  the  old  power
 Pattern  in  this  region,  and  they  would  do
 absolutely  nothing  which  would  do  injury
 to  this  power  pattern.

 Implicdly,  there  is  also  the  sinister  accep-
 tance  of  the  condominium  or  the  ‘sphere  of
 influence’  idea  of  China  in  this  region.  The
 fear  on  their  part  is  mainly  governed  by  the
 apprehension  that  there  might  be  Chinese
 intervention  in  the  affair.  Therefore,  it  can
 be  said  that  the  countries  of  the  world  have
 impliedly  accepted  the  sphere  of  influence
 of  China  in  this  region.

 Pakistan,  it  is  also  very  clear,  has  much
 greater  manocuvrability  in  international
 affairs.  In  fact,  this  menocuvrability  is  truly
 fantastic,  for  it  can  easily  get  away  with  the
 worst  crime  against  humanity.  Not  only
 this.  It  can  secure  what  ever  assistance  and
 support  it  requires  from  the  countries  of  the
 world  to  pursue  its  pastime  of  genocide.

 So  far  as  a  political  settlement  is  con-
 cerned,  I  have  no  manner  of  doubt  in  my
 mind,  that  what  the  countries  of  the  world
 think  is  a  settlement  to  the  satisfaction  of
 President  Yahya  Khan  and  not  to  the  satis-
 faction  of  the  people  of  Bangla  Desh.  Un-
 less  we  get  out  of  the  mind  all  these  illusions
 or  delusions,  we  can  not  face  this  issue
 squarely.

 I  was  a  little  surprised  that  the  Foreign
 Minister  did  not  say  in  his  statement  much
 about  the  response  that  has  been  made  by
 the  UN.  The  UN  still  continues  to  be  in-
 humanly  mute,  passive  and  impotent.  वा
 does  not  even  care  to  ensure  conditions  in
 which  the  convention  on  genocide  could  be
 fulfilled.  So  the  convention  on  genocide
 remains  an  exercise  in  rhetoric  or  demo-
 gagy.

 The  international  community  is  also  not
 prepared  to  do  anything  to  help  India  to
 defend  herself  against  the  new-style  Pak
 aggression.  As  I  have  emphasised  on  an
 earlier  occasion,  it  is  nothing  less  than  an
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 aggression  by  Pakistan  and  this  aggression
 has  to  be  vacated.  There  does  not  seem  to
 be  any  inkling  from  the  statement  that  the
 countries  of  the  world  have  agreed  with  the
 Foreign  Minister  of  India  that  India  has  a
 right  to  defend  herself  against  this  aggression.

 I  am  also  surprised  at  the  attitude  of  the
 two  super  powers.  The  attitude  of  one  super
 power  is,  indeed,  unmistakably  pro-Pakistan,
 an  attitude  of  active  aid  and  abetment  to
 the  genocide  by  Pakistan.  But  the  attitude
 of  the  Soviet  Union  also,  as  is  evedent  from
 the  communique  issued  after  the  meeting  of
 our  Foreign  Minister  with.  his  counterpart,
 is  Quite  disappointing.  Let  us  not  hope  that
 they  are  going  to  be  of  much  help  in.  this
 matter.  Relatively,  I  might  say,  the  attitude
 of  Canada  and  UK  has  been  more  forth-
 right  and  encouraging.

 _Now  that.  it  is  fairly  clear  that,  India  is
 being  rapidly  driven  to  the  last  course—and
 the  drama  might  proceed  with  the  inevit-
 ability  of  the  Greek  tragedy—what  are  the
 courses  indicated  to  us?  In  a  moment,  I  shall
 make  a  few  suggestions.

 Government  cannot  hibernate  in  a.  world
 make-believe  or  feed  the  people  on  illusory
 hopes.  The  political  and  social  fall-outs  ‘of
 the  situation  are  going  to  be  enormous.  My
 suggestion  is  that  the  Prime  Minister  should
 address  an  appeal  to  the  countries  of  the
 world  through  this  Parliament  that  the
 situation  is  soon  going  to  cross  the  limtit  of
 tolerance.  I  would  have  advised  her  to  under-
 take  a  trip  to  the  capitals  of  the  world  to
 sound  the  final  warning,  but  since  our  Foreign
 Minister  has  come  with  a  very  disappointing
 response  from  them,  I  would  not  suggest
 that  course.  I  would  also  like  the  Prime
 Minister's  appeal  to  be  directed  to  the  UN
 to  do  something  positive  to  stop  the  kiting,
 to  restore  peace  and  do  all  that  is  necessary
 to  satisfy  the  people  of  Bangla  Desh.  She
 should  ask  the  major  powers,  particularly
 the  major  aid-givers,  to  apply  their  economic
 power  to  stop  the  madness  of  Pakistan.

 I  also  do  not  quite  understand  how  we
 can  think  of  sending  any  delegation  te  the
 UN  General  Assembly  when  this  great  body
 is  not  active  in  the  manner  in  which  it  should
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 be.  Its  Security  Council  has  not  thought  it
 flecessary  to  do  anything.

 Finally,  I  would  like  this  Government  to
 do  something  positive  to  show  to  the  US
 Govt.  that  the  people  of  the  country  are
 definitely  displeased  with  them.  The  least
 that.  the  Government  of  India  could  bring
 itself  to  do  in  this  matte:  is  to  recall  its  Am-
 bassador.  for  long  consultation.  Keep  him
 here—not  that  I  ask  the  Ambassador  to  be
 finally  recalled.  Let  him  be  called  for  long
 consultation  and  let  us  not  send  him  back
 till  they  revise  their  stand  and  there.is  proper
 response  from  that  Government.

 The  Government  should  also  refuse  any
 aid  for  refugee  rehabilitation  from  the  United
 States,  because  we  cannot  take  poison  from
 one  hand  and  petty  pittance  from  another,

 SHR]  DINESH  SINGH  -  (Pratapgarh)
 Mr.  Deputy-Speaker,  Sir,  my  colleague,  Shri
 Bhagwat  Jha  Azad  has  put  the  case,  against
 the  US  supply  of  arms  to  Pakistan.  most
 admirably.  He  has  pointed  out  to  the  House
 how  United,  States  has  been  using  double
 Standards  in  its  dealings  with  India  and
 Pakistan  and  how  over  a  period  of  time  it
 has  been  trying  to  support  Pakistan  against
 India.  Now  what  I  shall  try  to  place  before
 the  House  is  where  do  we  go  from  there.

 The  Forcign  Minister’s  latest  tour  of  the
 Capitals  of  some  of  the  important  western
 countries  and  the  Soviet  Union  has  shown
 that  the  problems  that  we  are  facing  have  a
 common  root,  the  malaise  is  an  integral
 whole,  while  we  are  trying  to  grapple  with
 different  faces  that  ft  presents  itself  with;
 Whether  it  is  the  question  of  US  supply  of
 arms  tO  Pakistan,  or  thé  question  of  repres-
 sion  and  butchery  in  Bangladesh,  or  the
 denial  of  democracy  throughout  Pakistan,
 or  the  forcing  out  of  refugees  and  other
 problems  on  us,  the  basic  problem  remains
 the  same.  The  real  issue  is  the  attempt  of
 the  West  to  maintain  the  balance  of  power
 between  India  and  Pakistan  in  Sauth  Asia.
 Let  us  not  forget  that  it  was  these  powers
 which  carved  out  Pakistan  and  created  it
 only  in  the  hope  that  it  will  be  an  effective
 check  against  India,  that  the  balance  of  power
 would  be  so  arranged  that  they  will  be  able
 to  tilt  it  as  and  when  they  like.
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 Then  came  the  events  in  Bangladesh  which
 exposed  the  weakness  of  Pakistan.  A  State
 established  on  colonial  intrigue  based  on
 yeligious  bigotry  and  hatred,  maintained
 by  the  force  of  arms  against  the  democratic
 urges  of  the  people,  cannot  be  a  viable  unit
 and  it  cannot  last.  It  must  either  adjust
 itself,  bed  to  the  wishes  of  the  people  or  it
 will  break  up.  This  is  the  position  they  were
 faced  with  in  Pakistan  a  few  months  ago.

 When  the  Bangladesh  problem  hit  the
 headlines  all  over  the  world,  India  and
 Pakistan  watchers  held  their  breath.  They
 were  watching  and  waitingto  see  what  we
 were  going  to  do,  whether  we  could  act
 decisively  and  whether  we  would  act  deci-
 sively.  It  is  my  submission,  Sir,  that  in  those
 very  valuable  days,  weeks  and  months  that
 followed  the  peoples’  uprising  tin  Bangla-
 desh  we  deliberated,  we  collected  testimonials
 of  good-  behaviour  and  patience  but  we
 failed  to  act  decisively,  which  could  have
 turned  the  tide.  Because  of  this,  Pakistan
 has  regained  its  vilidity  and  Pakistan  has
 again  been  able  to  establish  that  it  can  be  an
 effective  check  and  balance  India.  Therefore,
 we  notice  a  swing  back  in  those  countries
 which  were  waiting  and  holding  breath  and
 not  making  any  commitment.  Suddenly
 they  realised  that  Pakistan  is  still  active,  they
 can  prop  it  up,  they  can  support  it  and  they
 can  make  it  a  growing  concern.  Of  course,
 they  knew  that  there  will  be  embarrassments.
 There  have  been  embarrassments,  whether
 it  is  the  question  of  genocide,  or  the  butchery
 and  repression,  07  the  flood  of  refugees  that
 have  come  here,  er  the  critical  public  opinion
 at  home  and  of  the  press,  but  these  are  not
 situations  that  they  have  not  dealt  with  before.
 These  are  situations  which  these  countries
 are  quite  used  to.  Take  Vietnam,  for  exam-
 ple,  where  they  have  been  doing  this  for  a
 long  time  and  where  they-are  only  now  being
 exposed.  Still  they  continue  because  they
 feel  that  over  a  period  of  time  if  they  go  on
 telling  lies,  if  they  go  on  forcing  their  will,
 may  be  others  will  agree.  These  are  not  new
 tactics.  As  you  know,  Sir,  Hitler  also  tried
 them  with  considerable  success  for  a  Period
 of  time.  The  West  also  know  that  they  can
 always  show  generosity,  they  can  always  on
 humanitarian  grounds  send  money  for  the
 refugees  and  that  will  not  be  anti-Pakistan,
 because  these  are  still  Pakistani  nationals
 whom  they  are  basically  assisting.  But  the
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 real  question  is:  what  are  they  willing  to  de
 for  India?  What  is  it  they  are  willing  to  do  to
 get  to  the  bottom  of  the  basic  problem  and
 I  am  sorry,  Sir,  the  Foreign  Minister’s  two
 statements  do  not  give  any  reply  to  this  ques-
 tion  as  to  what  are  they  willing  to  do  to  find
 the  solution—not  in  terms  of  giving  some
 money  to  run  the  refugee  camps  but  how  are
 they  going  to  solve  this  problem  that  has
 arisen.  It  is  in  this  context  that  the  discussion
 today  becomes  relevant  specially  as  in  about
 an  hour’s  time  President  Yahya  Khan  is
 due  to  make  a  statement  to  give  his  idea  of
 a  political  solution.  Therefore,  it  becomes
 all  the  more  important  for  us  to  keep  our
 objectives  straight  in  mind  as  to  what  is  it
 that  we  would  wish  to  see  in  Bangla  Desh.

 My  friend,  Mr.  Bhagwat  Jha  Azad,  said
 that  we  should  not  have  acted  earlier.  I  am
 afraid  I  cannot  agree  with  him.  He  said  if
 we  had  acted  earlier  then  maybe  the  world
 opinion  would  not  have  been  with  us.  But
 what  is  our  objective?  Is  it  to  collect  testi-
 monials  from  the  world  or  is  the  objective
 to  establish  certain  values  to  see  that  the
 democratic  urges  are  fulfilled,  to  prevent
 large  numbers  of  people  from  being  killed
 as  they  were  killed  by  Pakistan;  to  prevent
 millions  of  people  from  having  to  leave  their
 homes  as  forced  to  do  by  Pakistan.  If  the
 choice  was  presented  to  me  between  these
 two  I  do  not  see  that  there  could  be  any
 option.

 We  have,  Sir,  refugees  today—large  number
 of  refugees—and  they  still  continue  to  come.
 What  is  it  we  are  going  to  do  and  this  is
 Teally  the  crux  of  the  matter?  I  entirely  agree
 with  my  friend,  Shri  Bhagwat  Jha  Azad,
 that  we  need  to  impress  on  the  world  commu-
 nity  that  this  line  of  duplicity  of  supplying
 arms  on  the  one  hand  and  showing  sym-
 pathy  on  the  other  is  not  going  to  work  out
 and  I  have  every  sympathy  with  my  friend,
 the  Foreign  Minister.  About  the  time  he
 came  back  home  to  make  the  announcement
 that  the  United  States  had  agreed  not  to
 give  arms  to  Pakistan  contrary  disclosures
 were  made.  I  only  hope  they  were  not  en-
 gineered  in  that  way.  These  disclosures  came
 and  again  they  put  us  in  the  same  difficulties.

 Now,  the  question  which  is  uppermost  ia
 everybody's  mind  is  how  do  we  perswade  the
 international  community  to  act.  There  is
 no  dispute  that  we  have  to  try  and  get  the
 international  community  involved.  But
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 how  are  we  going  t>  get  the  international
 community  involved  and  failing  the  involve-
 ment  of  the  international  community  what
 is  it  that  we  are  willing  to  do?  So  far  as  the
 question  of  arms  is  concerned  it  is  not  a  new
 issue.  It  is  not  very  long  ago  that  a  distin-
 guished  President  of  the  United  States,  Presi-
 dent  Eisenhower,  assured  our  Prime  Minister
 then,  Pandit  Jawahar  Lal  Nehru,  that  United
 States  Arms  would  not  be  used  against  us.
 We  did  not  have  to  wait  very  long  to  see  that
 these  Arms  were  used  against  us.  They  have
 always  been  used  against  us  and  yet  the
 United  States  did  not  do  anything.  And
 this  is  really  the  point.  When  we  have  an
 assurance  from  a  Government—from  the
 President  of  a  country—and  these  assurances
 are  not  kept  what  is  it  that  we  ought  to  do?
 Should  we  sit  back?  Should  we  take  it  as
 something  which  is  normal  or  should  we
 react  or  react  strongly  as  my  friend,  Shri
 Bhagwat  Jha  Azad,  advocated?  Here  is  a
 solemn  assurance  given  to  us  once  by  the
 President  of  United  States,  and  again  by  the
 President  of  the  United  States  I  hope  when
 the  Foreign  Minister  met  him  or  at  least  by
 the  Secretary  of  State  of  the  United  States
 and  no  sooner  the  Foreign  Minister  lands
 in  India  the  news  is  entirely  different.

 Unless  we  are  able  to  have  an  effective
 voice  in  the  world  and  are  able  to  implement
 our  decisions,  I  am  afraid,  this  is  the  kind
 of  situation  we  are  going  to  have  to  live
 with,  The  United  States  will  come  forward
 with  assistance,  a  lollypop  of  $  70  million,
 for  the  refugees.  They  can  even  say  that  they
 will  give  more  assistance.  But  that  is  not  the
 teal  point.  The  point  is:  Are  we  going  to
 allow  ourselves  to  be  bullied  by  them,  whether
 it  is  the  question  of  arms  to  Pakistan  or  of
 telations  with  North  Vietnam  or  of  their
 cultural  centres  or  anything  else?  We  have
 got  to  make  adjustments  in  which  the  United
 States  or  any  other  government  will  wish  to
 implement  the  assurance  that  it  gives  us;
 otherwise,  it  will  have  no  meaning.  Inter-
 national  relations  as  such  will  cease  to  have
 any  meaning  either  for  them  or  for  us.  This
 is  no  friendship  that  on  each  occasion  you
 deceive  a  friend.  What  is  the  value  of  this
 friendship?  What  do  we  keep  it  for?  It  is
 much  better  to  try  to  come  to  an  under-
 standing  on  what  will  be  the  content  of  friend-
 ship.  Friendship  cannot  be  built  on  deceit.
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 SHRI  SAMAR  GUHA:  Every  nation
 will  come  to  you  for  friendship  after  you
 achieve  Bangla  Desh’s  freedom  and  become
 the  supreme  power  of  the  whole  of  South
 East  Asia.  You  do  seize  that  opportunity.
 Ask  the  Government.

 SHRI  DINESH  SINGH:  My  fear  is  that
 if  we  allow  the  situation  to  continue,  we  may
 be  sucked  into  an  armed  conflict  by  Pakistan
 at  a  time  and  place  of  their  choosing,  just  as
 we  have  been  burdened  with  the  refugees
 by  the  deliberate  action  of  Pakistan.  This
 will  be  a  tragedy  for  both  of  us.  Wars  have
 never  solved  problems;  they  have  only  created
 new  problems  while  preserving  the  old  ones
 and  even  accentuating  them.  But  for  Pakis-
 tan  the  use  of  force  has  come  naturally.  They
 have  used  it  against  us  three  times  and  got
 away  with  it.  Therefore,  they  have  got  to  be
 taught  to  learn  that  this  kind  of  use  of  force
 will  not  pay  them.  That  is  why  I  say  that  the
 time  has  come  when  we  need  to  show  a  little
 more  firmness  to  Pakistan  and  to  our  friends
 so  that  we  are  able  to  reach  an  understanding
 which  will  be  real  and  on  the  basis  of  which
 we  will  be  able  to  forge  new  associations.

 The  only  question  arises  as  to  what  happens
 if  Pakistan  fails  to  carry  out  its  obligations,
 take  back  the  refugees,  create  conditions  in
 which  the  refugees  would  wish  to  go  back,
 reach  an  agreement  with  Sheikh  Mujibur
 Rahman,  who  is  the  real  representative.
 (Interruption)

 SHRI  SAMAR  GUHA:  You  are  talking
 in  terms  of  Pakistan  here.  Pakistan  in  Bangla
 Desh  is  dead  long  ago.

 SHRI  DINESH  SINGH:  Whatever  has
 survived;  I  am  not  going  to  quarrel  over  it.

 Must  we  wait  for  Pakistan  to  take  the
 initiative?  Must  we  always  rely  on  Pakistan
 to  put  us  in  an  awkward  position?  Would
 it  not  be  a  proper  thing,  at  a  situable  time  to
 be  naturally  decided  by  the  Government,  for
 us  to  entrust  this  job  to  the  representatives
 on  Bangla  Desh  and  to  ask  them  to  ensure
 that  conditions  are  created  in  Bangla  Desh
 in  which  the  refugees  can  go  back?

 SHRI  ERASMO  DE  SEQUERIA  (Mar-
 magoa):  Mr.  Deputy-Speaker,  Sir,  I  wish
 to  congratulate  the  hon.  Minister  of  External
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 Affairs  for  the  success  that  he  has  achieved
 on  his  trip  in  Bonn,  Paris  and  Ottawa.  |  think,
 Foreign  Minister  Sharp  of  Canada  deserves
 a  special  word  of  praise  for  paraphrasing  the
 interest  in  Bangla  Desh  so  well,  This  is  what
 he  said  to  the  Canadian  Parliament:—

 “the  preferred  settlement  would
 be  one  in  which  those  individuals  who
 have  been  elected  pursuant  to  the  recent
 election  in  Pakistan  should  be  given  the
 responsibility  of  governing  Pakistan,
 Particularly  East  Pakistan.”

 With  reference  to  the  rest  of  his  visit,  3  am
 afraid,  |  cannot  be  so  indulgent.

 Let  us  first  look  at  the  question  of  American
 arms  shipments.  We  were  told  that  there
 would  be  no  further  arms.  We  were  told  this
 and  our  diplomats  in  America  would  not
 even  keep  a  watch  on  the  Pakistani  ships
 in  American  ports!  Then,  we  were  told  that
 there  was  a  loop-hole  with  reference  to  “‘past
 authorisations.”  from  later  news  we  find  that
 the  loop-hole  is  even  a  bigger  loop-hole
 than  the  previous  loop-hole.

 Sir,  America  gave  Pakistan  the  Patons  for
 1965,  What  has  it  given  them  now?  The
 Hon.  Minister  says  in  his  statement  that
 Government  appreciate  and  share  the  con-
 cern  of  all  sections  of  this  House  about  the
 arm  shipments.  And  I  must  say  that  the
 Minister  of  External  Affaris  has  hardly  ex-
 pressed  even  a  small  fraction  of  the  indigna-
 tion  that  we  all  feel,  that  this  blatent  decep-
 tion  has  been  practised  on  him  and  on  this
 country.

 He  has  appealed  only  to  the  principles  of
 democracy  and  freedom  of  the  American
 Government.  It  may  be  conceded,  Sir,  that
 they  believe  in  democracy  and  freedom  in
 their  own  country.  But  do  they  foster  demo-
 cracy  and  freedom  elsewhere  in  the  world?
 It  they  do,  what  is  this  game  of  ping-pong
 about?

 Sir,  see  the  statement  of  the  State  Depart-
 ment  of  June  I7.  “US  officials  expressed  hope
 that  restraint  would  be  continued  on  both
 sides.’’  Sir,  by  what  stretch  of  imagination
 can  it  be  said  that  Pakistan  has  been  practis-
 ing  restraint?  And  we  placed  the  Statement
 before  this  House  without  any  comment.
 Why  are  we  afraid  of  the  Americans?
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 Contrast  this  statement,  Sir,  with  what  our
 Ambassador  Mr.  Jha  said:

 “An  angry  Indian  Ambassador,  Mr.
 L.K.  Jha  told  WETA  Radio  Station  in
 Washington—‘We  believed  your  Govern-
 ment’s  assurances  that  no  further  military
 shipments  to  Pakistan  would  be  made  and
 that  there  was  nothing  in  the  pipeline.
 We  had  no  reason  for  not  believing  them.
 Now  I  do  not  know  what  to  believe.  This
 has  destroyed  our  belief  in  anything  your
 Government  says.

 I  am  sure,  Sir,  that  Mr.  Jha  made  this  state-
 ment  without  asking  the  South  Block.  If  he
 has  sought  permission,  he  would  not  have
 got  it.  It  is  for  easier  to  take  it  than  to  dish
 it  out.”

 Let  us  take  the  visit  to  Russia.  Let  us  look
 at  the  Joint  Statement.  Our  Hon.  Minister
 and  the  Russians  spoke  first  about  Soviet-
 Indian  friendship  and  strengthening  peace  in
 Asia  and  world.  Than  they  agreed,  that  war
 should  be  terminated  from  Indo-China,  a
 Political  settlement  reached  in  West  Asia,
 European  security  ensured,  and  disarmament
 achieved.  Only  after  all  this  did  they  speak
 about  Bangla  Desh.

 J  want  to  ask  the  hon.  Minister  whether
 is  it  a  fact,  Sir,  that  of  all  our  friends  it  is
 only  our  friends,  the  Russians,  who  have
 told  us  to  practise  restraint  not  only  today,
 not  only  next  week,  not  only  next  month,
 but  in  any  kind  of  future  and  conceivable
 situation?  Is  this  true?  My  information  is
 that  this  is  so.

 Let  us  get  back  to  the  Joint  Statement.
 Our  Minister  impressed  upon  the  Russians
 the  burden  that  we  are  facing  with  reference
 to  refugees.  Unfortunately,  Sir,  he  returned
 empty-handed.  We  got  a  few  planes?  Yes.
 But  no  substantial  aid.  Why  are  we  afraid
 of  the  Americans.  Why  are  we  subservient
 to  the  Russians?

 Five  countries,  Sir,  are  vitally  interested
 in  the  events  in  Bangla  Desh—Pakistan,  we,
 the  Americans,  the  Russians  and  China.
 Let  us  look  bricfly  at  what  each  one  of  them
 is  doing  to  protect  their  own  _  interests.

 Sir,  Pakistan  is  interested  in  maintain-
 ing  its  economic  colony  in  East  Bengal.  So,
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 it  unleashes  a  repression  and  a  genocide.
 They  do  not  wait  to  gauge  world  opinion.
 They  do  not  care  for  what  we  think.  Thcy
 protect  thcir  own  interests.  The  Americans
 are  interested  in  maintaining  the  military
 surength  of  their  Pakistani  allics.  So,  they
 supply  arms  to  Pakistan.  They  do  not  care
 for  world  opinion.  They  do  not  care  for  us.
 They  protect  their  own  interests.

 The  Awami  League  leader,  Mr.  Mujibur
 Rehman  and  his  followers  are  too  suber  for
 the  Russian  palate.  In  a  long  struggle,  their
 real  friends  would  have  a  better  opportunity
 to  rise  to  power.  A  state  of  high  flux  in  our
 disturbed  north-east  would  also  be  welcome.
 So,  what  do  they  do?  They  say  to  us,  don't
 intervene,  and  they  do  not  give  us  aid  for
 refugees.  They  do  not  care  for  us.  They
 protect  their  own  interest.  Their  own  interest
 takes  precedence  over  their  fricndship  with
 us.

 The  Chinese  want  even  a  longer  struggle.
 So,  they  tacitly  support  represession,  knowing
 full  well  that  their  thought  is  the  standard
 textbook  for  wars  of  national  liberation.
 They  want  Chittagong  as  a  naval  basc,  and
 it  matters  little  to  them  whether  they  8९
 it  from  an  emaciated  Pakistan,  or  an  activist
 Bangla  Desh.  They  Certainly  do  not  care
 about  us.

 How  can  we  ever  hope  to  have  our  legiti-
 Mate  sphere  cf  influence  if  we  cannot  protect
 even  our  own  vital  interests  in  our  immediate
 vicinity?  It  was  our  vital  interest  that  free-
 dom  at  our  door-step  should  not  have  been
 repressed  by  genocide.  We  allowed  it  to
 happen.  It  was  in  our  vital  interest  to  stabi-
 lise  our  north-east.  We  have  missed  the  bus.
 It  was  in  our  vital  interest  that  we  should  not
 have  been  burdened  with  6  million  refugees.
 Still,  the  refugees  are  here,  and  we  have  to
 look  after  them.

 This  Government  has  been  elevated  to  a
 certain  status.  I  call  upon  the  Government
 to  descend  from  that  elevation  and  plant
 both  its  feet  firmly  on  the  ground.  Let  us
 tell  the  world  that  it  is  vitally  important  to
 us  that  conditions  should  be  created  to  enable
 6  million  refugees,  that  we  now  have  to  look
 after,  to  go  back  to  their  country,  in  peace
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 and  safety.  Let  us  tell  the  world  that  we  want
 this  within  a  specified  period.  Let  us  specify
 the  period.  Let  us  tell  the  world  that  we  do
 not  want  to  go  to  war,  We  will  be  far  happier
 if  they  can  achieve  these  conditions  them-
 selves.  But  if  they  cannot,  what  choice  do
 they  leave  us?  Only  then  the  world  will  pay
 heed.

 Only  then  will  this  nation  be  looked  upon
 as  the  nation  that  it  really  is.

 SHRI  CHINTAMANI  PANIGRAHI
 (Bhubaneswar):  Mr.  Deputy-Speaker,  Sir,
 the  U.S.  Administration  has  a  peculiar  knack
 of  supporting  dictatorial  and  reactionary  re-
 gimes  all  over  the  woild  and  it  has  also  an-
 other  knack  of  turning  its  friends  into
 enemies.

 At  this  juncture  in  Asian  history,  when
 millions  of  people  are  trying  to  escape  from
 slavery  of  dictatorship,  in  Bangla  Desh  the
 U.  S.  Administration  had  got  one  great
 opportunity  in  Asia  to  revive  its  image  which
 was  tatd  in  the  Vietnam  war.  But,  unfor-
 tunately,  the  U.S.  Administration  has  lost  this
 great  opportunity.  I  think,  after  the  people
 of  India  and  Bangla  Desh  and  the  whole  of
 humanity  have  taken  serious  objection  and
 have  even  condemned  the  action  of  the  U.S.
 Administration  as  they  spoke  so  sweetly  to
 our  Foreign  Minister  on  the  one  hand  and
 sent  armaments  of  death  and  destruction  to
 Pakistan,  the  U.S.  Administration  will  take
 note  of  the  condemnation  of  the  world  com-
 munity.

 ‘15.40.  hrs.

 [Suri  K,  N.  Tiwary  én  the  Chair}

 There  are  certain  specific  points  Which,
 I  think,  should  be  highlighted.  There  is  no
 dispute  about  Bangla  Desh.  So  far  as  I  am
 concerned,  I  am  quite  clear  that  it  is  just
 like  a  dawn.  When  it  has  dawned,  it  has
 become  a  fact.  Bangla  Desh  is  acknowledged
 as  a  fact  in—almost  all  over  the  world  by
 the  people  and  the  press  and  even  the  news-
 papers  in  Western  countries  are  using  the
 word  ‘Bengla  Desh’  more  and  more  than
 even  the  people  in  our  country  are  using.
 And  it  has  come  to  stay.  The  paradox  of
 the  situation  to-day  is  perhaps  that  we  have
 recognised  the  Government  of  Bangla  Desh
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 in  all  its  aspects  but  are  not  using  the  word
 ‘recognition.’  One  thing  should  be  made
 clear  from  the  beginning.  It  is  not  a  con-
 flict  between  India  and  Pakistan.  It  is  the
 struggle  of  the  seventy  million  people  of
 Bangla  Desh  to  save  themselves  from  oppres-
 sion  and  from  a  dictatorship  which  used  to
 keep  them  in  bondage  for  the  last  23  years.
 Therefore,  this  is  a  revolution  by  the  people
 of  Bangla  Desh.  People  fought  against  the
 Fascist  Hitler  in  those  days  and  today  we
 find  the  reincarnation  of  Hitler  in  Yahya
 Khan  and  when  Yahya  Khan  has  taken  up
 the  task  of  annihilating  one  million  people
 in  Bangla  Desh  and  he  has  set  a  target  to  kill
 2  million  people,  I  hope  the  freedom  loving
 people  of  the  whole  world  will  come  to  the
 assistance  of  the  valiant  Freedom  Fighters
 of  Bangla  Desh  and  its  suffering  people  in
 this  difficult  hour.  In  the  Second  World  War
 when  the  people  were  fighting  the  Fascist
 Hitler  and  Germany  in  those  days,  attempts
 were  made  by  the  Fascist  countries  to  set
 up  puppet  governments.  History  repeats
 and  it  is  no  wonder  and  surprise  that  Yahya
 Khan  also  to-day  tries  to  set  up  a  quisling
 government  in  Dacca  with  a  handful  of
 obliging  politicians  and  if  Yahya  Khan  scts
 up  a  quisling  government,  IT  am  sure  the
 people  of  Bangla  Desh  will  not  tolerate  it.
 Therefore,  we  keep  our  options  always  open.
 We  have  always  stood,  India  has  always
 stood,  against  all  sorts  of  imperialism  and
 colonialism,  either  it  is  American  or  of  any
 other  brand.  We  cannot  tolerate  colonialism
 in  any  part  of  the  world.  Sir,  it  is  not  a  con-
 flict  between  India  and  Pakistan.  It  is  a  fight
 against  colonialism.  It  is  8  fight  against
 colonial  domination.  It  is  a  fight  for  the
 same  objective  which  India  has  fought  in  the
 past  and  has  won.

 I  would  try  to  point  out  three  points  and
 I  hope  the  Government  will  try  to  see  if  there
 is  any  way  to  find  a  solution.  Mr.  Kargill,
 Director  of  the  World  Bank’s  South  Asia
 Department,  who  came  with  the  joint  Mission
 to  see  Bangla  Desh  has  said  in  his  report:

 “They  found  a  continuing  reign  of
 terror  in  East  Bengal  conducted  by  West
 Pakistani  troops  there;  the  shattering  of
 urban  life,  with  some  towns  having  left
 with  only  10%  of  the  population;  paralysis
 of  economy,  demolished  transportation

 network;  active  guerilla  resistance  by  those
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 favouring  an  independent  East  Pakistan,
 and  a  strong  likelihood  of  wide-spread
 famine  this  autumn.”

 The  report  is  quite  clear  that  the  Freedom
 Fighters  of  Bangla  Desh  are  fighting  the
 battle  and  they  must  succeed  in  the  end.
 T  am  sorry  that  some  friends  here  or  in  this
 country  are  defeatists.  They  say  that  the
 battle  is  lost.  Sir,  the  liberation  wars  can
 never  be  lost  and  it  will  coutinue.
 (Interruptions)  Mr.  Samar  Guha,  let  us  try  to
 help  them.  You  are  helping.  I  am  very  happy.

 T  am  quite  confident  that  with  the  support
 of  the  freedom-loving  peoples  all  the  world
 over  and  the  entire  nation  and  the  Govern-
 ment  of  India  the  liberation  struggle  that  the
 Mukti  Fouj  volunteers  are  to-day  fighting
 in  Bangla-desh  will  triumph.  If  one  million
 people  had  been  killed  and  young  women
 raped,  the  conscience  of  the  world,  I  am  sure,
 will  not  be  a  silent  spectator  at  these  horrors.

 Today  world  community  is  coming  to  its
 senses.  If  our  Ministers  are  going  abroad,
 it  is  not  simply  for  lunches  and  dinners.  T
 hope  world  community  is  trying  to  listen
 to  what  our  Ministers  have  to  say.  It  is  not
 that  we  have  not  succeeded.  We  cannot  say
 that  Pakistan  only  is  succeeding  in  every-
 thing,  and  we  are  failing.  It  is  not  so.  If  we
 say  that  those  persons  who  have  been  in-
 strumental  in  killing  many  millions  of  people
 are  succeeding,  it  is  not  a  kind  word  for  any-
 body  who  loves  democracy.  We  should  not
 always  go  with  a  defeatist  mentality.  6  million
 refugees  have  come  to  us.  It  may  go  on  in-
 creasing.  The  point  is  this:  Is  there  enough
 space  in  India  to  keep  them.  I  suggest  that
 25  miles  arca  from  the  border  in  Bangla  Desh
 can  be  kept  free  where  these  6  or  7  million
 refugees  can  be  settled.  They  will  he  settled
 there;  they  will  live  there.  I  hope  Govern-
 ment  will  take  this  up  in  right  earnest  to
 reserve  25-mile  border  in  Bangla  Desh  so
 that  these  refugces  could  be  settled  there.  I
 hope  in  this  the  world  community  and  the
 Government  of  India  will  come  together
 and  find  a  solution.

 I  do  not  find  anything  incongruous  in
 this  kind  of  solution.  It  is  a  question  of  having
 25  miles  of  free  territory  where  you  settle
 the  persecuted  people.  The  entire  world
 community  will  come  to  your  rescue  and  the
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 Government  of  India  also  will  come  to  your
 aid.  I  hope  these  things  will  be  taken  into
 consideration.

 The  entire  approach  of  the  western  powers
 is  to  see  that  only  the  Asian  countries  engage
 themselves  in  internal  quarrels.  If  you  analyse
 the  figures,  you  will  see  this.  From  the  Second
 World  War,  till  1969-70  the  six  or  seven  in-
 dustrialised  countries  of  the  world  have
 helped  about  52  under-developed  countries
 with  the  following  items  :—

 9000  combat  aircrafts
 2500  transport  aircrafts
 4000  training  aircrafts
 2000  helicopters

 35000  tanks
 0000  armoured  personnel  carriers
 3000  armoured  cars

 300  warships
 800  petrol  crafts
 400  amphibian  vessels,  submarines

 and  other  equipments.

 Therefore,  these  big  powers  were  foisting  their
 arms  on  the  third  world  countries.  They
 wanted  to  consolidate  their  peace  and  they
 wanted  to  scll  their  arms  to  the  Asian  and
 African  countries  so  that  they  may  fight  with
 each  other  and  keep  the  cold  war  alive.  We
 should  invite  the  attention  of  the  countries
 of  Asia.  Why  should  the  Minister  go  to
 Washington  alone?  Why  can’t  he  go  to
 Rangoon,  Indonesia  and  all  round  us,  in
 Asian  continent?  We  have  to  build  up  our
 case.  We  have  to  expose  the  game  of  the
 world  powers.  We  love  peace;  we  want  to  be
 in  peace  with  our  neighbours.  For  Bangla
 Desh,  we  have  a  special  responsibility.  As
 defender  of  peace,  we  have  to  help  them.
 For  all  practical  purposes,  there  is  emergency
 there.  Therefore  I  would  suggest  this.  Why
 cannot  Government  set  up  a  National  Emer-
 gency  Council,  wherc  all  interests  will  be  there,
 to  see  what  is  happening  from  day  to  day?
 Almost  emergency  is  there  in  the  eastern
 region.  The  present  situation,  although  it  is
 not  a  war  actually,  is  almost  a  war-like  situa-
 tion.  Therefore,  for  all  practical  purposes,
 there  is  national  emergency.  The  situation
 may  develop  into  something  serious  in  a
 week  or  a  month,  We  haye  to  be  prepared

 JUNE  28,  1971  Min.  of  E.  A.re.armsto  80
 Pak.  and  his  visit  abroad

 for  it  and  be  ready  for  it.  We  have  to  see
 that  our  sinews  of  war  are  geared  up  so  that
 we  meet  the  situation  effectively,

 SHRI  PILOO  MODY:  Mr.  Chairman,
 to  begin  with,  I  must  register  my  protest
 against,  and  condemnation  of,  that  the  US
 Government  has  done  on  the  assurance
 that  it  had  given  to  our  Foreign  Minister.
 Either  there  must  have  been  some  considera-
 ble  misunderstanding  on  the  part  of  our
 Foreign  Minister,  which  is  not  unusual,  or
 there  must  have  been  some  considerable
 misunderstanding  on  the  part  of  the  Ameri-
 can  Government  about  what  our  Foreign
 Minister  wanted,  which  is  also  not  unusual,
 because  after  reading  several  reports  from
 several  papers,  I  have  still  not  been  able
 to  construe  as  to  what  is  on  those  ships  that
 were  supplying  arms  to  Pakistan.

 I  am  told  India  is  developing  an  agency
 like  the  CIA  and  the  KGB,  and  it  is  known
 as  RAW-—I  do  not  know  what  it  means.
 T  am  told  we  have  several  of  these  agents  of
 ours,  ‘Cow-boys’,  named  after  the  head  of
 the  branch,  Mr.  Kao.  When  we  have  got
 them  in  those  countries,  why  cannot  they
 supply  us  with  information  which  should
 be  available  really  to  anybody  as  to  what
 is  on  board  these  ships  which  are  being
 loaded  in  public  in  New  York,  a  big  harbour.
 Nobody  seems  to  know  what  is  being  sup-
 Ned.  The  American  Government  is  rather
 cagey  about  what  is  has  supplied.  Therefore,
 I  am  inclined  to  suspect  the  supplies  that  are
 on  those  particular  ships,  and  I  think  it  is  a
 condemnable  behaviour  from  any  point  of
 view.

 As  Shri  Dinesh  Singh,  and  I  think  also
 Shri  Bhagwat  Jha  Azad  said,  we  had  similar
 assurances  in  the  past  from  the  US  Govern-
 ment.  These  assurances  have  been  broken.
 While  speaking  on  my  own  adjournment
 motion  on  the  supply  of  Soviet  arms  aid  to
 Pakistan,  I  made  this  point  very  categorical,
 and  I  think  it  needs  reiterating,  that  when
 governments  deceive  us  in  this  fashion,  there
 must  be  something  wrong  not  only  with  those
 governments  but  also  with  us.  As  far  as  the
 US  Government  is  concerned,  it  is  not  only
 deceiving  us,  it  is  deceiving  its  own  people,
 as  my  hon.  friend,  Shri  Manoharan,  said.
 It  is  something  that  is  inherent  in  their
 system:  their  Government  tries  to  deceive
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 their  Senate,  the  Senate  tries  to  deceive  the
 House  of  Representatives  and  the  House  of
 Representatives,  in  turn,  tries  to  deceive  the
 President,  and  they  all  try  to  deceive  the
 people  (Interruptions).  These  friends  may  not
 understand  it.  This  is  what  is  commonly
 known  as  democracy.  It  is  only  in  a  demo-
 cracy  that  one  organ  of  government  and
 another  organ  of  the  same  government  will
 try  to  play  game  with  each  other,  each  trying
 to  put  through  its  own  point  of  view;  it  is
 only  in  a  controlled  and  guided  democracy
 such  as  we  are  trying  to  create  in  this  country
 that  everybody  must  think  alike.

 Now  I  would  like  to  come  to  the  question
 of  Bangla  Desh.  I  do  not  think  this  Govern-
 ment  has  ever  defined  as  to  what  are  its  long-
 term  interests  vis-a-vis  Pakistan.  I  do  not
 think  it  has  ever  bothered  to  think  that  this
 entire  issue  of  Bangla  Desh  and  the  refugees
 are  intimately  tied  in  with  our  own  attitude
 towards  Pakistan.  I  do  not  think  anybody
 knows:  I  do  not  think  the  Government
 knows,  I  do  not  think  the  Foreign  Minister
 knows,  I  do  not  think  the  Prime  Minister
 knows  and,  therefore,  I  do  not  know.

 I  do  not  know  what  is  the  objective  of  this
 Government.  It  has  defined  a  policy  vis-
 a-vis  Bangla  Desh.  It  says  it  is  a  confict
 between  Pakistan  and  Bangla  Desh.  At
 least  they  have  come  to  the  point  where  they
 differentiate  between  the  two.  They  say  it
 must  be  settled  consistant  with  the  aspirations of  the  people  of  Bangla  Desh,  creating  con-
 ditions  for  the  return  of  the  refugees  with
 Security,  dignity  and  honour.  I  do  not  think
 there  is  anybody  in  the  world  who  disputes
 the  objectives  of  this  Government.  I  do  not
 think  there  is  any  country  in  the  world
 which  says  that  it  should  not  be  so.  Other
 countries  are  in  the  fortunate  position  of
 being  able  to  say  so  and  then  forget  about
 it,  but  unfortunately,  because  of  the  presence
 of  something  like  60  lakhs  of  refugees  in
 our  Country,  it  is  not  possible  for  us  to  forget
 it.  And  with  what  pious  hopes  was  this  ex-
 Plained  by  some  with  their  tongue  in  their
 Cheeks;  Dr.  V.  K.  R.  V.  Rao  at  the  top  of
 his  voicz,  Shri  Bhagwat  Jha  Azad  with  great
 Teisonableness,  Shri  Dinesh  Singh  in  his
 undertones,  Shri  Vajpayee  wit’:  his  drama,
 Shri  Shyamnandan  Misra  with  his  reason-
 ableness,  they  all  say  that  these  people  must
 go  back,  but  has  anybody  ever  asked  the
 Tefugees  if  they  want  to  go  back?  Are  we  in  a
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 Position  to  send  them  back?  I  know  that  this
 Government,  in  the  past  very  often,  has
 tried  to  put  tooth  paste  back  into  the  tube
 and  our  Foreign  Minister  has  been  doing  this
 for  years,  but  I  do  not  think  that  this  is  going
 to  happen.  Even  if  such  conditions  are
 created  in  Bangla  Desh,  I  do  not  think  that
 it  is  going  to  happen.

 T  would  like  to  warn  this  Government.
 T  do  not  want  them  to  go  into  a  war  thinking
 on  the  one  hand  that  they  are  going  to  find
 some  solution  of  the  problem  and  be  struck
 up  with  the  refugees  simultaneously  for  all
 time  to  come,  because  this  would  be  getting
 the  worst  of  the  deal.  Therefore,  a  certain
 amount  of  reasonableness  has  to  be  applied.

 SHRI
 Restraint.

 AMRIT  NAHATA  (Barmer):

 SHRI  PILOO  MODY:  I  wish  they  know
 the  word  “restraint”  meant.  Then,  they
 would  not  be  shouting  in  this  fachion.  Please
 use  some  restraint.

 Although  the  Government  does  not  define
 how  it  is  going  to  achieve  this  objective,  I
 find  all  that  they  are  trying  to  do  is  to  send
 a  lot  of  delegations  abroad.  Travelling  ab-
 toad  has  now  become  the  privilege  of  Parlia-
 ment  and  we  have  all  manner  of  Ministers
 travelling  abroad.  trying  to  explain  to  other
 people  what  could  be  better  explained  by
 our  legations  abroad.  I  am  unhappy  to
 Point  out  to  this  House  that  Muslim  Minis-
 ters  have  been  sent  to  Muslim  countries.
 I  thought  that  we  had  finished  with  our
 elections  and  it  was  not  necessary  to  do  this
 sort  of  thing.  Or,  is  it  that  we  are  going  to
 have  a  repetition  of  what  happened  at  Rabat.
 Shri  K.  D.  Malaviya  came  back  from  Damas-
 cus,  I  do  not  know  what  he  was  doing  there,
 anyway  I  thank  him  because  he  brought  me
 some  chocolates.  I  am  told  Shri  Fakruddin
 is  rather  ill,  he  has  got  a  chill  or  some  such
 thing.  In  the  circumstances,  I  do  not  know
 what  he  is  going  to  do.  Then  we  have  our
 durable  Mr.  Swaran  Singh.  He  can  travel
 anywhere  all  the  time,  nothing  ever  happens
 to  him.  He  is  the  most  durable  Minister  that
 this  country  has  produced.  On  his  return
 from  another  luxuriating  trip  over  five  or
 six  Capitals  of  the  world,  he  has  produced
 this  document  and  he  has  pattend  himself  on
 the  back  for  having  produced  these  statements.
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 SHRI  SWARAN  SINGH:  I  never  patted
 myself  on  the  back.  I  do  not  want  any  pat
 from  you  either.

 1600  brs.

 SHRI  PILOO  MODY:  If  you  just  read
 the  statement  that  he  made,  which  incident-
 ally  is  not  in  the  joint  statements,  you  will
 find  he  is  patting  himself  on  the  back.  I  would
 like  to  pat  him  on  the  back  for  only  one
 reason,  and  that  was  the  statement  that  was
 issued  by  the  Deputy  Prime  Minister  of
 Canada.  This  was  the  one  statement  which
 was  not  a  joint  statement  and  that  is  why
 Perhaps  it  was  a  good  statement.  This  is
 what  the  Deputy  Prime  Minister  of  Canada
 said  in  their  Parliament:

 “All  of  us  are  pressing  for  a  political
 solution.  It  is  the  only  possible  way  of
 dealing  with  the  present  situation.  Unless
 there  is  a  political  settlement  in  Pakistan,
 the  refugees  are  going  to  remain  in  India
 and  continue  to  be  a  thorn  on  the  side
 of  peace.  oe

 thorn  on  the  side  of  peace,  not  India. “  thorn  in  the  side  of  peace,  if  I  may
 put  it  that  way.  Therefore  we  are  all  work-
 ing  with  everything  at  our  command  and
 using  every  possible  means  of  impressing
 on  the  Pakistan  Government  the  need  for  a
 settlement,  one  that  is  democratic  and
 made  under  civilian  control.”

 At  least  he  is  impressing  on  the  Pakistan
 Government.  He  goes  on:

 Sn  the  preferred  settlement,  or
 course,  would  be  one  in  which  those  ‘in-
 dividuals  who  have  been  elected  pursuant
 to  the  recent  election  in  Pakistan  should
 be  given  the  responsibility  of  governing
 Pakistan,  particularly  East  Pakistan.”

 This  is  a  statesman  like  statement.  Quite
 unfortunately  it  was  made  unilaterally  by  the
 Canadian  Deputy  Prime  Minister.  As  far  as
 the  joint  statements  are  concerned,  the  less
 said  about  them,  the  better.  I  should  like  to
 go  to  the  Soviet  statement  because  it  seems
 to  be  a  full  and  rounded  one.  I  think  that  it
 is  worth  noticing  what  Mr.  Pran  Chopra
 has  to  say  about  this  in  the  Hindustan  Times:
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 “The  joint  statement  in  Moscow  at
 the  end  of  his  talks  there  on  June  9  was
 Presented  in  Delhi  as  a  diplomatic  triumph
 for  India  though  the  text  was  positively
 discouraging  for  this  country,  tnhuch  more
 so  than  the  statement  jointly  issued  in
 London  by  the  Indian  and  British  Foreign
 Ministers.  If  there  were  any  unrecorded
 understandings  between  Mr.  Swaran  Singh
 and  his  Russian  hosts,  they  did  not  come
 through  in  the  statements  by  Mrs.  Gandhi.
 As  recent  history  proves,  Moscow  has  the
 Power  to  make  Islamabad  see  reason  if
 it  makes  up  its  mind  to  do  so.  Therefore,
 if  the  External  Affairs  Ministry’s  optimistic
 interpretation  of  Moscow’s  mind  is  correct
 then  Mrs.  Gandhi's  pessimism  is  not,  and
 vice  versa.”

 This  optimistic  diplomatic  triumph  of  the
 Foreign  Minister,  which  my  friends  were
 Pointing  our,  is  that  after  the  Russians  had
 extracted  from  our  Foreign  Minister  all
 their  propaganda  regarding  peace  and  good
 will  towards  men,  termination  of  war  in
 Indo-China  and  the  political  settlement  of
 the  Middle-East  crisis  and  ensuring  European
 security  and  achieving  general  and  complete
 disarmament,  then  because  there  was  some
 time  left,  the  statement  continues:

 “During  the  negotiations  was  also
 discussed  the  serious  situation  created  by
 the  continuing  stream  of  millions  of  re-
 fugees  from  East  Pakistan.  ”

 What  does  it  say?

 “The  Minister  of  External  Affairs  of
 India  expressed  his  sincere  thanks  for  the
 frank  and  clear  understanding  of  the  dif-
 ficulty  of  this  situation  expressed  in  the
 message  of  the  Chairman  of  the  Presidum
 of  the  Supreme  Sovict  of  the  USSR,  Mr.
 N.  V.  Podgorny  to  the  President  of
 Pakistan.”

 He  expressed  satisfaction  about  what  Pod-
 gorny  had  written  to  Yahya.  The  statement
 continues.

 *  in  which  the  conviction  was  ex-
 pressed  that  the  resort  to  peaceful  methods
 for  achieving  political  settlement  would
 correspond  to  the  interests  of  the  entire
 Pakistani  people.  om
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 I  just  do  not  understand.  Words  have  mean-
 ing.  You  cannot  put  words  together  in  this
 fashion  and  think  that  somebody  can  get
 any  meaning  out  of  it.  Sincere  thanks?  For
 what  purpose?  A  writes  a  letter  to  B  and  Mr.

 Swaran  Singh  thanks  them?  What  is  in  that
 letter?  He  says  that  we  must  do  things  by
 Peaceful  methods.  And  Mr.  Swaran  Singh
 goes  and  thanks  them  again.  I  do  not  under-
 stand.  This  is  no  way  of  dealing  with  the
 situation.

 AN  HON.  MEMBER:  What  is  your
 solution?

 SHRI  PILOO  MODY:  Iam  glad  there  is
 at  least  one  over-eager  Member.  We  have  on
 our  hands  a  large  number  of  people  whom
 we  shall  have  to  rehabilitate  either  here  or
 in  Pakistan  or  in  Bangla  Desh;  we  shall  have
 to  rehabilitate  them.  For  the  rehabilitation
 of  those  refugees  we  have  to  sct  aside  vast
 resources.  But  before  we  approach  this  pro-
 blem,  we  need  certain  basic  information;
 we  necd  information  on  conditions  in  Bangla

 -Desh  today,  from  week  to  week.  We  need
 to  know  what  our  Foreign  Minister  did
 abroad,—not  merely  a  statement—who  he
 met,  whom  he  talked  to  and  what  was  their
 reaction.  And  we  need  to  know  the  extent
 of  foreign  relief  which  we  receive  from  week
 to  week.

 I  think  that  in  sum  total,  the  problem  of
 these  refugees  of  Bangla  Desh  is  going  to  be
 a  long-term  one.  There  is  no  point  in  getting
 hot-headed  about  it.  My  friend  Prof.  Samar
 Guha  said,  recognise  Bangla  Desh.  |  would
 say,  recognise  them  if  it  were  to  yield  to  you
 any  result  today.  Recognise  them  whenever
 you  think  that  it  is  going  to  yield  any  result
 to  you.  Take  whatever  action;  we  are  all
 behind  you.  All  I  would  say  is  that  you  take
 action  and  let  it  be  purposeful,  and  keep  us
 and  take  us  into  confidence  and  tell  us,  so
 that  you  can  carry  the  country  with  us  and
 not  divide  the  country  on  an  issuoe  such  as
 this.

 SHRI  KRISHNA  MENON  (Trivandrum):
 Mr.  Chairman,  Sir,  I  had  understood  the
 purpose  of  this  debate,  if  I  am  not  mistaken,
 was  for  us  to  review  the  result  of  the  visit
 of  the  Foreign  Minister  to  other  countries
 in  recent  times  and  also  to  know  what  has
 emerged  as  a  result  of  it.  On  this  whole
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 question  of  Bangla  Desh,  there  were  many
 aspects  of  foreign  policy  which  were  not
 strictly  relevant  to  this,  and  it  contained
 many  fallacies.  First  of  all,  with  regard  to
 the  purposes,  whatever  may  be  in  the  know-
 ledge  of  the  ruling  party,  we  are  not  to  know
 the  secret  of  these  purposes.  There  is  no.
 obligation  on  a  Foreign  Minister,  when  he
 goes  out,  to  say  what  he  is  going  for.  In
 certain  Parliaments,  when  Ministers  go  out
 on  missions,  then  there  is  a  debate  before

 that  and  soon  after  they  return,  so  that  we
 can  know  what  had  happened  in  those  coun-
 tries.  But,  since  this  has  not  happened,  we
 would  wait  for  the  spcech  of  the  Foreign
 Minister  to  find  out  what  he  went  for,  or
 whether  it  was  merely  an  exploratory  visit
 which  would  also  be  purposeful  in  its  own
 way.

 Then,  we  come  naturally  to  the  statement
 made  by  the  Mover  of  this  Resolution,  which
 cannot  be  regarded  as  merely  a  private
 Member’s  attempt,  because  he  belongs  to
 the  ruling  party  and  he  is  a  man  of  great
 experience  and  courage.  I  would  not,  there-
 fore,  say  that  the  gravamen  or  the  grievance
 merely  lies  in  the  United  States  not  con-
 sulting  us  from  955  onwards.  9  say—this
 is  not  charging  him—that  it  is  a  very  fallacious
 foreign  policy  to  think  or  to  expect  that  the
 United  States  should  consult  us  on  foreign
 policy;  it  is  totally  damaging  to  any  country
 under  all  circumstances.  You  cannot  expect
 that  she  will  come  and  tell  us  what  she  is
 going  to  do,  how  much  of  arms  she  is  going
 to  send  to  Turkey,  how  many  bases  she  has
 got,  or  whom  she  is  going  to  kill,  or  how
 much  money  on  the  CIA  is  going  to  be  spent,
 or  how  many  bombs  will  she  drop  on  Oki-
 nawa  tomorrow  morning.  We  cannot  get
 such  things  from  them.  If  in  this  country,
 our  Parliament  and  individuals  expect  a  kind
 of  fraternal  understanding  in  this  way,  it  is
 a  misreading  of  the  political  solution.

 It  is  quite  truc  that  in  1954,  the  first  arms
 sale  was  concluded  with  Pakistan;  the  first
 large  sale  of  arms  was  given  to  Pakistan.  It
 proceeded  from  a  basis  of  deceit  and  betrayal,
 because  at  the  end  of  the  Geneva  Conference,
 while  it  is  written  nowhere,  we  had  been  dis-
 tinctly  assured  that  if  the  arms  deal  existed,
 it  will  go  to  pieces;  that  there  will  be  no
 prototype  of  the  NATO  in  our  part  of  the
 world.  But  before  the  ink  was  dry  on  the
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 (Shri  Krishna  Menon]
 agreement,  SEATO  came  into  existence,  and
 the  then  Prime  Minister—he  did  not  protest—
 wrote  to  the  Presedent  at  that  time,  saying
 that  large  quantities  of  arms  coming  into
 this  area  would  upset  the  balance  and  the
 equilibrium  in  these  places,  and  President
 Eisenhower’s  answer  was  that  these  arms
 were  not  intended  to  be  used  against  India—
 not  intended  to  be  used  against  India.  Ob-
 viously  these  Paton  tanks  and  other  amphi-
 bian  vehicles  and  so  on  were  used  against
 Russia  from  Rawalpindi!  But  it  was  not  to
 be  used  against  India.  The  Prime  Minister-
 politely  replied  that  guns  that  fire  only  in
 one  direction  have  not  been  made.  And
 Ayub  Khan  came  along  in  957  at  the  height
 of  the  Kashmir  controversy  and  said  that
 these  arms  were  intended  to  be  used  by  us
 on  the  riverine  side  and  so  on;  that  is  all.

 Therefore,  there  is  no  question  that  the
 arming  of  an  ally  is  not  limited  by  any  con-
 ditions.  Portugal,  for  instance,  gave  large
 quantities  of  arms  ostensibly  intended  for
 the  protection  of  western  Europe;  may  be,  part
 of  it  was  used  in  Mozambique.  They  tried
 to  use  it  in  Goa,  but  they  werc  left  unused.
 Anyway,  that  is  the  position.  Therefore,  it
 is  a  very  great  mistake  for  us  to  cry  hoarse
 that  we  were  not  consulted.  Why  should  we
 be  consulted  ?  It  is  a  disgrace;  if  we  are
 consulted  we  would  become  part  of  their
 business.  We  are  not  their  allics.  We  have
 nothing  to  do  with  their  foreign  policy.  We
 are  totally  against  it.  We  opposed  it  fora  long
 time.  But  Pakistan  is  an  ally.  China  also  is
 an  ally.  Therefore,  they  consult  them.  It  is
 important  that  we  should  get  away  from  this
 idea,

 The  next  point,  which  is  probably  more
 serious,  is  this.  We  have  a  habit—I  include
 myself  in  it—of  trying  to  collect  the  slogans
 and  even  the  modes  of  thought  of  people
 who  are  against  us.  For  a  long  time,  we  used
 to  speak  of  Kashmir  and  India,  as  though
 Kashmir  was  not  a  part  of  a  India.  We
 borrowed  it  from  other  people.  We  have
 collected  a  lot  of  barbed  wire  very  facetiously
 offered  to  us  and  we  have  got  entangled.  One
 of  these  entranglements  is  what  is  called
 “political  solution.”  |  think  it  is  a  very  in-
 congruous  word,  because  all  solutions  ulti-
 mately  are  political.  Even  if  a  country  is
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 defeated  in  war  and  comes  to  a  settlement  or
 surrenders,  that  is  also  a  political  settlement.
 Therefore,  to  say  ‘Political  solution”  does
 not  mean  anything,  except  misleading  Parlia-
 ment.  Probably  it  is  not  intended  to  mis-
 lead  Parliament.  It  is  rather  an  illusory
 notion  of  comforting  ourselves.  So,  we  must
 get  away  from  this  talk  about  political  solu-
 tions.  When  we  talk  about  political  solutions,
 several  solutions  have  been  offered  by  the
 People  most  concerned,  namely,  the  people
 of  Bangladesh  and  their  representatives.
 There  is  the  six-point  programme  of  Mujibur
 Rehman;  the  four-point  programme  of  the
 present  Prime  Minister.  But  the  time  is  past
 for  six  and  four  point  programmes.  There
 can  be  only  one  point  political  programme,
 namely,  evacuation  of  the  territory  by  the
 aggressor;  That  is  the  political  solution.
 Other  political  solutions  will  follow  after-
 wards  with  regard  to  reparations  or  mutual
 relations.  That  is  a  future  step.  At  the  present
 moment,  there  can  be  only  one  political  solu-
 tion  with  regard  to  this  and  that  is,  vacation
 of  aggression.  That  is  the  same  with  regard
 to  the  aggiession  on  our  territory  in  Kashmir.
 Therefore,  |  hope  Government  will  find  its
 way  to  forget  that  it  has  been  using  this  word
 ‘political  solution’,  because  I  do  not  think
 they  mean  that.  What  they  mean  is,  they
 want  to  be  in  line  with  the  great  powers—
 highly  respectable  people  who  talk  about
 political  and  not  military  solution.  Political
 solutions  always  follow  military  solutions.
 Sometimes,  political  solutions  have  led  to
 military  endeavour.

 Then,  we  come  to  this  most  important
 question,  which  some  people  probably  regard
 merely  as  a  propaganda  stunt.  That  is,  re-
 cognition  of  Bangladesh.  I  raised  it  during
 the  first  debate  here  and  I  remain  unconvinced
 about  whatever  Government  have  to  say
 about  the  time  being  appropriate  or  there  is
 no  purpose  and  so  on.  I  donot  relent  on  this
 question.  The  most  important  question,
 apart  from  dealing  with  the  refugees  from  day
 to  day,  is  the  recognition  of  Bangladesh,
 because  it  is  the  recognition  of  a  national
 personality.  Whether  you  send  an  Ambassa-
 dor  or  not  is  another:  matter.  But  when  you
 give  recognition,  you  recognise  the  struggle.
 The  whole  world  knows  you  recognise  the
 struggle  and  the  national  personality  of  those
 people.  It  is  quite  true  that  we  may  not  be
 able  to  do  very  much.  But  it  takes  away  from
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 the  sphere  of  illegality  and  clandestine  orga-
 nisation,  about  which  the  United  States  has
 spoken  yesterday  in  regard  to  sending  arms
 that  came  over  here.  It  takes  away  from  the
 sphere  of  clandestine  operations  any  assis-
 tance  we  may  give  to  them.  If  we  recognise
 the  State  of  Bangladesh,  those  who  are  in  the
 Government  there,  whoever  it  may  be,—
 I  do  not  subscribe  to  one  person  or  the  other—
 whoever  is  in  Government  has  the  support
 of  the  people.  That  is  the  definition  of  a
 Government,  which  has  the  habitual  alle-
 giance  of  the  people  and  which  can  carry  out
 obligations.  Those  people  would  be  able  to
 secure  the  goods  of  war  or  economic  sus-
 tenance  without  let  or  hindrance.  So,  now
 it  has  to  be  done  immediately.  In  the  context
 of  guerilla  war,  this  becomes  extremely  im-
 portant.  Theretore,  the  recognition  of  Bangla-
 desh,  irrespective  of  what  the  Government
 might  have  said  from  time  to  time,  is  some-
 thing  that  ought  to  be  regarded  as  important,
 urgent  and  essential  for  the  next  step.

 The  general  agrument,  at  least  one  hears
 in  private,  is  that  it  might  lead  to  war.  Speak-
 ing  for  myself,  1  do  not  think  this  country
 should  initiate  war,  either  against  Pakistan
 or  any  country  in  the  world.  But  if  war  is
 forced  on  us  by  acts  of  aggression,  naturally
 we  will  meet  them  to  the  best  of  our  ability;
 either  we  will  win  or  we  will  lose,  but  there
 is  no  alternative.  But  4  cannot  see  any
 earthly  reason  why,  if  we  recognise  Bangla-
 desh,  people  should  wage  a  war  against  us.

 Regarding  the  withdrawal  or  ousting  of
 our  diplomatic  representative  from  Dacca,
 as  regards  the  void  or  vacuum  which  we  have
 to  fill  there  is  no  Pakistan  in  East  Bengal;
 there  is  no  State  there.  The  only  presence  of
 Pakistan  is  in  the  shape  of  bombs,  in  the
 shape  of  napalm  bombs,  aeroplanes,  rifles,
 rape,  plunder  and  things  of  that  kind.  They
 are  the  only  things  present  in  East  Bengal,
 and  not  a  civilised  State,  and  therefore  we  are
 entitled  to  fill  them  in  factual  terms  but  I
 will  go  a  little  lower  step  than  that.  If  the
 recognition  has  not  been  possible  and  they
 find  a  change  difficult,  at  least  we  should  take
 all  the  steps  pending  that.

 There  is  a  great  deal  of  complaint  about
 our  Ambassador  not  saying  this,  that  and
 the  other.  May  I  say  that  I  am  old-fashioned
 enough  to  say  that  we  should  not  criticise
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 these  men  who  do  hard  work  in  foreign
 capitals,  who  are  not  here  to  defend  them-
 selves?  I  know  some  of  them.  There  are  some
 duds.  There  are  some  taken  from  the  Audit
 Service  or  the  Supply  Department.  But
 even  there  the  fault  is  of  the  government;
 not  anybody  else’s.  If  you  send  as  diplomats
 men  of  experience  and  they  do  not  do  well,
 that  is  another  matter.  But  what  can  they
 do  if  they  do  not  get  clear  guidelines?  The
 essence  of  diplomatic  propaganda  and  pub-
 licity  is  not  merely  distributing  glossy  covered
 Paper  but  to  convey  the  essence  of  your
 policy  in  the  day  to  day  conversations  with
 their  opposite  numbers.  But  when  the  coun-
 try  has  no  policy,  what  are  they  to  convey?
 Ambassadors  cannot  make  policies.  Some
 Ambassadors  have  done  so  in  the  past,  that
 is,  in  the  early  days  of  our  independence.
 Today  it  is  not  possible.  Therefore,  if  the
 government  have  a  policy,  and  that  policy
 must  follow  basically  the  resolution  passed
 by  this  House,  namely,  sympathy  and  sup-
 port  to  Bangladesh,  then  it  is  either  being
 hypocritical  or  talking  with  the  tongue  in
 the  cheek  when  people  are  fighting  for  their
 survival  and  getting  killed,  and  killing  in  turn,
 and  proclaiming  an  independent  State  and
 if  you  say  in  this  Parliament  in  all  solemnity
 “we  support  them  but  it  will  fall  short  of
 recognition.”

 This,  |  think,  is  a  greater  betrayal  than
 what  Lisenhover  has  donc.  Now  what  is  the
 use  of  Shri  Bhagwat  Jha  Azad  complaining
 of  Presidents  and  statesmen  from  Eisenhover
 to  Dulles,  Kennedy,  Rusk  and  Johnson  and
 this  gentleman,  Mr.  Nixon?  They  have
 betrayed  their  own  people.  So,  why  do  we
 complain?  They  are  telling  lies  to  their
 own  people  and  Pentagon  all  the  time.  There-
 fore,  we  should  not  waste  our  time  and  try
 to  reform  the  world  or  hope  that  we  will  be
 able  to  dismantle  the  3,700  posts  that  they
 have  in  other  countries.  We  have  a  compara-
 tively  small  problem  and  we  should  not  get
 entangled  in  phrases  like  political  solution.
 or  it  is  only  the  concern  of  the  people  of
 East  Bengal.  What  concerns  the  people
 of  East  Bengal  concetns  us  because  of  our
 geographical  contiguity.  Whatever  happens
 on  our  immediate  border  ceases  to  be  an
 internal  matter  of  another  country.  Suppose
 a  person  gets  a  venomous  snake  or  a  wild
 tiger  in  the  house  next  door  to  me  and  there
 is  very  little  to  protect  me  from  it,  then  the
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 fact  that  the  tiger  or  snake  is  in  his  house
 does  not  make  it  only  his  domestic  matter.

 This  is  exactly  the  position,  so  far  as  we
 are  concerned.  We  have  every  right  to  say
 that  the  condition  of  the  influx  of  refugees
 into  India  is  something  that  is  created  by
 Pakistan  deliberately.  That  is  to  say,  they
 have  created  conditions  of  terror  from  which
 they  have  to  flee.  Shri  Dinesh  Singh  and
 various  other  people  said  in  all  righteousness
 that  we  will  receive  all  the  refugees.  Nothing
 of  the  kind.  There  is  no  option.  If  the  re-
 fugees  come  across  the  frontier,  there  are
 only  two  things  open  to  you;  cither  you  let
 them  in  or  you  shoot  them  with  machine
 guns;  there  is  no  other  way.  This  country,
 whatever  the  government,  will  not  permit
 the  machine-gunning  of  large  numbers  of
 People  who  come  in.  About  what  may  happen
 in  future,  there  are  so  many  things  to  happen
 in  the  future.  After  all,  we  are  560  million
 and  another  6  million  would  not  make  a  lot
 of  difference.  We  can  starve  together  and  we
 can  have  equal  distribution  of  poverty.

 There  are  certain  aspects  of  this  refugce
 Problem  to  which  the  government  should
 apply  its  mind.  These  refugees  are  individuals
 and  they  are  citizens  of  Bangladesh.  I  do  not
 want  to  elaborate  on  this  matter  in  an  open
 forum  like  this  but  they  should  have  facilities
 to  enable  them  to  implement  their  indepen-
 dence.  If,  for  example,  the  security  of  this
 Place  has  to  be  maintained,  it  has  to  be  main-
 tained  by  the  refugees  or  by  policing  which
 will  enable  them  to  use  their  strength  some-
 where  or  other.  I  think  the  Foreign  Minister
 will  have  to  interpret  this  in  what  ever  way
 he  wants.

 These  brave  people  cannot  merely  be  the
 Teceivers  of  whatever  assistance  we  can  give
 them.  They  must  be  enabled  to  enter  into
 a  life  of  their  own,  not  necessarily  absorption
 into  our  polity,  in  order  that  when  they  go
 back,  as  I  hope  they  will  go  back,  they  will
 fot  go  back  as  misfits  to  human  society,
 and  in  the  meanwhile  both  Politically,  socially
 and  otherwise  they  should  have  the  realisa-
 tion  that  their  main  concern  is  the  liberation of  Bangla  Desh  which  means  a  type  of  con-
 duct  which  |  do  not  want  to  Pronounce  in
 80  many  words.  I  do  not  want  to  say  any-
 thing  more.  It  would  be  wrong  in  this  country
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 to  talk  in  terms  of  war.  War  is  no  remedy
 at  any  time.  War  is  a  calamity.  If  it  comes  we
 should  meet  it  as  best  as  we  can.  I  cannot
 talk  in  terms  of  preparcdness.  We  have
 People  who  for  the  last  300  to  400  years  have
 not  waged  wars.  We  have  fought  only  out-
 Side  for  the  British.  We  have  not  seen  in  our
 territory  war,  I  believe,  after  the  battle  of
 Wandiwash  and,  therefore,  we  have  to  take
 into  account  conditions  of  our  people  and
 embark  on  it  if  it  is  necessary  and  there  are
 Various  parts  of  our  own  territory  still  under
 foreign  occupation  which  we  have  not  re-
 gained.  If  we  must  go  to  the  enterprise  of
 war  we  should  do  so  for  regaining  them.

 So  far  as  recognition  is  concerned  Pakis-
 tan  will  have  ncither  legal  nor  any  other
 justification  for  waging  war  against  us  for  we
 have  recognised  in  fact  what  is  true.  Re-
 cognition  is  not  a  creative  act.  We  only
 recognise  Bangla  Desh  which  is  merely  a  for-
 mality.  |  want  to  say,  Mr,  Chairman,  that
 this  recognition  would  Icad  to  the  change
 of  the  whole  situation.  If  a  country  next
 door  recognised  the  existence  of  Bangla  Desh
 our  friendly  countries  may  not  immediately
 follow  suit  but  at  the  same  time  they  will
 not  have  the  touch-me-not  attitude.  I  am
 right  in  saying  we  have  shown  less  practical
 concern  in  regard  to  Bangla  Desh  than  in
 regard  to  Mozambique,  Angola,  étc.  We
 should  not  seek  to  divert  our  anger  against
 countries  who  do  not  take  the  same  view.
 We  ure,  therefore,  this  time  called  upon  to
 make  the  people  in  Bangla  Desh  who  are
 fighting,  who  are  in  danger  of  being  killed
 next  moment,  who  have  great  anxiety  and
 whose  one  concern  is  the  liberation  of  their
 land  make  them  feel  that  there  are  some
 other  people  who  recognise  them  as  people.
 That  is  the  meaning  of  recognition.  In  this
 context  it  is  recognition  of  a  national  per-
 sonality.

 The  Prime  Minister  and  the  Government
 have  gone  a  little  way  farther.  They  speak
 about  the  time.  4  think  privately  or  publicly
 everybody  says  Pakistan  cannot  go  back;
 this  Prometheus  cannot  go  back  or  in  Piloo
 Mody’s  phrase  you  cannot  put  tooth  paste
 back  into  the  tube.  Therefore,  we  have  to
 enable  other  people  outside  to  recognise
 Bangla  Desh.  There  is  no  lack  of  receptivity.
 If  the  policy  or  an  approach  is  not  received
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 well  by  another  country,  well  it  is  not  always
 merely  that  the  policy  is  bad  but  our  image
 is  poor,  that  the  attention  paid  to  us  is  not
 what  it  should  be  and  our  business  is  to  pro-
 Mote  it.  Our  treatment  of  the  refugees  and
 our  refusal  to  take  back  bad  treatment  if
 the  High  Commissioner  of  Refugees  come
 here  and  talk  in  this  way.  He  will  be  called
 upon  to  answer.  What  has  this  Government
 done  to  invoke  any  of  the  international
 machinery?  International  machinery  has
 been  left  un-touched  during  the  last  three
 or  four  months—the  colonial  committee  or
 placed  this  item  on  the  agenda  or  approached
 the  High  Commissioner  of  Human  Rights.
 We  have  not  placed  a  charge  on  the  Secretary
 General  in  regard  to  the  speeches  made  by
 these  people.  We  have  the  right  to  say  the
 High  Commissioner  of  Refugees  is  very  good
 man,  he  has  drawing  room  manners  but  he
 has  vast  economic  interest  in  Pakistan.  He
 should  be  super-human  if  he  is  not  going  to
 be  affected  by  it.  Anyway,  he  should  not
 only  be  upright  but  should  appear  to  be  so.
 That  is  not  possible  in  these  circumstances.
 I  say  to  the  Foreign  Minister,  not  by  way  of
 criticism,  if  the  whole  field  of  international
 Operation  were  to  be  activated  that  to  a  large
 extent  lies  dormant,  the  use  of  proper  machi-
 nery  or  personnel  and  choice  of  time  is  of
 vital  importance.

 श्री  सतपाल  कपूर  (पटियाला)  :  चेयरमेन
 साहब,  हमारे  सामने  जो  समस्या  है  जिसको  कि
 श्री  भागवत  झा  आजाद  ने  यहां  पर  रखा  मैं
 उसकी  पूरी  ताईद  करता  हूं।  अमरीका  ने  याज
 पहली  बार  ये  हथियार  नहीं  भेजे  हैं  बल्कि  आज
 दुनिया  में  जहां  जहां  भी  झगड़े  हो  रहे  हैं  हर  जगह
 अमरीका  के  हथियार  जाकर  वहां  के  हालात  को
 खराब  करने  का  सामान  पैदा  कर  रहे  हैं  7  वियत-
 नाम  में  अमरीका  ने  अपने  हथियार  दिए  हैं  और
 नयी  समस्या  पैदा  की  है  ।  यह  ठीक  है  कि  अमरीका
 के  लोग  अमन पसन्द  हैं  लेकिन  अमरीका  की  सरकार
 वहां  के  हालात  खराब  कर  रही  है  -  इस  एरिया
 में  हिन्दुस्तान  के  अन्दर,  पाकिस्तान  में  और  लंका
 में  एलेक्शन्स  हुए  तो  उसमें  क्या  साबित  हुआ  ?
 इन  तीनों  मुल्कों  के  एलेक्शन्स  से  एक  ही  बात
 इस्टैब्लिदा  हुई  कि  वहां  के  लोग  रेडिकल  चेंज
 चाहते  हैं।  हिन्दुस्तान  में  डेमोक्रेसी  मजबूत  हुई,
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 लंका  में  डेमोक्रेसी  कदम  हमें  लेकिन  पाकिस्तान
 में  अमी  डेमोक्रेसी  के  कदम  जम  भी  नहीं  पाये
 थे,  डेमोक्रेसी  के  पैदा  होने  के  पहले  ही  उसको

 कुचल  दिया  गया।  अमरीका  का  उसमें  शुरू  से

 हाथ  रहा  है  ।  तो  कोई  पहली  बार  अमरीका  ने

 यह  काम  नहीं  किया  है।  पाकिस्तान  के  लोगों  को
 डेमोक्रेटिक  राइट  मिलने  के  बाद  और  वहां  पर

 चुनी  हुई  सरकार  होने  के  बाद  भी  उनको  पूरे
 अख्तियार  नहीं  दिए  गए।  इसमें  भी  मैं  समझता

 हूं  अमरीका  का  पूरा  हाथ  है  और  आज  वे  अपने
 नंगे  रूप  में  हमारे  इस  एरिया  में  जंग  के  हालात
 पैदा  कर  रहे  हैं।  अमरीका  पाकिस्तान  में,  बैलेन्स
 कायम  रखने  के  लिए  हथियार  नहीं  मेज  रहा  है
 बल्कि  इस  एरिया  में  बैलेन्स  बिगाड़ने  के  लिए
 ऐसा  कर  रहा  है।  अमरीका  बंगला  देश  को  एक
 दूसरा  वियतनाम  बनाना  चाहता  है  जिसको  बचाना

 हमारे  लिए  बहुत  जरूरी  है।  अगर  इस  सवाल
 पर  पूरी  तरह  से  हम  गोर  नहीं  करते  और  दुनिया  के
 लोग  इस  मामले  में  अपनी  जिम्मेदारी  नहीं  निभाते
 तो  यह  हमारी  गलती  नहीं  है  बल्कि  हमारा'  फर्जे

 है  कि  हम  दुनिया  के  लोगों  को  यह  बता  सकें
 कि  अमरीका  बंगला  देश  को  एक  दूसरा  वियतनाम
 बनाना  चाहता  है।  इस  सिलसिले  में  हमें  क्या
 करना  है,  हमारी  तरफ  से  कोई  ऐसा  कदम  नहीं
 उठाया  गया  जिस  पर  यह  कहा  जा  सके  कि
 हमने  इस  मसले  को  कन्फ्यूज़  किया  है।  पाकिस्तान
 गवर्नमेंट  की  यह  सारी  कोशिश  थी  कि  वह
 दुनिया  की  इंटरनेशनल  कम्युनिटी  को  बताये  कि
 बंगला  देश  का  मसला  कोई  मसला  नहीं  है  ओर
 बंगला  देश  का  मसला  पाकिस्तान  का  अन्दरूनी
 मसला  है।  हमारी  तरफ  से  जितनी  कोशिश

 हुई,  हमारे  एक्सटर्नल  अफेयर्स  मिनिस्टर  ने  बाहर
 जाकर  एक  ही  बात  कही  कि  बंगला  देश  का
 मसला  पाकिस्तान  का  अन्दरूनी  मामला  नहीं  है
 बल्कि  बंगला  देश  एक  जिन्दा  सबूत  है,  बंगला
 देश  कायम  हो  चुका  है  और  बंगला  देश  एक
 इंटरनेशनल  प्रॉब्लम  है।  आज  दुनिया  के  लोग
 और  दुनिया  के  मुल्क  बंगला  देश  को  पाकिस्तान
 का  अन्दरूनी  मामला  नहीं  मानते  बल्कि  वे  इसको
 पाकिस्तान  के  मामले  के  बजाये  बंगला  देश  को

 एक  जिन्दा  मसला  समझते  हैं  और  उसको  हल
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 करने  के  लिए  हमारी  तरफ  से  जितनी  कोशिश

 हुई  उससे  दुनिया  के  किसी  मुल्क  में,  जहाँ  पाकी-
 स्तान  ने  यह  कोशिश  की  कि  दुनिया  में  बल्डें

 कम्युनिटी  को  यह  बता  सके  कि  वह  पाकिस्तान
 का  अन्दरूनी  मामला  है  और  उसमें  हिन्दुस्तान
 दखल  दे  रहा  है,  पाकिस्तान  ने  ऐसा  अदेम्ट
 किया  लेकिन  दुनिया  के  किसी  मुल्क  ने  इस  बात
 को  नहीं  माना  बल्कि  हर  जगह  से  यही  आवाज
 आई  कि  इस  प्राब्लम  को  साल्व  करना  चाहिए।  इस
 प्राब्लम  को  साल्व  करने  के  लिए  क्‍या  कुछ  करना

 है,  उसकी  क्‍या  पोलिटिकल  प्रॉब्लम्स  है और
 उसको  किस  पोलिटिकल  ढंग  से  हल  करना  है
 उस  पर  बल्ले  के  तमाम  लोग  अपना  माइकल

 एप्लाई  कर  रहे  हैं  1  तो  मैं  समझता  हूं  हमारी
 फारेन  पालिसी  की  पहली  सक्सेस  यह  रही  है
 कि  हमने  आज  इस  प्राब्लम  को  पाकिस्तान  की
 अन् यख्नी  प्राब्लम  नहीं  रहने  दिया  बल्कि  एक
 लिविंग  प्राब्लम  की  तरह  से  दुनिया  के  सामने
 उसको  पेश  किया  है  और  आज  दुनिया  का  हर
 आदमी  ओर  मुल्क,  सरकारी  तौर  पर  ओर  गैर
 सरकारी  तौर  पर  इस  बात  को  मानता  है  ।
 और  जो  मुल्क  गैर  सरकारी  तौर  पर  नहीं
 मानते,  वा  उन  की  सरकार  उन  लोगों  की

 नुमाइन्दगी  नहीं  करती  ।  आज  दुनिया  के  आगे
 सब  से  बड़ा  सवाल  यह  है  कि  जितना  बड़ा  इंक-
 लाब,  कुर्बानी,  रिवोल्यूशन  बंगला  देश  में  हुआ
 है  इससे  पहले  तवारीख  में  नहीं  हुआ  इस  का
 इंकलाब  हमने  हिस्ट्री  में  पढ़ा,  भारत  में  भी  इंक-
 लाब  की  लड़ाई  लड़ी  गई,  लेकिन  इतना  बड़ा
 मास  ऐक्शन  हमें  देखने  को  नहीं  मिला  |  अगर
 इतने  बड़े  मास  ऐक्शन  को  पाकिस्तान,  अमरीका

 कुचलना'  चाहता  है  तो  कुचला  नहीं  जा  सकता  |
 बंगला  देश  की  प्रॉबलम  को  हम  हल  कर  पाते
 हैं  या  नहीं,  लेकिन  बंगला  देश  के  लोगों  को  कुचला
 नहीं  जा  सकता  ।  यह  जो  खून  बड़ा  है,  औरतों,
 बच्चों  ओर  आदमियों  का  कत्ल  हुआ  है,  इन  का

 खून  जाया  नहीं  जायगा  ।  बंगला  देश  को  दुनिया
 को  मानना  पड़ेगा,  और  भारत  के  लोगों  को  ही
 बही  बल्कि  दुनिया  के  तमाम  लोगों  को  तसलीम
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 करना  पड़ेगा  और  जो  मुल्क  आज  हमारी  बात
 नहीं  मान  रहे  हैं,  या अमरीका  के  लोग  या  कुछ
 और  लोग  हमारी  बात  नहीं  मान  रहे  हैं  तो  वहां
 के  लोग  उन  को  माफ  नहीं  करेंगे  ।  मैं  आपकी
 मौत  अमरीका  के  लोगों  से  भी  अपील  करना

 चाहता  हूं  कि  जैसा  वियतनाम  के  प्यू  पर

 उन्होंने  अपनी  सरकार  की  मुखालीफत  की,
 वियतनाम  में  हथियार  भेजने  के  खिलाफ  वहां
 पर  एक  तहरीक  चलायी  उसी  तरह  पाकिस्तान
 में  हथियार  मेज  कर  एक  नया  वियतनाम  पैदा
 करने  के  खिलाफ  उन  लोगों  का  फर्ज  है  कि  वह
 अमरीका  में  तहरीक  चलायें  ।  आज  दुनिया  जाम
 उठी  है,  उसको  सुलाया  नहीं  जा  सकता  |

 इसलिये  मैं  इतना  ही  कहना  चाहता  हूं  कि  हालात
 को  हम  ने  काफ़ी  हद  तक  सुधारा  है,  इसको  और

 सुधारने  की  जरूरत  है।  मैं  समझता  हूं  सरकार

 पूरी  तरह  चौकन्नी  रहेगी  1
 SHRI  R.  9.  BHANDARE  (Bombay

 Central):  Mr.  Chairman,  Sir,  the  happen-
 ings  in  Bangla  Desh  have  shocked  the  con-
 science  of  the  world,

 So  far  as  I  am  concerned,  I  would  say  that
 since  West  Pakistan  has  a  dictatorial  military
 rule  and  when  the  Bengla  Desh  people  wanted
 to  have  a  democratic  representative  form  of
 Government,  it  was  not  surprising  that  the
 military  junta  should  come  with  a  heavy  hand
 on  the  innocent  people,  massacring  them,
 killing  men,  women  and  children.  But  I  am
 really  surprised  that  the  United  States  Depart-
 ment  has  entered  into  a  deal  and  supplied
 arms  cargo  to  Pakistani  militasy  junta,  Now,
 it  appears  that  the  American  people  have
 forgotten,  specially  the  State  Department,  all
 about  their  Declaration  of  Independence  and
 the  principles  enunciated  therein,  that  it  isan
 inherent  right  of  every  individual  to  life,
 liberty  and  the  pursuit  of  happiness:

 Now,  by:  supplying  arms  to  Pakistan,  the
 State  Department  I  do  not  think  has  foxsgettes
 that  these  arms  will  be  utilised.  a  new  by
 military  junta  of  West  Pakistan  against  in-
 nocent  persons  to  massacre  and  kilt  them.
 The  action  of  the  State  Department  to  me
 appears  to  be  a  bania-like  a  business-like,
 action,  They  have  entered  into  a  deal;  they
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 have  sold  the  arms  and  at  the  sametime  they
 have  given  some  money  in  charity  for  the
 purpose  of  helping  the  refugees.  On  the  one
 hand,  they  have  made  the  profits,  on  the
 other  they  have  allotted  some  amounts  for
 refugees  as  a  charity.  This  is  a  bania  method
 of  dealing  with  the  world.  Therefore,  this  is
 also  the  method  they  have  adopted.

 Coming  to  the  question  as  to  the  purpose
 and  utility  that  have  been  achieved  by  the
 External  Affairs  Minister’s  tour  of  different
 capitals,  I  may  summarise  the  result  of  his
 tours.  Sir,  three  points  emerge  out  of  the
 statements  made  and  the  communique  issued
 from  different  capitals  of  the  countries.  These
 three  points  are:  ()  that  there  has  been  now
 awareness  and  realisation  of  the  stupendous
 problem  created  by  Pakistan.  (2)  That  Pakis-
 tan  must  own  its  responsibility  as  to  what  has
 happened  in  Bangla  Desh  and  more  expe-
 cially,  towards  the  refugees.  The  third  point
 that  has  emerged  is  that  Pakistan  and  the
 world  powers  must  find  out  a  political
 solution  acceptable  to  the  people  of  Bangla
 Desh  and  power  must  go  to  the  representa-
 tives  of  the  people.

 These  are  the  three  points  which  have
 emerged  out  of  the  statements  or  the  com-
 munique  made  at  different  capitals  of  the
 world.  Now,  it  is  realised  that  the  present
 situation  in  Bangla  Desh  is  a  grave  problem,
 that  it  is  an  internal  problem  of  Pakistan  and
 the  problem  of  insecurity  and  safety  of  the
 people  is  created  by  Pakistan  herself.  India
 has  nothing  to  do  with  it.  Millions  of  re-
 fugees  have  fled  and  come  to  India  as  a  re-
 sult  of  Pakistan’s  refusal  to  recognise  the
 rights  of  the  people,  their  elected  representa-
 tives  and  hand  over  power  to  them.  India
 cannot  keep  these  refugees  who  have  been
 sent  out  because  of  the  action  of  Pakistan.
 We  cannot  keep  them  on  the  Indian  soil
 for  a  long  time.  Whatever  may  be  the  solu-
 tion,  in  the  ultimate  analysis,  the  refugees
 must  go  back  to  Pakistan.  When  I  say  that
 they  must  go  back,  I  do  no  want  lo  suggest
 tnac  they  mus.  be  forced  back  or  thrown  out
 of  India.  By  all  means,  no  force  should  be
 used.  But  the  fact  remains  that  the  refugees
 must  be  sent  back.

 So  far  as  the  second  point  is  concerned,
 it  is  realised  that  the  reguge  problem  is  the
 creation  of  Pakistan.  Pakistan  must  own
 the  refugees  as  their  own  citizens.  India,  as
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 T  said,  has  nothing  to  do  with  this  problem
 or  the  creation  of  the  problem,  Pakistan  has
 always  been,  time  and  again,  carrying  on
 Propaganda  that  India  harbours  _  ill-will
 towards  Pakistan  and  the  Pakistani  people.
 But,  now  the  world  at  large,  and  more  es-
 Pecially,  the  Bengali  people  have  realised  that
 India  has  not  created  the  problem  of  the  re-
 fugees  or  the  problem  of  insecurity  and  lack
 of  safety  in  Bangla  Desh.  This  propangada
 of  Pakistan  is  given  a  complete  lie.  In  the
 beginning  after  25th  March  when  _  these
 troubles  started  in  Bangla  Desh,  Pakistan
 started  a  campaign  of  vilification  against
 India  saying  that  India  has  created  this

 -Problem.  For  some  time,  some  people  be-
 lieved  this  propaganda  campaign  by  Pakis-
 tan  but  now,  Sir,  the  world  has  realised  that
 there  is  no  truth  in  the  propangada  carried
 on  by  Pakistan.

 The  last  point  which  the  world  has  accept-
 ed  is  that  unless  there  is  a  political  solution,
 there  can  be  no  solution  to  the  Bangla  Desh
 problem.

 6.40  hrs.
 (Mr.  Speaker  in  the  Chair}
 In  order  that  the  refugee  influx  may  be

 stopped  and  the  refugees  may  return  and  go
 back  to  Pakistan,  it  is  the  duty  of  Pakistan
 to  create  conditions  so  that  the  regugees
 can  have  a  sense  of  security  and  a  sence  of
 safety  when  they  go  beck  to  Pakistan.  Unless
 these  conditions  are  created,  I  thirk  it  is
 very  difficult  either  for  us  or  for  the  world
 to  send  the  refugees  back  to  Pakistan.  In
 order  to  achieve  this,  power  must  be  given
 to  the  elected  representatives.

 Now,  Sir,  I  was  one  of  those  who  have
 said  that  the  political  solution—it  is  not  a
 shallow  solution  as  I  realise  the  world  situa-
 tion  and  the  complications  created  in  Bangla
 Desh—as  the  Canadian  Prime  Minister  in
 his  communique  said  in  so  many  clear  words,
 means  handing  over  poyer  to  the  representa-
 tives  of  people  of  Bangla  Desh.  Now,  the
 military  junta  from  West  Pakistan  is  trying
 to  set  up  a  puppet  government.  |  don’t  think
 by  establishing  a  puppet  government  or
 government  of  its  agents,  people  will  take  it
 to  be  a  political  solution.  Neither  India  will
 take  it  to  be  a  political  solution  for  the  crea-
 tion  of  a  congenial  atmosphere  to  enable
 the  return  of  refugees  and  for  creating  these
 two  conditions..
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 (Shri  R.  D.  Bhandare}
 Now,  a  suggestion  has  been  made  as  to

 why  should  we  not  recognise  Bangla  Desh.
 When  we  say  that  there  ought  to  be  a  politi-
 cal  solution  and  power  must  be  transferred
 to  the  elected  representatives  of  the  people,
 what  else  do  we  mean?  Is  there  any  other
 meaning  which  can  be  imported  to  the  phra-
 seology  that  a  political  settlement  must  be
 there?

 Then  also,  it  is,  I  hope,  not  suggested
 seriously  that  we  must  start  war,  I  agree  with
 Mr.  Krishna  Menon  when  he  said  that  war
 can  never  solve  any  problem.  War  is  a
 curse.  I  entirely  agree  with  him.  Therefore,
 India  should  not  fall  into  the  trap  of  those
 who  carry  on  the  propaganda  that  India
 should  start  war.  If  at  all  we  want  to  have  a
 proper  real  solution,  alastings  solution,  then
 the  military  junta  must  give  the  power  to  the
 People  and  the  world  must  force  the  Pakis-
 tani  military  junta  to  have  a  democratic  set
 up  and  accept  democratic  values.  The  world,
 therefore,  must  move  in  that  direction.

 With  these  words,  I  have  done.

 SHRI  SAMAR  GUHA:  I  never  cherish-
 ed  the  idea  that  but  for  the  recent  mission
 abroad  by  the  Foreign  Minister,  his  picture
 will  be  painted  in  near  future  as  good  sales-
 man  of  the  pitiable  portrait  of  a  confused  and
 emasculated  Government  of  ours.  Nor  do
 T  also  cherish  the  idea  that  he  will  be  dubbed
 in  the  future  as  another  Chambarlain  in
 groomlin  of  the  tragic  days  of  Munich  episode
 because.  willy-nilly,  consciously  or  cons-
 ciously,  he  has  got  into  the  trap  of  political
 solution  of  Bangla  Desh  issue  within  the
 frame-work  of  Pakistan.

 I  would  have  been  happy  if  his  picture
 could  have  been  drawn  as  a  defender  of  the
 revolution  in  Bangla  Desh  when  he  went
 abroad.  Unfortunately,  I  am  not  in  a  posi-
 tion  to  do  so,  because  going  through  the
 documents  nowhere  to  I  find  that  he  pro-
 jected,  the  crux  of  the  problem  of  national
 revolution  in  Bangla  Desh.  Nowhere  in  any
 discussion  with  any  government  did  he  raise
 the  issue  of  the  freedom  struggle  in  Bangla
 Desh  or  the  reality  of  the  esistance  of  Bangla
 Desh  and  of  their  Govt.  of  People’s  Republic
 there.  Not  even  in  any  document  is  there  a
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 word  that  he  could  extract  from  any  foreign
 Power  any  condemnation  of  the  genocide
 in  Bangla  Desh.  When  he  had  a  talk  with
 U  Thant,  Secretary-General  of  UN,  he  had
 at  least  expected  that  according  to  the  charter
 of  human  rights.  he  could  commit  him  to  raise
 the  issue  of  genocide  in  the  world  organisa-
 tion,  There  also  he  failed.

 Only  one  picture  emerges  of  his  mission
 abroad;  that  is  the  picture  of  a  global  beggar
 for  the  refugees  of  Bangla  Desh.  Even  there,
 I  should  say  he  has  not  fulfilled  that  task,
 because  according  to  our  estimate,  about
 Rs.  400  crores  will  be  required  for  six  months
 to  discharge  our  liability  for  the  refugees  ard
 while  according  to  Government's  own  admis-
 sion,  only  Rs.  30crores  in  cash  and  kind  have
 come  and  perhaps  a  few  more  crores  may
 reach  us.  So  there  also  he  has  not  succeeded,

 A  lot  has  been  said  in  this  House  in  con-
 demnation  of  the  action  of  the  US  Govern-
 ment  in  shipping  arms  to  Pakistan.  TI  was
 not  so  much  surprised  about  it  because  J
 have  no  illusion  about  the  Anglo-American
 powers:  so  I  did  not  feel  much  disillusioned.
 The  USA  has  developed  a  peculiar  psychology
 of  vicarious  plpeasure  in  seeing  India  in  trouble
 except  during  the  days  of  the  Sino-Indian
 conflict.  The  reason  is  that  India  refuses  to
 toe  the  line  of  the  foreign  policy  of  the  USA.

 About  the  UK,  their  Government  has  not
 been  able  to  forget  that  they  were  the  rulers
 of  India  for  200  years.  It  is  they  who  created
 Pakistan;  it  was  as  a  result  of  the  Act  passed
 by  the  British  Parliament  that  Pakistan  came
 into  existence.  Therefore,  it  is  a  horrifying
 Prospect  for  them  to  see  Pakistan  face  a
 national  revolution  in  Bangla  Desh  as  a
 result  of  which  Pakistan  will  be  dismembered.
 Therefore,  I  have  no  illusion  either  about
 the  USA  or  about  the  UK,  or  their  satellite
 powers.

 But  I  am  really  disillusioned  about  the
 communist  countries  because  I  had  great
 expectations  from  them,  When  Mr.  Pod-
 gorny  sent  a  note  to  Yahya  Khan,  he  raised
 hopes  in  many  of  us,  but  it  was  not  followed
 by  the  expectation  that  was  roused.  My
 expectation  from  the  communist  countries
 was  because  they  have  been  the  defenders
 of  the  anti-colonial,  anti-imperialist,  and
 national  liberation  movements  all  over  the
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 world.  They  have  done  a  lot  for  the  national
 liberation  movements  in  the  African  coun-
 tries,  they  are  doing  a  lot  for  the  liberation
 movement  in  Vietnam,  What  has  happened
 to  the  conscience  of  the  communist  world?
 Considering  their  past  performance,  it  was
 expected  that  not  only  Russia  but  the  I3
 Communist  countries  would  come  forward
 not  only  with  a  forthright  condemnation  of
 the  genocide  by  Pakistan  but  with  immediate
 ecognition  to  the  people’s  Government  of
 Bangla  Desh  and  also  giving  them  all  kinds
 of  effective  help,  so  that  they  can  complete
 the  task  of  ousting  the  army  of  occupation  of
 Pakistan  as  also  consolidate  their  national
 freedom.  But  today  there  is  no  free  cons-
 ¢ience  in  any  country  of  the  world,  If  you
 look  at  the  U.S.A.,  it  has  its  commitments
 in  Vietnam,  Laos  and  Cambodia.  It  has
 also  its  commitment  in  Israel.  It  is  now
 having  ping-pong  diplomacy  with  china.
 So  we  cannot  expect  that  the  free  concience
 of  the  U.S.A.  will  work.  I  would  congratu-
 late  Senator  Edward  Kennedy  and  the  122,
 Members  of  the  British  Labour  Party  and  the
 free  press  of  U.S.A.  and  U.K.  for  condemn-
 ing  the  atrocities  committed  by  Pakistan
 in  Bangla  Desh.  The  UK  have  their  own
 Problenis  im  South  Africa  and  Rhodesia.  How
 can  they  support  Bangla  Desh?  Even  Russia
 has  propounded  the  theory  of  limited  suve-
 reignty  for  East  European  countries.  They
 have  their  commitment  to  the  Arab  countries.
 How  can  you  expect  Russia  to  have  free
 conscience?  How  can  you  expect  these  count-
 ties  to  come  out  to  help  the  revolution  in
 Bangla  Desh?

 SHRIS.M.BANERJEE:  Are  you  equat-
 ing  Russia  with  the  U.S.A.?

 I  said  I  had
 the  communist

 SHRI  SAMAR  GUHA:
 better  expectation  from
 countries.

 All  these  countries  are  dealing  with  the
 problem  o  Bangla  Desh  not  objectively,
 but  subjectively.  It  is  out  of  subjective  con-
 siderations  that  they  are  propounding  the
 theory  of  a  political  solution.

 I  am  sorry  that  our  Foreign  Minister  has
 done  a  great  dis-service  to  the  cause  of  ine
 Banela  Desh  revolution.  On  going  through
 the  joint  com  muniques  issued  from  Moscow,
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 Bonn  and  other  Capitals  of  the  world,  I  find
 the  words  “East  Pakistan”  always  used  in
 these  documents,  In  this  House  no  Minister
 had  the  courage  to,use  the  words  ‘‘East
 Pakistan.”  When  they  use  the  words  ‘East
 Pakistan”  and  ‘Political  solution”  together,
 what  does  it  mean?  It  means  political  solu-
 tion  of  Bangla  Desh  as  East  Pakistan,  i.e.,
 Political  solution  within  a  framework  of
 Pakistan.  Let  Mr.  Swaran  Singh  or  any
 other  Minister  or  a  galaxy  of  Ministers  go
 round  the  world  and  canvas  for  that  type  of
 political  solution  within  the  framework  of
 Pakistan,  .but  let  them  remember  that  those
 people  who  aie  for  the  liberation  of  Bangla
 Desh,  will  never  accept  any  kind  of  political
 solution  within  the  framework  of  Pakistan.
 i  do  not  know  if  you  have  met  them,  if  you
 have  seen  them.  They  have  lost  their  sisters,
 their  wives,  their  parents,  wheir  brothers,
 their  near  and  dear  ones.  These  young  men
 who  are  fighting  on  the  liberation  front  have
 developed  intense  hatred  for  Pakistan,

 The  original  concept  of  Pakistan  was  that
 “P”  stood  for  Punjab,  “A”  for  the  Afghanis-
 tan  i.e.  Frontier  province,  “K”  for  Kashmir,
 “S"  for  Sind  and  ‘tan’  for  Baluchistan.  So,
 let  Pakistan  live  in  West  Pakistan  as  per  the
 original  idea  of  its  geographical  contour.
 The  people  of  Bangla  Desh  have  raised  the
 banner  of  revolution.  What  right  have  you
 to  use  the  words  “East  Pakistan”  against
 the  ambitions  of  the  people  of  Bangla  Desh?
 You  have  allowed  the  seal  of  the  suzerainty
 of  Yahya’s  regime  to  be  put  on  the  people
 of  Bangla  Desh  by  allowing  the  use  of  the
 words  “East  Pakistan”.  it  was  better  that
 you  should  not  have  used  these  words  in
 the  joint  communiques.

 J  can  understand  if  this  was  done  by  Great
 Britain,  America  or  Russia  or  any  other
 country  because  they  are  slill  thinking  in
 terms  of  a  united  and  in.egrated  Pakistan.
 Therefore  it  was  natural  that  they  could  not
 use  the  word  Bangla  Desh  or  East  Bangal.
 Why  did  you  also  use  that  word?  If  they  did
 not  agree  to  use  the  name  Bangla  Desn,  you
 could  issue  a  separate  communique  using
 the  name  Bangla  Desh.  Therefore  |  feel  that
 our  Foreign  Minister  nas  done  a  great  disser-
 vice  to  the  cause  of  freedom  of  Bangla  Desh,

 A  lot  has  been  said  about  how  we  should
 deal  with  the  problem  of  Bangla  Desh.  4
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 [Shri  Samar  Guha]
 want  to  say  that  I  am  not  one  to  say  that  we
 should  go  to  war  with  Pakistan  although
 Pakistan  has  given  many  causes;  it  has  al-
 ready  committed  aggression  on  India  by
 sending  millions  of  refugees  and  by  dozens
 of  incursions  on  our  territory.  They  have

 given  enough  provocations  to  India  for
 sending  our  Army  into  Bangla  Desh.  But
 still  there  is  no  necessity  whatsoever  for
 sending  our  army  into  Bangla  Desh.  I  re-
 member  the  situation  there  upto  the  third
 week  of  April.  Except  Dacca,  Chittagong,
 Khuinan,  Rajshahi  and  Jessore  the  whole
 of  East  Bengal,  Bangla  Desh,  was  in  the  con-
 trol  of  the  Mukti  Fauj.  They  had  need  for
 arms.  J  rushed  to  Delhi  with  some  lists.
 From  anywhere  in  the  world  they  wanted
 some  field  artillcry,  light  machine  guns,  anti
 aircraft  and  anti  tank  guns--  from  anywhere
 in  the  world.  They  said  that  only  two  divisions
 of  the  Army  were  there  and  tney  could  finish
 them  if  they  had  these  arms.  From  Jessore,
 they  could  control  the  seven  districts  flanked
 by  river  Padma;  that  was  what  they  said.

 There  would  have  been  no  need  now  to
 tackle  with  the  problem  of  refugees.  Many
 people  do  not  know  that  most  of  the  Muslim
 refugees  who  have  come,  constitute  young
 men,  particularly  of  school,  college  and
 university  students.  Their  parents  have  forced
 them  out  of  their  homes  because  they  were  the
 main  targets  of  Pakistan  army.  If  you  go  to
 the  frontier  even  now,  you  will  see  what  a
 brilliant  fighting  force  they  are.  They  are
 ready  to  die  and  they  say:  give  us  weapons
 to  die  for  our  freedom  and  give  us  facilities
 to  die;  we  do  not  want  any  other  help  but
 arms.  Some  members  said:  let  there  be  police
 action  against  Bangla  Desh.  There  is  no  need
 for  police  action.  Nor  is  there  any  need
 to  demand  territory  from  them  to  settle
 the  refugees,  nor  even  to  have  the  25  mile
 free  zone,  as  Mr.  Panigrahi  suggested.  If
 you  are  determined  to  see  that  the  objective
 of  the  freedom  struggle  in  Bangla  Desh  is
 achieved,  you  have  two  alternatives:  either
 to  go  to  war  with  Pakistan  or,  if  you  want  to
 avoid  war,  the  other  alternative  is  to  give
 immediate  recognition  to  Bangla  Desh
 Government.

 After  giving  recognition,  you  can  very
 well  give  all  kinds  of  help  to  them:  arms,
 training  and  all  kinds  of  facilities  and  during
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 this  monsoon  they  will  complete  the  task
 of  achieving  and  consolid  a  ting  their  own
 freedom.  There  you  have  lagged  behind.
 I  do  not  know  what  will  happen.  I  have  great
 apprehensions  as  to  what  political,  declara-
 tions  would  tbe  made,  what  type  of  political
 solution  would  be  made  by  Yahya  Khan.  At
 least  ‘5-20  Members  of  the  Nationel  Assem-
 bly  of  Pakistan  have  been  killed  by  Pak  army
 and  30-40  M.L.As.  are  in  Pakistani  jail.  It
 may  so  happen  that  at  pistol-point  some  20
 or  25  MLAs  may  be  forced  by  Yahya  Khan
 to  support  his  plan  Then,  what  will  happen?
 That  means,  Yahya  Khan’s  regime  will  con-
 stitute  the  majority  in  the  National  Assembly
 of  Pakistan.  If  they  form  a  government,
 what  will  happen?  You  will  then  say  that
 it  is  an  illegally  constituted  government  of
 Pakistan.  That  would  mean  the  butchery
 of  the  aspirations  of  the  people  of  Bangla
 Desh.

 7.00  brs.

 Tre  only  reply  today,  here  and  now,  if
 you  were  to  give  a  counterblast  to  Yahya
 Khan,  is  this.  Here  and  now,  let  the  Govern-
 ment  declare  that  they  recognise  Bangla
 Desh.  Let  the  Government  recognise  the
 People’s  Govt.  of  Bangla  Desh.  That  is  the
 only  answer,  and  the  only  right  answer
 before  Yahya  Khan  can  announce  the  for-
 mation  of  an  illegally  constituted  govern-
 ment  for  Pakistan.  Here  and  now,  today,
 tecognised  Bangla  Desh,  and  that  will  be  a
 counterblast  to  Yahya  conspiracy  against
 Bangla  Desh.  It  will  boost  the  morale  of  the
 People,  the  morale  of  the  defence  forces  and
 the  morale  of  the  patriots.  You  must  help
 them  to  maintain  their  morale,  their  revolu-
 tionary  spirit  in  spontaneity,  and  keep  the
 revolutionary  mood  of  the  people  and  of  the
 deferice  forces  alive.  These  are  the  most  im-
 portant  factors  for  the  success  of  freedom
 struggle  of  Bangla  Desh.

 You  have  allowed  time  to  go  in  favour  of
 Pakistan.  We  cannot  give  any  more  time  to
 Pakistan.  Recognise  Bangla  Desh  and  that
 is  the  only  alternative  to  avoid  war  with
 Pakistan.  I  think  even  at  this  late  hour,  the
 Government  will  have  that  sagacity,  the
 wisdom,  to  welcome  the  revolution  in
 Bangla  Desh  by  recognising  the  People’s
 Republic  of  Bangla  Desh.
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 SOME  HON.  MEMBERS  rose—

 AN  HON.  MEMBER:  Mr.  Speaker,

 MR.  SPEAKER:  Do  not  call  by  loud
 voices.  I  see  you  are  standing.  Now,  I  request
 the  hon.  Minister  to  wait  for  a  few  minutes.
 Shrimati  Sheila  Kaul.

 SHRIMATI  SHEILA  KAUL  (Lucknow):
 Mr.  Speaker,  Sir,  once  again,  the  United
 States  has  shown  itself  in  its  true  colours  by
 Playing  a  double  role  on  us.  It  is  a  shameful
 and  disgusting  act  on  the  part  of  the  United
 States  to  allow  the  ships,  Padma  and  Sun-
 derbans,  to  leave  their  shores,  full  with  the
 cargo  of  the  United  states  military  equip-
 ment  for  Pakistan.  We  who  have  returned
 from  a  visit  to  the  refugee  camps  of  Helen-
 cha,  Basirhat,  Salt  Lakes,  Sahara  and  a
 number  of  other  small  refugee  camps  only
 last  night,  have  secn  for  ourselves  the  plight
 and  the  sufferings  of  the  East  Pakistan  re-
 fugees.  The  Government  is  trying,  and  has
 extended  as  much  help  as  is  possible  to  those
 refugees.  But  the  trek  of  the  refugees  con-
 tinues.  While  we  were  going  on  the  roads,
 we  had  to  stop  the  car  because  we  saw  so
 many  refugees  on  the  way,—crippled,  and
 some  with  children  in  arms.  There  were  many
 old  people  also  waiking  along  the  road.
 We  stopped  the  car  and  asked  the  refugecs
 why  they  were  coming  out,  because  there
 was  not  much  of  a  comfort  that  we  could
 give  them.  They  said  that  it  was  better  to
 die  in  peace  than  to  die  every  minute  in
 Pakistan.  There  is  terror,  brutality,  arson
 and  loot  in  Pakistan.

 Mr.  Krishna  Menon  was  saying  that  the
 refugees  should  be  put  to  good  use.  I  would
 like  to  say  that  people  who  are  in  the  educa-
 tion  field,  like  teachers  and  doctors,  have  been
 made  use  of  very  much.  A  daily  allowance
 of  Rs.  5  is  given  to  the  doctors  for  attending
 in  the  refugee  camps.

 We  condemn  the  giving  of  military  equip-
 ment  by  the  United  States  to  Pakistan.  This
 will  perpetuate  the  miseries  and  sufferings  of
 the  refugees.  There  are  more  than  six
 million  registered  refugees  in  India,  and
 perhaps  a  few  million  unregistered  floating
 refugees.
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 I  cannot  understand  the  rationality  of  the
 view  expressed  in  the  papers  today  that
 India  should  be  duly  compensated  by  land
 from  Pakistan  on  which  the  refugees  could
 be  settled.  The  refugees  are  our  guests  in
 distress  and  we  should  not  bargain.  We
 should  see  that  they  return  to  their  homes
 where  they  can  lead  their  lives  in  peace.
 But  just  now  they  are  in  distress  and  they
 know  they  have  got  a  great  friend  in  India.
 Everywhere  we  went  they  expressed  their
 gratitude  to  us  for  taking  them  in.

 ]  agree  with  Shri  Azad  that  we  shotld  have
 waited  to  assess  the  world  opinion.  But
 now  we  have  seen  that  the  world  opinion  is
 with  us  and  it  is  time  for  action.  Is  it  possible
 for  us  to  spend  hundreds  of  crores  every
 month  for  an  indefinite  period,  without
 jeopaidising  our  plans?  The  refugees  are
 receiving  doles  and  have  also  started  working
 in  some  places  on  low  labour  rates.  This
 has  started  local  tension.  Before  all  these
 problems  reach  greater  dimensions,  we  must
 decide  and  act  now,  for  time  and  tide  wait
 for  no  man.

 श्री  जांबवंत  छोटे  (नागपुर):  अध्यक्ष

 महोदय,  जो  भी  वक्‍त  मुझे  दिया  गया  है  उस
 वक्‍त  के  अन्दर  मैं  तकरीर  कर  नहीं  सकता  हूं
 इसलिए  मैं  अपना  सारा  वक्‍त,  परराष्ट्र  मन्त्री  जी
 को,  जोकि  विदेशों  का  दौरा  करके  आये  हैं,
 अपनी  और  से  देना  चाहता  हूं,  और  दे  देता  हूं।

 अध्यक्ष  महोदय  :  आप  कितना  टाइम  लेना

 चाहते  हैं  ?  आप  बोलिए,  आपको  सुनने  के  लिए
 सब  का  दिल  कर  रहा  है  1

 श्री  जांबुबंत  घोटे:  अध्यक्ष  महोदय,  आज

 हमारा  देश  एक  भयानक  अवस्था  से,  एक  गम्भीर

 हालत  से  गुजर  रहा  है।  हमने  जो  आजादी

 हासिल  की,  असंख्य  बलिदानों से  हमने  जो  आजादी

 हासिल  की  उस  आजादी  को  हासिल  करते  ही
 हमने  इस  देश  को  दो  खेमों  में  बाँट  दिया  ।
 अंग्रेजी  साम्राज्यवादियों  ने  और  दुनिया  के  सारे
 साम्राज्यवादियों  ने  एक  खेल  खेला  और  हमारे
 देश  के  दो  टुकड़े  कर  दिए--एक  को  पाकिस्तान
 बनाया  और  दूसरे  को  भारत  बनाया  ।  उसी  वक्‍त
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 [at  जांबुबंत  घोटे]
 से  इस  भारतीय  खंड  के  दो  खेमों  में  एक  प्रचण्ड
 विचार  खड़ी  हो  गई  ।  ब्रिटिश  साम्राज्यवादियों
 का  यह  जो  खेल  था  उसके  शिकार  हम  उस  वक्‍त
 थे  और  आज  भी  बदकिस्मती  से  शिकार  हो  रहे
 हैं  आज  भी  बदकिस्मती  से  हम  ब्रिटिश  सा राज्य-
 वादियों  के  शिकार  हो  रहे  हैं  आज  की  हालत
 आप  देख  रहे  हैं  कि  पाकिस्तान,  अमरीका  और
 चाइना--इन  तीनों  की  आइडियोलोजी  एक  नहीं
 है  ।  पाकिस्तान  की  वेस  मज़हब  है,  अमरीका  एक
 साम्राज्यवादी  देश  है  और  चाइना  एक  साम्यवादी
 देश  है  ये  तीनों  देश  हमारे  खिलाफ  पाकिस्तान
 की  तरफ  से  एक  षडयंत्र  रच  रहे  हैं  और  उस

 षडयन्त्र  के हम  शिकार  होने  जा  रहे  हैं।  उस
 भयानक  षडयन्त्र  के  हम  शिकार  बनते  जा  रहे  हैं
 हमारी  जो  विदेशी  नीति  है  उसके  बारे  में  बहुत
 कहा  जा  सकता  है  और  कहा  गया  है  ।

 अध्यक्ष  महोदय,  आजकल  हमारा  पड़ौसी
 देश  जो  बंगला  देश  है  वह  चीख  रहा  है,  चिल्ला

 रहा  है  ।  हमारे  पड़ौसी  का  घर  जला  दिया  जा

 रहा  है,  फुंक  दिया  जा  रहा  है  और  उस  घर  के

 मासूम  बच्चे  मून  दिए  जा  रहे  हैं,  मसल  दिए  जा

 रहे  हैं,  कुचले  जा  रहे  हैं।  मां,  बहनों  की  रहमत,
 असमत  लूटी  जा  रही  है,  इंसानियत  का  काले-
 आम हो  रहा  है  t  मां-बहनों  पर  बलात्कार  करके
 उनके  पतियों  के  सामने  चोरी  जा  रहा  है,  बच्चों
 को  काटकर  उनकी  माताओं  के  ऊपर  उछाला
 जा  रहा  है,  फेंक  दिया  जा  रहा  है।  बंगला  देश

 हमसे  मदद  मांग  रहा  है  चीख  चीख  कर,  चिल्ला
 कर  मदद  मांग  रहा  है  और  हम  विचार  कर  रहे
 हैं  ।  हमारी  अवस्था  वही  हैमलट  की  है,  दु  बी
 भोर  नोट  टु  बी  ।  ऐसी  अवस्था  से  गुजर  रहे  हैं
 कि  मान्यता  दें  या  न  दें  ।  मान्यता  देने  के  पहले
 हमारे  पर-राष्ट्र  मंत्री,  कई  और  मंत्री  और  कई
 व्यक्ति  सारे  संसार  में  घूम  रहे  हैं,  विश्व  की  यात्रा
 कर  रहे  हैं  और  सारे  देशों  से  कह  रहे  हैं  कि  तुम
 बंगला  देश  को  मान्यता  दो  ।  वे  राष्ट्र  हमसे  कह
 रहे  हैं  कि  बंगला  देश  तुम्हारा  पड़ौसी  है,  पाकिस्तान
 भी  पड़ोसी  देश  है,  ऐसी  अवस्था  में  बंगला  देश
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 को  स्वयं  मान्यता  देने  क ेबजाय  आप  हमारे  पास
 आते  हो  और  हमसे  मान्यता  की  बात  कहते  हो  I
 एक  समय  था  जब  बंगला  देश  को  मान्यता  देकर
 जो  भी  मदद  कर  सकते  थे  करते  और  सारे  संसार
 को  बताते  कि  हमने  मान्यता  दी  है  बंगला  देश  को
 आजादी  के  लिए,  इन्सानियत  के  लिए  हमने  उसको
 मान्यता  दी  है।  उस  वक्‍त  संसार  के  कई  देश
 मान्यता  देने  के  लिए  आगे  बढ़ते  ।

 जब  हमने  आजादी  की  लड़ाई  लड़ी,  नेताजी

 सुभाष  चन्द्र  बोस  जो  हमारे  देश  के  ही  नहीं  वरन
 संसार  के  महान  सेनापति  हुए,  जब  उन्होंने  आजादी
 की  लड़ाई  छेड़ी,  आजाद  हिन्द  फौज  बनायी  और
 आजाद  हिन्द  सरकार  बनायी  उस  समय  दुनिया
 के  कई  देशों  ने  उस  आजाद  हिन्द  सरकार  को
 मान्यता  दी  ।  और  आज  बंगला  देश  में  वहां  के
 लोगों  ने  अपने  नुमाइंदों  को  98  प्रतिशत  बोट
 देकर  चुना,  वहां  प्रजातन्त्र  का  निर्माण  हुआ  उस
 पर  पाकिस्तान  का  बर्बरतापूर्ण  आक्रमण  हुआ,
 फौजी  हुकूमत  ने  आक्रमण  किया  बंगला  देश  पर,
 अब  हमारा  फर्ज  हमारे  सामने  खड़ा  होता  है  |
 जिसके  बारे  में  बंगला  देश  कर  के  बार-बार  हम
 कहते  हैं,  वेसे  तो  शब्दों  में  हमने  मान्यता  दी,

 हमारी  सारी  प्रोसीडिग्स  में  और  सारे  देश  में
 बंगला  देश  शब्द  लगातार  आता  है,  शब्दों  से
 मान्यता  देदी,  अब  हमको  कृति  से  मान्यता  देनी  है  ।

 पड़ौसी  का  घर  जलाया  जाता  हो  उस  वक्‍त  बाहर
 के  देशों  में  जाकर  हम  कहें  कि  फायर  ब्रिगेड
 मेजिये  तो  इससे  काम  नहीं  चलेगा  ।  फायर  ब्रिगेड

 हमारे  पास  ही  है  7  हमारी  जो  अपनी  शक्ति  है,
 ताकत  है  उसके  अनुसार  बंगला  देश  को  सहायता
 करना  यह  हमारा  फर्ज  है

 अन्तर्राष्ट्रीय  कानून  की  बात  की  जाती  है
 बाहर  जब  मी  ऐसी  अवस्था  संसार  में  हुई  उस
 वक्‍त  क्‍या  हुआ  ?  प्रिंस  सिहानुक  कम्बोडिया  से

 बाहर  गये,  वहां  से  भाग  गये,  एक  क्रान्तिकारी
 सरकार  वहां  बनी,  सिंहासन  साहब  चीन  भागे
 और  उस  वक्‍त  उनका  राज्य  नहीं  था,  लेकिन
 जब  चीन  में  गये  थे,  तो  उनको  चीन  और  रूस
 ने  मान्यता  दी,  यद्यपि  उनका  राज्य  उस  समय
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 नहीं  था।  इसी  प्रकार  अल्जीरिया  के  बारे  में  भी

 हुआ  ।  तो  कम्बोडिया  और  अल्जीरिया  के  सवाल
 पर  सारे  राष्ट्रों  न ेमान्यता  दी।  लेकिन  हस,  मान्यता
 देने  से  हिचकिचा  रहे  हैं  ।  अंतर्राष्ट्रीय  कानून
 जो  है,  ये  सारे  अंतर्राष्ट्रीय  कानून  और  सारे
 कन्वेंशन  बंगला  देश  को  हमें  मान्यता  देनी  चाहिए,
 इसके  लिए  हमारे  पीछे  पड़े  हैं  ।  ऐसे  वक्त  भी
 हम  हिचकिचाते  हुए  पीछे  हटते  हैं  ।  एक  बात  मैं
 समझता  हूं  कि  विश्व  युद्ध  का  खतरा  खड़ा  है
 हमारे  सामने  ।  सारे.  पश्चिमी  राष्ट्र,  यूरोपियन
 वां ट्रीज  खास  तौर  से  विश्व  का  महायुद्ध  इस  संसार
 में  हुआ  तो  उसकी  युद्ध  भूमि  हमारा  भारत  देश
 होना  चाहिए,  इसके  लिए  सोच  रहे  हैं,  इसके  लिए
 बिचार  कर  रहे  हैं  ।  हो  सकता  है  कि  ऐसी
 अवस्था  में  तीसरा  महायुद्ध  मी  छेड़ा  जाए  |

 अध्यक्ष  महोदय,  मेरा  कहना  इतना  ही  है  कि
 आज  बंगला  देश  को  मान्यता  देने  के  अलावा  हमारे
 प्रास  दूसरा  कोई  रास्ता  नहीं  है,  बंगला  देश  को
 सहायता  देने  के  अलावा  हमारे  पास  कोई  और
 चारा  नहीं  है।  हम  बंगला  देश  को  मान्यता  न
 दें  तो  भी  पाकिस्तान  हमारा  दोस्त  हो  सकता
 है  क्या  ?  यह  सवाल  है।  हम  बंगला  देश  को
 मान्यता  न  दें  तो  अमेरिका  और  चीन  हमारे
 मित्र  नहीं  हो  सकते  ।  इसलिए  बंगला  देश  को
 मान्यता  देकर  दुनिया  का  जो  बहुत  बड़ा  खेमा
 है,  उसको  हम  मित्र  बना  लें

 अध्यक्ष  महोदय,  कभी  न  कभी  राष्ट्र  को
 अपने  जीवन  में  रिस्क  उठाना  ही  होगा  ।  हमारे
 देश  को  एक  रिस्क  उठाना  है।  कभी  न  कमी
 राष्ट्र  को  रिस्क  उठाना  होता  है  ।  यदि  राष्ट्र
 ने  यह  रिस्क  नहीं  उठाया  तो  इतिहास  और
 तबारीख  उस  राष्ट्र  को  कभी  क्षमा  नहीं  करते,
 कमी  माफ  नहीं  करते  ।  ऐसी  अवस्था  में  युद्ध  का
 वक्‍त  भी  आये  तो  भी  हमें  उसके  लिए  तैयार
 रहना  चाहिए  |

 आज  सवाल  सिर्फ  मान्यता  देने  का  है,  आज
 सवाल  सिफं  बंगला  देश  को  मान्यता  देने  का  है  ।
 हम  बंगला  देश  को  मान्यता  दे  दें  ।  हम  युद्ध  नहीं
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 करना  चाहते  हैं,  हम  शान्ति वादी  हैं।  हम  महात्मा
 गांधी  का  नाम  लेते  हैं  ।  लेकिन  बंगला  देश  को
 मान्यता  देने  से  यदि  हमारे  ऊपर  युद्ध  लाद  दिया
 जाता  है  तो  हमारे  देश  को  युद्ध  के  लिए  भी  तैयार

 होना  चाहिये  ।  नेताजी  सुभाषचन्द्र  बोस  ने  इस
 देश  को  सिखलाया  है  ।  नेताजी  सुभाषचन्द्र  बोस
 की  आजाद  हिन्द  सेना  को  और  आजाद  हिन्द
 सरकार  को  उस  वक्‍त  भी  संसार  के  कई  देशों  ने
 मान्यता  दी  t

 अध्यक्ष  महोदय,  आज  हमारी  जो  इस  देश
 की  नेता  हैं,  श्रीमती  इन्दिरा  गांधी,  उनमें  हम
 नेताजी  की  तस्वीर  देखना  चाहते  हैं  ।  हम  देश
 की  प्रधान  मन्त्री  में  नेताजी  की  तस्वीर  देखना

 चाहते  हैं,  हम  उनमें  झांसी  की  रानी  देखना

 चाहते  हैं  और  जब  वह  नेताजी  बनकर,  झांसी
 की  रानी  बनकर  आगे  आयेंगी  तो  सारे  ही  पक्ष,
 सारे  ही  दल,  इस  देश  की  सारी  जनता  उनके
 पीछे  बढ़ेगी,  उनका  साथ  देगी,  बलिदान  देगी  ।
 इस  वक्‍त  बंगला  देश  को  मान्यता  देने  के  सिवाय

 हमारे  पास  कोई  चारा  नहीं  है।  जितना  भी
 वक्‍त  होगा,  खतरा  बढ़ेगा,  जितना  भी  वक्‍त
 जाएगा  उतना  ही  हम  खतरे  में  पड़  जायेंगे  ।
 चाइना,  अमेरिका  और  पाकिस्तान  हमारे  खिलाफ
 षड़यंत्र  करते  जायेंगे  ।

 अध्यक्ष  महोदय,  इसलिए  बंगला  देश  को
 मान्यता  देकर,  उसको  हर  प्रकार  की  सहायता
 देकर,  सैनिक  सहायता  देकर  ही  हम  इस  षड़यंत्र
 से  बाहर  निकल  सकते  हैं  अन्यथा  हमारे  सामने
 कोई  मार्ग  नहीं  है  ।  कोई  रास्ता  नहीं  है,  हमारी
 सारी  अर्थ  ब्यवस्था  का  ढांचा  खोखला  हो  रहा  है,

 टूट  रहा  है  ।

 SHRI  AHMED  AGA  (Baramulla):
 Speaker,  Sir,  I  am  not  a  pessimist.  I  am  not
 an  over  optimist  either.  I  believe  in  realism
 and  I,  therefore,  believe  and  advocate  that
 there  must  be  a  proper  understanding  of  the
 issue  and  a  proper  appraisal  because  only
 then  we  can  take  a  very  correct  attitude.

 Mr.

 The  point  that  I  want  to  make  js  that  we
 are  told  that  there  is  a  free  world  and  that
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 free  world  wants  others  also  who  are  yet
 Not  committed  otherwise  to  be  a  part  of  the
 free  world.  But  I  doubt  it.  There  is  a  third
 world.  I  have  grave  doubts  if  the  free  world
 has  ever  tried  to  bring  in  to  their  fold  any
 country  in  the  third  world.

 If  we  see  what  has  happened  in  the  third
 world  during  all  these  years,  we  find  that
 they  have  created  a  sort  of  an  ulcer  in  the  form
 of  Israel  in  the  Arab  world.  They  created
 Vietnam  problem  by  putting  up  a  puppet
 government  in  South  Vietnam.  They  have
 always  tried  to  create  trobule  in  the  third
 world  and  not  allow  us  to  develop.

 Even  in  Pakistan,  after  the  partition  of  the
 country,  they  did  not  allow  democracy  to
 grow.  They  installcd  Iskander  Mirza  who
 was  a  bureaucrat  and  through  him  they
 brought  in  Ayub  and  then  came  Yahya
 Khan.  Pakistan  has  never  seen  democracy.
 They  have  yet  to  know  what  democracy  is.
 Therefore  I  do  not  believe  that  we  can  depend
 much  on  their  assistance  or  support  who  call
 themselves  free  world.

 I  can  understand  that  the  Foreign  Minis-
 ter’s  tour  did  create  a  sort  of  awareness  in
 the  countries  which  he  visited  about  the
 magnitude  of  the  problem.  But  even  so  I
 find  that  only  the  Acting  Prime  Minister  of
 Canada  talked  of  a  political  settlement  with
 the  elected  representatives.  I  find  that  the
 USA  is  not  withholding  econimic  aid  pending
 a  political  solution  in  Pakistan  and  the  Con-
 sortium  did  not  adopt  the  position  that  it
 should  withhold  aid  for  political  reasons.
 Talking  about  Britain,  on  23rd  the  British
 Information  Service  says:

 “Her  Majesty’s  Government’s  policy
 Temains  that  projects  already  in  hand  in
 Pakistan  must  continue  in  so  far  as  this
 is  possible.”

 All  these  things  indicate  that  they  are  not
 very  serious  so  far  as  our  troubles  are  con-
 cerned  and  we  must,  therefore,  rely  upon  our
 own  efforts  and  on  our  own  selves  for  going
 ahead  and  for  solving  the  problems  that
 face  us.

 Bangla  Desh  will  have  to  face  its  own  pro-
 blems  and  pursue  its  own  fight  for  its  libe  a-
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 tion.  That  fight,  we  have  to  understand,  as
 we  are  told  and  as  we  understand,  is  a  quarrel
 between  East  Pakistan  known  now  as  Bangla
 Desh  and  West  Pakistan.  But  in  West  Pakis-
 tan  I  would  limit  it  to  the  military  regime  of
 West  Pakistan  because  I  do  not  think  that
 West  Pakistan  is  actually  fighting  East  Pakis-
 tan.  It  was  the  Ayub  military  dictatorship
 and  the  Yahya  military  regime  now  which
 are  trying  to  crush  them.

 We  had  elections  in  Ceylon,  India  and
 Pakistan.  In  all  these  three  elections  the
 people’s  mandate  was  for  development  ६70
 Progress.  We  have  a  democratic  government;
 we  followed  the  mandate  of  the  people  and
 set  up  a  government  like  that.  In  Ceylon
 the  same  thing  has  he  ppened.  But  in  Pakis-
 tan  the  Yahya  regime  did  not  want  the
 People’s  povernment  to  come  into  power.
 Yahya’s  regime  is  also  a  puppet  in  the  hands
 of  those  who  call  themselves  the  free  world,
 in  the  same  manner  as  they  have  in  South
 Vietnam.

 Therefore  I  say  that  this  is  a  fight  that
 Bangla  Desh  has  got  to  do  without  hoping
 for  any  assistance  coming  from  those
 countries  which  call  themselves  the  free
 world.  It  is  true  that  we  are  also  faced  with  6
 million  war  cvacuees—I  do  not  call  them
 refugees  because  their  country  is  Bangla
 Desh—and  they  have  got  to  return  to  Bangla
 Desh.  But  before  they  return  we  have  got  to
 ensure  that  there  is  a  political  solution.

 Here  I  might  again  refer  to  the  statement  of
 the  British  Information  Service.  I  do  not
 find  anywhere  that,  even  after  he  talked  with
 the  Foreign  Minister,  it  talks  about  a  poli-
 tical  solution.  The  only  talk  about  political
 settlement  was  of  the  Canadian  Vice  Premier.

 I  would  again  say  that  for  these  reasons
 it  is  difficult  to  rely  on  them.  Now,  I  am
 reminded  that  only  a  few  months  ago,  about
 4-5  months  ago,  when  we  were  fighting  for
 elections,  that  I  read  in  papers  that  Prof.
 Scot  Nearing  came  to  India  and  he  said  that
 the  American  policy  was  that  Asians  must
 fight  Asians.  I  think,  it  is  very-true.  They
 have  always  tried  that  we  must  keep  on
 fighing  each  other,  thereby  going  on  weaken-
 ing  ourselves.

 Again,  going  to  the  question  of  Bengla
 Desh,  I  would  like  to  point  out  how  misunder-
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 standing  is  created.  I  find  that  Biharis  were
 not  treated  well  there.  Why?  They  did  not
 want  that  Indian  Muslims  should  have  any
 sympathy  with  Muslims  in  Bangla  Desh.
 These  are  things  by  which  Yahyas  intended
 to  create  a  sort  of  trouble  over  here.

 There  is  an  opinion  here  that  in  the  Arab
 world  also,  there  has  not  been  much  of
 response  to  the  movement  of  Bangla  Desh.
 ]  would  like  to  give  an  instance  of  Jordon
 who  is  recciving  help  from  the  NATO  coun-
 tries  to  crush  the  Palestine  freedom  fighters.
 Even  the  Arab  countries  are  divided.  Saudi
 Arabia,  Jordon,  Turkey  and  Jran  are  in  the
 camp  of  CENTO  powers.  It  is  only  Iraq,
 Syria  and  Libya  who  are  actually  fighting
 the  Israclis.  Turkey  and  Iran  are  supplying
 oil  to  Israei.  So.  we  cannot  say  that  there  is
 anything  like  Muslim  about  this  question.
 There  is  an  attempt  that  there  is  something
 Muslim  about  it.  There  is  nothing  Muslim
 about  it.  This  is  the  point  ]  would  like  to
 make  with  all  emphasis  at  my  comniand.
 There  is  nothing  Muslim  about  it.  Therefore,
 I  say,  when  Biharis  were  thrown  out  here,
 there  was  a_  m/’sunderstanding  about  it.
 Majlas-c-Mushawarat  and  Jamate-Islam  are
 supporting  Yahya  Khan.  They  do  not  re-
 Present  anybody.  I  may  also  add  for  that
 matter  what  Mr.  Baburao  Patel  who  was  a
 Member  of  the  Lok  Sabha  says  in  Mother
 India:

 “His  “rebellion”

 —that  is.  Mujibur  Rahman’s—

 “  is  rightly  described  by  General
 Yahya  Khan  as  ‘treason’...  Mujib  is
 a  traitor  to  Pakistan.  oo

 SOME  HON.  MEMBERS:  Shame,  shame!

 SHRI  AHMED  AGA:  An  attempt  is
 being  made  that  there  is  anything  Muslim
 about  it.  I  emphatically  say  that  there  is
 nothing  Muslim  about  ii.  We  have  been
 having  democratic  system  here.  We  support
 Bangla  Desh.  Why?  Not  because  of  any
 other  reaon.  But  because  they  are  now  com-
 ing  to  a  sort  of  democratic  system  of  Govern-
 ment.  Mujibur  Rahman  and  others  whoever
 are  elected  are  going  to  have  a  democratic
 set-up.  Therefore,  I  support  Bangla  Desh
 because,  I  feel,  if  Bangla  Desh  becomes  a

 Pak.  and  his  visit  abroad

 democratic  country,  it  is  possible  that  West
 Pakistan  may  be  able  to  have  democracy  in
 that  part  of  Pakistan.  With  these  words,
 I  support  Bangla  Desh  moveme:  t  which  is
 fighting  for  democracy  and  progress.

 श्री  एम०  एस०  हाशिम  (सिकंदराबाद)  :
 जनाबे  सदर,  मैं  हाउस  के  सामने  इस  बुनियादी
 नुकसान  को  रखना  चाहता  हूं  कि आखिर  जब  हम
 बंगला  देश  की  इतनी  बात  करते  हैं,  उसके  बारे
 में  इतना  बहस-मुबाहसा  करते  हैं,  तो  उसके  पीछे
 मकसद  कया  है  या  जब  हमारे  वारेन  मिनिस्टर
 साहब  बंगला  देवा  के  बारे  में  दूसरे  मुल्कों  में
 तशरीफ़  ले  जाते  हैं,  तो  उसका  मकसद  क्या  है-
 इन  सब  बातों  का  क्‍या  मकसद  है  ।  हम  जानते

 हैं  कि  बंगला  देश  के  अवाम  हमारी  तरफ़  दस-
 लिए  देख  रहे  हैं  कि उनके  सामने  वह  लड़ाई  है,
 जो  हम  ने  इस  मुल्क  में  जम्हूरियत  को  एस्टाब्लिश
 करने  के  लिए  अंग्रेज़ों  >  खिलाफ  लड़ी  ।  इसी
 वजह  से  वे  हमारी  तरफ़  मैईनाटाइज्ञ  होते  हैं  ।
 वे  समझते  हैं  कि  जिस  तरह  हम  अपनी  लड़ाई
 में  कामयाब  रहे,  उसी  तरह  वे  भी  हमारी  मदद
 से  अयूब  ओर  याहिया  के  खिलाफ  लड़ाई  में
 आज  नहीं  तो  कल  ज़रूर  कामयाब  होंगे  ।  असल
 से  बंगला  देश  में  लड़ाई  वहां  पर  जम्हूरियत  को
 ज़िन्दा  रखने  के  लिए  है  ।

 जहां  तक  दूसरे  मुल्कों  के  रुख  का  सवाल
 है,  दुनिया  के  सब  मुल्कों  की  नज़र  अपने  अपने
 वेस्ट  इंट्रेंस  पर  है।  उन  मुल्कों  को  यह
 याद  रखना  चाहिए  कि  बंगला  देश  में  जो  लोग
 बाकायदा  इलेक्शन  कमन टेस्ट  कर  के  मंजा रिटी  में
 आये,  जिनको  वहां  पर  हुकूमत  बनाने  का  हक
 मिला,  अगर  उनको  जेल  में  डाल  कर  वहां  पर

 जम्हूरियत  का  गला  घोंटा  जायेगा,  तो  फिर
 दुनिया  में  हर  जगह  ऐसे  ही  वाक़यात  रिपीट
 होंगे  7  आज  बंगला  बैद्य  में  जो  हालात  हैं,  हक़-
 कृत  में  उनका  फ़ायदा  डायरेक्ट्ली  या  इन डाय-
 रेक्ट्ली  सिर्फ़  चाइना  को  हो  रहा  है  ।  अगर
 यही  हालात  जारी  रहे,  तो  चाइना  को  दखल-
 अन्दाज़ी  करने  का  मौका  मिलेगा,  जो  कि  दुनिया
 के  तमाम  मुल्कों  के  लिए  एक  खतरनाक  बात
 होगी  ।
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 अगर  अमरीका  पाकिस्तान  को  हथियारों  के

 शिपमेंट्स  भेजता  रहेगा,  तो  वे  हथियार  बंगला
 देश  के  लोगों  को  कुचलने  के  लिए  काम  में  लाये
 जायेंगे  ।  आज  याहियाखां  साहब  वहां  पर  एक
 सरकार  को  इन स्टाल  करने  वाले  हैं  :  वह  सर
 कार  अजीबो-गरीब  होगी  भय  जानते  हैं  कि

 हमारे  रिजन  में  भी  इसी  तरो वें:  से  एक  डिपुटी
 चीफ़  मिनिस्टर  को  इन स्टाल  कर  दिया  गया,
 जब  कि  हम  लोग  राजमुन्दरी  जेल  में  थे।  आज
 जब  मुजिबुर-रहमान  जेल  में  हैं,  बंगला  देश  में

 बन्दूक  और  बेयनेट  का  डर  दिखा  कर  एक  सर-
 कार  इन स्टाल  करने  की  कोशिश  की  जायेगी  |
 अगर  हम  इस  मौके  पर  हैसिटेट  करेंगे,  तो  दुनिया
 के  इस  हिस्से  में  केओस  पैदा  हो  जायेंगे,  जिनका
 फ़ायदा  चाइना  उठायेगा।

 आज  से  दो  दिन  पहले  मैंने  अखबारों  में

 पढ़ा  कि  इक किस  अरब  मुमालिक  ने  यह  तय
 किया  है  कि  बंगला  देश  के  वाकयात  पाकिस्तान
 का  इन टनेल  मैटर  है,  जिस  में  किसी  को  दखल

 नहीं  देना  चाहिए  t  हमें  जो  काग़ज़ात  मिले  हैं,
 उनसे  पता  चलता  है  कि  फ़ारेन  मिनिस्टर  साहब
 ने  दूसरे  मुल्कों  का  जो  दौरा  किया,  वहू  एक
 अनआफ़िशल  विजिट  थी  ।  उन्होंने  मास्को  में
 कई  मामलों  में  बातचीत  की  वहां  पर  जो
 बयान  जारी  किया  गया,  उसमें  पांच  छ:  बातों
 के  बाद  आख़िर  में  हम  बदनसीबों  का  भी  ज़िक्र
 आता  है  और  वहू  इनफ्लक्स  आफ़  रेफ़्यूजीज़  के
 बारे  में  है  ।  में  कहना  चाहता  हूं  कि  जब  हमारे
 मुल्क  के  इतने  बड़े  मन्त्री  किसी  दूसरे  मुल्क  में

 गये,  तो  उनके  सामने  दो  बातें  रहनी  चाहिए  थीं:
 एक  तो  यह  कि  पाकिस्तान  पर  किस  तरह  प्रैशर
 डाला  जाये  कि  वह  रिफ़्यूजी  को  वापिस  ले
 और  बंगला  देश  में  पोलिटिकल  सेटलमेंट  के  लिए
 तैयार  हो  और  दूसरी  यह  कि  अगर  पाकिस्तान
 को  हमारे  साथ  कनफ्रंटेशन  हो,  तो  वह  मुल्क
 क्या  रूख  अख्त्यिर  करेगा,  क्या  उसकी  डबल
 गेम  रहेगी।  लेकिन  ये  दो  बातें  सामने  नहीं
 आई  ।  सिफ़र  फ्रेंडशिप  और  काडियेलिटी  की  बातें
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 की  गईं।  क्‍या  इसके  लिए  मिनिस्टर  साहब
 इतनी  दूर  गये  ?  चाहिए  तो  यह  था  कि  पूरे
 बल्ले  की  ओपीनियन  को  मोबिलाइज  किया  जाता
 कि  बंगला  देश  के  लोगों  पर  क्‍या  जुल्म  हो  रहे
 हैं,  वहां  पर  औरतों  को  रेप  किया  जा  रहा  है,
 उनके  बच्चों  को  हवा  में  उछाल  कर  बेयनेट्स
 से  मारा  जाता  रहा  है,  वहां  पर  जेनोसाइड  हो
 रहा  है।  लेकिन  इन  बातों  का  कोई  तज़किरा

 नहीं  किया  गया  है।  सिफ  पोलिटिकल  सेटलमेंट
 की  बात  कही  गई  है  ।

 मैं  पूछना  चाहता  हूं  कि  जिन  लोगों  के  घर
 उजाड़  कर,  जिनको  तबाह  ओर  बर्बाद  कर  के
 इस  मुल्क  में  भेजा  गया  है,  जिनको  इस  बात  का
 डर  है  कि  अगर  वे  वापिस  गये,  तो  उनको  कत्ल
 कर  दिया  जायेगा,  यह  हुकूमत  किस  किस्म  का
 सेटलमेंट  कर  के  उन्हें  वापिस  बंगला  देश  मेजना
 चाहती  है  ।  वे  तो  दस  जन्म  भी  बंगला  देश  की
 तरफ़  मुँह  नहीं  करेंगे  ।  हां,  अगर  उन  लोगों  के
 हीरो  को  आज़ाद  कराया  जाये,  जिस  के  झंडे  के
 नीचे  उन  लोगों  ने  इलेक्शन  लड़ा,  जम्हूरियत
 और  सेकुलरिज़्म  को  ज़िन्दा  रखा  और  टू-नेशन
 थ्यूरी  को  दफ़न  कर  दिया,  और  उसकी  राय  से

 वहां  कोई  फ़ैसला  हो,  तो  उसको  पोलिटिकल
 सेटलमेंट  कहा  जा  सकता  है  ।

 एक  तरफ  आज  अमेरिका  की  सरकार  से
 पाकिस्तान  को  हथियार  दिए  जा  रहे  हैं,  और

 दूसरी  जो  इस  तरह  की  बातें  हो  रही  हैं  उनको
 कंडोम  करना  चाहिए  मगर  साथ  साथ  हम  यह
 भी  अखबारों  में  पड़ते  हैं  कि  सिनेटर  फुल  ब्राइट,
 सीनेटर  विलियम  और  दूसरे  और  भी  फारेन
 कमेटी  के  लोग  हैं  वह  सारे  के  सारे  वहां  बलवा
 कर  रहे  हैं,  पुकार  कर  रहे  हैं,  दुनिया  मर  की
 चीजें  कर  रहे  हैं  और  रेजोल्यूशन  ला  रहे  हैं,  मैं
 दरियाफ्त  करना  चाहता  हूं  अपने  फारेन  मिनिस्टर
 से  कि  क्‍या  हमारे  फारेन  मिनिस्टर  इन  सारे
 लोगों  से  भी  मिले,  क्‍या  हमारे  एम्बेसेडर  साहब
 ने  इनको  भी  बुला  कर  कोई  ऐसी  मुलाकाती
 बात  इनसे  की  ताकि  वहां  की  पब्लिक  औपिनियन
 मोबिलाइज  हो  सकती  ।  हो  सकता  है  कि  हमारे
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 फारेन  मिनिस्टर  की  जबान  वह  न  समझ  सके

 हों  क्योंकि  वह  बहुत  बड़े  लोग  हैं,  एक  तरफ  इस
 तरह  की  बातें  करते  हैं  दूसरी  तरफ  हथियार
 देते  हैं,  डबल  गेम  खेलते  हैं  और  हमारे  फारेन
 मिनिस्टर  साहब  सीधे  सादे  हैं।  तो  कम  से  कम  जो
 उनकी  आवाज  को  जानते  थे,  जो  सिनेटर  उस  डबल
 गेम  को  समझते  थे,  कम  से  कम  उनको  बुलाते  और
 उनसे  कहते  कि  हम  सीधे  सादे  हैं,  हम  दयानतदारी
 करते  हैं  ।  पाकिस्तान  अरब  मुमालिक  में  जाकर

 कहीं  किसी  को  कुछ  बोलता  है  किसी  को  कुछ  बोलता

 है।  कहीं  सरदार  जी  का  नाम  लेकर  कुछ  कहता
 है,  कहीं  वाजपेयी  जी  का  नाम  लेकर  कुछ  कर
 लेता  है,  कहीं  हाशिम  का  नाम  लेकर  कुछ  कर
 लेता  है।  अपना  उल्लू  सीधा  करता  है।  हम
 साफ  बोलते  हैं,  हम  ने  हंग्री  क ेवक्त  मी  आवाज
 उठाई  थी,  हम  ने  नार्थ  कोरिया  के  वक्‍त  भी
 आवाज  उठाई  थी,  जब  जब  सच्चाई  का  सवाल
 आया  हमने  आवाज  उठाई  मगर  हम  जानते

 हैं  कि  यह  इम्पीरियलिस्ट  पावर्स  हम  को  काश्मीर
 के  ईष्या  पर  उलझा  कर  रखे  हुए  हैं,  झगड़े  में
 डाले  हुए  हैं  7  अगर  आज  बंगला  देश  के  अवाम
 जो  जम्हूरी  हकूक  के  लिए  लड़  रहे  हैं  उनको
 रेकग्नाइज  करने  में  हम  देर  करेंगे  तो  जैसा  कि

 हमारे  साथी  ने  कहा  हम  को  हमेशा  हमेशा  के

 लिए  पछताना  पड़ेगा।  हमारे  जबानी  बात  करने
 से  और  क्रोकोडाइल  टीसे  बहाने  से  कोई  मसला

 हल  नहीं  होने  वाला  है।  आज  हिन्दुस्तान  का
 बच्चा  बच्चा,  हर  जाति  पांति  का  आदमी  वहां
 जाने  को  तैयार  है

 दूसरी  चीज  मैं  बताना  चाहता  हूं  कि  सारे
 अरब  कंट्री  में  मैं  चाहता  हूं  कि  सारे  लोग  यहां
 से  जाकर  यहां  की  हालत  बताएं  कि  यहां  हिन्दु
 मुसलमान  का  सवाल  नहीं  है।  यहां  जम्हूरियत
 किस  तरह  परवान  पा  रही  है  ।  आप  के  पास  तो
 खाली  तवारिख  होगी  ।  मगर  यहां  इस  सेक्युलर-
 रिज्म  में  जम्हूरियत  फूल  रही  है,  फल  रही  है,
 सुबह  की  अजान  से  लेकर  ईदों  की  मगरिब  की
 अजान  यहां  होती  है,  हर  तरह  की  मजहबी
 आजादी  है  ।  इन  सारी  चीजों  के  बावजूद  आप
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 हमको  और  उनको  कैसे  डिफरेंशिएट  कर  सकते
 हैं  और  क्‍यों  आप  इस  तरह  का  प्रोपेगेंडा  करके
 उन  लोगों  को  हमसे  दूर  करना  चाहते  हैं  ?  यह
 उन  लोगों  को  बताना  चाहिए  और  हर  तरीके
 का  नजारा  पेश  करना  चाहिए  कि  लोग  यहां  किस
 तरह  से  जिन्दगी  गुजार  रहे  हैं।  उसके  बजाय

 दूसरा  नक्शा  वहां  पेश  हो  रहा  है  कि  हिन्दुस्तान
 पाकिस्तान  को  खत्म  करना  चाहता  है।  यह
 हिन्दुस्तान  पाकिस्तान  का  सवाल  नहीं  है।  यह
 सवाल  एक  ही  है  कि  यह  जम्हूरियत  की  लड़ाई
 है  ।  जम्हूरियत  को  जिन्दा  रखने  के  लिए  हम
 उठे  हैं  और  बराबर  जम्हूरियत  को  हम  जिन्दा
 रखेंगे  ।
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 PROF.  S.  L.  SAKSENA  (Maharajganj):
 Mr.  Speaker,  Sir,  the  Prime  Minister  has
 Tepeatedly  stated  that  she  wants  to  stop  the
 exolus  of  refugees  and  to  make  the  land  of
 Bangla  Desh  safe  for  the  return  of  the  re-
 fugees  to  their  homes.  So  far,  she  has  been
 hoping  to  achieve  this  by  trying  to  move  the
 world  conscience  to  assert  itself  so  that  the
 big  powers  may  bring  pressure  on  Yahya
 Khan  to  change  his  ways.  She  sent  her
 Foreign  Minister,  Mr.  Swaran  Singh  and
 other  Ministers  to  various  world  capitals.
 They  have  done  useful  work.  But,  I  am  sorry
 that  they  have  not  succeeded  in  achieving  the
 purpose  for  which  they  were  sent.  The  Ame-
 rican  Government  has  not  been  moved  at
 all  and  they  are  still  supplying  arms  to  Pakis-
 tan  and  they  are  saying  that  they  will  not
 stop  economic  aid  to  Pakistan.  There  is
 thus  no  change  of  Yahya  Khan  being  forced
 to  stop  genocide  by  any  persuasion.

 What  then  is  the  alternative?  The  only
 alternative  is  this.  If  you  want  to  stop  the
 genocide,  if  you  want  to  send  back  the  re-
 fugces.  if  you  want  to  make  their  return  safe,
 you  wilt  have  to  send  your  troops  on  a  mission
 of  mercy  to  East  Pakistan.  There  is  no  other
 alternative.  You  must  not  be  afraid  of  it.
 If  you  had  done  this  in  the  wee«  following  the
 2Sth  of  March,  the  course  of  history  would
 have  been  different.

 At  that  time,  all  the  international  journa-
 lists  had  been  brutally  expelled  from  Dacca
 and  had  told  the  world  harrowing  tales  about
 the  genocide  in  Pakistan  and  that  about  a
 million  pzople  had  been  killed  in  cold  blood
 in  the  very  first  week.  At  that  time,  if  we
 had  recognised  Bangla  Desh  and  sent  our
 troops  on  a  mission  of  mercy,  the  entire
 situation  would  have  been  different  today.
 Even  now  the  only  possible  course  is  to  im-
 mediately  recognise  Bangla  Desh  and  send
 our  troops  on  a  mission  of  mercy.  Also  there
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 are  thousands  and  thousands  of  refugees
 here,  young  men,  patriotic  and  ready  to
 fight  for  their  country.  We  should  train  them
 in  the  use  of  arms  and  equip  them  with  arms
 to  enable  them  to  get  back  to  their  country
 to  fight  for  their  freedom.  Then  they  can
 go  back  to  their  homes  without  fear  srd  do
 what  they  should  do.  These  are  my  sugges-
 tions  which  ॥  hope  Government  —  will
 consider.

 श्री  रामदेव  सिह  (महाराजगंज)  :  अध्यक्ष
 महोदय,  अभी  वैदेशिक  मंत्री  विदेशों  में  घूम  कर
 आये  हैं  मैं  न्यू या कं  टाइम्स  को  धन्यवाद  देना
 चाहता  हूं,  वह  अगर  दुनिया  के  सामने  इस  रहस्य
 का  उद्घाटन  नहीं  करता  तो  दुनिया  को  पता

 ही  नहीं  चलता  कि  पूंजीवादी  सरकारों  का  चरित्र
 क्या  होता  है।  एक  तरफ़  हमारे  विदेशी  मंत्री
 से  हाथ  मिलाया,  बातें  कीं  और  वे  भी  प्रसन्न  होकर
 वापस  आये,  दूसरी  ओर  पाकिस्तान  को  हथियार
 भेज  कर  उन  सिद्धान्तों  की  हत्या  की,  जिन  सिद्धान्तों
 की  दुहाई  अमरीका  देता  है  ।  यह  कोई  आइटम
 की  बात  नहीं  है--दुनिया  के  पूंजवादी  देशों  का

 यही  चरित्र  होता  है,  जो  अमरीका  दिखा  रहा  है,
 दुनिया  के  सामने  प्रदर्शन  कर  रहा  है  ।

 हम  इस  बात  को  आज  मानते  हैं  कि  हम
 आज  दुनिया के  राष्ट्रों  को  प्रभावित  नहीं  कर  सके,
 उन्हें  जगा  नहीं  सके,  बंगला  देश  के  पथ  में  उन
 की  भावनाओं  को  जगाने  में  हमारी  सरकार
 असमर्थ  रही  है  ।  हमने  उस  दिन  कहा  था,  जिस
 दिन  हमारी  प्रधान  मंत्री  ने  विरोधी  दल  के
 नेताओं  को  बुलाया  था,  हमने  सुझाव  दिया  था
 और  वाजपेयी  जी  ने  भी  सुझाव  दिया  था  कि
 शरणार्थियों  की  जो  बहुत  बड़ी  संख्या  आ  रही
 है,  उसको  आने  दें,  लेकिन  उन  नौजवानों,  उन

 छात्रों,  उन  लोगों  को  जो  अपने  देश  के  लिये
 लड़ने  के  वास्ते  तैयार  हैं,  उनको  हथियार  दीजिये,
 हर  साधनों  से  सुसज्जित  कर  के,  उन्हें  वापस
 भेड़िये  ताकि  वे  अपने  देश  की  आजदी  की  लड़ाई
 में  लड़  सकें  ।  लेकिन  आपने  ऐसा  नहीं  किया  ।
 आज  तक  भारत  सरकार  का  बंगला  देश  के  बारे
 में  क्‍या  स्टैण्ड  है--यह  समझने  में  पूरा  देश
 असमर्थ  है,  समझ  में  नहीं  आ  रहा  है  कि  भारत
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 सरकार  बंगला  देश  के  बारे  में  क्‍या  करना
 चाहती  है

 हमारे  वैदेशिक  मंत्री  दुनिया  के  राष्ट्रों  में  घने,
 रिफ्यूजी  आ  रहे  हैं,  हमारे  ऊपर  बोझ  पड़  रहा
 है,  बस  इतनी  चर्चा  उन्होंने  की,  पैसा  मांगा,  हमारी
 सहायता  कीजिये  लेकिन  बंगला  देश  में  जो  नर
 हत्या  हो  रही  है,  याहिया  खां  का  जो  नर  संहार
 चल  रहा  है,  उसको  बंद  कराने  के  लिये  क्‍या

 दुनिया  के  राष्ट्रों  की कोई  आवाज़  उठी  है?
 रूस  अकेले  अगर  चाहता  तो  पाकिस्तान  को

 मजबूर  कर  सकता  था,  अमरीका  चाहता  तो
 पाकिस्तान  को  मजबूर  कर  सकता  था,  लेकिन
 आज  दुनिया  का  कोई  भी  राष्ट्र  आगे  बढ़  कर
 उस  नरसंहार  को  बन्द  कराने  के  लिये  मजबूत
 आवाज़  भी  नहीं  उठा  रहा  है  ।

 अध्यक्ष  महोदय,  मैं  समझता  हूं  कि जब  इतिहास
 याह्या  खां  पर  इसके  लिये  दोष  डालेगा,  तो  यह  दोष
 इस  सरकार  पर  भी  डालेगा  |  एक  तरफ़  याहया  खां
 नर  संहार  कर  रहा  था,  दूसरी  तरफ़  हम
 तमाशबीन  बन  कर  तमाशा  देख  रहे  थे,  कुछ  कर
 नहीं  सके  |  अध्यक्ष  महोदय,  आप  पुराने  स्वत-
 न्त्रक  संग्राम  के  सेनानी  रहे  हैं  -  गांधी  जी  ने  जब
 942  में  करो  या  मरो  का  अन्दोलन  छेड़ा,  उस
 समय  पत्रकारों  ने  उनसे  पूछा--एक  तरफ़  जापान
 इधर  आ  रहा  है,  दुनिया  में  युद्ध  छिड़ा  हुआ  है,
 दूसरी  तरफ  आप  स्वाधीनता  का  बिगुल  बजाने
 जा  रहे  है,  इसका  क्या  नतीजा  होगा,  क्या  आप
 अन्दाज़  करते  हैं  ?  गांधीजी  ने  कहा--मैं  सब

 कुछ  बरदाश्त  कर  सकता  हुं,  मैं  हिन्दुस्तान  को

 खून  में  देख  सकता  हूं,  लेकिन  अब  मैं  इस  देश
 में  अंग्रेजी  साम्राज्य  को  बरदाइत  नहीं  कर
 सकता  हुं  ।  इस  तरह  से  आज  हमारे  विदेश  मंत्री,
 प्रधान  मन्त्री  और  भारत  सरकार  को  आगे  बढ़
 कर  कह  देना  चाहिए  कि  हम  इस  देश  को
 इमरान  के  घाट  पर  ले  जा  सकते  हैं,  विनाश  के
 कगार  पर  खड़ा  कर  सकते  हैं  लेकिन  याह्या
 खां  द्वारा  जो  नर  संहार  हो  रहा  है,  मानवता  का
 जो  हनन  हो  रहा  है  उसको  बर्दाइत  नहीं  करेंगे
 और  इसके  लिए  जो  भी  कष्ट  हमारे  देश  को
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 उठाना  पड़े  उसके  लिए  उसको  तैयार  रहना
 चाहिए  ।  समय  तो  बीत  गया  है  लेकिन  फिर  भी
 मैं  कहूंगा  कि आप  अब  और  अधिक  विलम्ब  मत
 कीजिए  जब  वहां  के  लोग  लड़  रहे  थे  तब  आप
 उनको  हथियार  दे  सकते  थे  और  बंगला  देश  की
 सरकार  को  मान्यता  दे  सकते  थे  a आज  भी  इस
 समय  आप  वहां  बंगला  देश  सरकार  को  मान्यता
 दीजिए  क्‍योंकि  अगर  आप  मान्यता  नहीं  देते  हैं
 तो  आपको  कोई  नैतिक  हक  नहीं  होता  है
 दुनिया  के  और  देशों  से  यह  कहने  का  कि  आप
 बंगला  देश  को  मान्यता  दीजिए  ।  बंगला  देश
 की  सरकार  को  मान्यता  देकर  आप  उसको

 सहायता  दीजिए,  सहयोग  दीजिए,  हथियार
 दीजिए  और  दूसरे  साधन  दीजिए  ताकि  दुनिया
 में  जो  अन्य  राष्ट्र  स्वतंत्रता  के  प्रेमी  हैं  वे  भी
 आपका  अनुकरण  कर  सकें  वरना  इस  तरह  की
 खामोशी,  कायरता  और  बुज़दिली  नये  इतिहास
 में  आपके  मुंह  पर  कालिख  पोत  कर  रहेगी  if  मैं
 विदेश  मन्त्री  जी  से  कहूंगा  कि  आप  विदेश  भ्रमण
 छोड़  कर  एक  मजबूत  निर्णय  लीजिए  और  बंगला
 देश  की  सरकार  को  मान्यता  दीजिए  तब
 आपकी  नैतिक  जिम्मेदारी  हो  जायेगी  कि
 बंगला  देश  को  सहायता  और  सहयोग  दें  तथा

 दुनिया  के  अन्य  राष्ट्रों  से  मी  अपील  करें  ।  साथ

 ही  आप  अमरीका  को  धमकी  दीजिए  और  ब्रिटिश
 सरकार  को  चेतावनी  दीजिए  कि  हम  आपके
 कामनवेल्थ  से  निकल  जायेंगे  अगर  आप  पाकिस्तान
 को  मदद  देना  बन्द  नहीं  करेंगे।  आप  उनसे

 कहिए  कि  या  तो  आप  पाकिस्तान  के  खूनी  कदम
 रोकें  अन्यथा  कामनवेल्थ  में  पाकिस्तान  के
 साथ  हिन्दुस्तान  नहीं  रहेगा  ।  इस  तरह  की

 बातों  से  भारत  सरकार  को  आगे  बढ़ना  चाहिए  ।
 आप  कम  से  कम  एक  ठोस  और  मजबूत  कदम

 उठाइये  तो  निश्चित  तौर  पर  इस  समस्या  का

 हल  निकलेगा  ।  आपको  इसमें  डरने  की  कोई
 बात  नहीं  है  ।  सारा  देश  आपके  साथ  है,  आप

 आगे  बढ़  कर  एक  ठोस  कदम  उठाने  की  बात
 करें  ।

 THE  MINISTER  OF  EXTERNAL  AF-
 FAIRS  (SHRI  SWARAN  SINGH):  First
 of  all  I  must  express  my  thanks  to  Shri  Bhag-
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 [Shri  Swaran  Singh]
 wat  Jha  Azad  who  initiated  this  debate  in
 a  very  comprehensive  speech,  well-docu-
 Mented  and  supported  by  quotations  from
 foreign  newspapers.  He  has  made  out  a
 very  strong  and  clear  case,  and  he  represented
 the  feelings  of  the  country.

 SHRI  SHYAMNANDAN  MISHRA:
 For  what  has  he  made  out  a  case?

 AN  HON.  MEMBERS:
 Government’s  inaction.

 SHRI  SWARAN  SINGH:  He  has  made
 Out  an  excellent  case,  if  you  had  cared  to
 hear.

 Justifying

 SHRI  BHAGWAT  JHA  AZAD:  All
 the  case  was  made  out  by  Shii  Shyamnandan
 Mishra  only.

 SHRi  SHYAMNANDAN  MISHRA:  I
 want  to  know  the  case.

 SHRI  SWARAN  SINGH:  Let  us  not  be
 lost  in  these  skirmishes,  Although  I  relish
 this  type  of  skirmish,  let  us  devote  the  time
 to  other  things.

 He  made  out  a  case  representing  the  views
 of  the  country,  our  strong  feelings,  our  strong
 statem:nts  and  our  strong  attitudes  against
 the  supply  of  arms  by  the  United  States  to
 Pakistan.  That  was  the  case  that  he  made
 out.

 SHRI  SHYAMNANDAN'  MISHRA:
 That  was  the  limited  dimension?  All  right.

 SHRI  SWARAN  SINGH:  I  am  also
 grateful  to  Shri  Shyamnandan  Mishra,  if
 that  satisfies  him,  for  raising  some  points,
 for  trying  to  gloss  over  the  issues.  Without
 going  into  these  skirmishes  which  may  be  of
 some  interest,  the  whole  discussion  before
 this  House  is  about  the  two  statements  that
 I  made,  one  is  about  the  American  supply
 of  arms  to  Pakistan  and  the  other,  the  result
 of  my  tour  to  various  capitals  of  the  world.
 In  this  connection,  quite  naturally  the  obser-
 vations  that  the  hon.  Members  made  covered
 wider  ground,  and  several  other  issues.  have
 been  raised.

 I  shall  try,  briefly.  to  make  my  observations
 about  some  of  the  matters  which  have  been
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 raised  by  hon.  Members  and  I  shall  also  try
 to  give  briefly  the  objectives  that  I  had  before
 me  when  I  undertook  this  tour,
 (Interruptions)

 The  hard  reality  that  we  had  to  face  was
 that  among  a  fairly  large  number  of  countries
 there  was  this  unfortunate  tendency  to  treat
 this  situation  in  Bangla  Desh  as  an  internal
 affair  of  Pakistan  and  it  was.very  necessary
 therefore  to  take  a  very  clear  stand  about
 this  issue;  and  it  was  also  necessary  to  pro-
 ject  the  basic  issues  involved  in  the  situation
 to  persuade  the  Governments  concerned  and
 also  the  non-official  leaders,  Opposition,
 Press,  commentators  and  other  makers  of
 public  opinion.

 It  was  also  necessary  to  dispel  the  erroneous
 impression  that  unfortunately  prevailed  that
 ijt  was  an  internal  affair  of  Pakistan.

 These  were  somc  of  the  basic  objectives
 and  I  can  say  that  there  is  a  great  deal  of
 understanding  almost  perfect  understanding,
 among  the  non-cfficials,  the  Press  people,
 non-official  thinkers,  commentators,  Mem-
 bers  of  Parliamcnt,  and  others.

 What  are  these  basic  issues  that  have  been
 enunciated  here  by  hon.  Members  from  time
 to  time.  I  would,  for  the  purpose  of  putting
 them  on  record,  try  to  reiterate  very  briefly
 the  basic  issues  involved  in  the  situation.

 Here  is  a  situation  which  has  been  created
 by  the  Pakistani  military  regime  by  resorting
 to  ruthless  repression  and  unleashing  the
 military  machine  against  unarmed  pcople
 with  the  objective  of  negativing  the  results
 of  democratic  election.  This  is  the  basic
 issue  that  is  involved.

 We  have  also  to  keep  in  mind  all  the  time
 that  elections  in  Bangla  Desh  and  in  West
 Pakistan,  in  fact  the  elections  in  the  entire
 region,  were  not  an  ordinary  election  but
 an  election  undertaken  to  enable  the  elected
 representatives  to.  frame  their  constitution.
 The  ideas  that  were  put  across  by  various
 parties  in  their  election  manifesto  which  con-
 tains  some  clements  of  the  future  set-up  of
 Pakistan  were  therefore  extremely  relevant.

 After  obtaining  such  overwhelming  support
 from  the  electorate  for  implementing  those
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 items  which  were  projected  in  their  election
 manifestoes,  it  was  nobody's  concern  to
 start  any  negotiations  to  whittle  down  what
 was  contained  in  their  election  manifesto.
 It  was  for  the  new  constituent  assembly  of
 Pakistan  to  take  any  decision  about  the
 future  set-up  of  Pakistan.  It  is  therefore  a
 matter  of  surprise  that  people  should  have
 been  taken  in  by  high  pressure  propaganda
 that  Sheikh  Mujibur  Rahman's  attitude  was
 unreasonable  in  the  course  of  talks  which
 Yahya  Khan  had  initiated  with  him.

 As  a  matter  of  fact,  President  Yahya  Khan
 in  this  background  had  no  business  to  under-
 take  any  talks.  They  had  won  the  elections
 on  a  certain  programme  and  it  was  for  the
 elected  representatives,  when  they  sit  in  the
 Constituent  assembly,  to  take  any  decision.
 Therefore,  it  was  absolutely  redundant,  in
 fact  against  all  principles,  to  have  any  talks
 whatsoever.  The  whole  world  now  realises
 that  these  talks  were  also  a  smokescreen  be-
 hind  which  military  supplies,  equipment  and
 troops  were  moved  and  suddenly  these  talks
 were  broken  and  the  inilitary  oppression  was
 resorted  to.  In  a  situation  like  this,  when
 this  basic  issues  involved,  and  as  a  result  of
 which  about  six  million  people  have  actually
 crossed  over  into  Indian  territory,  for  any-
 body  to  say  that  it  continues  to  be  an  internal
 affair  of  Pakistan  is  something  which  is
 totally  unacceptable  and  absolutely  unreal,
 and  it  is  in  this  respect  that  international
 opinion  has  to  be  mobilised.  To  a  certain
 extent  it  has  been  mobilised.  but  we  have  still
 to  continue  our  efforts  and  mobilise  public
 opinion  in  this  respect.

 About  the  question  of  refugees,  I  would
 like  to  say  very  categorically  that  some  hon.
 Members  who,  in  a  moment  were  normally
 carried  away  either  by  their  own  voice  or
 by  their  own  enthusiasm,  have  not  done
 justice  when  they  said  that  I  had  gone  out
 to  ask  for  aid  or  to  ask  for  any  help  in  meet-
 ing  the  expenditure  that  we  incur  on  these
 refugees.  In  fact,  they  said  this  was  the  main
 objective  with  which  I  had  undertaken  the
 tour.  To  dispel  any  feeling,  if  ever  there  was,
 in  any  part  of  the  world—

 SHRI  SAMAR  GUHA:  What  is  the
 meaning  of  internationalising  this  problem?
 What  is  the  meaning  of  internationalising  the
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 issue,  the  problem  of  the  refugees?  (Interrup-
 tion).

 SHRI  SWARAN  SINGH:
 to  hurt  his  sentiments.  I  do  not  want  to
 provoke  him.  I  only  want  him  to  show  me
 at  least  one-tenth  of  the  patience  that  I
 showed  him  when  he  was  using  all  types  of
 adjectives  against  me.

 I  do  not  want

 The  point  is  that  we  had  to  project  to  the
 entire  international  community.  There  was
 an  unfortunate  feeling  which  was  growing,
 that  this  is  a  situation  in  which  India  faces
 a  great  economic  burden,  that  India’s  own
 plans  are  going  awry,  and  therefore  in  such
 a  big  human  problem,  the  problem  of  human
 suffering,  if  the  international  community  can
 mobilise  enough  support  to  enable  India  to
 tide  over  this  thing,  then  perhaps  that  is  the
 answer.  It  was  very  necessary,  therefore,
 to  dispel  this  erroneous  impression,  and  this
 does  not  fit  in  with  the  description  that  some
 hon.  Members  have  said,  that  I  had  gone
 thcre  to  beg  for  aid  or  ask  for  aid.  I  never
 raised  this  question  of  aid.  In  fact,  wherever
 this  was  mentioned,  I  always  took  the  pre-
 caution  to  point  out  that  this  to  me  is  a
 peripheral  matter  and  it  touched  only  the
 symptom  and  did  not  go  to  the  root  of  the
 problem,  and  unless  the  root  of  it  is  tackled,
 by  simply  tackling  the  sympton,  or  touch-
 ing  the  periphery  of  the  problem  and  not  the
 basic  problem,  it  was  no  use.  Ht  should  be
 made  clear  that  this  was  one  of  the  objectives
 that  I  had  before  me.

 On  the  question  of  refugees,  is  it  only  a
 question  of  these  large  numbers?  Of  course,
 the  problem  is  overwhelming.  It  causes  all
 manner  of  strains,  financial,  organisational;
 and  also  it  causes  political  and  economic
 tensions.  Therefore,  for  that  reason,  it  is  a
 much  bigger  issue,  and  any  attempt  by  any-
 body  either  here  or  abroad,  to  try  to  quan-
 tify  it  in  terms  of  money  is  a  complete  in-
 justice  and  a  complete  misunderstanding  of
 the  problem.  It  is  from  this  angle  that  we
 have  to  deal  with  this  problem  and  project  it
 to  the  international  community.

 38.00  hrs.

 What  is  then  the  problem  of  refugees?
 We  have  made  it  clear—it  was  necessary  to
 do  so—because  some  quotations  from  some
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 responsible  people  in  our  own  country  were
 beiag  unfortunately  quoted  in  foreign  chan-
 ceries  and  foreign  countries  to  the  effect  that
 India  has  got  vast  resources  and  a  large
 Population;  they  have  in  the  past  on  many
 occasions  taken  in  refugees  and  looked  after
 them;  on  this  occasion  also,  although  it  is
 a  big  problem,  perhaps  given  the  help  and
 necessary  wherewithal,  India  may  be  able
 to  cope  this  problem  also.  This  is  precisely
 the  thing  which  we  have  to  negative  very
 strongly.  These  are  Bangladesh  citizens.
 They  have  to  go  back  to  their  own  country.
 They  are  on  trust  with  us,  primarily  on
 behalf  of  Bangladesh  and  secondarily  on
 behalf  of  the  entire  international  community.
 Therefore,  we  should  reiterate  our  determina-
 tion  that  they  have  to  go  back  to  their  own
 home  and  hearth.  They  cannot  go  back  to
 their  home  and  hearth  merely  because
 President  Yahya  Khan  makes  a  statement
 that  the  refugees  are  welcome.  He  did  make
 some  such  statement.  That  was  also  a  highly
 qualified  statement.  He  said,  genuine  refugees
 are  welcome.  What  was  the  effect  of  the  state-
 Ment  which  he  made  on  22nd  or  2Ist  May?
 After  that  statement,  about  24  million  people
 have  actually  crossed  over  from  Bangladesh
 to  India.  What  is  the  credibility  of  a  state-
 ment  of  this  nature?  When  will  these  re-
 fugees  go  back  and  how?  They  can  go  back
 only  if  the  affairs  of  Bangladesh  are  in  the
 hands  of  the  elected  representatives.  It  is
 none  else  except  Sheikh  Mujibur  Rehman.
 Unless  he  and  his  party  are  in  charge  of  the
 affairs  in  Bangladesh,  there  will  never  be
 the  atmosphere  for  these  regugces  to  go
 back.  Therefore;  let  us  try  to  understand
 in  depth  the  real  problem  involved.  When
 we  talk  of  the  refugee  problem,  although
 their  rehabilitation  is  a  colossal  problem,
 the  basic  problem  is  that  they  have  to  go
 back  to  Bangladesh.  If  we  express  our  deter-
 Mination  in  unmistakable  terms,  there  will
 be  understanding  for  this.  It  is  there  to  a
 very  large  measure  in  several  of  these  state-
 Ments  with  varying  degree.  One  cannot,
 when  dealing  with  the  international  communi-
 nity,  impose  one’s  own  words,  but  this  idea
 is  broadly  acceptable  to  all.  In  every  state-
 ment,  whether  it  is  unilateral  statement  or
 a  joint  communique,  there  are  two  things.
 One  is,  the  flow  of  refugees  must  stop.  It  will
 stop  only  if  this  ruthless  military  action
 stops.  Otherwise,  it  cannot  stop.  Secondly,  the
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 refugees  will  never  go  back  unless  the  affairs
 are  in  the  hands  of  the  responsible  leaders
 who  got  such  an  overwhelming  majority—67
 out  of  69  seats.  This  is  the  approach  that
 has  to  be  projected  consistently.  These  ob-
 jectives  received  fairly  wide  support  amongst
 the  international  community.  I  think  the
 essentials  of  the  problem  are  such  that  they
 will  continue  to  receive  international  support.
 lam  realistic  cnough  and  I  have  got  enough
 of  experience  not  to  be  misled  by  words.
 Nor  are  these  lunches  or  dinners  of  interest
 to  me.  I  ama  very  modest  eater  of  food  and
 these  things  have  never  been  of  any  intcrest
 to  me.  I  am  not  like  Shri  Piloo  Mody,  who
 is  so  fond  of  food  and  who  gathers  so  much
 of  girth  round  him.

 SHRI  PILOO  MODY:  I  must  thank  the
 Minister  for  the  differentiation  he  has  made.

 SHRI  SWARAN  SINGH:  The  essential
 Point,  therefore,  is  that  we  have  to  get  sup-
 Port  for  these  two  basic  issues  and  the  rest
 of  our  problem  then  falls  into  proper  per-
 spective.

 Now  great  deal  has  been  said  and  there
 appears  to  be  some  misunderstanding,  or
 some  sliding  back,  as  was  mentioned  by  some
 hon.  Member,  when  we  used  the  term  ‘‘poli-
 tical  solution.”  I  want  to  clarify  this  in  a
 threadbare  manncr.

 We  are  firmly  of  the  opinion  that  conti-
 nued  military  action  will  not  resolve  the
 problzm.  When  we  say  that  it  is  quite  con-
 sistent  with  the  resolution  that  we  have  adopt-
 ed  in  which  we  have  said  that  the  entire  inter-
 national  opinion  should  be  mobilised  and
 pressures  should  be  put  on  the  military  regime
 to  stop  their  military  action  and  ruthless
 atrocities  in  Bangladesh.  This  was  an  essen-
 tial  element  in  the  resolution  which  was  a
 adopted  by  this  Parliament.  When  we  say
 that  military  action  will  not  result  in  any
 solution,  then  the  other  alternative  is  political
 solution.

 About  political  solution  I  have  not  left
 any  country  in  any  doubt,  both  in  the  public
 statements,  and  during  my  talks  with  the
 leaders  of  those  countries,  governmental
 and  non  governmental.  What  is  that  political
 solution?  The  political  solution  is  one  which
 is  acceptable  to  the  clected  representatives
 led  by  Sheik  Mujibur  Rehman.  On  this  issues
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 we  should  be  very  clear  in  our  mind.  It  will
 not  be  a  very  good  and  acceptable  strategy
 for  us  to  spell  out  the  content  of  that  political
 solution,  but  it  will  be  something  for  which
 there  will  be  wide  support  when  we  say  that
 this  solution  has  to  be  acceptable  to  the
 People  of  Bangladesh;  acceptable  to’  the  peo-
 ple  of  Bangladesh  means  a  acceptable  to
 those  who  have  been  elected  with  the  over-
 whelming  majority,  that  is,  led  by  Sheik
 Mujibur  Rehman.  Therefore,  Sheik  Mujibur
 Rehman  is  the  only  person  who,  on  behalf  of
 the  people  of  Bangladesh,  can  enter  into  a
 solution.

 When  we  talk  of  political  solution  and
 something  which  is  acceptable  to  the  people  of
 Bangladesh,  this  is  what  we  mean.  JI  am  not
 saying  anything  here  which  I  have  not  said,
 perhaps  in  more  cleat  terms  to  the  leaders
 abroad,  whether  they  were  official  or  non-
 Official.

 At  the  same  time,  I  also  warned  them  about
 this  loose  talk  or  vague  talk  of  inducting  a
 civil  regime  for  a  military  regime,  that  it  will
 not  serve  the  purpose.  I  disabused  thcir
 mind  on  that  that  this  can  never  happen.  In
 fact,  the  expression  that  I  used  was  that  it  is
 immaterial  if  the  people  who  exercise  irres-
 Ponsible  and  dictatorial  authority  wear
 uniform  of  a  general,  or  an  admiral  or  ordi-
 nary  civilian;  if  he  is  not  responsible  to  the
 People,  which  means  not  responsible  to  the
 clected  representatives  of  the  people,  then  it
 is  immaterial  whether  the  authority  is  wielded
 by  the  military  general  or  by  the  civilian.  Then
 again,  they  talked  vaguely  of  having  some
 government  in  which  the  Awami  League
 elements  are  involved.  That  is  again  a  very
 dangerous  line  on  which  some  hon.  Members
 have  already  made  some  comments.  My
 friend  opposite,  Shri  Mukerjee  referred  to  it
 and  so  also  several  other  members.  This  was
 precisely  the  danger  that  I  also  sensed.  All
 of  us  sensed  it  here  in  this  government.  Thcre-
 fore,  it  was  very  necessary  for  us  to  point
 out  in  very  unmistakable  terms  that  any
 tegime  which  consists  of  breakway  elements
 from  the  Awami  League  of  Sheik  Mujibur
 Rehman,  or  which  consists  of  persons  who
 might  have  been  won  over,  cajoled  or  coerced
 and  thus  become  willing  tools  in  the  hands  of
 the  military  regime,  who  were  given  the
 facade  of  the  Awami  League  but  who  were
 really  puppets  or  quislings  of  the  military
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 regime,  will  never  be  acceptable  to  the  people
 of  Bangladesh.

 So,  these  are  the  vital  issues  involved  when
 we  talk  of  the  basic  questions.  Now,  when  we
 talk  of  the  refugees  being  the  responsibility  of
 Bangladesh,  the  refugees  cannot  go  back  so
 long  as  the  military  regime  continues  and  so
 long  as  these  atrocitics  continue.  As  long  asa
 government  responsible  to  the  elected  repre-
 sentatives  is  not  established  these  people  will
 Never  80  back.

 This  is  the  whole  structure  within  which
 we  have  been  using  this  expression  of  stopp-
 ing  of  military  action  or/and  arriving  at  poli-
 tical  settlement.  We  have  not  left  anybody
 in  doubt.  I  do  not  know  if  they  will  be  willing
 to  go  with  us.  Icannot  make  a  tall  claim
 like  that.  But  on  the  first  issues  there  is
 broad  agreement  that  their  flow  should  stop,
 that  they  are  not  our  responsi  bility  and
 that  they  should  go  back.  About  the  rest
 some  countries  have  said  it  openly  this  is  not
 Possible  unless  there  is  satisfactory  political
 solution;  some  have  said  unless  it  is  a_poli-
 tical  solution  acceptable  to  the  people;  others
 have  said  it  has  to  be  with  Awami  League.
 These  are  various  steps.  Quite  understanda-
 bly  you  cannot  get  open  statements  from
 Governments  even  though  they  might  be
 feeling  that  anything  short  of  that  might
 prolong  the  agony  of  the  people.

 T  would  like  to  mention  one  other  aspect.
 T  have  a  distinct  feeling  that  there  is  0  great
 deal  of  awareness  that  the  position  of  Bangla
 Desh  today  is  such  that  whatcver  military
 regime  might  try  to  make  out,  these  people
 who  have  embarked  upon  this  vital  struggle
 for  their  existence,  for  their  survival,  for  their
 liberty  that  they  cannot  be  suppressed  by
 military  means.  There  is  a  great  deal  of
 appreciation  and  assessment  on  these  lines.
 And  I  would  like  to  say  that  if  they  are
 slowly  moving  from  the  original  position  cf
 treating  this  as  a  purely  internal  matter  when
 they  sce  this  is  the  direction  in  which  things
 are  moving  then  they  also  for  no  other
 reason—for  sheer  self-interest—-start  taking
 attitude  which  may  later  on  not  turn  out  to
 be  entirely  differcnt  from  the  inspirations  of
 the  75  million  people  of  Bangla  Desh  and  to
 that  extent  everyone  wants  to  keep  their
 options  open.  It  is  a  hard  fact  of  international
 life  with  which  we  haye  to  cope  with;  we  have
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 to  realise  that  countries  generally  want  to
 keep  their  options  open.  It  will  perhaps  be
 unrealistic  for  anybody  to  imagine  that  they
 always  go  by  what  is  just  according  to  us  or
 by  what  is  wrong  according  to  us.  The  in-
 terests  of  various  countries,  their  short-te:m
 interests,  their  long-term  interests,  they  do
 not  want  easily  to  sacrifice  whatever  may  be
 the  justice  or  non-justice  of  the  case.  As  a
 matter  of  fact  if  this  doctrine  were  accepted
 by  the  international  community  not  as  a
 sort  of  just  a  slogan  but  something  in  which
 they  firmly  believe,  then  I  have  no  doubt
 that  most  of  the  troubles  of  the  world  would
 come  to  a  end.  We  have  to  realise  all  these
 aspects  and  even  the  self-interest  of  many
 countries  who  may  have  interest  in  this  re-
 gion,  who  may  have  interest  even  in  Bangla
 Desh,  if  they  see  that  Bangla  Desh  is  bound
 to  come,  it  is  only  a  question  of  time  and
 that  80,000  or  90,000  military  people  how-
 soever  ruthless  their  methods  may  be,  they
 cannot  for  all  times  or  for  any  length  of  time
 or  for  any  sizeable  length  of  time  suppress
 by  military  means  the  flame  of  liberty  which
 is  now  lit  there  in  an  unmistakble  manner
 whatever  the  sufferings  of  these  people  may
 be;  this  thought  itself  is  a  great  factor  which
 moves  them  nearer  towards  the  position  of
 realising  that  the  future  of  this  area  is  in  a
 direction  different  from  what  they  conccive
 it  today.  This  freedom  struggle  is  bound  to
 succeed.  It  is  in  this  context  that  we  have  to
 view  this  situation.

 It  was  one  of  my  efforts  to  point  out  that
 this  is  a  situation  which  cannot  be  bought
 out.  Affluent  countries  can  always  have  the
 feeling  that  a  situation  can  be  bought  out.
 This  was  one  effort  and  I  think  now  it  is
 realised.  If  I  may  also  share  this  thought
 with  you,  even  if  aid  comes,  it  will  never  come
 by  our  asking  for  it  but  by  our  taking  a  clear
 attitude.  Even  the  quantum  of  aid  that  you
 will  get  will  be  much  more  than  if  you  were
 to  pass  your  hat  round  and  ask  for  various
 types  of  help  in  order  to  look  after  the  re-
 fugees.

 SHRI  PILOO  MODY:  Was  this  strate-
 gic?

 SHRI  SWARAN  SINGH:  This  is  both
 Strategic  and  realistic.  Perhaps  he  is  so  much
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 obsessed  with  money  that  anything  which  is
 out  of  money  does  not  appeal  to  him,

 SHRI  PILOO  MODY:  You  have  been
 begging  for  25  years,  not  me.

 SHRISWARAN  SINGH:  To  fill  perhaps
 your  coffers,

 SHRI  PILOO  MODY:  You  have  been
 stealing  from  us  and  begging  abroad.

 SHRI  SWARAN  SINGH:  As  to  the  rea
 Ponse  from  other  countries,  if  I  may  say,
 on  the  basic  issues  there  is  understanding.
 Some  of  them  are  prepared  to  say  openly;
 others  are  not  prepared  to  say  it  openly.
 Some  hon.  Members  say,  “Give  an  ultimatum
 to  the  international  community;  tell  them
 that  if  they  do  not  do  this  within  ‘5,  20  or
 30  days,  we  will  do  this.”  I  think,  this  will
 be  an  approach  which  is  not  justified.  What-
 ever  Our  country  wants  to  do  and  whatever
 are  our  objectives,  no  one  can  pull  them
 out  for  us.  The  main  burden,  eyen  of  re-
 fugees  if  all  the  money  comes,  will  be  ours.
 All  this  socio-economic  tension  that  is  gene-
 rated,  all  this  upheaval  which  our  country
 faces,  this  general  attitude  in  which  almost
 the  entire  governmental  machinery  is  switched
 on  to  look  after  this  problem  sometimes  on
 the  ground,  sometimes  in  the  international
 community  and  sometimes  in  an  organisa-
 tional  manner—is  all  this  capable  of  being
 determined  in  terms  of  money?  These  are
 problems  which  we  have  to  face  and  unless
 the  basic  problem,  the  root  problem,  is  re-
 solved,  there  cannot  te  a  satisfactory  solu-
 tion  of  this  problem.

 Having  said  that,  I  would  very  briefly  like
 to  say  a  couple  of  sentences  on  each  of  the
 specific  questions  that  were  raised.  Three
 hon.  Members,  including  Professor  Rag,
 Shri  Bhagwat  Jha  Azad  and  Shri  Krishna
 Menon,  raised  the  question  of  raising  this
 question  in  the  appropriate  UN  organisation.
 With  my  long  experience,  which  this  Parlia-
 ment  has  enabled  me  to  obtain  by  going  to
 these  international  gatherings,  I  would  like
 to  say  that  this  is  a  gathering  not  of  judges
 or  jurists  or  of  people  who  take  decisions  on
 what  is  spoken  to  them  but  these  are  govern-
 mental  bodies  in  which,  unless  there  is
 governmental  support  at  their  capitals,  merely
 making  hard  or  tall  speeches  does  not  take
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 us  any  farther.  So,  we  have  first  to  mobilise
 all  the  efforts  in  the  various  capitals  and  if
 there  is  support  for  any  proposition,  only
 then  it  is  worth  while  taking  it  to  a  UN  or-
 ganisation.

 We  cannot  forget  that  on  several  earlier
 occasions  it  has  not  been  our  Jong  speeches
 that  has  saved  the  situation  but  a  veto  of  a
 friendly  country  that  has  saved  us  on  some
 very  crucial  occasions.  So,  I  would  not  like
 to  give  a  false  sense  that  the  United  Nations
 or  these  organisations  can  pull  us  out  of  our
 troubles  and  difficulties.

 These  are  very  difficult  questions.  I  am
 not  opposed  to  taking  it  up  at  the  U.N.  But
 I  do  not  believe  in  the  efficacy  of  strong
 speeches  to  enable  us  to  get  the  results.  We
 have  first  to  persuade  the  various  Govern-
 ments.  These  are  governmental  bodies.
 The  people  behind  the  mike  are  absolutely
 impervious  to  the  speeches  that  are  made.
 Even  eloquence  does  not  work  with  them
 because  mostly  it  is  lost  in  interpretation.
 The  more  eloquent  speech  it  is,  the  worst
 it  gets  in  simultaneous  interpretation.  One
 has  to  be  direct  and  straight  in  making  these
 speeches.  Therefore,  what  matters  is  the
 attitude  of  the  Governments.  Before  the  man
 says,  yes  or  no,  he  has  to  consult  his  capital,
 ho  has  to  consult  his  Government,  saying,
 “This  is  the  issue  India  has  raised,  Should
 IT  say,  yes  or  no?”  If  his  Government  says,
 yes,  he  says,  yes;  if  his  Government  says,
 no,  he  says,  no.

 We  have  to  prepare  first  the  ground  before
 we  take  it  up  to  the  U.N.  organisation  by
 taking  up  this  matter  bilaterally  at  most  of
 the  capitals,  and  with  their  Ambassadors.
 I  would  say  that  we  have  initiated  that  pro-
 cess  and,  depending  upon  the  support  we
 gather,  we  will  definitely  take  it  up  at  the
 U.N.  organisation,  At  the  sametime,  I
 would  not  leave  any  doubt  in  the  minds  of
 the  hon.  Members.  It  is  good  to  raise  it  in
 theU.N.  because  the  matter  is  highlighted,
 it  receives  publicity  and  it  generates  various
 types  of  pressures  sometimes  inside  the
 countries  which  again  have  influence  upon
 their  Governments.  But  if  anybody  has  any
 illision  about  the  effectiveness  of  the  U.N.
 to  work  out  a  solution,  I  for  one  am  not  very
 hopeful  of  any  such  thing.  There  may  be
 pious  resolutions,  What  is  the  effect  of  this
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 on  West  Asian  situation?  There  is  a  unani-
 mous  resolution  also  accepted  by  both  sides.
 But  still  Israel  is  where  it  was  and  the  inter-
 national  community  notwithstanding  the
 unanimous  resolution  has  not  been  able  to
 vacate  the  aggression.

 There  are  limitations  from  which  these
 U.N.  organs,  these  U.N.  organisations,
 function.  I  am  not  opposed  to  taking  it  up
 with  the  U.N.  we  will  definitely  take  up.
 But  we  will  take  it  up  after  we  prepare  the
 ground.  This  will  be  ancillary  and  supple-
 mentary  to  our  main  effort.  This  will  not  be
 and  cannot  be  substitute  to  whatever  steps
 we  want  to  take  in  order  to  realise  our  ob-
 jectives  which  T  have  tried  to  spell  out  on  an
 earlier  occasion.

 Another  important  matter  that  has  been
 raised  by  my  hon.  friend  from  the  C.P.M.
 is  that  there  is  a  U.S.  radar  station  in  India.
 T  would  like  to  say  very  categorically  that
 this  is  an  absolutely  false  and  unfounded
 statement.  I  would  like  to  contradict  it  with
 all  the  emphasis  at  my  command.

 Shri  K.  D.  Malaviya  said  that  delegations
 from  foreign  countries  should  be  invited.
 We  are  already  doing  that.  It  is  a  good
 suggestion.

 Then,  as  regards  visits  of  Ministers  to
 foreign  countries,  they  have  came  in  for  some
 criticism.  I  would  not  like  to  say  much  about
 it.  T  would  only  like  to  say,  if  you  expect
 really  that  by  showing  our  face,  we  can
 convert  other  countries,  you  are  mature
 enough  not  to  be  under  any  illusion  on  that
 score.  But  there  is  no  doubt  that  if  we  raise
 it  at  a  sufficiently  high  level  and  this  is  raised
 by  a  sufficlently  high  person  in  governmental
 authority  here,  it  raises  the  level  of  discussion
 even  in  tose  countries  at  a  very  high  level
 and  some  concentrated  attention  is  given
 and  we  know  precisely  where  we  stand.  This
 is  a  great  advantage  of  taking  it  up  at  a  high
 level.  I  would  like  to  assure  you  that  these
 visits  are  not  taken  in  a  thoughtless  manner.
 They  are  necessary  and  they  can  be  supple-
 mented  by  other  efforts  also.

 Some  unkind  word  have  been  said  about
 Missions  abroad.  The  hon.  Members  are
 perfectly  entitled  to  say  the  most  unkind
 and  most  strong  words  against  me.  Because
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 [Shri  Swaran  Singh]
 T  am  responsible  for  them  and,  if  they  have
 failed,  |  have  failed,  and  I  take  the  respon-
 sibility.

 SHRI  S.  M.  BANERJEE:  I  never  said
 that.  You  should  go  once  again.

 SHRI  SWARAN  SINGH:  You  did  not
 participate  in  this  debate.  Why  do  you  take
 it  on  you?  I  am  only  trying  to  say  that  these
 are  our  instruments  by  which  we  carry  out
 our  policy.

 SHRI  S.  M.  BANERJEE:  I  did  not  want
 to  participate  because,  according  to  me,
 your  speeches  do  not  help.

 SHRI  SWARAN  SINGH:  Ido  not  want
 to  have  a  running  dialogue  with  Mr.  Banerjee
 whom  I  regard  as  a  good  friend.  Occasionally,
 he  is  off  the  rail,  but,  normally  his  contribu-
 tions  are  helpful  and  in  this  particular  case,
 I  don’t  think  we  are  really  at  cross-purposes.
 His  objective  and  my  objective  are  the  same.

 SHRI  S.  M.  BANERJEE:  Metre-gauge
 and  Broad-gauge.

 SHRI  SWARAN  SINGH:  All  Metre-
 gauge  lines,  Mr.  Hanumanthaiya  says,  will
 be  converted  into  Broad-gauge.

 I  would  like  to  say  that  our  missions  abroad
 have  done  good  work.  They  are  our  instru-
 ments  and  it  does  not  do  us  any  good  to
 weaken  the  very  instruments  which  we  have
 to  use  in  order  to  achieve  our  objectives.

 Having  said  this  much  about  my  visit,
 now  I  would  like  to  say.

 SHRI  SAMAR  GUHA:  Why  didn’t  you
 use  the  word  ‘Bangla  Desh’  in  the  communi-
 que  and  statements  issued  at  the  end  of  your
 visits  ?

 SHRI  SWARAN  SINGH:  To-day  I
 cannot  persuade  anybody  in  those  countries
 to  use  the  word  ‘Bangla  Desh’,

 SHRI  SAMAR  GUHA:  It  has  a  diferent
 Political  meaning,  it  has  a  different  political
 connotation,
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 SHRI  SWARAN  SINGH:  Don't  ask  me
 to  confirm  a  positiion.  I  can  have  a  talk  with
 you  separately  sometime.  Your  intervention
 does  not  help  the  cause.  It  does  not  defi-
 nitely  help  the  cause.  (Interruptions)
 You  run  the  risk  of  injuring  our  cause.

 SHRI  SAMAR  GUHA:  Had  the  word
 ‘Bangla  Desh’  been  used,  it  would  have
 definitely  helped  them.

 SHRI  SWARAN  SINGH:  There  is  an-
 other  matter  regarding  my  statement  about
 the  supply  of  US  arms  to  Pakistan.  On  that,
 I  must  say  that  the  more  I  have  looked  into
 it  deeply.  the  greater  is  the  concern  that  I
 feel  on  this  score  and  I  fully  support  the
 broad  approach  of  my  dear  colleague,  Shri
 Bhagwat  Jha  Azad,  supported  by  others  that
 in  this  respect  the  attitude  of  the  United
 States  Government  is,  to  say  the  least,  ex-
 tremely.  .

 SHRI  PILOO  MODY:  Callous.
 AN  HON.  MEMBER:  Inimical—say  so.

 SHRI  SWARAN  SINGH:  callous—Yes,
 They  make  one  statement  to-day  and  make
 another  statement  tomorrow.  I  think  our
 Ambassador  was  quite  right  when  he  said
 that  it  is  very  difficult  to  accept  what  is  said
 by  their  spokesman  and  by  their  representa-
 tive.  So,  I  would  not  like  to  give  an  impres-
 sion  that  even  now  there  will  not  be  any  fur-
 ther  supplies  from  the  United  States  to
 Pakistan  because  they  still  continue  to  say
 that  whatever  authorisations  that  were  made
 before  the  25th  March,  they  are  not  prepared
 categorically  to  make  any  statement  that  they
 would  take  steps  to  cancel  them.  They  go  on
 saying  that  they  do  not  know  if  everything
 under  that  is  moved  or  not.

 I  think  it  is  my  duty  to  report  to  the  House
 that  I  am  completely  dissatisfied  with  the
 explanations  that  have  been  given  by  the
 United  States  or  by  their  spokesmen  and  the
 Parliament  is  quite  right  in  reacting  in  the
 manner  in  which  they  have  done  that  this  is
 something  definitely  against  our  interests
 and  we  canno  taccept  the  explanations  which
 I  cannot  understand.  Therefore,  T  agree
 with  the  broad  disapproval  that  has  been
 shown  by  the  hon.  Member.

 There  is  one  matter  about  which  I  have
 not  replied.  Before  I  come  to  that,  I  would
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 like  to  say  one  thing.  A  great  deal  has  been
 said  by  several  members  as  if  we  are  altering
 our  attitude  if  we  take  into  consideration  the
 resolution  which  was  unanimously  adopted
 by  this  august  Housc.  I  would  like  to  say
 that  this  is  not  correct.  There  were  three
 elements  in  that  Resolution.  One  was:

 “This  House  demands  immediate
 cessation  of  the  use  of  force  and  of  the
 massacre  of  defenceless  people.”

 When  we  secure  international  support  for
 Stoppage  of  flow  of  refugees,  this  is  definitely
 inpursuance  of  this  directive  which  has  been
 given  by  the  House.

 When  we  say—

 “This  House  calls  upon  all  peoples
 and  Governments  of  the  world  to  take
 urgent  and  constructive  steps  to  prevail
 upon  the  Government  of  Pakistan  to  put
 un  end  immediately  to  the  systematic
 decimation  of  people  which  amounts  to
 genocide’ —

 this  is  precisely  what  we  have  been  urging
 all  Governments  to  do,  to  exercise  all  their
 levers.  We  have  mentioned  to  them  that
 whatever  levers  they  have  got,—whether  they
 are  levers  of  giving  cconomic  aid  or  giving
 military  aid,-—military  aid  in  any  case  should
 stop,  because  this  is  being  used  for  killing
 innocent  people.—zcven  economic  aid  should
 stop  so  long  as  these  atrocities  continue  and
 so  long  as  they  cuntinue  to  embark  upon
 this  policy  of  repressing  people.

 Then,  Sir,  about  our  whole-hearted  sym-
 pathy  and  support,  |  do  not  think  that  the
 country  has  in  any  way  deviated  from  this
 resolve  of  the  sympathy  and  support  from
 the  people  and  from  the  Government,  be-
 cause,  all  that  we  have  been  doing  is  support
 of  their  freedom  movement.  There  is  no
 apology  for  that  because  this  is  what  we  have
 decided  and  we  are  continuing  that  thing.

 About  recognition,  [  have  nothing  more
 to  say  to  what  has  alrcady  becn  said  that  we
 still  feel  that  this  is  a  matter  which  is  con-
 stantly  under  review.  If  at  any  stage  we  feel
 that  the  situation  can  improve  by  our  re-
 cognition  or  that  objective  is  achieved  by
 recognition,  we  will  not  hestitate  to  do  that,
 but  I  might  say.  the  present  stage  is  not  one
 in  which  |  could  straightaway  announce
 that  we  have  recognised  Bangla  Desh.
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 This  covers  all  the  points  that  have  been
 raised.  I  am  grateful  to  the  Hon.  Members
 for  broadly  lending  their  support  to  the
 efforts  that  the  Government  is  making  in
 order  to  carry  out  the  Resolution  which  was
 unanimously  adopted  by  the  House.

 it  भागवत  झा  आजाद:  अध्यक्ष  महोदय,
 मुझे  इस  अन्त  समय  में  और  कुछ  नहीं  कहना  है
 सिर्फ  यह  कि  मैं  उन  तमाम  मित्रों  का  कृतज्ञ  हूं
 जिन्होंने  इस  संकल्प  में  माग  लिया  ।  इस  संकल्प
 पर  हुई  बहस  के  दौरान  श्री  वाजपेयी  जी  ने  मेरा

 हवाला  देते  हुए  जो  कहा  था  राजनीतिक  हल  के
 सम्बन्ध  में,  उसका  विश्लेषण  सरदार  स्वर्णिम
 जी  ने  किया।  मैं  यह  समझता  हूं  कि  राजनीतिक

 हल  का  अथ  यह  है  कि  वही  हल  जो  बंगला  देश
 की  जनता  को  और  उनके  नेता  बंग  बन्धु  मुजी-
 बु रं रहमान  को  ग्राह्य  हो,  वही  हल  किया  जाय  ।
 कोई  ऐसा  हल  न  किया  जाय  तो  उनके  गले  के
 नीचे  उनकी  मर्जी  के  खिलाफ  उतारा  जाए  ।

 अस्तु मैं  इस  सम्बन्ध  में  बड़ा  स्पष्ट  हूं  ।

 दूसरी  बात  जो  मैं  कहना  चाहता  हूं  वह  यह
 है  कि  श्री  कृष्ण  मेनन  ने  कहा  कि  यह  बड़ी  ही
 अपरिपक्व  डिप्लोमेसी  है  कि  अमरीका  से  यह
 उम्मीद  की  जाय  कि  वह  हमसे  सलाह  लें  ।  मैंने
 अध्यक्ष  महोदय,  अमरीका  से  कभी  किसी  स्टेज
 पर  यह  भाषा  नहीं  की,  और  न  करूंगा  ।  पैसे
 के  बल  पर  यह  उभरा  राष्ट्र  अटलांटिक  की  लहरों
 पर  मर-मिट  कर  यूरोप  के  धार्मिक  अत्याचार  के
 बाद  स्टे चू  आफ  लिबर्टी  के  सामने  नतमस्तक  था  |
 इस  राष्ट्र  को  अपार  राशि  बिना  परिश्रम  के
 मिल  गयी  और  तबसे  इसने  संसार  की  मानवता
 को  नहीं  देखा  ।  काम  इनका  है,  अपने  दो  सौ
 परिवारों  द्वारा  प्राप्त  धन  और  उनके  द्वारा  चलायी
 गयी  आर्डिनेंस  फैक्ट्रिज  में  निहित  माल  को  संसार
 के  बाजारों  में  बेच  कर  एक  दूसरे  को  लड़ा  कर

 मनुष्यता  के  तमाम  आधारभूत  मूल्यों  को  समाप्त
 कर  वह  अपना  गणतन्त्री  चलाये--उसकी  अभि-
 लाषा  यह  है।  अस्तु  मैंने  उनसे  कोई  उम्मीद  नहीं
 की  ।  बल्कि  हमने  इस  सदन  का,  अपने  देशवासियों
 का  और  अमरिका  के  दे दा वासियों  का  ध्यान
 आकृष्ट  करना  चाहा  कि  आज  अमरीका  यह  हाथी-
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 [श्री  भागवत  झा  आजाद]
 यार  भेज  कर  इस  भाग  में,  सबसे  बड़े  गणतन्त्र
 के  इस  उप-महाद्वीप  में  उसका  विनाश  कर  रहा

 है  ।  मेरा  उद्देश्य  यह  था।  और  मैं  सरदार  स्वर्ण
 सिंह  जी  का  कृतज्ञ  हूं  कि  उन्होंने  इस  बात  पर
 विचार  व्यक्त  किये  और  उन्होंने  मैरे  सम्बन्ध  में
 अच्छी  बातें  कहीं  ।  मैं  श्रीमान,  कांगों  के  महा-
 मेहता  प्राध्यापक  श्री  श्याम नन् दत  मिश्र  का  बड़ा
 कृतज्ञ  हूं  कि  उनको  यह  बात  अच्छी  नहीं  लगी
 क्योंकि  उन्हें  यह  समझ  में  ही  नहीं  आई--मेरे  45
 मिनिट  के  भाषण  में  जबकि  मैंने  इतने  परिश्रम
 के  साथ  भाषण  कियां  ।  लेकिन  इन  प्राध्यापक

 महोदय  को  यह  बात  इसलिए  समझ  में  नहीं  आई
 कि  ये  अंग्रेजी  के  प्राध्यापक  रहे  हैं,  जरा  इस  बात
 में  उनका  कम  दखल  है  1

 अध्यक्ष  महोदय,  मैं  यह  कहूंगा  कि  राजनीतिक

 हल  के  लिए  इस  देश  की  जनता,  उसकी  सरकार
 और  इस  देश  के  सभी  जन-बासी  बंगला  देश  के
 साथ  हैं।  बंगला  देश  की  भूमि  वहां  के  वीर,
 त्यागी  शहीदों  के  खून  से  लाल  हो  चुकी  है  ।
 उसको  भूमि  में  चांद  पड़ा  है  जाज  उन  शहीदों  की

 हड्डियों  का  थो  हड्डियां  वहां  पर  ऐसी  फसल  उगायेगी
 जो  फसल  पश्चिमी  पाकिस्तान  के  इन  तानाशाह
 लोगों  को  समाप्त  करके  रहेगी।  (ब्यान)
 अध्यक्ष  महोदय,  इनको  समाज  में  आयेगी  नहीं  ।
 अध्यक्ष  महोदय,  जरा  इसको  यह  सलाह  दी  जाय
 कि  ये  काम  खोलें  और  मुंह  बंद  करें,  सारी  बातें
 समझ  में  भा  जायेगी।

 अध्यक्ष  महोदय,  मैं  इतना  कहना  चाहता  हूं  कि
 बंगला  देश  की  जनता  आज  अपने  जीवन  मरण
 के  संग्राम  में  लगी  है।  इस  देश  कीं  जनता,  यहां  के
 संसद  सदस्य  और  यहां  की  सरकार  हर  मुसीबत
 में  उसके  साथ  खड़ी  रहेगी,  खडी  रही  है  और  हम
 खड़े  रहेंगे  ।

 अध्यक्ष  महोदय,  एक  बात  मैं  भर  कह  वूं
 सरदार  स्वर्ण सिह  जी  को  ।  ये  संसार  के  देशों  को,
 खासकर  अमेरिका  को  यह  कहें  कि  जो  बार-बार

 वह  रेस्ट्राँ  की बात  हमसे  कहते  हैं,  हमने  तो

 रेस्ट्राँ,  सहिष्णुता,  दिखाई  है।  हम  प्रकास  करेंगे
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 कि  इस  उप-महाद्वीप  में  युद्ध  न  छेड़े  जाएं  और
 बंगला  देश  की  जनता  के  इस  अरमान  का  समा-
 धान  बिना  हथियारों  सेवर--जेंद,  बैटन  टैंक  और

 हमारे  विमानों  के  युद्ध  के  बिना  ही  हल  हो  ।
 लेकिन  हमारे  रेस् ट्रेंट  की  कोई  बात  नहीं  a

 अध्यक्ष  महोदय,  जब  तानाशाह  यह  देखता
 है  कि  उसके  सपने  पूरे  नहीं  होंगे  और  पाकिस्तानी
 तानाशाह  के  सपने  पूरे  नहीं  होंगे,  उसने  अपने
 पाकिस्तान  को  स्वयं  मिटा  लिया  है  ।  आज  पूर्वी
 पाकिस्तान  की  भूमि  पर  लाखों  लाखों  के  अंबार,
 आज  पूर्वी  बंगाल  की  भूमि  पर  लाखों  मानवता
 के  आधारभूत  मूल्यों  का  हनन  इस  बात  का  स्पष्ट
 प्रतीक  है  कि  पश्चिमी  पाकिस्तान  के  तानाशाह,
 ये  जनरल,  ये  कमाण्डर,  ये  सेनापति  एक  न  एक
 दिन  अपने  दोष  को  छिपाने  के  लिए  हिन्दुस्तान  को

 युद्ध  में  घसीटेंगे  ।  उस  युद्ध  की  तैयारी  होनी
 चाहिए  हिन्दुस्तान  के  फार्म  में,  हिन्दुस्तान  के  खेत
 ओर  खलिहानों  में,  हिन्दुस्तान  की  आर्डिनेंस

 फैक्ट्रियों  में  । हम  नहीं  चाहते  हथियार  बनाये
 जायें  ।  हम  जानते  हैं  कि  बटर  और  गन  दोनों  में
 कोई  सम्बन्ध  नहीं  ।  फिर  भी  ऐसा  लगता  है  कि

 पूर्वी  और  पश्चिमी  आकाश  में  फिर  बादल  मंडरातें

 हैं,  और  ऐसा  हो  ।  लेकिन  यह्  संसार  को  बता
 दिया  जाए  हम  नहीं  चाहते  ।  हम  चाहते  हैं  कि
 समाधान  हो  उनकी  इच्छा  के  अनुकूल,  लेकिन  ये

 तानाशाह  जब  देखेंगे  कि  उनकी  समाप्ति  हो  रही
 है  ।  एक  चिन्गारी  सड़क  उठेगी,  वह  समाप्त  हो
 जाएंगे,  तब  फिर  ये  हमें  मजबूर  करेंगे  और  उस
 स्थिति  में  यह  अमेरिका  गणतंत्र  का  सबसे  पृष्ठ-
 पोषक,  चैरिटी  डेमोक्रेसी  सरदार  साहब  के  शब्दों

 में,  इनको  बता  दिया  जाए  कि  फिर  तब  उनके

 हथियार,  उनके  लेबर  जेट,  उनके  टैंक  और  उनकी
 सारी  चीजें  कदम  चूमती  नजर  आयेंगी  हिन्दुस्तानी
 फौज  के  या  बंगला  देश  की  मुक्ति  सेना  के  ।  मेरा

 इतना  ही  कहना  है  ।

 8.39  hrs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Tuesday,  June  29,
 97|/Asadha  8,  893  (Saka).


